
List of cases which were e-filed during the month of January 2022

Court District Case No. Advocate Advocate email id

1 CENTRAL CS COMM-49/22 C. PARKASH 98106654872 03.01.2022 24.12.2021

CS COMM-50/22 C. PARKASH 98106654872 03.01.2022 24.12.2021

CS COMM-53/22 9818208200 03.01.2022 24.12.2021

CS COMM-55/22 98106654872 03.01.2022 24.12.2021

CS COMM-56/22 SATISH KUMAR 9811898399 03.01.2022 24.12.2021

CS COMM-57/22 SATISH KUMAR 9811898399 03.01.2022 24.12.2021

CS COMM-58/22 9811898399 03.01.2022 24.12.2021

CS COMM-59/22 9811161525 sksingh116@gmail.com 03.01.2022 24.12.2021

S.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

SH. BHARAT 
PRASHAR, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-01
(w.e.f  - 20.07.2021)

ICICI BANK VS. SHAAN 
MOHD.

jurisconsultuslawfirm@gmail.c
om

ICICI BANK VS. 
SUBRATO GUPTA

jurisconsultuslawfirm@gmail.c
om

AMRITARAS INDIA VS. 
PATEL RETAIL LTD.

PURVESH 
BUTTAN

purveshbuttan@gmail.com

ICICI BANK VS. 
SURENDER SINGH

SHAILENDRA 
BABBAR

jurisconsultuslawfirm@gmail.c
om

ICICI BANK VS. 
THANGJAM DEVARANI 
DEVI

manish@klfindia.com

ICICI BANK VS. VIPIN 
CHAUHAN

manish@klfindia.com

ICICI BANK VS. 
SANDEEP KUMAR

MANISH 
DEWAN

manish@klfindia.com

SUSHIL KUMAR VS. 
SOUTH DELHI 
MUNICIPAL 
CORPORATION

SATYENDRA 
KR. SINGH



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

1 CENTRAL

CS COMM-60/22 9919653000 marina.k.saikia12@gmail.com 03.01.2022 24.12.2021

CS COMM-61/22 9810080772 03.01.2022 24.12.2021

CS COMM-62/22 9810080772 03.01.2022 24.12.2021

CS COMM-63/22 9810080772 03.01.2022 24.12.2021

CS COMM-64/22 ANJU BAGAI 9811389028 03.01.2022 24.12.2021

CS COMM-66/22 9811529112 04.01.2022 03.01.2022

CS COMM-68/22 9811529112 04.01.2022 03.01.2022

CS COMM-85/22 9811539888 rakeshpatiyal1975@gmail.com 05.01.2022 04.01.2022

CS COMM-84/22 MANISH KR 9871214093 manishchauhan48@gmail.com 05.01.2022 04.01.2022

SH. BHARAT 
PRASHAR, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-01
(w.e.f  - 20.07.2021)

PUNJAB NATIONAL 
BANK VS.AJAY KUMAR

MARINA A. 
SHEIKH

ICICI BANK VS. 
MAHAVEER SINGH

CHETNA 
BHALLA

punitbhalla@gmail.com

ICICI BANK VS. VINOD 
KUMAR

CHETNA 
BHALLA

punitbhalla@gmail.com

ICICI BANK VS. NAVEEN 
BHATI

CHETNA 
BHALLA

punitbhalla@gmail.com

SAFARI DIGI. EDU. 
INITIATIVE LTD. VS. 
HIGH MOUNT HIGH 
SCHOOL

kumarrajeerhady@yahoo.com

WOLCUT ABRASIVES 
INDUSTRIES VS. 
AMANDEEP SINGH

MANISH 
SINGHAL

adv.manishsinghal@gmail.co
m

RAJIV KUMAR 
KHANDELWAL VS. 
SHISHIR DUA

MANISH 
SINGHAL

adv.manishsinghal@gmail.co
m

VIPUL OVERSEAS VS. 
DEEPAK KOTRA

RAKESH 
PATIYAL

SORABH JAIN VS., 
ADARSH BOOK WORLD



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

1 CENTRAL

CS COMM-86/22 SANDEEP GARG9811362403 05.01.2022 04.01.2022

OMP (I) COMM-1/22 VIKKI SEHGAL 9873828306 05.01.2022 04.01.2022

CS COMM-89/22 9810076766 06.01.2022 05.01.2022

CS COMM-90/22 ICICI BANK VS. FAKHRU 9810076766 06.01.2022 05.01.2022

CS COMM-91/22 9810076766 06.01.2022 05.01.2022

CS COMM-104/22 9810076766 10.01.2022 07.01.2022

CS COMM-105/22 9810313802 sumit82kaushal@gmail.com 10.01.2022 07.01.2022

CS COMM-106/22 9810076766 10.01.2022 07.01.2022

CS COMM-114/22 9810076766 10.01.2022 07.01.2022

SH. BHARAT 
PRASHAR, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-01
(w.e.f  - 20.07.2021)

CQV CORPORATION VS. 
RARATHANA WOOLTEX

sslawfirm.india@gmail.com

BANSAL CREDITS LTD. 
VS. SANJAY KUMAR

vikkisehgal@gmail.com

ICICI BANK VS. 
SHUBHAM

SHAILENDRA 
BABBAR

babbarandassociates@gmail.co
m

SHAILENDRA 
BABBAR

babbarandassociates@gmail.co
m

ICICI BANK VS. RAJU 
CHOBEY

SHAILENDRA 
BABBAR

babbarandassociates@gmail.co
m

ICICI BANK VS. AMIT 
KUMAR

SHAILENDRA 
BABBAR

babbarandassociates@gmail.co
m

GOVIND RAM GUPTA VS. 
TARUNA GOEL

ICICI BANK VS. SHREE 
SHYAM ROADLINES

SHAILENDRA 
BABBAR

babbarandassociates@gmail.co
m

ICICI BANK VS. 
TRANSPORT CARRYING 
CORPORATION

SHAILENDRA 
BABBAR

babbarandassociates@gmail.co
m



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

1 CENTRAL

OMP (I) COMM-2/22 AJAY YADAV 9868021452 ajayyadav19@yahoo.co.in 11.01.2022 10.01.2022

OMP (I) COMM-7/22 AJAY YADAV 9868021452 ajayyadav19@yahoo.co.in 13.01.2022 12.01.2022

CS COMM-135/22 VIKAS CHOPRA 9212036118 13.01.2022 12.01.2022

CS COMM-137/22 NEHA GARG 9958986363 13.01.2022 12.01.2022

CS COMM-138/22 9810459344 chandraadv31@gmail.com 13.01.2022 12.01.2022

CS COMM-139/22 ATUL RATHI 9810540219 13.01.2022 12.01.2022

CS COMM-140/22 VIKAS CHOPRA 9212036118 13.01.2022 12.01.2022

CS COMM-164/22 9811161525 sksingh116@gmail.com 14.01.2022 13.01.2022

CS COMM-165/22 UDIT MISHRA 9810513377 14.01.2022 13.01.2022

SH. BHARAT 
PRASHAR, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-01
(w.e.f  - 20.07.2021)

AXIS BANK VS. 
VIDYADHAR SINGH

AXIS BANK VS. GYAN 
DEV SINGH

ICICI BANK VS. ASHISH 
TYAGI

vikaschopraadvocate@gmail.c
om

PUNJAB NATIONAL 
BANK VS.SHIV KANT 
MISHRA

info@knowlex.in

SHRAVAN BHATIA VS. 
PINCE DHILLON

SUBHASH 
CHANDRA

SHAILJA PAPER LTD. VS. 
FINE WORK DESIGN 
STUDIO

atulgnrathi@hotmail.com

ICICI BANK VS. SEEMA 
GOEL

vikaschopraadvocate@gmail.c
om

UMESH GUPTA VS. 
SOUTH DELHI 
MUNICIPAL 
CORPORATION

SATYENDRA 
KR. SINGH

HAIKO LOGISTICS INDIA 
VS. PRADEEP KUMAR 
KHANDELWAL

advuditmishra@yahoo.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

1 CENTRAL

CS COMM-166/22 9811161525 sksingh116@gmail.com 14.01.2022 13.01.2022

9811898399 14.01.2022 13.01.2022

9811898399 14.01.2022 13.01.2022

CS COMM-169/22 9811311360 nsingh1908@yahoo.co.in 14.01.2022 13.01.2022

CS COMM-170/22 9899009971 14.01.2022 13.01.2022

CS COMM-182/22 9811898399 15.01.2022 14.01.2022

CS COMM-183/22 9717822673 harindrasingh19@gmail.com 15.01.2022 14.01.2022

CS COMM-197/22 VIKAS CHOPRA 9212036118 17.01.2022 15.01.2022

CS COMM-198/22 SATISH KUMAR 9811898399 17.01.2022 15.01.2022

SH. BHARAT 
PRASHAR, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-01
(w.e.f  - 20.07.2021)

PANKAJ TIWARI VS. 
NORTH DELHI 
MUNICIPAL 
CORPORATION

SATYENDRA 
KR. SINGH

CS COMM-
167/22ICICI BANK VS. 
AMIT KUMAR

MANISH 
DEWAN

manish@klfindia.com

CS COMM-
168/22ICICI BANK 
VS. 

ICICI BANK VS. DEEPAK 
SEN GUTPA

MANISH 
DEWAN

manish@klfindia.com

MANJUL PUBLISHING 
HOUSE VS. RHTHYM 
BOOK DISTRIBUTORS

NAVDEEP 
SINGH

ICICI BANK VS. HARISH 
CHAWLA

HEMANT 
GUPTA

juris@hemantgupta.in

ICICI BANK VS. ANUJ 
WALIA

MANISH 
DEWAN

manish@klfindia.com

L.R. TRADERS VS. 
GAJANAND TRADING 
COMPANY

HARINDRA 
SINGH

ICICI BANK VS. 
SANTOSH KUSHWAH

vikaschopraadvocate@gmail.c
om

ICICI BANK VS. 
ISHTIKHAR MALIK

manish@klfindia.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

1 CENTRAL

CS COMM-208/22 9811161525 sksingh116@gmail.com 18.01.2022 17.01.2022

CS COMM-209/22 K. SACHAN 9811622913 18.01.2022 17.01.2022

OMP (I) COMM-29/22 9958683230 naveenk101@gnail.com 19.01.2022 18.01.2022

OMP (I) COMM-30/22 9958683230 naveenk101@gnail.com 19.01.2022 18.01.2022

OMP (COMM)-18/22 7503313366 20.01.2022 19.01.2022

OMP (I) COMM-32/22 9958683230 naveenk101@gnail.com 20.01.2022 19.01.2022

CS COMM-234/22 9871369954 20.01.2022 19.01.2022

CS COMM-235/22 VIKAS CHOPRA 9212036118 20.01.2022 19.01.2022

CS COMM-236/22 9810080772 20.01.2022 19.01.2022

SH. BHARAT 
PRASHAR, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-01
(w.e.f  - 20.07.2021)

DEEPAK ABHOT VS. 
NORTH DELHI 
MUNICIPAL 
CORPORATION

SATYENDRA 
KR. SINGH

NORTH DELHI EXPORTS 
VS. GRAPEVINE LTD.

sachanlawanalyst@gmail.com

HDFC BANK VS. RAJAN 
PANDEY

NAVEEN 
SHARMA

HDFC BANK VS. 
TEJAVATI

NAVEEN 
SHARMA

MOHIT SHARMA VS. 
HDFC BANK

MUKUND 
YADAV

mohityadav@gmail.com

HDFC BANK VS. DEEPAK 
AGGARWAL

NAVEEN 
SHARMA

JAY SHREE TEA 
INDUSTRIES VS. UMESH 
VERMA

SANJAY 
AGGARWAL

aggarwal.sanjay1974@gmail.co
m

ICICI BANK VS. 
PARVEEN CHAKALI

vikaschopraadvocate@gmail.c
om

ICICI BANK VS. JAGTAR 
SINGH

CHETNA 
BHALLA

punitbhalla@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

1 CENTRAL

CS COMM-237/22 A.K. TRIVEDI 9810104312 20.01.2022 19.01.2022

CS COMM-238/22 9810080772 20.01.2022 19.01.2022

CS COMM-239/22 VIKAS CHOPRA 9212036118 20.01.2022 19.01.2022

CS COMM-255/22 POOJA SINGH 9899838859 21.01.2022 20.01.2022

CS COMM-256/22 POOJA SINGH 9899838859 21.01.2022 20.01.2022

CS COMM-270/22 POOJA SINGH 9899838859 22.01.2022 21.01.2022

CS COMM-271/22 POOJA SINGH 9899838859 22.01.2022 21.01.2022

CS COMM-273/22 9810080772 22.01.2022 21.01.2022

CS COMM-291/22 C. PARKASH 9810654872 24.01.2022 22.01.2022

SH. BHARAT 
PRASHAR, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-01
(w.e.f  - 20.07.2021)

RAM NIWAS GOEL VS. 
NORTH DELHI 
MUNICIPAL 
CORPORATION

avubasgtruv.edu@gmail.com

ICICI BANK VS. NITIN 
GUPTA

CHETNA 
BHALLA

Punitbhalla@gmail.com

ICICI BANK VS. BANSAL 
SAREE EMPORIUM

vikaschopraadvocate@gmail.c
om

ICICI BANK VS. AMIT 
SINGH

asalawyers@gmail.com

ICICI BANK VS. 
DHARMENDER SINGH

asalawyers@gmail.com

ICICI BANK VS. 
PRADEEP KUMAR

asalawyers@gmail.com

ICICI BANK VS. DURGA 
SHANKAR SWARNKAR

ASalawyers@gmail.com

ICICI BANK VS. SHRI 
SHYAM OVERSEAS

CHETNA 
BHALLA

PUnitbhalla@gmail.com

ICICI BANK VS. 
HARKESH KUMAR

jurisconsultuslawfirm@gmail.c
om



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

1 CENTRAL

CS COMM-292/22 9810080772 24.01.2022 22.01.2022

CS COMM-309/22 9811898399 25.01.2022 24.01.2022

CS COMM-335/22 9811161525 sksingh116@gmail.com 27.01.2022 25.01.2022

CS COMM-336/22 9810080772 27.01.2022 25.01.2022

OMP (I) COMM-33/22 ANISH BHOLA 9811452022 anishbhola17@yahoo.com 27.01.2022 25.01.2022

OMP (I) COMM-37/22 ANISH BHOLA 9811452022 anishbhola17@yahoo.com 28.01.2022 27.01.2022

2 CENTRAL EX NO 07/2022 9311851166 04-01-2022 03-01-2022

CS COMM 65/2022 9811022227 04-01-2022 03-01-2022

SH. BHARAT 
PRASHAR, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-01
(w.e.f  - 20.07.2021)

ICICI BANK VS. SATVEER 
SINGH

CHETNA 
BHALLA

Punitbhalla@gmail.com

ICICI BANK VS. SACHIN 
PAWAR

MANISH 
DEWAN

Manish@klfindia.com

SURYA PRAKASH VS. 
NORTH DELHI 
MUNICIPAL 
CORPORATION

SATYENDRA 
KR. SINGH

ICICI BANK VS. SUMAN 
GULIA

CHETNA 
BHALLA

PUnitbhalla@gmail.com

DCB BANK VS. VASIL 
QURESHI

DCB BANK VS. KUNJI 
LAL

SH. RAJNEESH 
KUMAR GUPTA DJ 
COMMERCIAL 
COURT, THC

HDFC BANK LTD VS 
KRISHAN PAL

AMITA KUMAR 
(P)

gurmeet@gblawoffices.com

M/S OPTI PLAZA
THROUGH ITS 
AUTHORISED 
REPRESENTATIVE MR. 
SANDEEP BHANDARI
Vs 
LAXMI EYE CARE LLP & 
ORS.

PANKAJ GUPTA 
(P)

PANKAJ.GUPTA@SUMITLA
W.COM



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

2 CENTRAL

9711752002 05-01-2022 04-01-2022

CS COMM 75/2022 9810248506 rajeshsingla1971@gmail.com 05-01-2022 04-01-2022

CS COMM 76/2022 9811539888 Rakeshpatiyal1975@gmail.com 05-01-2022 04-01-2022

CS COMM 87/2022 ICICI BANK LTD VS RAVI 9810076766 06-01-2022 05-01-2022

OMP COMM 06/2022 RITESH KUMAR8130136366 07-01-2022 06-01-2022

OMP COMM 07/2022 ANUJ ARORA 9999238801 07-01-2022 06-01-2022

OMP COMM 08/2022 ANUJ ARORA 9999238801 07-01-2022 06-01-2022

SH. RAJNEESH 
KUMAR GUPTA DJ 
COMMERCIAL 
COURT, THC

OMP (COMM) 
03/2022

BHASIN INFOTECH AND 
INFRASTRUCTURE PVT 
LTD VS KAMLESH 
GUPTA

RAVI KRISHAN 
CHANDNA (P)

RAVIKRISHANCHANDNA@G
MAIL.COM

RAM AVTAR SONI VS 
ARUN KUMAR SONI

RAJESH 
KUMAR SINGLA 
(P)

M/S VIPUL OVERSEAS 
PVT LTD VS SH SANJIV 
BHASIN

RAKESH 
PATIYAL (P)

BABBAR & 
ASSOCIATE (P)

babbarsandassociatesicici@gm
ail.com

NAVEEN KUMAR 
MANGAL 
Vs 
FULLERTON INDIA 
HOME FINANCE 
COMPANY LIMITED

Adv.ritesh@gmail.com

RANJU DHINGRA 
Vs 
GULSHAN KUMAR 
SAHNI

anujaroraadv@gmai.com

LOOPS N STYLE EXPORT 
PVT LTD 
Vs 
GULSHAN KUMAR 
SAHNI

anujaroraadv@gmai.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

2 CENTRAL

CS (COMM)/101/2022 9810076766 10-01-2022 10-01-2022

CS (COMM)/102/2022 C PRAKASH (P) 9810654872 ADVOCATECP@GMAIL.COM 10-01-2022 10-01-2022

CS (COMM)/103/2022 C PRAKASH (P) 9810654872 ADVOCATECP@GMAIL.COM 10-01-2022 10-01-2022

EX/31/2022 9810612414 NA 11-01-2022 10-01-2022

CS (COMM)/115/2022 9818558690 11-01-2022 10-01-2022

AJAY YADAV 9868021452 12-01-2022 11-01-2022

9873604889 12-01-2022 11-01-2022

SH. RAJNEESH 
KUMAR GUPTA DJ 
COMMERCIAL 
COURT, THC

ICICI BANK LIMITED Vs 
DHARMENDER KUMAR 
SHARMA

BABBAR & 
ASSOCIATE (P)

babbarsandassociatesicici@gm
ail.com

ICICI BANK LIMITED Vs 
MOBIN AHMED

ICICI BANK LIMITED Vs 
ANIL KUMAR

M/S IIFL FINANCE 
LIMITED Vs M/S GAYTRI 
ELECTRICALS

BASANT 
KUMAR SINGH

M/S GREATHEALTH 
TREXIM PVT. LTD. Vs 
M/S RUPS PACKAGING 
INDUSTRY

SHAILEN 
BHATIA (P)

advocate.shailenbhatia89@gm
ail.com

OMP (I) 
(COMM.)/4/2022

AXIS BANK LTD Vs 
KAMLA VAISHNAV

AJAYYADAV_19@YAHOO.CO
.IN

OMP 
(COMM.)/16/2022

JYOTI JAIN Vs AXIS 
BANK LTD

SATYA 
PRAKASH 
SHARMA (P)

adv.s.p.sharma@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

2 CENTRAL

CS (COMM)/119/2022 9818280772 12-01-2022 11-01-2022

CS (COMM)/120/2022 9818280772 12-01-2022 11-01-2022

AJAY YADAV 9868021452 13-01-2022 12-01-2021

CS (COMM)/132/2022 VIKAS CHOPRA 9212036118 13-01-2022 12-01-2021

CS (COMM)/133/2022 9818030800 13-01-2022 12-01-2021

CS (COMM)/134/2022 9818030800 13-01-2022 12-01-2021

EX/42/2022 9891013863 14-01-2022 13-01-2022

SH. RAJNEESH 
KUMAR GUPTA DJ 
COMMERCIAL 
COURT, THC

ICICI BANK Vs ARYAN 
CABS LOGISTICS

CHETNA 
BHALLA (P)

PUNITBHALLA@GMAIL.CO
M

ICICI BANK Vs SANJAY 
KUMAR

CHETNA 
BHALLA (P)

PUNITBHALLA@GMAIL.CO
M

OMP (I) 
(COMM.)/6/2022

AXIS BANK LTD Vs 
PUSHPA DEVI

AJAYYADAV_19@YAHOO.CO
.IN

ICICI BANK Vs ASHOK 
BATRA

vikaschopraadv@gmail.com

ICICI BANK Vs GEETA 
DABAS

DEEPAK 
KAUSHIK

induslegia@gmail.com

ICICI BANK Vs RAMA 
NARULA

DEEPAK 
KAUSHIK

induslegia@gmail.com

IIFL FINANCE LTD Vs 
ISHIKA TEXTILE

RAGHAV 
RANJAN 
SRIVASTAV

raghav.adv.78@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

2 CENTRAL

EX/43/2022 9891013863 14-01-2022 13-01-2022

CS (COMM)/158/2022 9811375940 14-01-2022 13-01-2022

CS (COMM)/159/2022 9811898399 14-01-2022 13-01-2022

CS (COMM)/160/2022 9811898399 14-01-2022 13-01-2022

CS (COMM)/161/2022 ICICI BANK Vs AASIM 9811898399 14-01-2022 13-01-2022

CS (COMM)/162/2022 9015474163 navin110288@gmail.com 14-01-2022 13-01-2022

CS (COMM)/163/2022 9811365575 14-01-2022 13-01-2022

SH. RAJNEESH 
KUMAR GUPTA DJ 
COMMERCIAL 
COURT, THC

IIFL FINANCE LTD Vs K 
M C GARMENTS

RAGHAV 
RANJAN 
SRIVASTAV

raghav.adv.78@gmail.com

CANARA BANK Vs MRS. 
RAJWANT KAUR

SUBODH 
KUMAR SINGH 
(P)

advsubodhkumarsingh@gmail
c.om

ICICI BANK Vs 
CHANCHAL TYAGI

SATISH KUMAR 
(P)

manish@klfindia.com

ICICI BANK Vs AMIT 
KUMAR

SATISH KUMAR 
(P)

manish@klfindia.com

SATISH KUMAR 
(P)

manish@klfindia.com

VIPAN GULATI Vs M/S 
CAPL HOTELS AND SPA 
PVT LTD

NAVIN KUMAR 
(P)

JITENDER KUMAR JAIN 
Vs ANKIT TYAGI

MUKESH 
AGGARWAL (P)

mukesh_aggarwalx25a@yahoo
.co.in



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

2 CENTRAL

CS (COMM)/177/2022 9899838859 15-01-2022 14-01-2022

CS (COMM)/178/2022 9899838859 15-01-2022 14-01-2022

CS COMM 186/2022 9811898399 17-01-2022 15-01-2022

CS COMM 187/2022 9899838859 17-01-2022 15-01-2022

CS COMM 188/2022 VIKAS CHOPRA 9212036118 17-01-2022 15-01-2022

9958683230 NaveenK101@gmail.com 19-01-2022 18-01-2022

9958683230 NaveenK101@gmail.com 19-01-2022 18-01-2022

SH. RAJNEESH 
KUMAR GUPTA DJ 
COMMERCIAL 
COURT, THC

ICICI BANK Vs LUKAS 
TOPPO

AARTI SINGH 
(P)

asalawyers@gmail.com

ICICI BANK Vs SAGAR 
NAGI

AARTI SINGH 
(P)

asalawyers@gmail.com

ICICI BANK LTD VS 
ABHINAV KUMAR

SATISH KUMAR 
(P)

manish@klfindia.com

ICICI BANK LTD VS 
SANGEETA BARUA 
CHAUDHARY

AARTI SINGH 
(P)

asalawyers@gmail.com

ICICI BANK LTD VS 
MOHD ZAFAR ULLAH

vikaschopraadv@gmail.com

OMP (I) 
(COMM)/20/2022

HDFC BANK Vs VIKRAM  
KUMAR

NAVEEN 
SHARMA(P),

OMP (I) 
(COMM)/22/2022

HDFC BANK Vs REENU  
JITENDAR

NAVEEN 
SHARMA(P),



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

2 CENTRAL

9958683230 NaveenK101@gmail.com 19-01-2022 18-01-2022

9958683230 NaveenK101@gmail.com 19-01-2022 18-01-2022

CS (COMM)/213/2022 9811579097 19-01-2022 18-01-2022

CS (COMM)/218/2022 9818280772 20-01-2022 19-01-2022

CS (COMM)/219/2022 VISHAL RAO(P),9212036118 NA 20-01-2022 19-01-2022

ICICI BANK Vs HARIOM VISHAL RAO(P),9212036118 NA 20-01-2022 19-01-2022

CS (COMM)/221/2022 VISHAL RAO(P),9212036118 NA 20-01-2022 19-01-2022

SH. RAJNEESH 
KUMAR GUPTA DJ 
COMMERCIAL 
COURT, THC

OMP (I) 
(COMM)/21/2022

HDFC BANK Vs AMAN  
TOMER

NAVEEN 
SHARMA(P),

OMP (I) 
(COMM)/23/2022

HDFC BANK Vs 
ARVINDER SINGH

NAVEEN 
SHARMA(P),

MIATELA  ETAIL PVT 
LTD Vs SOMYA GOYAL

N K BHARDWAJ 
(P)

nkbadvv@gmail.com

ICICI BANK Vs SHARAD 
KUMAR

CHETNA 
BHALLA(P),

PUNITBHALLA@GMAIL.CO
M

ICICI BANK Vs TRIPATI 
BHATIA

CS 
(COMM)/220/2022

ICICI BANK Vs MANOJ 
KUMAR



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

2 CENTRAL

CS (COMM)/216/2022 VISHAL RAO(P),9212036118 NA 20-01-2022 19-01-2022

CS (COMM)/217/2022 9899964094 20-01-2022 19-01-2022

CS (COMM)/215/2022 9899964094 20-01-2022 19-01-2022

9971824432 21-01-2022 20-01-2022

CS (COMM)/257/2022 9953538322 NA 21-01-2022 20-01-2022

CS (COMM)/265/2022 9818280772 22-01-2022 21-01-2022

ICICI BANK Vs AMAN 9899838859 22-01-2022 21-01-2022

SH. RAJNEESH 
KUMAR GUPTA DJ 
COMMERCIAL 
COURT, THC

ICICI BANK Vs JMD 
TRADERS

SHRI MANOJ KUMAR 
VIJ Vs MR INDRANEEL 
BOSE

VIKAS 
SHARMA(P),

vikassharmaadv1980@gmail.c
om

MANOJ KUMAR VIJ Vs 
RAM KUMAR GUPTA

VIKAS 
SHARMA(P),

vikassharmaadv1980@gmail.c
om

CS 
(COMM)/258/2022

M/S ALMAS JEWELS PVT 
LTD Vs ORIENTAL 
INSURANCE CO LTD

RAMEEZUDDIN 
RAJA(P),

rahulrai.llb@outlook.com

PRACHI SHARMA Vs QSS 
TECHNOSOFT PRIVATE 
LIMITED

Pulkit 
Thareja(P),

ICICI BANK Vs 
DEEPANSHU ANAND

CHETNA 
BHALLA(P),

PUNITBHALLA@GMAIL.CO
M

CS 
(COMM)/263/2022

AARTI SINGH 
(P)

asalawyers@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

2 CENTRAL

9899838859 22-01-2022 21-01-2022

9811161525 sksingh116@gmail.com 24-01-2022 22-01-2022

9818280772 24-01-2022 22-01-2022

9818280772 24-01-2022 22-01-2022

CS (COMM)/281/2022 9818030800 24-01-2022 22-01-2022

ICICI BANK Vs USMAN 9810654872 ADVOCATECP@GMAIL.COM 24-01-2022 22-01-2022

9811898399 25-01-2022 24-01-2022

SH. RAJNEESH 
KUMAR GUPTA DJ 
COMMERCIAL 
COURT, THC

CS 
(COMM)/264/2022

ICICI BANK Vs 
DEVENDER RANAWAT

AARTI SINGH 
(P)

asalawyers@gmail.com

CS 
(COMM)/284/2022

M/S NARESH KUMAR 
AGGARWAL Vs SOUTH 
DELHI MUNICIPAL 
CORPORATION

SATYENDRA 
KUMAR 
SINGH(P),

CS 
(COMM)/283/2022

ICICI BANK Vs TAKESH 
VATS

CHETNA 
BHALLA(P),

PUNITBHALLA@GMAIL.CO
M

CS 
(COMM)/285/2022

ICICI BANK Vs VINOD 
KUMAR

CHETNA 
BHALLA(P),

PUNITBHALLA@GMAIL.CO
M

ICICI BANK Vs 
SHAHNAWAZ KHAN

PRASHANT 
KUMAR(P),

induslegia@gmail.com

CS 
(COMM)/282/2022

C. Parkash(P),

CS 
(COMM)/300/2022

ICICI BANK Vs ASIM 
JAMAL

MANISH 
KUMAR 
DEWAN(P),

mainsh@klfindia.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

2 CENTRAL

9811898399 25-01-2022 24-01-2022

9811995505 27-01-2022 25-01-2022

9899009971 28-01-2022 27-01-2022

CS (COMM)/347/2022 9811192159 29-01-2022 28-01-2022

CS (COMM)/357/2022 9811161525 sksingh116@gmail.com 31-01-2022 29-01-2022

9810076766 31-01-2022 29-01-2022

CS (COMM)/359/2022 9810076766 31-01-2022 29-01-2022

SH. RAJNEESH 
KUMAR GUPTA DJ 
COMMERCIAL 
COURT, THC

CS 
(COMM)/299/2022

ICICI BANK Vs 
MRITYUNJAY NARAYAN 
BHAGAT

MANISH 
KUMAR 
DEWAN(P),

mainsh@klfindia.com

CS 
(COMM)/328/2022

M/S PARAS 
INTERNATIONAL Vs M/S 
SHREE GIRIRAJ 
TRADERS NEW

ANISH 
SARNA(P),

advocateanishsarna@gmail.co
m

CS 
(COMM)/343/2022

ICICI BANK LTD VS 
NEERAJ KUMAR

HEMANT 
GUPTA

juris@hemantgupta.in

ARISTO PAPER MART 
THROUGH ITS PARTNER 
Vs TULSI ENTERPRISES 
THROUGH ITS PARTNER 
NISHIT KOTHARI

CHANDAN 
MALIK

CHANDANMALIK@GMAIL.C
OM

UMESH JAIN VS NORTH 
DELHI MUNICIPAL 
CORPORATION

SATYENDRA 
KUMAR 
SINGH(P),

CS 
(COMM)/358/2022

ICICI BANK LTD VS 
VISHAL YADAV

BABBAR & 
ASSOCIATE (P)

babbarsandassociatesicici@gm
ail.com

ICICI BANK LTD VS 
VIVEKANAND RANA

BABBAR & 
ASSOCIATE (P)

babbarsandassociatesicici@gm
ail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

3 CENTRAL CS(COMM) 69/2022 9650677902 04.01.2022 03.01.2022

CS(COMM) 70/2022 9811022227 04.01.2022 03.01.2022

CS(COMM) 77/2022 9899331166 sauravbhasin10@gmail.com 05.01.2022 04.01.2022

CS(COMM) 78/2022 9811539888 rakeshpatiyal1975@gmail.com 05.01.2022 04.01.2022

CS(COMM) 79/2022 9871433339 05.01.2022 04.01.2022

SH. PAWAN KR. 
JAIN, DISTRICT 
JUDGE, 
(COMMERCIAL 
COURT)-03, TIS 
HAZARI COURT, 
DELHI

SMT. NAVNEET RANI 
V/S M/S DIVYAM 
DEVELOPERS PVT. LTD. 
& ANR.

SH. SIDHANT 
DHINGRA

adv.sidhantdhingra@gmail.co
m

SANDEEP OPTICAL CO. 
PVT. LTD. V/S 
LAXMI EYE CARE LLP & 
ORS.

SH. PANKAJ 
GUPTA

pankaj.gupta@sumitlaw.com

M/S SUNRISE 
EMPROIDERY PVT. LTD. 
V/S 
M/S S.N. OVERSEAS AND 
ANR.

SH. SAURAV 
BHASIN

M/S VIPUL OVERSEAS 
PVT. LTD. V/S 
AVINASH ARORA

SH. RAKESH 
PATIYAL

DINESH KUMAR & BROS. 
V/S AJAY SONS

SH. ASHUTOSH 
GUPTA

ashutosh@indolegalservices.co
m



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

3 CENTRAL

OMP(COMM) 4/2022 9818594244 05.01.2022 04.01.2022

CS(COMM) 88/2022 9810076766 06.01.2022 05.01.2022

CS(COMM)  95/2022 9711116711 adv.sanjay2012@yahoo.com 07.01.2022 06.01.2022

CS(COMM) 96/2022 9711116711 adv.sanjay2012@yahoo.com 07.01.2022 06.01.2022

CS(COMM) 97/2022 SH. G.P. SINGH 9811992006 07.01.2022 06.01.2022

SH. PAWAN KR. 
JAIN, DISTRICT 
JUDGE, 
(COMMERCIAL 
COURT)-03, TIS 
HAZARI COURT, 
DELHI

M/S VARDHMAN 
INFRADEVELOPERS 
PVT. LTD.
V/S MANMOHAN SINGH 
& ANR.

SH. PRASHANT 
KATARA

prashant@equitylawchambers.
in

ICICI BANK LTD. V/S 
JAVED

SH. 
SHAILENDER 
BABBAR

babbarandassociatesicici@gma
il.com

M/S DELHI BITUMEN 
SALES AGENCY (REGD.) 
V/S 
M/S SHOBHA ROOFERS 
PROFFERS & ORS.

SH. SANJAY 
KUMAR 

M/S BITU-CHEM 
INDUSTRY V/S M/S SHRI 
BALAJI
BUILDMATE PVT. LTD. & 
ORS.

SH. SANJAY 
KUMAR 

M/S INSTYLE OVERSEAS 
LLP V/S M/S ANHA 
EXPORTS & ORS.

g.p.singh@hotmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

3 CENTRAL

CS(COMM) 98/2022 98110076766 07.01.2022 06.01.2022

OMP(COMM) 5/2022 9811000519 N/A 07.01.2022 06.01.2022

CS(COMM)  107/2022 98110076766 10.01.2022 10.01.2022

CS(COMM)  108/2022 98110076766 10.01.2022 10.01.2022

CS(COMM)  109/2022 9891235156 10.01.2022 10.01.2022

SH. PAWAN KR. 
JAIN, DISTRICT 
JUDGE, 
(COMMERCIAL 
COURT)-03, TIS 
HAZARI COURT, 
DELHI

ICICI BANK LTD. V/S 
RAHUL KUMAR

SH. 
SHAILENDER 
BABBAR

babbarandassociatesicici@gma
il.com

ARUN SHARMA V/S M/S 
SBI CARDS & 
PAYMENT SERVICES 
LTD.

SH. ABHISHEK 
GAUTAM

ICICI BANK LTD. V/S 
DEVENDER KANT

SH. 
SHAILENDER 
BABBAR

babbarandassociatesicici@gma
il.com

ICICI BANK LTD. V/S 
HARSHVARDHAN

SH. 
SHAILENDER 
BABBAR

babbarandassociatesicici@gma
il.com

BOCONG ENGINEERING 
THROUGH ITS PARTNER 
ROHIT GAGAUN 
WISHAL BHATNAGRA 
V/S 
SHIV ENGINEERING 
THROUGH PROP. 
ABADESH KUMAR

SH. RAJESH 
KUMAR

rajesh.laws@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

3 CENTRAL

CS(COMM)  113/2022 9711116711 adv.sanjay2012@yahoo.com 11.01.2022 10.01.2022

CS(COMM)  118/2022 9818280772 12.01.2022 11.01.2022

OMP(COMM) 15/2022 9873604889 12.01.2022 11.01.2022

CS(COMM)  142/2022 9212036118 13.01.2022 12.01.2022

CS(COMM)  143/2022 9212036118 13.01.2022 12.01.2022

SH. PAWAN KR. 
JAIN, DISTRICT 
JUDGE, 
(COMMERCIAL 
COURT)-03, TIS 
HAZARI COURT, 
DELHI

M/S VARAHAMURTI 
FLEXIRUB INDUSTRIES 
PVT. LTD. V/S M/S 
GREEN APPLE HOTELS 
AND 
RESORTS PVT. LTD.

SH. 
SIDDHARTHA 
VERMA

ICICI BANK LTD. V/S 
ARYAN CAPS LOGISTICS 
SERVICE

MS. CHETNA 
BHALLA

PUNITBHALLA@GMAIL.CO
M

JYOTI JAIN V/S AXIS 
BANK LTD.

SH. SATYA 
PRAKASH 
SHARMA

adv.s.p.sharma@gmail.com

ICICI BANK LTD. V/S 
RATAN KUMAR

SH. VIKAS 
CHOPRA

vikaschopraadvocate@gmail.c
om

ICICI BANK LTD. V/S 
PUSHAP LATA

SH. VIKAS 
CHOPRA

vikaschopraadvocate@gmail.c
om



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

3 CENTRAL

CS(COMM)  144/2022 9958986363 13.01.2022 12.01.2022

CS(COMM)  150/2022 9958986363 13.01.2022 12.01.2022

CS(COMM)  152/2022 9971067110 bcd1969@gmail.com 13.01.2022 12.01.2022

CS(COMM)  154/2022 9971067110 bcd1969@gmail.com 13.01.2022 12.01.2022

CS(COMM)  155/2022 9212036118 13.01.2022 12.01.2022

SH. PAWAN KR. 
JAIN, DISTRICT 
JUDGE, 
(COMMERCIAL 
COURT)-03, TIS 
HAZARI COURT, 
DELHI

PUNJAB NATIONAL 
BANK V/S  HARGUN 
KAUR 
GULATI

MS. NEHA 
GARG

infa@knowlex.in

PUNJAB NATIONAL 
BANK V/S  RAJESH 
KUMAR & 
ANR.

MS. NEHA 
GARG

infa@knowlex.in

ICICI BANK LTD. V/S 
PADAM BHATI & ANR.

SH. ABHAY 
SAHAI

PLAZA ELECTRICAL PRODUCTS PVT. LTD. V/S 
JOGINDER SH. ABHAY 

SAHAI

ICICI BANK LTD. V/S 
MITHUN LAL

SH. VIKAS 
CHOPRA

vikaschopraadvocate@gmail.c
om



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

3 CENTRAL

CS(COMM)  156/2022 9212036118 13.01.2022 12.01.2022

CS(COMM)  157/2022 SH. S.C. JAIN 9811511886 13.01.2022 12.01.2022

9868021452 13.01.2022 12.01.2022

9868021452 13.01.2022 12.01.2022

CS(COMM)  175/2022 9811898399 14.01.2022 13.01.2022

SH. PAWAN KR. 
JAIN, DISTRICT 
JUDGE, 
(COMMERCIAL 
COURT)-03, TIS 
HAZARI COURT, 
DELHI

ICICI BANK LTD. V/S 
RAJENDER

SH. VIKAS 
CHOPRA

vikaschopraadvocate@gmail.c
om

SHARAD JAIN V/S 
BISHAN LAL PAWAR

scjainandcompany@gmail.com

OMP(I)(COMM)
10/2022

AXIS BANK LTD. V/S 
RAMKISHAN GODARA

SH. AJAY 
YADAV

ajayyadav.19@yahoo.com

OMP(I)(COMM) 
18/2022

AXIS BANK LTD. V/S 
ARVIND KUMAR

SH. AJAY 
YADAV

ajayyadav.19@yahoo.com

ICICI BANK LTD. V/S 
AMIT KUMAR

SH. SATISH 
KUMAR

manish@klfindia.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

3 CENTRAL

CS(COMM)  176/2022 9899009971 14.01.2022 13.01.2022

CS(COMM)  193/2022 9212036118 17.01.2022 15.01.2022

CS(COMM)  194/2022 9212036118 17.01.2022 15.01.2022

CS(COMM)  195/2022 9990204400 advocaterohit89@gmail.com 17.01.2022 15.01.2022

CS(COMM)  196/2022 9999981708 associatesr7@gmail.com 17.01.2022 15.01.2022

SH. PAWAN KR. 
JAIN, DISTRICT 
JUDGE, 
(COMMERCIAL 
COURT)-03, TIS 
HAZARI COURT, 
DELHI

ICICI BANK LTD. V/S 
RAKESH KUMAR

SH. HEMANT 
GUPTA

juris@hemantgupta.in

ICICI BANK LTD. V/S 
SINDHU SUNIL NAIR

SH. VIKAS 
CHOPRA

vikaschopraadvocate@gmail.c
om

ICICI BANK LTD. V/S 
KANIKA ARORA

SH. VIKAS 
CHOPRA

vikaschopraadvocate@gmail.c
om

M/S M.M. ENTERPRISES 
V/S M/S ROYAL 
DIAMOND 
TOOLS & ANR.

SH. ROHIT 
KUMAR

M/S KUMAR CLEANERS 
V/S MEDEOR 
HOSPITALS 
LTD.

SH. PRASHANT 
YADAV



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

3 CENTRAL

9811184493 17.01.2022 15.01.2022

9958683230 naveenk101@gmail.com 19.01.2022 18.01.2022

CS(COMM)  214/2022 9818920778 19.01.2022 18.01.2022

CS(COMM)  225/2022 9811161525 sksingh116@gmail.com 20.01.2022 19.01.2022

CS(COMM)  227/2022 9810021846 20.01.2022 19.01.2022

SH. PAWAN KR. 
JAIN, DISTRICT 
JUDGE, 
(COMMERCIAL 
COURT)-03, TIS 
HAZARI COURT, 
DELHI

OMP(COMM) 
17/2022

RAJENDER AGGARWAL 
& ANR. V/S 
AXIS BANK LTD.

SH. SHIV 
KUMAR TYAGI

shivtyagic.s@gmail.com

OMP(I)(COMM) 
24/2022

HDFC BANK LTD. V/S 
BHARAT KOLI

SH. NAVEEN 
SHARMA

MANJOT SINGH V/S 
ANKIT SRIVASTAVA

SH. NAVEEN 
GAUR

gopaldasskathuria1961@gmail.
com

RAJESH KUMAR V/S 
NORTH DELHI 
MUNICIPAL 
CORPORATION & ANR.

SH. 
SATYENDRA 
KR. SINGH

ICICI BANK LTD. V/S 
SUNITA RANI

SH. RAJEEV 
SAGAR

sagarandsagarlawoffice@live.c
om



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

3 CENTRAL

CS(COMM)  228/2022 9818280772 20.01.2022 19.01.2022

CS(COMM)  229/2022 9212036118 20.01.2022 19.01.2022

CS(COMM)  230/2022 9212036118 20.01.2022 19.01.2022

CS(COMM)  231/2022 9212036118 20.01.2022 19.01.2022

CS(COMM)  232/2022 9212036118 20.01.2022 19.01.2022

SH. PAWAN KR. 
JAIN, DISTRICT 
JUDGE, 
(COMMERCIAL 
COURT)-03, TIS 
HAZARI COURT, 
DELHI

ICICI BANK LTD. V/S 
ASHFAQ

MS. CHETNA 
BHALLA

PUNITBHALLA@GMAIL.CO
M

ICICI BANK LTD. V/S 
KAMALJEET SINGH

SH. VIKAS 
CHOPRA

vikaschopraadvocate@gmail.c
om

ICICI BANK LTD. V/S 
DHIRENDRA MANI 
TRIPATHI

SH. VIKAS 
CHOPRA

vikaschopraadvocate@gmail.c
om

ICICI BANK LTD. V/S 
AJAY KUMAR

SH. VIKAS 
CHOPRA

vikaschopraadvocate@gmail.c
om

ICICI BANK LTD. V/S 
KALLAPARAM BIL 
RAMACHANDRAN

SH. VIKAS 
CHOPRA

vikaschopraadvocate@gmail.c
om



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

3 CENTRAL

CS(COMM)  233/2022 9810021846 20.01.2022 19.01.2022

CS(COMM)  250/2022 9899838859 21.01.2022 20.01.2022

CS(COMM)  251/2022 9899838859 21.01.2022 20.01.2022

CS(COMM)  252/2022 9899838859 21.01.2022 20.01.2022

CS(COMM)  253/2022 9811161525 sksingh116@gmail.com 21.01.2022 20.01.2022

SH. PAWAN KR. 
JAIN, DISTRICT 
JUDGE, 
(COMMERCIAL 
COURT)-03, TIS 
HAZARI COURT, 
DELHI

ICICI BANK LTD. V/S 
VIKAS VIRMANI

SH. RAJEEV 
SAGAR

sagarandsagarlawoffice@live.c
om

ICICI BANK LTD. V/S 
KAPIL YADAV

MS. AARTI 
SINGH

asalawayers@gmail.com

ICICI BANK LTD. V/S N 
MADHURAJ

MS. AARTI 
SINGH

asalawayers@gmail.com

ICICI BANK LTD. V/S 
NARENDRA SINGH

MS. AARTI 
SINGH

asalawayers@gmail.com

RAJESH KUMAR V/S 
NORTH DELHI 
MUNICIPAL  
CORPORATION & ANR.

SH. 
SATYENDRA 
KR. SINGH



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

3 CENTRAL

CS(COMM)  274/2022 9899838859 22.01.2022 21.01.2022

CS(COMM)  275/2022 9899838859 22.01.2022 21.01.2022

CS(COMM)  276/2022 9899838859 22.01.2022 21.01.2022

CS(COMM)  277/2022 9899838859 22.01.2022 21.01.2022

CS(COMM)  278/2022 9899838859 22.01.2022 21.01.2022

SH. PAWAN KR. 
JAIN, DISTRICT 
JUDGE, 
(COMMERCIAL 
COURT)-03, TIS 
HAZARI COURT, 
DELHI

ICICI BANK LTD. V/S 
PULKIT SHARMA

SH. 
AAKASHDEEP 
SINGH RODA

asalawayers@gmail.com

ICICI BANK LTD. V/S 
ARUN BAG

MS. AARTI 
SINGH

asalawayers@gmail.com

ICICI BANK LTD. V/S 
BRIJ MOHAN

MS. AARTI 
SINGH

asalawayers@gmail.com

ICICI BANK LTD. V/S 
BISWAJIT KAR

MS. AARTI 
SINGH

asalawayers@gmail.com

ICICI BANK LTD. V/S 
BHAJAN SINGH

MS. AARTI 
SINGH

asalawayers@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

3 CENTRAL

CS(COMM)  279/2022 9899838859 22.01.2022 21.01.2022

CS(COMM)  280/2022 9818280772 22.01.2022 21.01.2022

CS(COMM)  286/2022 9818280772 22.01.2022 21.01.2022

CS(COMM)  287/2022 9810654872 24.01.2022 22.01.2022

CS(COMM)  288/2022 9818280772 24.01.2022 22.01.2022

SH. PAWAN KR. 
JAIN, DISTRICT 
JUDGE, 
(COMMERCIAL 
COURT)-03, TIS 
HAZARI COURT, 
DELHI

ICICI BANK LTD. V/S 
HEMANT KUMAR JOSHI

MS. AARTI 
SINGH

asalawayers@gmail.com

ICICI BANK LTD. V/S 
MOHD. UMAR

MS. CHETNA 
BHALLA

PUNITBHALLA@GMAIL.CO
M

ICICI BANK LTD. V/S 
MANOJ DATTA

MS. CHETNA 
BHALLA

PUNITBHALLA@GMAIL.CO
M

ICICI BANK LTD. V/S 
ISHWARI SINGH

SH. C. 
PRAKASH

advocatecp@gmail.com

ICICI BANK LTD. V/S 
SHRI KRISHAN

MS. CHETNA 
BHALLA

PUNITBHALLA@GMAIL.CO
M



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

3 CENTRAL

CS(COMM)  289/2022 9818280772 24.01.2022 22.01.2022

CS(COMM)  290/2022 9810654872 24.01.2022 22.01.2022

CS(COMM)  317/2022 9811898399 25.01.2022 23.01.2022

CS(COMM)  318/2022 9811898399 25.01.2022 23.01.2022

CS(COMM)  319/2022 9811867703 25.01.2022 24.01.2022

SH. PAWAN KR. 
JAIN, DISTRICT 
JUDGE, 
(COMMERCIAL 
COURT)-03, TIS 
HAZARI COURT, 
DELHI

ICICI BANK LTD. V/S 
SANDEEP

MS. CHETNA 
BHALLA

PUNITBHALLA@GMAIL.CO
M

ICICI BANK LTD. V/S 
MADHVI

SH. C. 
PRAKASH

advocatecp@gmail.com

ICICI BANK LTD. V/S 
PRAVIN PRATAP 
SHARMA

SH. SATISH 
KUMAR

manish@klfindia.com

ICICI BANK LTD. V/S 
SHAKTI BHATI

SH. SATISH 
KUMAR

manish@klfindia.com

IDBI BANK LTD. V/S 
SMT. CHINTA DEVI

SH. VIVEK 
KUMAR

kumarvivekadv@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

3 CENTRAL

CS(COMM)  320/2022 9899009971 25.01.2022 24.01.2022

CS(COMM)  331/2022 9999149022 27.01.2022 25.01.2022

CS(COMM)  332/2022 9899009971 27.01.2022 25.01.2022

CS(COMM)  333/2022 9811161525 sksingh116@gmail.com 27.01.2022 25.01.2022

CS(COMM)  334/2022 9899009971 27.01.2022 25.01.2022

SH. PAWAN KR. 
JAIN, DISTRICT 
JUDGE, 
(COMMERCIAL 
COURT)-03, TIS 
HAZARI COURT, 
DELHI

ICICI BANK LTD. V/S 
ANIL KUMAR & ANR.

SH. HEMANT 
GUPTA

juris@hemantgupta.in

RAVINDRA KUMAR 
SHARMA V/S M/S 
ENGLISH 
PREMIUM & ORS.

SH. DEEPAK 
BASHTA

deepakbashta@gmail.com

ICICI BANK LTD. V/S 
SUKHBEER SINGH

SH. HEMANT 
GUPTA

juris@hemantgupta.in

SURYA PRAKASH V/S 
NORTH DELHI 
MUNICIPAL 
CORPORATION & ANR.

SH. 
SATYENDRA 
KR. SINGH

ICICI BANK LTD. V/S 
SHRIPAL

SH. HEMANT 
GUPTA

juris@hemantgupta.in



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

3 CENTRAL

9811452022 28.01.2022 27.01.2022

CS(COMM)  348/2022 9818030800 29.01.2022 28.01.2022

CS(COMM)  356/2022 9810076766 31.01.2022 29.01.2022

4 CENTRAL 9899662697 07.01.2022 06.01.2022

CS (COMM)-131/2022 9810019614 13.01.2022 12.01.2022

CS (COMM)/153/2022 9999592027 13-01-2022 12.01.2022

SH. PAWAN KR. 
JAIN, DISTRICT 
JUDGE, 
(COMMERCIAL 
COURT)-03, TIS 
HAZARI COURT, 
DELHI

OMP(I)(COMM) 
39/2022

DCB BANK LTD. V/S 
AFZAL AHMED SAIFI & 
ANR.

SH. ANISH 
BHOLA

Anish_bhola17@yahoo.com

ICICI BANK LTD. V/S 
SACHENDRA PRATAP 
SINGH 
RANA

SH. DEEPAK 
KAUSHIK

induslegalia@gmail.com

ICICI BANK LTD. V/S 
SONIA MAKAN

SH. 
SHAILENDER 
BABBAR

babbarandassociatesicici@gma
il.com

MS NISHA SAXENA, 
DISTRICT JUDGE, 
COMMERCIAL  
COURT-04

CS 
(COMM)/100/2022

BALCORP LIMITED Vs 
M/S BH MARKETING 
PVT LTD

Lokesh 
Bhardwaj(P),

DEV ASHISH MISHRA, 
ARPAN WADHAWAN AND 
ARJUN D SINGH

KARUR VYSYA BANK VS. 
M/S NEW FINLAY 
WATER

SH. ASHOK 
KUMAR BAHL

bahl.associates1995@gmail.co
m

ICICI BANK LTD Vs 
JASDEEP SINGH AND 
ANR

HEMANT 
GUPTA(P),

juris@hemantgupta.in



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

4 CENTRAL

9868021452 13-01-2022 12.01.2022

CS (COMM)/147/2022 VISHAL RAO(P),9212036118 13-01-2022 12.01.2022

9868021452 13-01-2022 12.01.2022

CS (COMM)/151/2022 VISHAL RAO(P),9212036118 13-01-2022 12.01.2022

CS (COMM)/149/2022 VISHAL RAO(P),9212036118 13-01-2022 12.01.2022

CS (COMM)/146/2022 VISHAL RAO(P),9212036118 13-01-2022 12.01.2022

MS NISHA SAXENA, 
DISTRICT JUDGE, 
COMMERCIAL  
COURT-04

OMP (I) 
(COMM)/14/2022

AXIS BANK LTD Vs 
GAURAV VERMA

NITIN 
MEHTA(P),

ajayyadav_19@yahoo.co.in

ICICI BANK Vs ANAND 
GOPAL MISHARA

vikaschopraadvocateGmail.co
m

OMP (I) 
(COMM)/15/2022

AXIS BANK LTD Vs 
KAILASH BISHNOI

NITIN 
MEHTA(P),

ajayyadav_19@yahoo.co.in

ICICI BANK Vs SACHIL 
MOHIT

vikaschopraadvocateGmail.co
m

ICICI BANK Vs 
SHAMSHER KHAN

vikaschopraadvocateGmail.co
m

ICICI BANK Vs ARTI 
SINGH

vikaschopraadvocateGmail.co
m



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

4 CENTRAL

9868021452 13-01-2022 12.01.2022

9868021452 13-01-2022 12.01.2022

CS (COMM)/145/2022 011-22756463 13-01-2022 12.01.2022

9818668068 13-01-2022 12.01.2022

CS (COMM)-180/2022 9810080772 15.01.2022 14.01.2022

CS (COMM)-185/2022 9810015893 15.01.2022 14.01.2022

MS NISHA SAXENA, 
DISTRICT JUDGE, 
COMMERCIAL  
COURT-04

OMP (I) 
(COMM)/16/2022

AXIS BANK LTD Vs 
MIRZA AFZAL BEG

NITIN 
MEHTA(P),

ajayyadav_19@yahoo.co.in

OMP (I) 
(COMM)/17/2022

AXIS BANK LTD Vs 
ARPIT BAKIWALA

NITIN 
MEHTA(P),

ajayyadav_19@yahoo.co.in

ICICI BANK Vs NARAYAN 
SINGH MEHTA

Aakashdeep 
Singh Roda(P),

asalawayers@gmail.com

OMP (I) 
(COMM)/12/2022

PATANJALI 
RENEWABLE ENERGY 
PRIVATE LIMITED Vs 
M/S LORDS MARK 
INDUSTRIES PRIVATE 
LIMITED AND ANRS

SHOBHIT 
JAIN(P),

sjlawchambers.delhi@gmail.co
m

ICICI BANK LTD. VS. 
KRISHNA SAHIL 
CONSTRUCTONS

MS. CHETNA 
BHALA

punitbhalla@aol.com

SUBHAM ENTERPRISES 
VS. UNITECH 
AMUSEMENT

SH. PRASHANT 
JAIN

pj.associate@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

4 CENTRAL

CS (COMM)/199/2022 VISHAL RAO(P),9212036118 17-01-2022 14.01.2022

VIKAS CHOPRA 9212036118 17-01-2022 14.01.2022

CS (COMM)/210/2022 78711117817 sksinghl16@gmail.com 18-01-2022 14-01-2022

9958683230 NAVEENK101@GMAIL.COM 19.01.2022 18.01.2022

9811161525 sksinghl16@gmail.com 20-01-2022 20-01-2022

CS (COMM)/241/2022 VISHAL RAO(P),9212036118 20-01-2022 20-01-2022

MS NISHA SAXENA, 
DISTRICT JUDGE, 
COMMERCIAL  
COURT-04

ICICI BANK Vs SIF 
SYSTEMS

vikaschopraadvocateGmail.co
m

CS 
(COMM)/200/2022

ICICI BANK Vs GAGAN 
SHARMA

vikaschopraadvocateGmail.co
m

RAJESH CHITLANGIA Vs 
JITENDER SINGH

SATENDRA 
KUMAR(P),

OMP (I) 
(COMM)/31/2022

HDFC BANK LTD VS. 
MOHD. FAISAL

NAVEEN 
SHARMA

CS 
(COMM)/240/2022

TARUN SHARMA Vs 
NORTH DELHI 
MUNICIPAL 
CORPORATION 
THROUGH ITS 
COMMISSIONER

SATYENDRA 
KUMAR 
SINGH(P),

ICICI BANK Vs AMBEY 
ENTERPRISES

vikaschopraadvocateGmail.co
m



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

4 CENTRAL

9811161525 sksinghl16@gmail.com 20-01-2022 20-01-2022

9811996212 24.01.2022 22.01.2022

ICICI BANK Vs AMAN 011-22756463 25-01-2022 24-01-2022

011-22756463 25-01-2022 24-01-2022

011-22756463 25-01-2022 24-01-2022

011-22756463 25-01-2022 25-01-2022

MS NISHA SAXENA, 
DISTRICT JUDGE, 
COMMERCIAL  
COURT-04

CS 
(COMM)/249/2022

RAJESH KUMAR Vs 
NORTH DELHI 
MUNICIPAL 
CORPORATION

SATYENDRA 
KUMAR 
SINGH(P),

OMP (I) 
(COMM)/19/2022

GUNJAN LAHORI VS 
AXIS BANK LTD AND 
ANR.

PRAKASH 
KUMAR JHA

Prakhashjhaon@gmail.com

CS 
(COMM)/303/2022

Aakashdeep 
Singh Roda(P),

asalawayers@gmail.com

CS 
(COMM)/302/2022

ICICI BANK Vs RAJIV 
KUMAR SINGH

Aakashdeep 
Singh Roda(P),

asalawayers@gmail.com

CS 
(COMM)/305/2022

ICICI BANK Vs AKASH 
PARIDA

Aakashdeep 
Singh Roda(P),

asalawayers@gmail.com

CS 
(COMM)/305/2022

ICICI BANK Vs AKASH 
PARIDA

Aakashdeep 
Singh Roda(P),

asalawayers@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

4 CENTRAL

CS (COMM)/321/2022 9818280772 25-01-2022 25-01-2022

CS (COMM)/311/2022 ICICI BANK Vs SURAJ 9818280772 25-01-2022 25-01-2022

CS (COMM)/310/2022 9818280772 25-01-2022 25-01-2022

9818280772 25-01-2022 25-01-2022

9810021846 25-01-2022 25-01-2022

CS (COMM)/325/2022 9810021846 25-01-2022 25-01-2022

MS NISHA SAXENA, 
DISTRICT JUDGE, 
COMMERCIAL  
COURT-04

ICICI BANK Vs ANINDYA 
SEN

CHETNA 
BHALLA(P),

PUNITbhalla@aol.com

CHETNA 
BHALLA(P),

PUNITbhalla@aol.com

ICICI BANK Vs TAHIR 
KHAN

CHETNA 
BHALLA(P),

PUNITbhalla@aol.com

CS 
(COMM)/323/2022

ICICI BANK Vs 
MOHAMMED YUNUS 
KHAN

CHETNA 
BHALLA(P),

PUNITbhalla@aol.com

CS 
(COMM)/326/2022

ICICI BANK LTD Vs 
BRAJPAL KUMAR

NAZIA 
PARVEEN(P),

sagarandsagarlawoffice@live.c
om

ICICI BANK LTD Vs 
BIPIN THOMAS

NAZIA 
PARVEEN(P),

sagarandsagarlawoffice@live.c
om



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

4 CENTRAL

CS (COMM)/327/2022 VIKAS CHOPRA 9212036118 25-01-2022 25-01-2022

9811898399 27-01-2022 17-01-2022

9811898399 27-01-2022 17-01-2022

CS (COMM)/337/2022 9811161525 SKsinghl16@gmail.com 27-01-2022 17-01-2022

CS (COMM)-21/2022 9811120780 27.01.2022 25.01.2022

CS (COMM)-346/2022 9711750166 27.01.2022 24.01.2022

MS NISHA SAXENA, 
DISTRICT JUDGE, 
COMMERCIAL  
COURT-04

ICICI BANK LTD 
VS.SMART SCHOOL 
EDUCATION PVT LTD

vikaschopraadvocateGmail.co
m

CS 
(COMM)/330/2022

ICICI BANK Vs 
CHANCHAL TYAGI

MANISH 
KUMAR 
DEWAN(P),

Manish@klfindia.com

CS 
(COMM)/329/2022

ICICI BANK Vs 
CHANDER BIR BARAR

MANISH 
KUMAR 
DEWAN(P),

Manish@klfindia.com

SURYA PRAKASH VS 
NDMC

SATENDRA 
KUMAR(P),

M/S AYUB ALI AND 
SONS VS. GOVT. OF NCT 
OF DELHI

SH. DEEPAK 
TYAGI

nobilitasjuris@gmail.com

MS. DEEPA VS VANDANA 
YADAV & ORS

RAJEEV 
LOCHAN 
MAHUNTA

advocates.solicitors@samyadel
hi.in



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

4 CENTRAL

9999592027 31-01-2022 29.01.2022

CS (COMM)/367/2022 9999592027 31-01-2022 29.01.2022

CS (COMM)/365/2022 9999592027 31-01-2022 29.01.2022

9810076766 31-01-2022 29.01.2022

9810076766 31-01-2022 29.01.2022

CS (COMM)/379/2022 9818280772 01-02-2022 29.01.2022

MS NISHA SAXENA, 
DISTRICT JUDGE, 
COMMERCIAL  
COURT-04

CS 
(COMM)/366/2022

ICICI BANK LTD Vs BALA 
DEVI AND ORS

HEMANT 
GUPTA(P),

juris@hemantgupta.in

ICICI BANK LTD Vs 
MANOJ KUMAR MISHRA

HEMANT 
GUPTA(P),

juris@hemantgupta.in

ICICI BANK LTD Vs 
RAJIV GOSWAMI

HEMANT 
GUPTA(P),

juris@hemantgupta.in

CS 
(COMM)/363/2022

ICICI BANK LIMITED Vs 
SACHIN CHAWLA

SHAILENDRA 
BABBAR(P),

Babbarandassociatesicici@gm
ail.com

CS 
(COMM)/364/2022

ICICI BANK LIMITED Vs 
SACHIN KUMAR

SHAILENDRA 
BABBAR(P),

Babbarandassociatesicici@gm
ail.com

ICICI BANK Vs RANDHIR 
KUMAR SHARMA

CHETNA 
BHALLA(P),

PUNITbhalla@aol.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

4 CENTRAL

CS (COMM)/378/2022 9818280772 01-02-2022 29.01.2022

9810076766 01-02-2022 29.01.2022

5 CENTRAL CS COMM -4743/21 9810080772 16.11.2021 16.11.2021

CS COMM – 4744/21 9810080772 16.11.2021 16.11.2021

CS COMM – 4745/21 9810080772 16.11.2021 16.11.2021

CS COMM – 4746/21 SUNIL SINGH 9971287776 16.11.2021 16.11.2021

CS COMM – 4847/21 9810080772 20.11.2021 20.11.2021

CS COMM – 4848/21 9810080772 20.11.2021 20.11.2021

MS NISHA SAXENA, 
DISTRICT JUDGE, 
COMMERCIAL  
COURT-04

ICICI BANK Vs AVID 
RAJA

CHETNA 
BHALLA(P),

PUNITbhalla@aol.com

CS 
(COMM)/380/2022

ICICI BANK LIMITED Vs 
NITIN TANDON

SHAILENDRA 
BABBAR(P),

Babbarandassociatesicici@gm
ail.com

SH. ASHWANI 
KUMAR SARPAL, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-05

ICICI BANK LTD V/S 
ARIF KHAN

CHETNA 
BHALLA

PUNITBHALLA@GMAIL.CO
M

ICICI BANK LTD V/S 
ANKITA PAWAR

CHETNA 
BHALLA

PUNITBHALLA@GMAIL.CO
M

ICICI BANK LTD V/S 
AKSHIT KAPOOR

CHETNA 
BHALLA

PUNITBHALLA@GMAIL.CO
M

PRADEEP KR PRAKASH 
V/S SINGH BHUSHAN 
SHASHI

ICICI BANK LTD V/S 
RAVI KR

CHETNA 
BHALLA

PUNITBHALLA@GMAIL.CO
M

ICICI BANK LTD V/S 
YOGESH YADAV

CHETNA 
BHALLA

PUNITBHALLA@GMAIL.CO
M



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

5 CENTRAL

CS COMM – 4850/21 9810080772 20.11.2021 20.11.2021

CS COMM – 4851/21 9810080772 20.11.2021 20.11.2021

CS COMM – 4852/21 9810080772 20.11.2021 20.11.2021

CS COMM – 4853/21 9810080772 20.11.2021 20.11.2021

CS COMM – 4874/21 9810015893 22.11.2021 22.11.2021

RANJAN & CO 9311022100 01.12.2021 01.12.2021

RANJAN & CO 9311022100 01.12.2021 01.12.2021

CS COMM – 5165/21 9873262006 07.12.2021 07.12.2021

CS COMM – 5338/21 9015354844 16.12.2021 16.12.2021

SH. ASHWANI 
KUMAR SARPAL, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-05

ICICI BANK LTD V/S 
ABHILESH SHUKLA

CHETNA 
BHALLA

PUNITBHALLA@GMAIL.CO
M

ICICI BANK LTD V/S 
VIKAS TOMAR

CHETNA 
BHALLA

PUNITBHALLA@GMAIL.CO
M

ICICI BANK LTD V/S 
BINKI BISWAS

CHETNA 
BHALLA

PUNITBHALLA@GMAIL.CO
M

ICICI BANK LTD V/S 
MANOJ SAINAI 

CHETNA 
BHALLA

PUNITBHALLA@GMAIL.CO
M

SHUBHAM 
ENTERPRISES V/S A M T 
INTERNATIONAL

PRASHANT 
JAIN 

OMP (I) COMM – 
1583/21

HDFC BANK LTD V/S 
NAUSHAD ALI

OMP (I) COMM – 
1584/21

HDFC BANK LTD V/S 
BASMEENA

SURYA ROSHNI LTD V/S 
SURIYA SUNLITE LED

SANJAY 
AGGARWAL

HPL ELECTRIC & POWER 
V/S BAJRANG LAL 
RANKA

SUNIL KR 
JAISWAL



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

5 CENTRAL

CS COMM – 5451/21 9717391663 21.12.2021 21.12.2021

EX-10/22 8285002845 04.01.2022 04.01.2022

CS COMM – 83/22 9999316991 05.01.2022 05.01.2022

CS COMM – 92/22 06.01.2022 06.01.2022

CS COMM – 93/22 9810076766 06.01.2022 06.01.2022

CS COMM – 94/22 06.01.2022 06.01.2022

EX – 20/22 7982985110 06.01.2022 06.01.2022

OMP COMM – 9/22 8130136366 07.01.2022 07.01.2022

OMP COMM – 11/22 8130136366 07.01.2022 07.01.2022

SH. ASHWANI 
KUMAR SARPAL, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-05

GIRNARSOFT 
AUTOMOBILES V/S 
VERIYAHA NARAYANA 
VALLPU

LALIT KR 
PANDEY

LALITPANDEYADV@GMAIL.
COM

HDFC BANK LTD V/S 
ABHINASH ASHOK KR

SANJEEV 
PATHAK

SUN RISE AGRO FOODS 
V/S HARSH INDUSTRIES

ANUPAM 
SINGH

ICICI BANK LTD V/S 
VYOM JOLLY

ICICI BANK LTD V/S 
NIZAMUDDIN

BABBAR & 
ASSOCIATES

MADHUR V/S  HIYA 
INTERNATIONAL

ASHUTOSH 
GUPTA

IIFL FIN V/S N R 
TRADERS

BHASKAR KR 
SHUKLA

NAVEEN KR MANGAL 
V/S FULLERTON INDIA 
HOME FIN

MAHADEV 
NANDA

NAVEEN KR MANGAL 
V/S FULLERTON INDIA 
HOME FIN

MAHADEV 
NANDA



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

5 CENTRAL

OMP COMM – 10/22 9278693021 07.01.2022 07.01.2022

CS COMM – 99/22 9810076766 07.01.2022 07.01.2022

CS COMM – 110/22 9810076766 10.01.2022 10.01.2022

OMP COMM – 12/22 PANKAJ 9899729791 10.01.2022 10.01.2022

NITIN MEHTA 11.01.2022 11.01.2022

CS COMM -117/22 9899009971 11.01.2022 11.01.2022

CS COMM – 121/22 9810080772 12.01.2022 12.01.2022

CS COMM – 122/2022 C PRAKASH 12.01.2022 12.01.2022

CS COMM – 127/22 PRASHANT KR 8383028593 13.01.2022 13.01.2022

SH. ASHWANI 
KUMAR SARPAL, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-05

NDMC V/S 
MAHESHWARI 
TEXTILES

NAZIA 
PRAVEEN

ICICI BANK LTD V/S 
AJAY KR

BABBAR & 
ASSOCIATES

ICICI BANK LTD V/S 
JITENDER SINGH 

BABBAR & 
ASSOCIATES

ANAND PRAKASH V/S 
HDFC

OMP (I) COMM – 
3/22

AXIS BANK LTD V/S 
PRADEEP CHAND

ICICI BANK LTD V/S 
PRABHAT ARORA

HEMANT 
GUPTA

ICICI BANK LTD V/S 
RAJESH KR GOYAL

CHETNA 
BHALLA

PUNITBHALLA@GMAIL.CO
M

ICICI BANK LTD V/S 
SHIBASIS MOOKHERJE

ICICI BANK LTD V/S 
MANOJ KR CHAUHAN



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

5 CENTRAL

CS COMM – 128/22 PRASHANT KR 9818050800 13.01.2022 13.01.2022

CS COMM – 129/22 9899009971 13.01.2022 13.01.2022

CS COMM – 130/22 PRASHANT KR 9818050800 13.01.2022 13.01.2022

CS COMM – 171/22 14.01.2022 14.01.2022

CS COMM – 172/22 9899009971 14.01.2022 14.01.2022

EX – 44/22 SUNITA SINGH 14.01.2022 14.01.2022

CS COMM – 173/22 9899009971 14.01.2022 14.01.2022

CS COMM – 174/22 9810076766 14.01.2022 14.01.2022

CS COMM- 184/22 9718858971 15.01.2022 15.01.2022

SH. ASHWANI 
KUMAR SARPAL, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-05

ICICI BANK LTD V/S 
MANOJ TYAGI

ICICI BANK LTD V/S 
KULDIP CHAND RANA

HEMANT 
GUPTA

ICICI BANK LTD V/S 
MOHD RAFI

M/S PRIME FOODS V/S 
M/S CAPL HOTELS & SPA

PRAKASH KR 
SINGH 

ICICI BANK LTD V/S 
MANJU DUTT SAINI

HEMANT 
GUPTA

ICICI BANK V/S VINITA 
BHARDWAJ

ICICI BANK LTD V/S 
KRISHNA GOPAL 
DHARIYAL

HEMANT 
GUPTA

ICICI BANK LTD V/S 
YASH ENTERPRISES

BABBAR & 
ASSOCIATES

ICICI BANK LTD V/S 
RAVI KUMAR



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

5 CENTRAL

CS COMM – 190/22 SATISH KR 9811898399 17.01.2022 17.01.2022

CS COMM – 189/22 AADHYA LEGAL9910082777 17.01.2022 17.01.2022

CS COMM – 192/22 VIKAS  CHOPRA 9212036118 17.01.2022 17.01.2022

CS COMM – 191/21 17.01.2022 17.01.2022

CS COMM – 206/22 S K SINGH 18.01.2022 18.01.2022

EX – 50/22 KHALID ALI 18.01.2022 18.01.2022

9268547266 19.01.2022 19.01.2022

9268547266 19.01.2022 19.01.2022

9268547266 19.01.2022 19.01.2022

SH. ASHWANI 
KUMAR SARPAL, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-05

ICICI BANK LTD V/S 
BALVEER SINGH 

manish@klfindia.com

INTER GLOBE 
TECHNOLOGY V/S 
MEANDERING 
VACATIONS

ICICI BANK LTD V/S 
CREATIVE CARES

VIKASCHOPRAADVOCATE@
GMAIL.COM

ICICI BANK LTD V/S 
ATIF KHAN

DEEPAK ABHOT V/S N D 
M C

NEO GROWTH CREDIT P 
LTD V/S MUSKAN 
DENTAL CLINIC

OMP (I) COMM – 
25/2022

HDFC  BANK LTD V/S 
MOHIT ARORA

GOPAL 
KASHYAP

OMP (I) COMM – 
26/22

HDFC BANK LTD V/S 
RENU PRITAM SINGH 

GOPAL 
KASHYAP

OMP (I) COMM – 
27/22

HDFC BANK LTD V/S 
SADAB JAHIR

GOPAL 
KASHYAP



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

5 CENTRAL

9268547266 19.01.2022 19.01.2022

CS COMM – 222/22 VISHAL RAO 9560906629 20.01.2022 20.01.2022

CS COMM – 223/22 8657070903 20.01.2022 20.01.2022

CS COMM – 224/22 S K SINGH 20.01.2022 20.01.2022

CS COMM – 226/22 VIKAS SHARMA 9871234935 20.01.2022 20.01.2022

CS COMM – 261/22 9718858971 21.01.2022 21.01.2021

CS COMM – 262/22 9718858971 21.01.2022 21.01.2021

CS COMM – 266/22 C PRAKASH 9810654872 ADVOCATECP@GMAIL.COM 22.01.2022 22.01.2022

CS COMM – 267/22 9718858971

SH. ASHWANI 
KUMAR SARPAL, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-05

OMP (I) COMM – 
28/22

HDFC BANK LTD V/S 
SHAMI MOHAMMAD

GOPAL 
KASHYAP

ICICI BANK LTD V/S 
SUPRABHATA 
ENTERPRISES

ICICI BANK LTD V/S 
CHHOTE KHAN

NAZIA 
PRAVEEN

SURYA PRAKASH V/S 
NDMC

MANOJ KR VIJ V/S 
SUNITA DEVI

ICICI BANK LTD V/S 
DIBYANSHU SINGH 

AKASHDEEP 
SINGH RODA

ICICI BANK LTD V/S 
RAJESH RAINA

AKASHDEEP 
SINGH RODA

ICICI BANK LTD V/S 
SASHI MAURYA

ICICI BANK LTD V/S 
PADAM PRAKASH

AKASHDEEP 
SINGH RODA



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

5 CENTRAL

CS COMM – 268/22 C PRAKASH 9810654872 ADVOCATECP@GMAIL.COM 22.01.2022 22.01.2022

CS COMM – 269/22 C PRAKASH 9810654872 ADVOCATECP@GMAIL.COM 22.01.2022 22.01.2022

CS COMM – 293/22 9810080772 24.01.2022 24.01.2022

CS COMM – 294/22 9810080772 24.01.2022 24.01.2022

CS COMM – 295/22 24.01.2022 24.01.2022

CS COMM – 312/22 9899009971 25.01.2022 25.01.2022

CS COMM – 313/22 9899009971 25.01.2022 25.01.2022

CS COMM – 314/22 25.01.2022 25.01.2022

CS COMM – 315/22 25.01.2022 25.01.2022

SH. ASHWANI 
KUMAR SARPAL, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-05

ICICI BANK LTD V/S 
JAIPAL NAGI

ICICI BANK LTD V/D 
SANTOSH KR MISHRA

ICICI BANK LTD V/S 
RAVI MALIK

CHETNA 
BHALLA

PUNITBHALLA@GMAIL.CO
M

ICICI BANK LTD V/S 
RAJINDER KR 
MALHOTRA

CHETNA 
BHALLA

PUNITBHALLA@GMAIL.CO
M

ICICI BANK LTD V/S 
DEEPANSHU MITTAL

MANISH 
DIWAN

ICICI BANK LTD V/S 
PAWANDEEP SINGH 

HEMANT 
GUPTA

ICICI BANK LTD V/S 
KRISHNA KR SHARMA

HEMANT 
GUPTA

ICICI BANK LTD V/S 
SUDIPTA BRAHMA

MANISH 
DIWAN

ICICI BANK LTD V/S 
SANTOSH CHAUBEY

MANISH 
DIWAN



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

5 CENTRAL

CS COMM – 316/22 VIVEK KR 25.01.2022 25.01.2022

ANISH BHOLA 9811452022 27.01.2022 27.01.2022

ANISH BHOLA 9811452022 27.01.2022 27.01.2022

ANISH BHOLA 9811452022 27.01.2022 27.01.2022

CS COMM – 338/22 SIDDHI MITTAL9811048482 27.01.2022 27.01.2022

CS COMM – 339/2022SBI V/S DILIP SINGH VAISHALI 9983980980 27.01.2022 27.01.2022

ANISH BHOLA 9811452022 28.01.2022 28.01.2022

CS COMM – 344/22 9899009971 28.01.2022 28.01.2022

CS COMM – 345/22 9899009971 28.01.2022 28.01.2022

SH. ASHWANI 
KUMAR SARPAL, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-05

IDBI BANK LTD V/S 
INDRASAN MAURYA

OMP (I) COMM – 
34/2022

DCB BANK V/S ZAHID 
ALI

OMP (I) COMM – 
35/22

DCB BANK V/S PRADEEP 
KR

OMP (I ) COMM – 
36/22

DCB BANK V/S AASHIK 
SABBIR

NARESH GUPTA V/S 
DARSHAN LAL SINGHAL

OMP (I) COMM – 
40/2022

DCB BANK V/S PRADEEP 
KR

ICICI BANK LTD V/S 
NOKDENSANGYA

HEMANT 
GUPTA

ICICI BANK LTD V/S 
FIZA ROAD CARRIER

HEMANT 
GUPTA



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

5 CENTRAL

CS COMM – 351/22 PRASHANT KR 31.01.2022 31.01.2022

CS COMM – 352/22 C PRAKASH 9810654872 31.01.2022 31.01.2022

CS COMM – 353/22 C PRAKASH 9810654872 31.01.2022 31.01.2022

CS COMM – 361/22 UMESH JAIN V/S NDMC S K SINGH 31.01.2022 31.01.2022

6 CENTRAL 8/2022 AJAY YADAV 9868021452 13-01-2021 12-01-2021

9/2022 9868021453 13-01-2020 12-01-2020

141/2022 VIKAS CHOPRA 9212036118 13-01-2022 12-01-2022

148/2022 9212036119 13-01-2021 12-01-2021

11/2022 LAVIKA GUPAT 9871170800 13-01-2022 11-01-2022

SH. ASHWANI 
KUMAR SARPAL, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-05

ICICI BANK LTD V/S 
AMIT KR GUPTA

ICICI BANK LTD V/S 
MOHD SALIM

ICICI BANK LTD V/S 
LOKESH MANAKTALA

SH. MANMOHAN 
SHARMA, DISTRICT 
JUDGE(COMMERCIA
L)-06, CENTRAL

ASIX BANK VS 
MAHENDRA MISTRI

AJAYYADAV_19@YAHOO.CO
.IN

AXIS BANK VS GIRISH 
KUMAR KHAAMESRA

AJAYYADAV_19@YAHOO.CO
.IN

ICICI BANK VS PRAVEEN 
KUMAR

ICICI BANK VS 
DIVYANSHI GUPTA

MITTAL FINSEC PVT LTD 
VS RAMPAL

LAVIKAGUPTA2009@GMAIL
.COM



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

6 CENTRAL

13/2022 LAVIKA GUPAT 9871170801 13-01-2021 11-01-2021

179/2022 9899009971 JURIS@HEMANTGUPTA.IN 14-01-22022 12-01-2022

181/2022 VIKAS CHOPRA 9212036118 14-01-2022 13-01-2022

201/2022 VIKAS CHOPRA 9212036118 18-01-2022 15-01-2022

202/2022 VIKAS CHOPRA 9212036119 18-01-2021 15-01-2021

203/2022 9871214093 18-01-2022 04-01-2022

204/2022 9871214094 18-01-2021 04-01-2021

49/2022 9311022100 18-01-2022 03-01-20222

205/2022 VIKAS CHOPRA 9212036119 18-01-2022 15-01-2022

SH. MANMOHAN 
SHARMA, DISTRICT 
JUDGE(COMMERCIA
L)-06, CENTRAL

MITTAL FINSEC PVT LTD 
VS RAMPAL

LAVIKAGUPTA2009@GMAIL
.COM

ICICI BANK VS NEETU 
CHHABRA

HEMANT 
GUPTA

ICICI BANK VS MONIS 
HUSSAIN

VIKASCHOPRAADVOCATE@
GMAIL.COM

ICICI BANK VS D VA 
PPARELS 

VIKASCHOPRAADVOCATE@
GMAIL.COM

ICICI BANK VS MOHIT 
AGGARWAL

VIKASCHOPRAADVOCATE@
GMAIL.COM

SORABH JAIN VS 
JINESH WAR 
INTERNATIONAL 
SCHOOL

MANISH 
KUMAR

ASSOCIATESRUDRAM@GMI
AL.COM

SORABH JAIN VS 
KUMAR PUSTAK 
BHANDAR

MANISH 
KUMAR

ASSOCIATESRUDRAM@GMI
AL.COM

HDFC BANK VS RAJESH 
KUMAR

 RAJAN & 
COMPANY

RANJAN.AND.COMPANY@G
MAIL.COM

ICICI BANK VS 
PEREFECT AD 

VIKASCHOPRAADVOCATE@
GMAIL.COM



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

6 CENTRAL

207/2022 VIKAS CHOPRA 9212036120 18-01-2021 15-01-2021

211/2022 011-22756463 18-01-2022 15-01-2022

212/2022

242/2022 9212036118 20-01-2022 19-01-22022

243/2022 9212036119 20-01-2021 19-01-22021

244/2022 9212036120 20-01-2020 19-01-22020

245/2022 9212036121 20-01-2019 19-01-22019

246/2022 9212036122 20-01-2018 19-01-22018

247/2022 9811161525 sksingh116@gmail.com 20-01-2022 19-01-2022

SH. MANMOHAN 
SHARMA, DISTRICT 
JUDGE(COMMERCIA
L)-06, CENTRAL

ICICI BANK VS RISHAB 
GUPTA

VIKASCHOPRAADVOCATE@
GMAIL.COM

icici bank vs kunwar 
pushpanam surya

pooja singh asalawayers@gmail.com

icici bank vs mo irfan siddhi mittal

icici bank vs rajani d batra vikas chopra vikaschopraadvocate@gmail.c
om

icici bank vs om tarders vikas chopra vikaschopraadvocate@gmail.c
om

icici bank vs aditi 
enterprises

vikas chopra vikaschopraadvocate@gmail.c
om

icici bank vs md garments vikas chopra vikaschopraadvocate@gmail.c
om

ICICI BANK VS 
DIVYANSHI GUPTA

vikas chopra vikaschopraadvocate@gmail.c
om

rajesh kumar vs ndmc satyendra kumar 
singh



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

6 CENTRAL

248/2022 9811161526 SKsingh116@gmail.com 20-01-2021 19-01-2021

254/2022 9958986363 21-01-2022 12-01-2022

259/2022 9811161525 sksingh116@gmail.com 21-01-2022 20-01-2022

260/2021 9811161526 sksingh116@gmail.com 21-01-2021 20-01-2021

296/2022 011-22756463 25-01-2022 20-01-2022

297/2022 011-22756462 25-01-2021 21-01-2022

298/2022 9810080772 PUNITBHALLA@AOLCOM 25-01-2022 22-01-2022

301/2022 9810080773 PUNITBHALLA@AOLCOM 25-01-2022 22-01-2022

304/2022 9810080774 PUNITBHALLA@AOLCOM 25-01-2021 22-01-2022

SH. MANMOHAN 
SHARMA, DISTRICT 
JUDGE(COMMERCIA
L)-06, CENTRAL

rajesh kumar vs ndmc satyendra kumar 
singh

pnb vs nava mendiratta neha garg info@knowlex.in

surya prakash vs ndmc satyendra kumar 
singh

rajesh kumar vs ndmc satyendra kumar 
singh

icici bank vs avanish 
kumar

ms. pooja singh asalawayers@gmail.com

ICICI BANK VS MAYANK 
BHARDWAJ

ms. pooja singh ASalawayers@gmail.com

ICICI BANK VS 
LOKENDER ATTARI

Chetna bhalla

ICICI BANK VS INDRESH 
KUMAR SINGH

Chetna bhalla

ICICI BANK VS MANOJ 
KUMAR

Chetna bhalla



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

6 CENTRAL

306/2022 9810080775 PUNITBHALLA@AOLCOM 25-01-2020 22-01-2021

307/2022 9810080776 PUNITBHALLA@AOLCOM 25-01-2019 22-01-2020

308/2022 9810080777 25-01-2018 21-01-2019

322/2022 9811231910 r.tewari88@gmail.com 25-01-2022 21-01-2022

340/202 9811161525 sksingh116@gmail.com 27-01-2022 25-01-2022

20/2022 9999238801 27-01-2022 06-01-2022

341/2022 7838093715 27-01-2022 25-01-2022

342/2022 9911770005 28-01-2022 25-01-2022

22/2022 8130777429 28-01-2022 25-01-2022

SH. MANMOHAN 
SHARMA, DISTRICT 
JUDGE(COMMERCIA
L)-06, CENTRAL

ICICI BANK VS 
SHUBHAM GOSWAMI

Chetna bhalla

ICICI BANK VS ZALID 
ALI

Chetna bhalla

icici bank vs neha kumari Chetna bhalla puNITBHALLA@AOLCOM

medilivescare 
manufaturing pvt ltd vs /s 
sethi agencies

rajeev kumar 
tewari

pankaj tiwari vs ndmc satyendra kumar 
singh 

sidhant dhingra vs gulshan 
kumar satini

anuj arora anujaroraadv@gmail.com

mahinder nagpal vs 
natural toni cosmetics

anubhav chhabra mail@wrbindia.com

GAME CHANGERS 
TEXFAB PVT LTD VS M/S 
SANT KUMAR

BHARAT DEEP 
SINGH 

MOHD. AMIR VS AXIX 
BANK LIMTED

MANOJ KUMAR 
YADAV



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

6 CENTRAL

360/2022 9818030800 31-01-2022 28-01-2022

362/2022 9999592027 31-01-2022 27-01-2022

SH. MANMOHAN 
SHARMA, DISTRICT 
JUDGE(COMMERCIA
L)-06, CENTRAL

icici bank vs vipul goswami deepak kaushik 

icici bank vs mousam khan hemant gupta juris@hemantgupta.iin



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

7 West 9599624216 ashim.bhatt7@gamil .com 07-01-2022 06-01-2022

9313142242 10-01-2022 05-01-2022

9599624216 ashim.bhatt7@gamil .com 24-01-2022 24-01-2022

9599624216 ashim.bhatt7@gamil .com 24-01-2022 24-01-2022

9599624216 ashim.bhatt7@gamil .com 27-01-2022 24-01-2022

9599624216 ashim.bhatt7@gamil .com 28-01-2022 24-01-2022

SH. DINESH BHATT , 
DJ (COMMERCIAL 
COURT)-01

OMP (I) 
(COMM)/26/2022

HDFC BANK Vs 
SANDEEP 
MOOLCHANDANI

ASHIM 
BHATT(P),

OMP (I) 
(COMM)/29/2022

ORIX LEASING AND 
FINANCIAL SERVICES 
INDIA LTD Vs ASHISH 
KUMAR SINGH

ABID 
AHMAD(P),

abidahmadavocate@gmail.com

OMP (I) 
(COMM)/74/2022

HDFC BANK Vs BABITA 
SHIVDAYAL SHARMA

ASHIM 
BHATT(P),

OMP (I) 
(COMM)/75/2022

HDFC BANK Vs PYAR 
MOHD

ASHIM 
BHATT(P),

OMP (I) 
(COMM)/77/2022

HDFC BANK LIMITED Vs 
SHAIKH  AASHID

ASHIM 
BHATT(P),

OMP (I) 
(COMM)/79/2022

HDFC BANK Vs KSHITIJ 
RAGHUVANSHI

ASHIM 
BHATT(P),



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

7 West

9599624216 ashim.bhatt7@gamil .com 31-01-2022 24-01-2022

8 West CS/COMM/14/2022 9899404819 03.01.2020 03.01.2022

CS//COMM/27/2022 9999448797 04.01.2022 04.01.2022

CS/COMM/28/2022 8595615868 04.01.2022 04.01.2022

9650810426 04.01.2022 04.01.2022

9650810426 04.01.2022 04.01.2022

9650810426 04.01.2022 04.01.2022

9650810426 04.01.2022 04.01.2022

9650810426 04.01.2022 04.01.2022

SH. DINESH BHATT , 
DJ (COMMERCIAL 
COURT)-01

OMP (I) 
(COMM)/88/2022

HDFC BANK Vs 
HARPREET SINGH

ASHIM 
BHATT(P),

SH. GURDEEP 
SINGH, LD. DISTRICT 
JUDGE (COMM)-02, 
WEST,THC, DELHI

M/S DSV COLOAD & 
CLEARANCE PVT. LTD. 
VS. M/S SPACEDGE 
EXPRESS SOLUTIONS 
PVT. LTD.

PRIYANKA 
GHOSH

abhayaprimacavta.co.

M/S MITHI INTERIORS 
VS. M/S LUMINOUS

ASHISH 
CHAUHAN

ahsishchauhan@akassociates.o
rg.in

PUNKH RAJ BANSAL VS. 
RAJESH JINDAL

SHAYUK 
KUMAR

ash.associates@outlook.com

OMP 
(I)/COMM/1/2022

HDFC BANK LTD VS. 
ARBINDA DASS

MANISH 
VERMA

msvermachambers@gmail.co
m

OMP 
(I)/COMM/3/2022

HDFC BANK LTD. VS. 
CHANDRA CHANDI 
CHAND

MANISH 
VERMA

msvermachambers@gmail.co
m

OMP 
(I)/COMM/4/2022

HDFC BANK LTD. VS. 
DHARMENDER KUMAR

MANISH 
VERMA

msvermachambers@gmail.co
m

OMP 
(I)/COMM/5/2022

HDFC BANK LTD VS. 
ABDUL MUKIT KHAN

MANISH 
VERMA

msvermachambers@gmail.co
m

OMP 
(I)/COMM/6/2022

HDFC BANK LTD. VS. 
ANKUL ASHOK KUMAR

MANISH 
VERMA

msvermachambers@gmail.co
m



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

8 West

ABID AHMAD 9213142242 05.01.2022 05.01.2022

9699624216 07.01.2022 07.01.2022

9699624216 07.01.2022 07.01.2022

CS/COMM/43/2022 8805447344 07.01.2022 07.01.2022

CS/COMM/48/2022 SANJAY BAJAJ 9811082913 10.01.2022 10.01.2022

CS/COMM/49/2022 SHIKAR GUPTA 9999443512 11.01.2022 11.01.2022

CS/COMM/50/2022 SHWETA GARG 9818274143 shweta.dl4@gmail.com 11.01.2022 11.01.2022

CS/COMM/51/2022 9868588173 11.01.2022 11.01.2022

CS/COMM/56/2022 DEV RISHI 8766316531 13.01.2022 13.01.2022

SH. GURDEEP 
SINGH, LD. DISTRICT 
JUDGE (COMM)-02, 
WEST,THC, DELHI

OMP 
(I)/COMM/22/2022

ORIX LEASING VS. 
JAGDEEP SINGH

abidahmadadvocate@gmail.co
m

OMP(I)/COMM/23/2
022

HDFC BANK LTD VS 
ARUNA THAPAR

ASHISH 
PANDEY

OMP(I)/COMM/25/2
022

HDFC BANK LTD VS 
ASHIM BHATT

ASHISH 
PANDEY

BHARAT SAHU VS. 
SHAMSHER SINGH

SERENA 
SHARMA

sharmaserenall@gmail.com

IDBI BANK VS. TARGET 
ENTERPRISES

bbis@ymall.com

INDO LAMINATION VS. 
SANGITA SINGHAL

shikargupta@advsglegal.in

NIKAM CHEMICALS VS. 
LAKSHMI IND.

PUNJAB & SIND BANK 
VS. ASHISH KUMAR 
SINGH

SANJIT 
K.SINGH

sanjeetadvo@gmail.com

SUNITA GARG VS. 
PREETI KUMARI GARG

puniachitra@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

8 West

CS/COMM/57/2022 9718618928 govind19feb@gmail.com 13.01.2022 13.01.2022

CS/COMM/58/2022 9718618928 govind19feb@gmail.com 13.01.2022 13.01.2022

CS/COMM/60/2022 9811215280 14.01.2022 14.01.2022

CS/COMM/64/2022 UDIT MISHRA 9810513377 15.01.2022 15.01.2022

CS/COMM/65/2022 VISHAL GARG 9810171302 vishalgarg777@gmail.com 15.01.2022 15.01.2022

ABID AHMAD 9213142242 18.01.2022 18.01.2022

ABID AHMAD 9213142242 18.01.2022 18.01.2022

CS/COMM/67/2022 AMIT DAYAL 9810164421 19.01.2022 19.01.2022

KUSUM BHATT 9599624216 ashim.bhatt17@gmail.com 24.01.2022 24.01.2022

SH. GURDEEP 
SINGH, LD. DISTRICT 
JUDGE (COMM)-02, 
WEST,THC, DELHI

CANARA BANK VS. M/S 
S.L. TIMBER

GOVIND 
BALLABH 
PANDEY

CANARA BANK VS. 
SWARN LATA JAIN

GOVIND 
BALLABH 
PANDEY

M/S FASHION ZONE VS. 
SUSHANT DANG

ASHISH 
UPADHYAY

M/S HAIKO LOGISTICS 
INDIA VS. M/S ORIENT 
CRAFT

advocatemishra@yahoo.com

M/S RAI INNOTECH  
POLYMERS PVT. LTD. VS. 
CLIMAX OVERSEAS

OMP 
(I)/COMM/66/2022

ORIX LEASING VS. 
AVIND KHAN

abidahmadadvocate@gmail.co
m

OMP 
(I)/COMM/67/2022

ORIX LEASING VS. 
AVIND KHAN

abidahmadadvocate@gmail.co
m

QUEEN DECORS VS. 
SACHIN SINGLA

mail@amitdayal.attorney

OMP 
(I)/COMM/73/2022

HDFC BANK LTD. VS. 
INDRASH PRAKASH



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

8 West

CS/COMM/78/2022 VISHAL 9871000801 29.01.2022 29.01.2022

KUSUM BHATT 9599624216 ashim.bhatt17@gmail.com 31.01.2022 31.01.2022

KUSUM BHATT 9599624216 ashim.bhatt17@gmail.com 31.01.2022 31.01.2022

9 CS(COMM) 5739/2021 9899628833 04.01.22 23.12.21

CS(COMM) 5744/2021 RAJU DUDANI 9811024784 04.01.22 22.12.21

CS(COMM) 5743/2021 RAJU DUDANI 9811024784 04.01.22 22.12.21

CS(COMM) 5742/2021 RAJU DUDANI 9811024784 04.01.22 22.12.21

CS(COMM)5746/2021 9810980834 04.01.22 24.12.21

SH. GURDEEP 
SINGH, LD. DISTRICT 
JUDGE (COMM)-02, 
WEST,THC, DELHI

ARVIND RAI VS. MEICAL 
SUPRINTENDANTS ESIC 
HOSPITAL

joshiusha@yahoo.com

OMP 
(I)/COMM/85/2022

HDFC BANK LTD. 
VS.EKRAM KHAN

OMP 
(I)/COMM/86/2022

HDFC BANK LTD. VS. 
ASHISH GUPTA

SH. SANJEEV JAIN, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-01

NEW DELHI 
DISTRICT

M/S SCHNEIDER 
ELECTRICT INDIA PVT 
LTD VS IRIS ASSOCIATES 
PVT LTD (AAKAR 
TRUNKEY DIVISION)

VINAYAK 
SRIVASTAVA

srivastav.vinayak@gmail.com

A.I.S. GLASS SOLUTIONS 
LTD VS SAKET 
INFRADEVELOPERS PVT 
LTD

rajdeepsinghrao@gmail.com

A.I.S. GLASS SOLUTIONS 
LTD VS M/S ARADHANA 
BUILDERS PRIVATE 
LIMITED

rajdeepsinghrao@gmail.com

A.I.S. GLASS SOLUTIONS 
LTD VS ANITA RANI

rajdeepsinghrao@gmail.com

RAJ KUMAR GUPTA VS 
PUNEET BANTHIA

ARENESS 
ATTORNEY

areness@arenesslaw.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

9

CS(COMM) 5815/2021 9958732424 04.01.22 22.12.21

CS(COMM) 5892/2021 9958732424 04.01.22 23.12.21

CS(COMM) 5796/2021 9958732424 04.01.22 23.12.21

CS(COMM) 5786/2021 9958732424 04.01.22 22.12.21

CS(COMM) 5762/2021 9958732424 04.01.22 22.12.21

9958732424 04.01.22 22.12.21

9958732424 04.01.22 22.12.21

CS(COMM) 5801/2021 9958732424 04.01.22 22.12.21

CS(COMM) 5807/2021 9958732424 04.01.22 22.12.21

SH. SANJEEV JAIN, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-01

NEW DELHI 
DISTRICT

DE LAGE LANDEN 
FINANCIAL SERVICES 
INDIA PVT LTD VS 
KISHAN

PANKAJ 
KUMAR

roy.pankaj@yahoo.co.in

DE LAGE LANDEN 
FINANCIAL SERVICES 
INDIA PVT LTD VS 
MALTI DEVI

PANKAJ 
KUMAR

roy.pankaj@yahoo.co.in

DE LAGE LANDEN 
FINANCIAL SERVICES 
INDIA PVT LTD VS RAJ 
KUMAR

PANKAJ 
KUMAR

roy.pankaj@yahoo.co.in

DE LAGE LANDEN 
FINANCIAL SERVICES 
INDIA PVT LTD VS 
MANO

PANKAJ 
KUMAR

roy.pankaj@yahoo.co.in

DE LAGE LANDEN 
FINANCIAL SERVICES 
INDIA PVT LTD VS 
FARHAT

PANKAJ 
KUMAR

roy.pankaj@yahoo.co.in

CS(COMM) 
5803/2021

DE LAGE LANDEN 
FINANCIAL SERVICES 
INDIA PVT LTD VS 
JAGDISH

PANKAJ 
KUMAR

roy.pankaj@yahoo.co.in

CS(COMM) 
5802/2021

DE LAGE LANDEN 
FINANCIAL SERVICES 
INDIA PVT LTD VS 
KANHAIYA

PANKAJ 
KUMAR

roy.pankaj@yahoo.co.in

DE LAGE LANDEN 
FINANCIAL SERVICES 
INDIA PVT LTD VS VIPIN 
PRATPA SINGH

PANKAJ 
KUMAR

roy.pankaj@yahoo.co.in

DE LAGE LANDEN 
FINANCIAL SERVICES 
INDIA PVT LTD VS 
RAKESH KUMAR VERMA

PANKAJ 
KUMAR

roy.pankaj@yahoo.co.in



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

9

CS(COMM) 5774/2021 9958732424 04.01.22 22.12.21

CS(COMM) 567/2021 9958732424 04.01.22 22.12.21

CS(COMM) 5775/2021 9958732424 04.01.22 22.12.21

CS(COMM) 5780/2021 9958732424 04.01.22 22.12.21

CS(COMM) 5779/2021 9958732424 04.01.22 22.12.21

9811843931 05.01.22 24.12.21

9811843931 05.01.22 24.12.21

9811843931 05.01.22 24.12.21

9811843931 05.01.22 24.12.21

SH. SANJEEV JAIN, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-01

NEW DELHI 
DISTRICT

DE LAGE LANDEN 
FINANCIAL SERVICES 
INDIA PVT LTD VS ABID 
KHAN

PANKAJ 
KUMAR

roy.pankaj@yahoo.co.in

DE LAGE LANDEN 
FINANCIAL SERVICES 
INDIA PVT LTD VS 
ABBAS

PANKAJ 
KUMAR

roy.pankaj@yahoo.co.in

DE LAGE LANDEN 
FINANCIAL SERVICES 
INDIA PVT LTD VS 
HAKIM SINGH GURJAR

PANKAJ 
KUMAR

roy.pankaj@yahoo.co.in

DE LAGE LANDEN 
FINANCIAL SERVICES 
INDIA PVT LTD VS 
ANURAG SHARMA

PANKAJ 
KUMAR

roy.pankaj@yahoo.co.in

DE LAGE LANDEN 
FINANCIAL SERVICES 
INDIA PVT LTD VS 
MANOJ KUMAR YADAV

PANKAJ 
KUMAR

roy.pankaj@yahoo.co.in

OMP(I)(COMM) 
5843/2021

HDFC BANK LTD VS 
ALKA SINGH

RAJEEV 
KUMAR 
RANJAN

ranjan.and.company@gmail.co
m

OMP(I)(COMM) 
5844/2021

HDFC BANK LTD VS 
HARISH GOEL

RAJEEV 
KUMAR 
RANJAN

ranjan.and.company@gmail.co
m

OMP(I)(COMM) 
5845/2021

HDFC BANK LTD VS 
SHRI RAM GURJAR

RAJEEV 
KUMAR 
RANJAN

ranjan.and.company@gmail.co
m

OMP(I)(COMM) 
5846/2021

HDFC BANK LTD VS 
PRADEP KUMAR 
SAXENA

RAJEEV 
KUMAR 
RANJAN

ranjan.and.company@gmail.co
m



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

9

CS(COMM) 70/2022 8860272688 pkajay.adv123@gmail.com 06.01.22 04.01.22

VIVEK KADYAN 9810012948 06.01.22 24.12.21

CS(COMM) 134/2022 9958178853 07.01.22 05.01.22

CS(COMM) 131/2022 VIJAY NAIR 9717591156 07.01.22 05.01.22

CS(COMM) 126/2022 RAJESH KHURANA NEETU RAJPUT 9899785517 07.01.22 27.12.21

CS(COMM) 128/2022 9818908905 07.01.22 04.01.22

CS(COMM) 127/2022 SANJAY BAJAJ 9811082913 07.01.22 24.12.21

CS(COMM) 143/2022 9899404819 12.01.22 30.12.21

RAI 9810614546 13.01.22 20.12.21

SH. SANJEEV JAIN, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-01

NEW DELHI 
DISTRICT

M/S RCS LOGISTICS 
PRIVATE LIMITED VS 
M/S JAPJI IMPEX 
(OPC)PVT LTD

AJAY KUMAR 
TIWARI

OMP(COMM) 
55/2022

IRCTC LTD VS 
SURYADEV FOOD AND 
DEVARAGES PRIVATE 
LTD

advocatevivekkadyan@gmail.c
om

EMPOL EMAYE 
MUTAFAK ESYALARIVE 
BOY SAN VE TIE AS  VS 
RISE CHEMICALS 
INDUSTRIES

AMEETA V 
DUGGAL

saradksunny@gmail.com

NISSIN ABC LOGISTICS 
PRIVATE LTD

rsharama@knm.in

RAJEEVKAPOOR2007@REDI
FFMAIL.COM0

COL HARDEEP  SINGH 
OBEROI AND OTHERS 
VS VALJI GOKULDAS & 
SONS

MANSIMRAN 
SINGH

mansimrankhurana@gmai.co
m

IDBI BANK LTA  VS 
ANURAG MISHRA

bbls@ymail.com

M/s DSV AIR AND SEE 
PVT LTD vs BALAJI CORK 
AND OTHERS

ABHAY RAJ 
VERMA

abhay@primacarta.com

0MP(COMM) 
164/2022

BHARAT SANCHAR 
NIGAM LTD VS

attorbetykbrau@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

9

989975029 15.01.22 07.01.22

9999846566 igaurav992gmail.com 18.01.22 12.01.22

9999846566 igaurav992gmail.com 18.01.22 12.01.22

9999846566 igaurav992gmail.com 18.01.22 12.01.22

CS(COMM) 325/2022 9810487950 21.01.22

CS(COMM) 323/2022 98111911066 21.01.22 30.12.21

CS(COMM) 328/2022 MOHIT RAJ 8800792205 21.01.22 11,.01.22

CS(COMM) 339/2022 9811170646 22.01.22 17.01.22

CS(COMM) 338/2022 K S KELA 9810241752 22.01.22 18.01.22

SH. SANJEEV JAIN, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-01

NEW DELHI 
DISTRICT

OMP(COMM) 
180/2022

M/S AXIS SECURITIES 
LTD VS PRIYANK 
SACHDEVA  AND OTHER

SUNIL 
CHOUDHARY

admin@lexstabilis.com

OMP(COMM)249 /
2022

M/S R B ENTERPRISES 
VS UNION OF INDIA 
AND OTHERS

GAURAV 
AGGARWAL

OMP(COMM)252 /
2022

M/S R B ENTERPRISES 
VS UNION OF INDIA 
AND OTHERS

GAURAV 
AGGARWAL

OMP(COMM)253 /
2022

M/S R B ENTERPRISES 
VS UNION OF INDIA 
AND OTHERS

GAURAV 
AGGARWAL

M/S RELIABLE TRAVE 
AND CARGO P  LTD VS 
M/S BOMBAY SKYWAYS 
AND OTHER

RAJESH 
KUMAR 
SHARMA

rajeshsharma18614@gmail.co
m

10.01.22DLCT
1726L2118L56
1

JASBIR SINGH BIR HUF 
VS AYURVED NATURE 
CARE PVT LTD AND 
OTHERS

SARTHAK 
MEHROTRA

sarthakmehrotra.adv@gmail.c
om

PUNJAB NATIONAL 
BANK VS SOHAN LAL 
MEENA AND OTHER

mohitrajadvocate@gmail.com

STATE BANK OF INDIA 
VS RAM RATAN 
SBHARMA

RUCHI 
KHURANA

ruchikhurana@hotimail.com

DELHI PRESS 
SAMACHAR PATRA PVT 
LTD VS VIDHIMAAN 
PUBLISHERS PVT  LTD

rskela@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

9

CS(COMM) 374/2022 9818365119 24.01.22 25.12.21

99811843931 24.01.22 23.12.21

99811843931 24.01.22 23.12.21

99811843931 24.01.22 23.12.21

NAVEEN SINGH9811135465 naveensinglaad1@gmail.com 25.01.22 19.01.21

9810793305 25.01.22 20.01.22

M V KINI 8527007503 25.01.22 21.01.22

9811809439 25.01.22 18.01.22

CS(COMM) 443/2022 9811104015 25.01.22 24.01.22

SH. SANJEEV JAIN, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-01

NEW DELHI 
DISTRICT

STATE BANK OF INDIA 
VS SHWETA RATRA

VARUN R 
CHANDIOK

varunchandiok@gmail.com

OMP(I)(COMM) 
373/2022

HDFC BANKL LTD VS 
IMRAN

RAJEEV  
RANJAN

ranjan.and.company@gmail.co
m

OMP(I)(COMM) 
372/2022

HDFC BANKL LTD VS 
NAND KISHORE

RAJEEV  
RANJAN

ranjan.and.company@gmail.co
m

OMP(I)(COMM) 
370/2022

HDFC BANKL LTD VS 
KRISHAN KUMAR 
SHARMA

RAJEEV  
RANJAN

ranjan.and.company@gmail.co
m

OMP(COMM) 
721/2022

PREETI GUPTA  VS AXIS 
BANK LTD

ARB(A)
(CO0MM)435/22

SUDHAKAR PRADHAN 
VS M/S CLASS 
AGRICULTURAL 
MACHINERY PVT LTD

ARUNABH 
BANERJEE

abanerjee @gmaqil.com

OMP(COMM) 
402/2022

ALLIANCE AIR 
AVIATION LTD 
(ERSTWHILE AIRLINE 
ALLIED SERVICES LTD) 
VS. NAVEEN SAROHA

delhi@MVKINI.COM

OMP(COMM) 
398/2022

BMW INDIA FINANCIAL 
SERVICES PVT LTD VS. 
HEMA ENGINEERING 
INDUSTRIES LTD

KANKUR 
KIATYAL

ankurkatyal@asklegal.co.in

VAYAM TECHNOLOGIES 
LTD VS INDIAN CITY 
PROPERTIES LTD

AJAY KUMAR 
CHOPRA

adv@yahoo.in



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

9

CS(COMM) 461/2022 ISHAN SANGHI 9999712309 28.01.22 28.12.21

10 CS(COMM) 5739/2021 9811600007 kapoorbhumika77@gmail.com 04.01.22 23.12.21

CS(COMM) 5785/2021 9958732424 04.01.22 22.12.21

CS(COMM) 5784/2021 9958732424 04.01.22 22.12.21

CS(COMM) 5760/2021 9958732424 04.01.22 22.12.21

CS(COMM) 5799/2021 9958732424 04.01.22 22.12.21

9958732424 04.01.22 22.12.21

SH. SANJEEV JAIN, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-01

NEW DELHI 
DISTRICT

TRANSAFE SERVICE LTD 
VS ARSHIYA RAIL 
INFRASTRUCTURE LTD

ishan@sanghi.co.

SH. GURVINDER PAL 
SINGH, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

NEW DELHI 
DISTRICT

B.M. PIPES PRIVATE 
LIMITED VS M/S SNAT 
ELECTRICALS AND ANR

BHUMIKA 
KAPOOR

DE LAGE LANDEN 
FINANCIAL SERVICES 
INDIA PVT LTD VS  
VAJID

PANKAJ 
KUMAR

roy.pankaj@yahoo.co.in

DE LAGE LANDEN 
FINANCIAL SERVICES 
INDIA PVT LTD VS 
RAJAK

PANKAJ 
KUMAR

roy.pankaj@yahoo.co.in

DE LAGE LANDEN 
FINANCIAL SERVICES 
INDIA PVT LTD VS 
RAMAVTAR

PANKAJ 
KUMAR

roy.pankaj@yahoo.co.in

DE LAGE LANDEN 
FINANCIAL SERVICES 
INDIA PVT LTD VS 
AMRENDRA KUMAR 
SINGH

PANKAJ 
KUMAR

roy.pankaj@yahoo.co.in

CS(COMM) 
5808/2021

DE LAGE LANDEN 
FINANCIAL SERVICES 
INDIA PVT LTD VS 
GURADIP SINGH

PANKAJ 
KUMAR

roy.pankaj@yahoo.co.in



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

10

CS(COMM) 5813/2021 9958732424 04.01.22 22.12.21

CS(COMM) 5812/2021 9958732424 04.01.22 22.12.21

CS(COMM) 5811/2021 9958732424 04.01.22 22.12.21

CS(COMM) 5768/2021 9958732424 04.01.22 22.12.21

CS(COMM) 5769/2021 9958732424 04.01.22 22.12.21

CS(COMM) 5772/2021 9958732424 04.01.22 22.12.21

SH. GURVINDER PAL 
SINGH, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

NEW DELHI 
DISTRICT

DE LAGE LANDEN 
FINANCIAL SERVICES 
INDIA PVT LTD VS 
REHMAT ALI

PANKAJ 
KUMAR

roy.pankaj@yahoo.co.in

DE LAGE LANDEN 
FINANCIAL SERVICES 
INDIA PVT LTD VS 
NETRAM ADWASI 
MOGIYA

PANKAJ 
KUMAR

roy.pankaj@yahoo.co.in

DE LAGE LANDEN 
FINANCIAL SERVICES 
INDIA PVT LTD VS 
NEELESH PATHAK

PANKAJ 
KUMAR

roy.pankaj@yahoo.co.in

DE LAGE LANDEN 
FINANCIAL SERVICES 
INDIA PVT LTD VS AMAR 
SINGH

PANKAJ 
KUMAR

roy.pankaj@yahoo.co.in

DE LAGE LANDEN 
FINANCIAL SERVICES 
INDIA PVT LTD VS 
RAJENDER SINGH

PANKAJ 
KUMAR

roy.pankaj@yahoo.co.in

DE LAGE LANDEN 
FINANCIAL SERVICES 
INDIA PVT LTD VS 
MAHENDRA SINGH

PANKAJ 
KUMAR

roy.pankaj@yahoo.co.in



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

10

CS(COMM) 5772/2021 9958732424 04.01.22 22.12.21

CS(COMM) 5783/2021 9958732424 04.01.22 22.12.21

CS(COMM) 5814/2021 9958732424 04.01.22 22.12.21

CS(COMM) 5818/2021 9958732424 04.01.22 22.12.21

9958732424 04.01.22 22.12.21

CS(COMM) 5826/2021 9958732424 04.01.22 22.12.21

SH. GURVINDER PAL 
SINGH, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

NEW DELHI 
DISTRICT

DE LAGE LANDEN 
FINANCIAL SERVICES 
INDIA PVT LTD VS 
KHURSHEED KHAN

PANKAJ 
KUMAR

roy.pankaj@yahoo.co.in

DE LAGE LANDEN 
FINANCIAL SERVICES 
INDIA PVT LTD VS RAM 
PAL

PANKAJ 
KUMAR

roy.pankaj@yahoo.co.in

DE LAGE LANDEN 
FINANCIAL SERVICES 
INDIA PVT LTD VS 
SALIM KHAN

PANKAJ 
KUMAR

roy.pankaj@yahoo.co.in

DE LAGE LANDEN 
FINANCIAL SERVICES 
INDIA PVT LTD VS 
KRISHAN

PANKAJ 
KUMAR

roy.pankaj@yahoo.co.in

CS(COMM) 
58236/2021

DE LAGE LANDEN 
FINANCIAL SERVICES 
INDIA PVT LTD VS RAM 
VINAI PRASAD

PANKAJ 
KUMAR

roy.pankaj@yahoo.co.in

DE LAGE LANDEN 
FINANCIAL SERVICES 
INDIA PVT LTD VS 
SURENDRA SINGH

PANKAJ 
KUMAR

roy.pankaj@yahoo.co.in



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

10

CS(COMM) 5825/2021 9958732424 04.01.22 22.12.21

CS(COMM) 5791/2021 9958732424 04.01.22 22.12.21

9958732424 04.01.22 22.12.21

CS(COMM) 5794/2021 9958732424 04.01.22 22.12.21

9810159436 05.01.22 28.12.21

CS(COMM) 5829/2021 9810159436 05.01.22 28.12.21

SH. GURVINDER PAL 
SINGH, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

NEW DELHI 
DISTRICT

DE LAGE LANDEN 
FINANCIAL SERVICES 
INDIA PVT LTD VS 
SHILPA

PANKAJ 
KUMAR

roy.pankaj@yahoo.co.in

DE LAGE LANDEN 
FINANCIAL SERVICES 
INDIA PVT LTD VS  
LALAN KUMAR

PANKAJ 
KUMAR

roy.pankaj@yahoo.co.in

CS(COMM) 
57936/2021

DE LAGE LANDEN 
FINANCIAL SERVICES 
INDIA PVT LTD VS  
HEMRAJ BAIRWA

PANKAJ 
KUMAR

roy.pankaj@yahoo.co.in

DE LAGE LANDEN 
FINANCIAL SERVICES 
INDIA PVT LTD VS  
PRASHANT

PANKAJ 
KUMAR

roy.pankaj@yahoo.co.in

CS(COMM) 
5830/2021

M/S ARHAAN AND 
ASSOCIATES PVT LTD VS 
WAPCOS LTD

RAMESH 
KUMAR

ramesh_kumar_company@ya
hoo.co.in

RAO MOHD NADEEM VS 
WAPCOS LTD

RAMESH 
KUMAR

ramesh_kumar_company@ya
hoo.co.in



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

10

9811843931 05.01.22 24.12.21

9811843931 05.01.22 24.12.21

9811843931 05.01.22 24.12.21

9811843931 05.01.22 24.12.21

9811843931 05.01.22 24.12.21

OMP(COMM) 3/2022 RIT ARORA 7838737001 ritarora91@gmail.com 05.01.22 02.01.22

SH. GURVINDER PAL 
SINGH, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

NEW DELHI 
DISTRICT

OMP(I)(COMM) 
5839/2021

HDFC BANK LTD VS 
DAYAL SINGH RAWAT

RAJEEV 
KUMAR 
RANJAN

ranjan.and.company@gmail.co
m

OMP(I)(COMM) 
5837/2021

HDFC BANK LTD VS 
KISHAN CHANDRA

RAJEEV 
KUMAR 
RANJAN

ranjan.and.company@gmail.co
m

OMP(I)(COMM) 
5836/2021

HDFC BANK LTD VS  
DILEEP  TIWARI

RAJEEV 
KUMAR 
RANJAN

ranjan.and.company@gmail.co
m

OMP(I)(COMM) 
5840/2021

HDFC BANK LTD VS  
SONIA WADHWA

RAJEEV 
KUMAR 
RANJAN

ranjan.and.company@gmail.co
m

OMP(I)(COMM) 
5841/2021

HDFC BANK LTD VS  
RAJKUMAR NARIENDRA 
SINGH

RAJEEV 
KUMAR 
RANJAN

ranjan.and.company@gmail.co
m

RPS MANAGEMENT AND 
CONULTANCY PVT LTD 
VS M/S MONEYWISE 
FINANCIAL SERVICES 
PVT LTD



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

10

CS(COMM) 54/2022 9999385389 06.01,22 23.12.21

CS(COMM) 73/2022 9212888057 06.01.22 04.01.22

CS(COMM) 72/2022 9212888057 06.01.22 04.01.22

CS(COMM) 67/2022 8860272688 pkajay.adv123@gmail.com 06.01.22 04.01.22

CS(COMM) 66/2022 9871424063 06.01,22 04.01.22

9711046343 06.01,22 03.01.22

SH. GURVINDER PAL 
SINGH, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

NEW DELHI 
DISTRICT

M/S MIRAZ FACILITY 
MANAGEMET SERVICES 
PVT LTD VS CMS 
NORTHERN RAILWAYS, 
DIVISIONAL HOSPITAL 
AND OTHERS

JITENDRA 
RAJPUT

advrajputjk@gmail.com

CANRA BANK 
ERSTWHILE SYNDICATE 
BANK vs DHRUV VERMA

CHITRA 
MALHOTRA

chitrasobti@gmail.com

CANRA BANK 
ERSTWHILE SYNDICATE 
BANK VS DOLPHIN 
REFRIGERATION & 
AIRCONDITIONING  
AND OTHERS

CHITRA 
MALHOTRA

chitrasobti@gmail.com

M/ S RCS LOGISTICS PVT 
LTD VS SUKHDEV 
SINGH

AJAY KUMAR 
TIWARI

M/S GOPAL DAS 
ESTATES AND HOUSING 
PVT LTD  VS M/S NANI 
PALKHIVALA 
ARBITRATION CENTRE

BIMLENDU 
SHEKHAR

bimlendushekhar77@gmail.co
m

OMP(COMM) 
63/2022

PRACHI SINGH VS 
SATYA DEVELOPERS 
PVT LTD

SATYA 
PRAKASH 
YADAV

advicatesatytaa@gmail.com.



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

10

CS(COMM) 53/2022 9999385389 06.01,22 24.12.21

CS(COMM) 52/2022 9999385389 06.01,22 24.12.21

CS(COMM) 51/2022 9971772226 manishgandhi11@gmail.com 06.01.22 30.12.21

CS(COMM) 56/2022 9810209981 06.01.22 04.01.22

CS(COMM) 145/2022 9899855689 12.01.21 05.01.22

9671676169 13.01.22 11.01.22

SH. GURVINDER PAL 
SINGH, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

NEW DELHI 
DISTRICT

MIRAZ FACILITY 
MANAGEMENT 
SERVICES PVT LTD  VS 
NAVNEET 
MAHESHWARI AND 
ANOTH3ER

JITENDRA 
RAJPUT

advrajputjk@gmail.com

MIRAZ FACILITY 
MANAGEMENT 
SERVICES PVT LTD  VS  
AND ANOTH3ER

JITENDRA 
RAJPUT

advrajputjk@gmail.com

MANISH A VS STERLIG 
MOTORS AND OTHERS

MANISH 
GANDHI

TAPINDU 
EDUCATIONAL 
SOCIAETY VS YES BANK 
LTD

CHANDRA 
SHEKHAR 
YADAV

legal.shebang@gmail.com

FEDRAL BANK LTD VS 
RAMAN KUMAR AND 
OTHER

JOBY P 
VERGESWE

lawjpv@gmail.com

OMP(COMM) 
161/2022

FINVASIA PVT LTD VS 
MANOJ KUMAR

KARTIKEYA 
JAISWAL

kartikeya@gswarup.in



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

10

CS(COMM) 162/2022 ARVIND GUPTA 9811317311 13.01.22 22.12.21

CS(COMM) 182/2022 9810276875 15.01.22 06.01.22

989975029 15.01.22 07.01.22

CS(COMM) 207/2022 RAJIV RAHEHA 9811826000 17.01.22 06.01.22

PALAK DEV 9999624542 17.01.22 29.12.21

9999846566 igaurav992gmail.com 18.01.22 12.01.22

SH. GURVINDER PAL 
SINGH, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

NEW DELHI 
DISTRICT

STATE BANK OF INDIA 
VS YOGANAND 
SHARMZA

advocatearvindgupta@gmail.c
om

ATTREE HIRE-
PURCHASE & LEASING 
CO. PVT LTD VS MOHD 
TAHIR & OTHER

MATLOOB 
ALAM

Matloob adv@yahoo.com

OMP(COMM) 
180/2022

M/S AXIS SECURITIES 
LTD VS KUMUD 
CHANDRA AND OTHER

SUNIL 
CHOUDHARY

admin@lexstabilis.com

M/S KMB PAPERS PVT 
LTD  VS JSONS PRINTS 
INDIA PVT LTD AND 
OTHERS

rrajiv@gmail.com

OMP(COMM) 
206/2022

M/S CH ELECTRICALS 
VS CENTRAL GROUND 
WATER BOARD

advpulkitthareja@gmail.com

OMP(COMM)251/202
2

M/S R B ENTERPRISES 
VS UNION OF INDIA 
AND OTHERS

GAURAV 
AGGARWAL



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

10

LALIT PANDFY 9717391663 18.01.22 12.01.22

CS(COMM) 298/2022 9810801902 20..01.22 22.12.21

CS(COMM) 327/2022 MOHIT RAJ 8800792205 21.01.22 11.01.22

CS(COMM) 330/2022 9871704611 21.01.22 18.01.22

9818182925 22.01.22 20.01.22

CS(COMM) 636/2022 8178530049 24.01.22 17.01.22

SH. GURVINDER PAL 
SINGH, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

NEW DELHI 
DISTRICT

0MP(I)(COMM) 
260/2022

BANSAL CREDITS LTD 
VS

lalitpandeyadv@gmail.com

M/S RAMA FURNISHERS 
AND ENGINEERS VS M/S 
JUNIPER HOTELS 
PRIVATE LTD

SUDHAKAR 
MOHAN 
MUDGIL

sudhakarmudgil

PUNJAB NATIONAL 
BANK VS HEM RAJ 
MEENA AND OTHER

mohitrajadvocate@gmail.com

ANNYA GRANI MARMO  
VS REDICON 
INFRASTRUCTURE AND 
HOUSING PVT LTD AND 
OTHER

VISHWENDRA 
VERMA

vishwendra@yahoo.co.in

OMP(I)(COMM) 
599/2022

M/S KLW WHEELS CO 
SA  VS DMRC LTD

HEMANT 
MANJANI

manjanihemant@gmail.com

MS SMAS AUTO 
LEASING INDIA 
PRIVATE LIMITED VS 
M/S BROWN BIND 
ENTERPRISES PVT LTD

BHUVNESH 
SATIJA

office@rkslaw.in



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

10

99811843931 24.01.22 23.12.21

9999846566 igaurav992gmail.com 28.01.22 20.01.22

9999846566 igaurav992gmail.com 28.01.22 20.01.22

AMIT BAJAJ 9213187809 bajajnbajj227@gmail.com 29.01.22 28.01.022

AMIT BAJAJ 9213187809 bajajnbajj227@gmail.com 29.01.22 28.01.022

CS(COMM) 454/2022 RAHUL MADAN 9971030903 madanrahul8@gmail.com 29.01.22 28.01.022

SH. GURVINDER PAL 
SINGH, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

NEW DELHI 
DISTRICT

OMP(I)(COMM) 
371/2022

HDFC BANKL LTD VS 
BRIJPAL KHEM CHAND

RAJEEV  
RANJAN

ranjan.and.company@gmail.co
m

OMP(I)(COMM) 
448/2022

M/S MUBARAK 
OVERSEAS PRIVATE 
LIMITED VS UNION OF 
INDIA & OTHERS

GAURAV 
AGGARWAL

OMP(I)(COMM) 
449/2022

M/S MUBARAK 
OVERSEAS PRIVATE 
LIMITED VS UNION OF 
INDIA & OTHERS

GAURAV 
AGGARWAL

OMP(COMM) 
457/2022

INCRED FINANCIAL 
SERVICES LTD (INCRED) 
VS M/S UNION MOTOT 
AND OTHERS

OMP(COMM) 
457/2022

INCRED FINANCIAL 
SERVICES LTD (INCRED) 
VS M/S UNION MOTOT 
AND OTHERS

SHRI RAM STEEL 
TRADERS  VS RAJENDRA 
GEARS AND OTHERS



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

10

8800482088 31.01.22 29.01.22

9818201714 31.01.22 29.01.22

11 CS(COMM) 5738/2021 9899886971 04.01.22 24.12.21

CS(COMM) 5737/2021 9899886971 04.01.22 24.12.21

SONALI JAIN 9654090194 04.01.22 24.12.21

CS(COMM) 5741/2021 RAJU DUDANI 9811024784 04.01.22 22.12.21

CS(COMM) 5745/2021 9871055889 04.01.22 24.12.21

SH. GURVINDER PAL 
SINGH, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

NEW DELHI 
DISTRICT

OMP(T)ARBTN 
466/2022

M/S BHARDWAJ 
BRO0THERS  VS UNION 
OF INDIA

ALOK 
TRIPATHI

adv.aloktripathi@gmail.com

OMP(I)COMM) 
467/2022

SPAN ON TOOLS PVT 
LTD VS ACCORD 
EQUIPMENT

MUKTI 
CHAUDHARY

officemuktichaudhary@gmail.c
om

SH. SANJIV JAIN, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-03

NEW DELHI 
DISTRICT

KAPS ENTERPRISES 
PRIVATE LIMITED VS 
M/S FICUS SECURITIES 
PRIVATE LTD

GAURAV 
GOYAL

gaurav@jkgalawchambers.com

KAPS ENTERPRISES 
PRIVATE LIMITED VS M/ 
FICUS SECURITES 
PRIVATE LTD

GAURAV 
GOYAL

gaurav@jkgalawchambers.com

OMP(COMM) 
5736/2021

M O POONNEN & ORS VS 
DHANI LOANS AND 
SERVICES LTD

sonali.jain@outlook.com

M/S ASAHI INDIA GLASS 
LTD VS M/S LEAD 
GREEN SOLUTIONS 
PRIVATE LIMITED

rajududaniadv@gmail.com

KARL STORZ 
ENDOSCOPY INDIA 
PRIVATE LIMITED VS 
CHANDRU MEDISYS

RAMNESH 
JERATH

advtarugupta@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

11

9958732424 04.01.22 22.12.21

9958732424 04.01.22 22.12.21

CS(COMM) 5810/2021 9958732424 04.01.22 22.12.21

CS(COMM) 5787/2021 9958732424 04.01.22 22.12.21

CS(COMM) 5766/2021 9958732424 04.01.22 22.12.21

CS(COMM) 5765/2021 9958732424 04.01.22 22.12.21

CS(COMM) 5771/2021 9958732424 04.01.22 22.12.21

SH. SANJIV JAIN, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-03

NEW DELHI 
DISTRICT

CS(COMM) 
5806/2021

DE LAGE LANDEN 
FINANCIAL SERVICES 
INDIA PVT LTD VS  
BALRAJ SINGH

PANKAJ 
KUMAR

roy.pankaj@yahoo.co.in

CS(COMM) 
5809/2021

DE LAGE LANDEN 
FINANCIAL SERVICES 
INDIA PVT LTD VS  
JAGDEESH YADAV

PANKAJ 
KUMAR

roy.pankaj@yahoo.co.in

DE LAGE LANDEN 
FINANCIAL SERVICES 
INDIA PVT LTD VS  
MOVEEN AHMED

PANKAJ 
KUMAR

roy.pankaj@yahoo.co.in

DE LAGE LANDEN 
FINANCIAL SERVICES 
INDIA PVT LTD VS  
MEGHRAM

PANKAJ 
KUMAR

roy.pankaj@yahoo.co.in

DE LAGE LANDEN 
FINANCIAL SERVICES 
INDIA PVT LTD VS  
SVAYAM PRAKASH

PANKAJ 
KUMAR

roy.pankaj@yahoo.co.in

DE LAGE LANDEN 
FINANCIAL SERVICES 
INDIA PVT LTD VS  
ROHIT PASWAN

PANKAJ 
KUMAR

roy.pankaj@yahoo.co.in

DE LAGE LANDEN 
FINANCIAL SERVICES 
INDIA PVT LTD VS  
JITENDRA

PANKAJ 
KUMAR

roy.pankaj@yahoo.co.in



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

11

CS(COMM) 5770/2021 9958732424 04.01.22 22.12.21

CS(COMM) 5773/2021 9958732424 04.01.22 22.12.21

CS(COMM) 5778/2021 9958732424 04.01.22 22.12.21

CS(COMM) 5777/2021 9958732424 04.01.22 22.12.21

CS(COMM) 5782/2021 9958732424 04.01.22 22.12.21

CS(COMM) 5781/2021 9958732424 04.01.22 22.12.21

9958732424 04.01.22 22.12.21

SH. SANJIV JAIN, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-03

NEW DELHI 
DISTRICT

DE LAGE LANDEN 
FINANCIAL SERVICES 
INDIA PVT LTD VS  
RAMJI YADAV

PANKAJ 
KUMAR

roy.pankaj@yahoo.co.in

DE LAGE LANDEN 
FINANCIAL SERVICES 
INDIA PVT LTD VS   RAJ 
NARAYAN CHATURVEDI

PANKAJ 
KUMAR

roy.pankaj@yahoo.co.in

DE LAGE LANDEN 
FINANCIAL SERVICES 
INDIA PVT LTD VS   
MOH. YUSUF

PANKAJ 
KUMAR

roy.pankaj@yahoo.co.in

DE LAGE LANDEN 
FINANCIAL SERVICES 
INDIA PVT LTD VS   
SUBASH

PANKAJ 
KUMAR

roy.pankaj@yahoo.co.in

DE LAGE LANDEN 
FINANCIAL SERVICES 
INDIA PVT LTD VS   RAJ 
BAHADUR SINGH

PANKAJ 
KUMAR

roy.pankaj@yahoo.co.in

DE LAGE LANDEN 
FINANCIAL SERVICES 
INDIA PVT LTD VS   
BATTU RAM

PANKAJ 
KUMAR

roy.pankaj@yahoo.co.in

CS(COMM) 
5804/2021

DE LAGE LANDEN 
FINANCIAL SERVICES 
INDIA PVT LTD VS   
HARISH KEWAT

PANKAJ 
KUMAR

roy.pankaj@yahoo.co.in



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

11

CS(COMM) 5798/2021 9958732424 04.01.22 22.12.21

CS(COMM) 5797/2021 9958732424 04.01.22 22.12.21

9958732424 04.01.22 22.12.21

CS(COMM) 5704/2021 9958732424 04.01.22 22.12.21

CS(COMM) 5817/2021 9958732424 04.01.22 22.12.21

CS(COMM) 5816/2021 9958732424 04.01.22 22.12.21

CS(COMM) 5821/2021 9958732424 04.01.22 22.12.21

SH. SANJIV JAIN, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-03

NEW DELHI 
DISTRICT

DE LAGE LANDEN 
FINANCIAL SERVICES 
INDIA PVT LTD VS   
AJEET KUMAR SINGH

PANKAJ 
KUMAR

roy.pankaj@yahoo.co.in

DE LAGE LANDEN 
FINANCIAL SERVICES 
INDIA PVT LTD VS   JAI 
PRAKASH

PANKAJ 
KUMAR

roy.pankaj@yahoo.co.in

CS(COMM) 
5800/2021

DE LAGE LANDEN 
FINANCIAL SERVICES 
INDIA PVT LTD VS   ANIL 
KUMAR SAH

PANKAJ 
KUMAR

roy.pankaj@yahoo.co.in

DE LAGE LANDEN 
FINANCIAL SERVICES 
INDIA PVT LTD VS   
RUCHI PRATAP YADAV

PANKAJ 
KUMAR

roy.pankaj@yahoo.co.in

DE LAGE LANDEN 
FINANCIAL SERVICES 
INDIA PVT LTD VS   LILA 
RAM

PANKAJ 
KUMAR

roy.pankaj@yahoo.co.in

DE LAGE LANDEN 
FINANCIAL SERVICES 
INDIA PVT LTD VS   
RAJESH

PANKAJ 
KUMAR

roy.pankaj@yahoo.co.in

DE LAGE LANDEN 
FINANCIAL SERVICES 
INDIA PVT LTD VS  
OLIULLAH

PANKAJ 
KUMAR

roy.pankaj@yahoo.co.in



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

11

9958732424 04.01.22 22.12.21

CS(COMM) 5819/2021 9958732424 04.01.22 22.12.21

CS(COMM) 5822/2021 9958732424 04.01.22 22.12.21

CS(COMM) 5824/2021 9958732424 04.01.22 22.12.21

CS(COMM) 5788/2021 9958732424 04.01.22 22.12.21

CS(COMM) 5789/2021 9958732424 04.01.22 22.12.21

CS(COMM) 5790/2021 9958732424 04.01.22 22.12.21

SH. SANJIV JAIN, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-03

NEW DELHI 
DISTRICT

CS(COMM) 
5820/2021

DE LAGE LANDEN 
FINANCIAL SERVICES 
INDIA PVT LTD VS   AJAY 
KUMAR

PANKAJ 
KUMAR

roy.pankaj@yahoo.co.in

DE LAGE LANDEN 
FINANCIAL SERVICES 
INDIA PVT LTD VS   
AMAR SINGH

PANKAJ 
KUMAR

roy.pankaj@yahoo.co.in

DE LAGE LANDEN 
FINANCIAL SERVICES 
INDIA PVT LTD VS   
RAKESH MALL

PANKAJ 
KUMAR

roy.pankaj@yahoo.co.in

DE LAGE LANDEN 
FINANCIAL SERVICES 
INDIA PVT LTD VS   
SAMAY SINGH

PANKAJ 
KUMAR

roy.pankaj@yahoo.co.in

DE LAGE LANDEN 
FINANCIAL SERVICES 
INDIA PVT LTD VS   
JALIPA SINGH

PANKAJ 
KUMAR

roy.pankaj@yahoo.co.in

DE LAGE LANDEN 
FINANCIAL SERVICES 
INDIA PVT LTD VS   
ARJUN SINGH

PANKAJ 
KUMAR

roy.pankaj@yahoo.co.in

DE LAGE LANDEN 
FINANCIAL SERVICES 
INDIA PVT LTD VS   ANIL 
KUMAR

PANKAJ 
KUMAR

roy.pankaj@yahoo.co.in



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

11

CS(COMM) 5795/2021 9958732424 04.01.22 22.12.21

CS(COMM) 5761/2021 9958732424 04.01.22 22.12.21

CS(COMM) 5763/2021 9958732424 04.01.22 22.12.21

CS(COMM) 5764/2021 9958732424 04.01.22 22.12.21

999912535 05.01.22 27.12.21

9971772226 sanjeev.benz07@gmail.com 05.01.22 23.12.21

CS(COMM) 5831/2021 9888884445 05.01.22 28.12.21

SH. SANJIV JAIN, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-03

NEW DELHI 
DISTRICT

DE LAGE LANDEN 
FINANCIAL SERVICES 
INDIA PVT LTD VS   
RAJESH BANOTE

PANKAJ 
KUMAR

roy.pankaj@yahoo.co.in

DE LAGE LANDEN 
FINANCIAL SERVICES 
INDIA PVT LTD VS   MAN 
SINGH

PANKAJ 
KUMAR

roy.pankaj@yahoo.co.in

DE LAGE LANDEN 
FINANCIAL SERVICES 
INDIA PVT LTD VS   
NAUSHE KHA

PANKAJ 
KUMAR

roy.pankaj@yahoo.co.in

DE LAGE LANDEN 
FINANCIAL SERVICES 
INDIA PVT LTD VS   
DILEEP KUMAR SINGH

PANKAJ 
KUMAR

roy.pankaj@yahoo.co.in

OMP(T)(COMM) 
5827/2021

EXTRAMARKS 
EDUCATION INDIA 
PRIVATE LIMITED VS 
KONCEPT PUBLIC 
SCHOOL

ZEESHAN 
HASHMI

a.parashar@albalawoffices.co
m

CS(COMM) 
5828/2021

USMAN DISOOKI VS 
HSBC BANK

MANISH 
GANDHI

M/S 
UNTRACONFIDENTIEL 
DESIGN PVT LTD VS THE 
EMABASSY OF SPAIN 
AND ORS

SIDDHARTH 
BATRA

siddharth.batra@satramdass.c
om



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

11

CS(COMM) 5832/2021 9654545855 05.01.22 25.12.21

9811843931 05.01.22 24.12.21

9811843931 05.01.22 24.12.21

9811843931 05.01.22 24.12.21

9811843931 05.01.22 24.12.21

9811843931 05.01.22 24.12.21

CS(COMM) 64/2022 9650508945 06.01.22 03.01.22

SH. SANJIV JAIN, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-03

NEW DELHI 
DISTRICT

BEE SEA  AIR SERVICES 
(I)PVT LTD VS ULTRA 
POLYMIN LTD

SHIVAM 
SHARMA

legal@shivamsharma.info

OMP(I)(COMM) 
5835/2021

HDFC BANK LTD VS 
VISHWAJEET GHOSH

RAJEEV 
KUMAR 
RANJAN

ranjan.and.company@gmail.co
m

OMP(I)(COMM) 
5834/2021

HDFC BANK LTD VS 
SANDEEP VIRAT

RAJEEV 
KUMAR 
RANJAN

ranjan.and.company@gmail.co
m

OMP(I)(COMM) 
5842/2021

HDFC BANK LTD VS 
AARIF HUSSAIN 
HUSSAIN

RAJEEV 
KUMAR 
RANJAN

ranjan.and.company@gmail.co
m

OMP(I)(COMM) 
5847/2021

HDFC BANK LTD VS  
JATIN KHANNA

RAJEEV 
KUMAR 
RANJAN

ranjan.and.company@gmail.co
m

OMP(I)(COMM) 
5838/2021

HDFC BANK LTD VS 
PREM KUMAR

RAJEEV 
KUMAR 
RANJAN

ranjan.and.company@gmail.co
m

SIMLA CHEMICALS 
(P)LTD VS M/S SHRI 
WAHEGURU 
INDUSTRIES AND ORS

SANJEEV 
SINGH

dk.yadav@singhnassociates.co
m



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

11

CS(COMM) 65/2022 9811116256 06.01.22 04.01.22

CS(COMM) 68/2022 9911315304 06.01.22 04.01.22

CS(COMM) 69/2022 8860272688 pkajay.adv123@gmail.com 06.01.22 04.01.22

CS(COMM) 71/2022 ARVIND GUPTA 9811317311 06.01.22 04.01.22

CS(COMM) 2/2022 9910850147 06.01.22 31.12.21

CS(COMM) 133/2022 SARTAJ SINGH 9999369662 07.01.22 05.01.22

CS(COMM) 160/2022 9811215280 info@63golfdrive.com 12.01.22 11.01.22

SH. SANJIV JAIN, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-03

NEW DELHI 
DISTRICT

M/S STAR CLEARING 
AND FORWARDING VS 
M/S OMVIR PRINT O 
PACK PVT LTD

RAJEEV 
KAPOOR

rajeevkapoor_2007@rediffmai
l.com

M/S GLOBE 
PUBLICATION PVT LTD 
VS BANARAS HINDU 
UNVERSITY

MANEESH 
GUMBER

ascentlawfirm@gmail.com

M/S RCS LOGISTICS 
PRIVATE LIMITED VS 
M/S ANANYA 
INTERNATIONAL

AJAY KUMAR 
TIWARI

STATE BANK OF INDIA 
VS SATISH KUAMR 
GUPTA

advocatearvindgupta@gmail.c
om

M/S VIVEK TRAVELS 
PRIVATE LIMITED VS 
BHARAT HOTELS LTD

GURPREET 
SINGH 
SACHDEVA

sachdeva.gurpreet@yahoo.com

ATUL BHALLA  VS MS 
VEENOO ELECTRONICS

sartajjass@gmail.com

M/S VIKAS VIDYTIKRAN 
PVT LTD VS M/S 
SUNRAYS HEIGHTS PVT 
LTD

ASHISH 
UPADHAYA



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

11

MANISH KHAN 99105808156 17.01.22 07.01.22

9818311929 18.01.22 10.01.22

9999846566 igaurav992gmail.com 18.01.22 12.01.22

9999846566 igaurav992gmail.com 18.01.22 12.01.22

CS(COMM) 299/2022 ISRAR AHMAD 9811067689 adisr1974@gmail.com 20..01.22 12.01.22

CS(COMM) 302/2022 9811618475 20..01.22 12.01.22

CS(COMM) 324/2022 9810680082 21.01.22 27.12.21

SH. SANJIV JAIN, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-03

NEW DELHI 
DISTRICT

ARB(A)
(CO0MM)209/22

SOLOMON SAXENA VS 
M/S KOTK MAHINDRA 
PVT LTD

manishkumaradvgmail.com

OMP(COMM) 
259/2022

M/S SOCIAL ORGANICS 
PVT LTD VS A  W  
ALLIANCE AND OTHERS

JASMINE 
DAMKEWALA

jasmine_damkewala@gmail.co
m

OMP(COMM)250 /
2022

M/S R B ENTERPRISES 
VS UNION OF INDIA 
AND OTHERS

GAURAV 
AGGARWAL

OMP(COMM)254 /
2022

M/S R B ENTERPRISES 
VS UNION OF INDIA 
AND OTHERS

GAURAV 
AGGARWAL

M/S NSD PRINTER PVT 
LTD vs M/S 
CHLOROPHYLL GREEN 
SOLUTIONS PVT LTD

TV 18 BROADCAST 
LIMTED  VS TV 18 
BROADCAST LTD

VIVEK 
AGARWAL

vivek@amicusjuris.in

M/S RODDAJI COMPANY 
VS YUM CHA LLP

ARVIND 
KUMAR

kumar_arvindkaku@yahoo.in



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

11

CS(COMM) 329/2022 AMIT SETHI 9811050339 21.01.22 13.01.22

CS(COMM) 369/2022 9873334481 24.01.22 08.01.22

9999463418 24.01.22 19.01.21

RITA ARORA 7838737001 ritarora91@gmail.com 25.01.22 13.01.22

ASHISH UPPAL 9891695725 25.01.22 18.01.22

CS(COMM) 769/2022 RAHUL MADAN 9971030903 madanrahul8@gmail.com 29.01.22 28.01.022

12 SOUTH CS (COMM)/3/2022 9999994372 03-01-2022 03-01-2022

8285002845 03-01-2022 03-01-2022

SH. SANJIV JAIN, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-03

NEW DELHI 
DISTRICT

SURENDRA NATH @ 
SURINDER NATH AND 
OTHER  VS M/S TRADE 
WINGS LIMITED

sethi_amit_70@yahoo.com

ARCHIES LTD VS ASIM 
CARRIER SERVICE

AWANISH 
SRIVASTAVA

awanish@nakslaw.com

OMP(COMM) 
378/2022

PROMOD KUMAR VS 
AXIS BANK

PARAMVEER 
CHAUHAN

info.sovereignlaw@gmail.com

ARB(A)
(CO0MM)3992022

FIRST SOOURCE 
MERCHANDISE PVT LTD 
VS FEROZE VARUN 
GANDHI AND ANOTHER

OMP(COMM) 
437/2022

CHACHA NEHRU BAL 
CHIKITSALYA  VS M/S 
INDUCTION 
CORPORAQTE 
SOLUTIONS PVT

rajeevbakshi@gmail.com

SHRI RAM STEEL 
TRADERS  VS BHURJI 
SUPER CRAFT IMPEX 
ETC

SH. PREM KUMAR 
BHARTWAL,              
DJ (COMMERCIAL)-
01

M/S REDEFINE ONLINE 
EXPRESS OPC PRV LTD 
Vs M/S TRINITY 
CONSULTANTS

KSHITIZ 
MAHIPAL(P),

kshitizmanipal@gmail.com

OMP (I) 
(COMM)/18/2022

YES BANK Vs PANKAJ 
KUMAR 9368

SANJEEV 
KUMAR(P),

sanjeev.pathak@srcslegal.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

12 SOUTH

8285002845 03-01-2022 03-01-2022

8285002845 03-01-2022 03-01-2022

8285002845 03-01-2022 03-01-2022

8285002845 03-01-2022 03-01-2022

CS (COMM)/2/2022 9910850147 03-01-2022 03-01-2022

CS (COMM)/1/2022 8588074107 03-01-2022 03-01-2022

CS (COMM)/19/2022 9818030800 04-01-2022 04-01-2022

CS (COMM)/16/2022 9999802592 aliquaisar110@gmail.com 04-01-2022 04-01-2022

CS (COMM)/17/2022 9999802592 aliquaisar110@gmail.com 04-01-2022 04-01-2022

SH. PREM KUMAR 
BHARTWAL,              
DJ (COMMERCIAL)-
01

OMP (I) 
(COMM)/16/2022

YES BANK Vs LATE SHRI 
KAMAL KUMAR 0280

SANJEEV 
KUMAR(P),

sanjeev.pathak@srcslegal.com

OMP (I) 
(COMM)/17/2022

YES BANK Vs LATE SHRI 
KAMAL KUMAR 0349

SANJEEV 
KUMAR(P),

sanjeev.pathak@srcslegal.com

OMP (I) 
(COMM)/15/2022

YES BANK Vs LATE SHRI 
KAMAL KUMAR 0272

SANJEEV 
KUMAR(P),

sanjeev.pathak@srcslegal.com

OMP (I) 
(COMM)/14/2022

YES BANK Vs LATE SHRI 
KAMAL KUMAR 0281

SANJEEV 
KUMAR(P),

sanjeev.pathak@srcslegal.com

SACH SERVICES PVT 
LTD Vs ALUPLAST INDIA 
PVT LTD

GURPREET 
SINGH 
SACHDEVA(P),

sachdeva.gurpreet@yahoo.com

ALLIED STRUCTURAL 
ENGINEERS Vs KUMAR 
INFRATECH AND 
CONSTRUCTION PVT 
LTD

Aditya 
Trehan(P),

trehan.vinit@gmail.com

ICICI BANK Vs MOHD 
SHAHID KARNAI

PRASHANT 
KUMAR(P),

induslegalia@gmail.com

UNION BANK OF INDIA 
Vs RAM CHANDRA 
BARNWAL

MOHAMMAD 
DANISH(P),

UNION BANK OF INDIA 
Vs BALWANT SINGH 
RATURI

MOHAMMAD 
DANISH(P),



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

12 SOUTH

CS (COMM)/18/2022 9999802592 aliquaisar110@gmail.com 04-01-2022 04-01-2022

CS (COMM)/7/2022 9999802592 aliquaisar110@gmail.com 04-01-2022 04-01-2022

CS (COMM)/8/2022 9999802592 aliquaisar110@gmail.com 04-01-2022 04-01-2022

CS (COMM)/9/2022 9999802592 aliquaisar110@gmail.com 04-01-2022 04-01-2022

CS (COMM)/10/2022 9999802592 aliquaisar110@gmail.com 04-01-2022 04-01-2022

8285002845 04-01-2022 04-01-2022

CS (COMM)/11/2022 8233119499 04-01-2022 04-01-2022

CS (COMM)/6/2022 9811600007 04-01-2022 04-01-2022

CS (COMM)/12/2022 8130115571 premp8421@gmail.com 04-01-2022 04-01-2022

SH. PREM KUMAR 
BHARTWAL,              
DJ (COMMERCIAL)-
01

UNION BANK OF INDIA 
Vs BHUSHAN KUMAR 
DANG

MOHAMMAD 
DANISH(P),

UNION BANK OF INDIA 
Vs VIJAY PAL SINGH 
NEGI

MOHAMMAD 
DANISH(P),

UNION BANK OF INDIA 
Vs SATYA PRAKASH 
PANDEY

MOHAMMAD 
DANISH(P),

UNION BANK OF INDIA 
Vs ASHISH CHOUDHARY

MOHAMMAD 
DANISH(P),

UNION BANK OF INDIA 
Vs MONISHA DANG

MOHAMMAD 
DANISH(P),

OMP (I) 
(COMM)/19/2022

HDFC BANK LTD Vs 
SHIV  KUMAR 1295

SANJEEV 
KUMAR(P),

sanjeev.pathak@srcslegal.com

M/S SAGAR RATNA 
RESTAURANTS PRIVATE 
LIMITED THROUGH 
AUTHORISED 
SIGNATORY MR LALIT 
SAHNI Vs MAXX FOOD 
ENTERTAINMENT 
THROUGH ITS PARTNER 
PAWAN DAHIYA

AMAN 
VASISTH(P),

vashisth.lox@gmail.com

B E C CONDUITS PVT 
LTD Vs SERVOTECH 
ELECTRICALS PVT LTD

BHUMIKA 
KAPOOR(P),

saakaar@saakaarsardana.com

M/S MERCHANTS 
COURIER PVTLTD Vs 
M/S SURYA CARGO 
FORWARDERS PVT LTD



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

12 SOUTH

CS (COMM)/5/2022 ICICI BANK Vs NADEEM 9818030800 04-01-2022 04-01-2022

EX/1/2022 9650810426 04-01-2022 04-01-2022

CS (COMM)/15/2022 9407223688 shubhamsaigal06@gmail.com 04-01-2022 04-01-2022

CS (COMM)/13/2022 9407223688 shubhamsaigal06@gmail.com 04-01-2022 04-01-2022

EX/2/2022 9811809439 04-01-2022 04-01-2022

CS (COMM)/14/2022 9999802592 aliquaisar110@gmail.com 04-01-2022 04-01-2022

OMP (COMM)/1/2022 9650881816 05-01-2022 05-01-2022

9811015339 Katyalsachin2008@gmail.com 05-01-2022 05-01-2022

9811015339 Katyalsachin2008@gmail.com 05-01-2022 05-01-2022

SH. PREM KUMAR 
BHARTWAL,              
DJ (COMMERCIAL)-
01

PRASHANT 
KUMAR(P),

induslegalia@gmail.com

HDFC BANK LIMITED Vs 
RAVI MOHAN

MANISH 
SHANKAR 
VERMA(P),

msvermachambers@gmail.co
m

IFFCO MC CROP 
SCIENCE PRIVATE 
LIMITED Vs TILAN S K U 
S LTD THR SHAHEED 
ALAM

Shubham 
Saigal(P),

IFFCO MC CROP 
SCIENCE PRIVATE 
LIMITED Vs W G DCMS 
ELURU THR Y TATAJI

Shubham 
Saigal(P),

KOTAK MAHINDRA 
BANK LTD Vs ARUN 
KUMAR

ANKUR 
KATYAL(P),

ankurkatyal@asklegal.co.in

UNION BANK OF INDIA 
Vs RAKESH KUMAR 
SHARMA

MOHAMMAD 
DANISH(P),

INDIAN OIL 
CORPORATION Vs PP 
POLYPLAST PRIVATE 
LIMITED

Ghanshyam 
Jha(P),

rajatnavet@hotmail.com

OMP (I) 
(COMM)/38/2022

YES BANK Vs ASHMEET 
KAUR

SACHIN 
KATYAL(P),

OMP (I) 
(COMM)/33/2022

YES BANK Vs CHANDAN 
KUMAR RAY

SACHIN 
KATYAL(P),



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

12 SOUTH

9811015339 Katyalsachin2008@gmail.com 05-01-2022 05-01-2022

9811015339 Katyalsachin2008@gmail.com 05-01-2022 05-01-2022

9811015339 Katyalsachin2008@gmail.com 05-01-2022 05-01-2022

9811015339 Katyalsachin2008@gmail.com 05-01-2022 05-01-2022

9811015339 Katyalsachin2008@gmail.com 05-01-2022 05-01-2022

9811015339 Katyalsachin2008@gmail.com 05-01-2022 05-01-2022

CS (COMM)/26/2022 9871055889 06-01-2022 06-01-2022

CS (COMM)/27/2022 9990042642 sri.anshu83@gmaio.com 06-01-2022 06-01-2022

8285002845 07-01-2022 07-01-2022

SH. PREM KUMAR 
BHARTWAL,              
DJ (COMMERCIAL)-
01

OMP (I) 
(COMM)/34/2022

YES BANK Vs CHANDER 
KISHOR JHA

SACHIN 
KATYAL(P),

OMP (I) 
(COMM)/39/2022

YES BANK Vs 
DHARMENDER KUMAR 
SHARMA

SACHIN 
KATYAL(P),

OMP (I) 
(COMM)/31/2022

YES BANK Vs GOVIND 
RAM SHARMA

SACHIN 
KATYAL(P),

OMP (I) 
(COMM)/36/2022

YES BANK Vs 
HIMANSHU MITTAL

SACHIN 
KATYAL(P),

OMP (I) 
(COMM)/37/2022

YES BANK Vs RAJ 
KUMAR

SACHIN 
KATYAL(P),

OMP (I) 
(COMM)/32/2022

YES BANK Vs SHAREEF 
KHAN

SACHIN 
KATYAL(P),

ITX TRADING SA Vs THE 
AURA CREATOIN 
EXPORTS PRIVATE 
LIMITED

advtarungupta@gmail.com

CANARA BANK Vs 
MURGAN

ankur 
aggarwal(P),

OMP (I) 
(COMM)/59/2022

AXIS BANK LTD Vs 
RAJPAL

SANJEEV 
KUMAR(P),

sanjeev.pathak@srcslegal.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

12 SOUTH

8285002845 07-01-2022 07-01-2022

8285002845 07-01-2022 07-01-2022

CS (COMM)/32/2022 98101102211 07-01-2022 07-01-2022

8285002845 07-01-2022 07-01-2022

8285002845 07-01-2022 07-01-2022

8285002845 07-01-2022 07-01-2022

9818201714 07-01-2022 07-01-2022

OMP (COMM)/2/2022 9811111892 07-01-2022 07-01-2022

CS (COMM)/31/2022 9999369662 07-01-2022 07-01-2022

SH. PREM KUMAR 
BHARTWAL,              
DJ (COMMERCIAL)-
01

OMP (I) 
(COMM)/58/2022

AXIS BANK LTD Vs 
DAVINDER SINGH

SANJEEV 
KUMAR(P),

sanjeev.pathak@srcslegal.com

OMP (I) 
(COMM)/57/2022

AXIS BANK LTD Vs 
GURMEET SINGH

SANJEEV 
KUMAR(P),

sanjeev.pathak@srcslegal.com

UNION BANK OF INDIA 
Vs ASHVINDER PAL 
SINGH

KAMAL KANT 
CHHABRA(P),

sachinmiglani.ccc@gmail.com

OMP (I) 
(COMM)/56/2022

AXIS BANK LTD Vs 
AMARJEET SINGH

SANJEEV 
KUMAR(P),

sanjeev.pathak@srcslegal.com

OMP (I) 
(COMM)/53/2022

AXIS BANK LTD Vs 
RAHUL KUMAR

SANJEEV 
KUMAR(P),

sanjeev.pathak@srcslegal.com

OMP (I) 
(COMM)/55/2022

AXIS BANK LTD Vs 
SURENDER KUMAR

SANJEEV 
KUMAR(P),

sanjeev.pathak@srcslegal.com

OMP (I) 
(COMM)/52/2022

SNAP ON TOOL PVT LTD 
Vs BALESARA GARAGE 
EQUIPMENTS 
THROUGH ITS 
PROPRIETOR

Abhishek 
Kumar(P),

officemuktichaudhry@gmail.c
om

TRANZLEASE HOLDING 
PVT LTD Vs TOYOTA 
FINANCIAL SERVICES 
INDIA LTD

Sonu kumar(P), ucol@ucolindia.com

PSYCHE HOSPITALITY 
ENTERPRISES LIMITED 
Vs VEENOO 
ELECTRONICS

RISHI 
SEHGAL(P),

sartajjass@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

12 SOUTH

8285002845 07-01-2022 07-01-2022

CS (COMM)/30/2022 98101102211 07-01-2022 07-01-2022

EX/9/2022 8285002845 10-01-2022 10-01-2022

8285002845 11-01-2022 11-01-2022

CS (COMM)/35/2022 9811867703 11-01-2022 11-01-2022

9990151720 11-01-2022 11-01-2022

8285002845 11-01-2022 11-01-2022

8285002845 11-01-2022 11-01-2022

8285002845 11-01-2022 11-01-2022

SH. PREM KUMAR 
BHARTWAL,              
DJ (COMMERCIAL)-
01

OMP (I) 
(COMM)/54/2022

HDFC BANK LTD Vs 
CHETANYA 
ENTERPRISES 5703

SANJEEV 
KUMAR(P),

sanjeev.pathak@srcslegal.com

UNION BANK OF INDIA 
Vs PRAKASH KUMAR

KAMAL KANT 
CHHABRA(P),

sachinmiglani.ccc@gmail.com

PIRAMAL CAPITAL AND 
HOUSING FINANCE 
LIMITED Vs ARUNJEET

SANJEEV 
KUMAR(P),

sanjeev.pathak@srcslegal.com

OMP (I) 
(COMM)/82/2022

AXIS BANK LTD Vs SHRI 
OM

SANJEEV 
KUMAR(P),

sanjeev.pathak@srcslegal.com

IDBI BANK LTD Vs VIJAI 
SINGH

VIVEK 
KUMAR(P),

kumarvivekadv@gmail.com

OMP (I) 
(COMM)/86/2022

BAJAJ FINANCE LTD Vs 
ABHISHEK KUMAR

Arun Kumar 
Sharma(P),

gloriouslawassociates@gmail.c
om

OMP (I) 
(COMM)/85/2022

AXIS BANK LTD Vs 
INDER SINGH

SANJEEV 
KUMAR(P),

sanjeev.pathak@srcslegal.com

OMP (I) 
(COMM)/83/2022

AXIS BANK LTD Vs 
MAHMUD

SANJEEV 
KUMAR(P),

sanjeev.pathak@srcslegal.com

OMP (I) 
(COMM)/84/2022

AXIS BANK LTD Vs 
RISHABH JAIN

SANJEEV 
KUMAR(P),

sanjeev.pathak@srcslegal.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

12 SOUTH

EX/10/2022 9811809439 11-01-2022 11-01-2022

8376049807 12-01-2022 12-01-2022

8376049807 12-01-2022 12-01-2022

8376049807 12-01-2022 12-01-2022

CS (COMM)/39/2022 9811915444 12-01-2022 12-01-2022

CS (COMM)/38/2022 9810654872 12-01-2022 12-01-2022

8376049807 12-01-2022 12-01-2022

CS (COMM)/41/2022 9818059216 praveen.rawal119@gmail.com 13-01-2022 13-01-2022

CS (COMM)/40/2022 9999919312 13-01-2022 13-01-2022

SH. PREM KUMAR 
BHARTWAL,              
DJ (COMMERCIAL)-
01

KOTAK MAHINDRA 
BANK PVT LTD Vs 
BRIJESH KUMAR

ANKUR 
KATYAL(P),

ankurkatyal@asklegal.co.in

OMP (I) 
(COMM)/101/2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
NORTH GOA RENT A 
CAB ASSOCIATION
 1522TOYOTA 
FINANCIAL SERVICES 
INDIA LTD Vs NORTH 
GOA RENT A CAB 
ASSOCIATION
 1522TOYOTA 
FINANCIAL SERVICES 
INDIA LTD Vs NORTH 
GOA RENT A CAB 
ASSOCIATION
 1522

RAHUL 
BHARADWAJ(P
),

Amarnath_rbc@yahoo.com

OMP (I) 
(COMM)/100/2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
REYYAZ INAMDARR
 3201TOYOTA 
FINANCIAL SERVICES 
INDIA LTD Vs REYYAZ 
INAMDARR
 3201TOYOTA 
FINANCIAL SERVICES 
INDIA LTD Vs REYYAZ 
INAMDARR
 3201

RAHUL 
BHARADWAJ(P
),

Amarnath_rbc@yahoo.com

OMP (I) 
(COMM)/99/2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
SATISH KUMAR
 1428TOYOTA 
FINANCIAL SERVICES 
INDIA LTD Vs SATISH 
KUMAR
 1428TOYOTA 
FINANCIAL SERVICES 
INDIA LTD Vs SATISH 
KUMAR
 1428

RAHUL 
BHARADWAJ(P
),

Amarnath_rbc@yahoo.com

M/S MINDSHARE  
GROUP Vs M/S UPPER 
INDIA STEEL MFG ENGG 
CO LTD

JAYANT 
MUDGAL(P),

sarikajet@gamil.com

ICICI BANK LIMITED Vs 
MOHD MERAJUDDIN 
SIDDIQUI

C. Parkash(P), advocatecp@gmail.com

OMP (I) 
(COMM)/103/2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
NAJMUL KHAN

RAHUL 
BHARADWAJ(P
),

Amarnath_rbc@yahoo.com

UNITED ENGINEERS Vs 
MEDIVISA DIOGNOSTIC 
CENTRE THROUGH ITS 
PARTNER

PRAVEEN 
RAWAL(P),

QUANTUS 
MANAGEMENT 
SYSTEMS PRIVATE 
LIMITED Vs ONN 
INDUSTRIES PVT LTD

VIBHOR 
GARG(P),

adityabhardwaj.co@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

12 SOUTH

9599624216 ashim.bhatt17@gmail.com 13-01-2022 13-01-2022

EX/15/2022 9811809439 13-01-2022 13-01-2022

8285002845 13-01-2022 13-01-2022

CS (COMM)/43/2022 9871147124 sonukumar58@rediffmail.com 14-01-2022 14-01-2022

EX/20/2022 9899999672 15-01-2022 15-01-2022

OMP (COMM)/5/2022 9718800100 17-01-2022 17-01-2022

CS (COMM)/67/2022 GAURAV(P), 9953226302 prakash.qaurav01@gmail.com 17-01-2022 17-01-2022

CS (COMM)/68/2022 GAURAV(P), 9953226302 prakash.qaurav01@gmail.com 17-01-2022 17-01-2022

TM/2/2022 9650508945 18-01-2022 18-01-2022

SH. PREM KUMAR 
BHARTWAL,              
DJ (COMMERCIAL)-
01

OMP (I) 
(COMM)/105/2022

HDFC BANK LTD Vs 
SUNITA OM PRAKASH

ASHIM 
BHATT(P),

KOTAK MAHINDRA 
BANK PVT LTD Vs PERCY 
LALPIENGTHAR VARTE

ANKUR 
KATYAL(P),

ankurkatyal@asklegal.co.in

OMP (I) 
(COMM)/104/2022

AXIS BANK LTD Vs 
SAJJAN SINGH

SANJEEV 
KUMAR(P),

sanjeev.pathak@srcslegal.com

TRANLEASE HOLDING 
PVT LTD Vs TOYOTO 
FINANCIAL SERVICES 
INDIA LTD

Sonu kumar(P),

MONEYWISE FINANCIAL 
SERVICES PVT LTD Vs 
FOCUS IMAGING AND 
RESEARCH CENTRE 
PRIVATE LIMITED

SHREYAS 
JAIN(P),

advshreyasjain@gmail.com

FOCUS IMAGING AND 
RESEARCH CENTRE PVT 
LTD Vs MONEYWISE 
FINANCIAL SERVICES 
PVT LTD

PRIYANK 
KHER(P),

p.kheradvocate@gmail.com

STATE BANK OF INDIA 
Vs AMBER JAITLEY

STATE BANK OF INDIA 
Vs SHRI KRISHAN

PUSHP BRAND INDIA 
PVT LTD Vs LOKESH 
GUPTA

DHARMENDRA 
KUMAR 
YADAV(P),

dk.yadav@singhnassociates.co
m



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

12 SOUTH

EX/22/2022 8285002845 19-01-2022 19-01-2022

EX/23/2022 8285002845 19-01-2022 19-01-2022

CS (COMM)/73/2022 9990042642 sri.anshu83@gmaio.com 20-01-2022 20-01-2022

CS (COMM)/74/2022 CANARA BANK Vs LALIT 9990042642 sri.anshu83@gmaio.com 20-01-2022 20-01-2022

9971177170 20-01-2022 20-01-2022

EX/29/2022 9650810426 20-01-2022 20-01-2022

9971177170 20-01-2022 20-01-2022

9958726491 21-01-2022 21-01-2022

9958726491 21-01-2022 21-01-2022

SH. PREM KUMAR 
BHARTWAL,              
DJ (COMMERCIAL)-
01

HDFC BANK LTD Vs 
ABHINAV SOOD

SANJEEV 
KUMAR(P),

sanjeev.pathak@srcslegal.com

HDFC BANK LTD Vs 
BAWA HARKRISHAN 
SINGH

SANJEEV 
KUMAR(P),

sanjeev.pathak@srcslegal.com

CANARA BANK Vs VINOD 
YADAV

ankur 
aggarwal(P),

ankur 
aggarwal(P),

OMP (I) 
(COMM)/118/2022

INDUSIND BANK LTD Vs 
BIJENDER SINGH

AMITABH 
SINGH(P),

amitabhadvlegal@gmail.com

HDFC BANK LIMITED Vs 
SUNNY PRADHAN

MANISH 
SHANKAR 
VERMA(P),

msvermachambers@gmail.co
m

OMP (I) 
(COMM)/119/2022

INDUSIND BANK LTD Vs 
ANT TRAVELS PVT LTD

AMITABH 
SINGH(P),

amitabhadvlegal@gmail.com

OMP (I) 
(COMM)/121/2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
SARWAN KUMAR  
1122377

RAJESH 
KUMAR(P),

jangraadvocate@gmail.com

OMP (I) 
(COMM)/122/2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
BHAVESH ARJUN PATIL  
1108244

RAJESH 
KUMAR(P),

jangraadvocate@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

12 SOUTH

9958726491 21-01-2022 21-01-2022

CS (COMM)/77/2022 9599043047 22-01-2022 22-01-2022

9958726491 22-01-2022 22-01-2022

9958726491 22-01-2022 22-01-2022

9958726491 22-01-2022 22-01-2022

EX/34/2022 8376049807 22-01-2022 22-01-2022

9958726491 22-01-2022 22-01-2022

EX/35/2022 9560425989 22-01-2022 22-01-2022

TM/4/2022 9654871449 24-01-2022 24-01-2022

SH. PREM KUMAR 
BHARTWAL,              
DJ (COMMERCIAL)-
01

OMP (I) 
(COMM)/123/2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
VINITA MALVIYA  
1180638

RAJESH 
KUMAR(P),

jangraadvocate@gmail.com

VIJAY DALMIA Vs JOON 
CHUL LEE
 BOG SIM KIM

UMESH KUMAR 
SINGHAL(P),

legal@sigmalegal.in

OMP (I) 
(COMM)/125/2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
PRATHVI RAJ SINGH  
1195896

RAJESH 
KUMAR(P),

jangraadvocate@gmail.com

OMP (I) 
(COMM)/126/2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
MADHORAV PANSE  
1195247

RAJESH 
KUMAR(P),

jangraadvocate@gmail.com

OMP (I) 
(COMM)/127/2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
MO JUBAIR  1186394

RAJESH 
KUMAR(P),

jangraadvocate@gmail.com

DHANI LOANS AND 
SERVICES LTD Vs 
DESIGN GLASS INC 
THROUGH ITS 
PROPIETER

DINESH 
JAIN(P),

amarnath_rbc@yahoo.com

OMP (I) 
(COMM)/124/2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
BASANTI PREM SINGH  
1162134

RAJESH 
KUMAR(P),

jangraadvocate@gmail.com

M/S IIFL FINANCE LTD 
Vs RAKHI MEDICAL 
STORE

VIBHOR 
MATHUR(P),

support@arvlawchambers.com

AMAN HABIB Vs ADITI 
DEY

SIMRANJEET 
SINGH(P),

simran.legal@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

12 SOUTH

TM/5/2022 9654871449 25-01-2022 25-01-2022

9958726491 25-01-2022 25-01-2022

9958726491 25-01-2022 25-01-2022

EX/42/2022 RIT ARORA(P), 7838737001 27-01-2022 27-01-2022

CS (COMM)/87/2022 9811551781 28-01-2022 28-01-2022

EX/43/2022 9650810426 28-01-2022 28-01-2022

CS (COMM)/91/2022 9873723824 29-01-2022 29-01-2022

9958726491 29-01-2022 29-01-2022

EX/46/2022 9971177170 29-01-2022 29-01-2022

SH. PREM KUMAR 
BHARTWAL,              
DJ (COMMERCIAL)-
01

AMAN HABIB Vs USHA 
GAMBHIR

SIMRANJEET 
SINGH(P),

simran.legal@gmail.com

OMP (I) 
(COMM)/136/2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
GAIKWAD EKNATH 
KESHAV  1112799

RAJESH 
KUMAR(P),

jangraadvocate@gmail.com

OMP (I) 
(COMM)/135/2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
PRAKASH TOPPO  
1163842

RAJESH 
KUMAR(P),

jangraadvocate@gmail.com

M/S BAJAJ FINANCE 
LIMITED Vs VEER 
KUMAR JAIN

ritarora@gmail.com

JKR TECHNO 
ENGINEERS PVT LTD Vs 
MEDICS 
INTERNATIONAL LIFE 
SCIENCES LIMITED

ANUJ KUMAR 
SINHA(P),

sinhaanjuk@gmail.com

HDFC BANK LIMITED Vs 
NABAKRUSHNA DAS

MANISH 
SHANKAR 
VERMA(P),

msvermachambers@gmail.co
m

ICICI BANK Vs 
NARENDER KUMAR

PRASHANT 
KUMAR(P),

narenderk612/@gmail.com

OMP (I) 
(COMM)/141/2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
SASHREEK 
CONSTRUCTORS PVT 
LTD

RAJESH 
KUMAR(P),

jangraadvocate@gmail.com

MANAPPURAM FIN LTD 
Vs CHANDAN RATHI 
AND ORS

AMITABH 
SINGH(P),

amitabhadvlegal@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

12 SOUTH

9711856467 31-01-2022 31-01-2022

EX/48/2022 8285002845 31-01-2022 31-01-2022

EX/47/2022 8285002845 31-01-2022 31-01-2022

CS (COMM)/93/2022 9582220342 31-01-2022 31-01-2022

13 SOUTH CS(COMM)/4/22 9811300296 03.01.2022 03.01.2022

OMP(I)(COMM)/1/22 8285002845 03.01.2022 23.12.2021

OMP(I)(COMM)/2/22 8285002845 03.01.2022 23.12.2021

SH. PREM KUMAR 
BHARTWAL,              
DJ (COMMERCIAL)-
01

OMP (I) 
(COMM)/143/2022

SUKHJINDER SINGH 
BATRA Vs M/S MANIPAL 
BREWING AND 
HOSPITALITY PVT LTD

PULKIT 
CHOUDHARY(P
),

pulkitchoudharyadvocate@gm
ail.com

M/S IIFL FINANCE 
LIMITED Vs MOHD 
AYUB

SANJEEV 
KUMAR(P),

sanjeev.pathak@srcslegal.com

M/S IIFL FINANCE 
LIMITED Vs B M R 
PHARMACEUTICALS

SANJEEV 
KUMAR(P),

sanjeev.pathak@srcslegal.com

PERFECT 
MAINTENANCE 
SERVICES Vs AEIFORIA 
CONSTRUCTION PVT 
LTD

advocateyash@gmail.com

SH. VINAY KUMAR 
KHANNA, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

Jindal Intellicon Ltd Vs. 
Grothways Trading Pvt Ltd

Deepender 
Hooda

deepen@legalesolution.com

Yes Bank Ltd Vs. Time-2-
Time Movers & Company

Sanjeev Pathak sanjeev.pathak@srcslegal.com

Yes Bank Ltd Vs. Sarita 
Daryano Singh

Sanjeev Pathak sanjeev.pathak@srcslegal.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

13 SOUTH

OMP(I)(COMM)/3/22 8285002845 03.01.2022 23.12.2021

OMP(I)(COMM)/4/22 8285002845 03.01.2022 23.12.2021

OMP(I)(COMM)/5/22 8285002845 03.01.2022 23.12.2021

OMP(I)(COMM)/6/22 8285002845 03.01.2022 23.12.2021

OMP(I)(COMM)/7/22 8285002845 03.01.2022 23.12.2021

OMP(I)(COMM)/8/22 8285002845 03.01.2022 23.12.2021

SH. VINAY KUMAR 
KHANNA, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

Yes Bank Ltd Vs. Manmeet 
Singh

Sanjeev Pathak sanjeev.pathak@srcslegal.com

Yes Bank Ltd Vs. Gajender 
Singh

Sanjeev Pathak sanjeev.pathak@srcslegal.com

Yes Bank Ltd Vs. Mukesh 
Kumar Sharma

Sanjeev Pathak sanjeev.pathak@srcslegal.com

Yes Bank Ltd Vs. Late Shri 
Kamal Kumar

Sanjeev Pathak sanjeev.pathak@srcslegal.com

Yes Bank Ltd Vs. Late Shri 
Kamal Kumar

Sanjeev Pathak sanjeev.pathak@srcslegal.com

Yes Bank Ltd Vs. Late Shri 
Kamal Kumar

Sanjeev Pathak sanjeev.pathak@srcslegal.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

13 SOUTH

OMP(I)(COMM)/9/22 9958726491 03.01.2022 23.12.2021

9958726491 03.01.2022 23.12.2021

9958726491 03.01.2022 23.12.2021

9958726491 03.01.2022 23.12.2021

9958726491 03.01.2022 23.12.2021

EX-3/2022 9311851166 04.01.2022 03.01.2022

SH. VINAY KUMAR 
KHANNA, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

Toyota Financial Services 
India Ltd Vs. Deepak 
Mehar

Rajesh Jangra jangraadvocate@gmail.com

OMP(I)
(COMM)/10/22

Toyota Financial Services 
India Ltd Vs. Govind Singh 
Rathor

Rajesh Jangra jangraadvocate@gmail.com

OMP(I)
(COMM)/11/22

Toyota Financial Services 
India Ltd Vs. Govind Singh 
Rathor

Rajesh Jangra jangraadvocate@gmail.com

OMP(I)
(COMM)/12/22

Toyota Financial Services 
India Ltd Vs. Dinesh 
Kumar

Rajesh Jangra jangraadvocate@gmail.com

OMP(I)
(COMM)/13/22

Toyota Financial Services 
India Ltd Vs. Sunny 
Chaudhary

Rajesh Jangra jangraadvocate@gmail.com

HDFC Bank Ltd Vs. Rajesh 
Kumar Jha

Amita Kumari gurmeet@gbalawoffices.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

13 SOUTH

8285002845 04.01.2022 03.01.2022

8285002845 04.01.2022 03.01.2022

8285002845 04.01.2022 03.01.2022

8285002845 04.01.2022 03.01.2022

8285002845 04.01.2022 03.01.2022

8285002845 04.01.2022 03.01.2022

SH. VINAY KUMAR 
KHANNA, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

OMP(I)
(COMM)/20/22

Yes Bank Ltd Vs. Late Shri 
Kamal Kumar

Sanjeev Pathak sanjeev.pathak@srcslegal.com

OMP(I)
(COMM)/21/22

Yes Bank Ltd Vs. Late Shri 
Kamal Kumar

Sanjeev Pathak sanjeev.pathak@srcslegal.com

OMP(I)
(COMM)/22/22

Yes Bank Ltd Vs. Late Shri 
Kamal Kumar

Sanjeev Pathak sanjeev.pathak@srcslegal.com

OMP(I)
(COMM)/23/22

Yes Bank Ltd Vs. Sewa 
Singh

Sanjeev Pathak sanjeev.pathak@srcslegal.com

OMP(I)
(COMM)/24/22

Yes Bank Ltd Vs. Devender 
Kumar Kunwar

Sanjeev Pathak sanjeev.pathak@srcslegal.com

OMP(I)
(COMM)/25/22

Yes Bank Ltd Vs. 
Goverdhan Kamal Singh

Sanjeev Pathak sanjeev.pathak@srcslegal.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

13 SOUTH

8285002845 04.01.2022 03.01.2022

8285002845 04.01.2022 03.01.2022

8285002845 04.01.2022 03.01.2022

9958726491 04.01.2022 04.01.2022

9958726491 04.01.2022 04.01.2022

CS(COMM)/20/22 9818030800 05.01.2021 04.01.2022

SH. VINAY KUMAR 
KHANNA, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

OMP(I)
(COMM)/26/22

Yes Bank Ltd Vs. Late Shri 
Kamal Kumar

Sanjeev Pathak sanjeev.pathak@srcslegal.com

OMP(I)
(COMM)/27/22

Yes Bank Ltd Vs. Late Shri 
Kamal Kumar

Sanjeev Pathak sanjeev.pathak@srcslegal.com

OMP(I)
(COMM)/28/22

Yes Bank Ltd Vs. Late Shri 
Kamal Kumar

Sanjeev Pathak sanjeev.pathak@srcslegal.com

OMP(I)
(COMM)/29/22

Toyota Financial Services 
India Ltd Vs. Amit 
Govindrao Pathrabe

Rajesh Jangra jangraadvocate@gmail.com

OMP(I)
(COMM)/30/22

Toyota Financial Services 
India Ltd Vs. Akhtar Akbar 
Khan

Rajesh Jangra jangraadvocate@gmail.com

ICICI Bank Ltd Vs. Subodh 
Narayan Padhi

Deepak Kaushik induslegalia@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

13 SOUTH

CS(COMM)/21/22 9818030800 05.01.2021 04.01.2022

CS(COMM)/22/22 9818030800 05.01.2021 04.01.2022

CS(COMM)/23/22 9407223688 shubhamsaigal06@gmail.com 05.01.2021 04.01.2022

CS(COMM)/24/22 9407223688 shubhamsaigal06@gmail.com 05.01.2021 04.01.2022

CS(COMM)/25/22 9407223688 shubhamsaigal06@gmail.com 05.01.2021 04.01.2022

8285002845 05.01.2021 04.01.2022

SH. VINAY KUMAR 
KHANNA, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

ICICI Bank Ltd Vs. Vinay 
Verma

Deepak Kaushik induslegalia@gmail.com

ICICI Bank Ltd Vs. Rakesh 
Kumar

Deepak Kaushik induslegalia@gmail.com

IFFCO-MC Crop Science 
Pvt Ltd Vs. Falakata Thana 
Coop Marketing Society 
Ltd

Shubham Saigal

IFFCO-MC Crop Science 
Pvt Ltd Vs. Sri Lakshmi 
rajarajeshwari enterprises

Shubham Saigal

IFFCO-MC Crop Science 
Pvt Ltd Vs. Bajrangbali 
Sara Bhandar

Shubham Saigal

OMP(I)
(COMM)/35/22

Yes Bank Ltd Vs. Late Shri 
Kamal Kumar

Sanjeev Pathak sanjeev.pathak@srcslegal.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

13 SOUTH

8285002845 05.01.2021 04.01.2022

9958726491 05.01.2021 05.01.2021

9958726491 05.01.2021 05.01.2021

9958726491 05.01.2021 05.01.2021

9958726491 05.01.2021 05.01.2021

9958726491 05.01.2021 05.01.2021

SH. VINAY KUMAR 
KHANNA, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

OMP(I)
(COMM)/40/22

Yes Bank Ltd Vs. Late Shri 
Kamal Kumar

Sanjeev Pathak sanjeev.pathak@srcslegal.com

OMP(I)
(COMM)/41/22

Toyota Financial Services 
India Ltd Vs. KK Travels

Rajesh Jangra jangraadvocate@gmail.com

OMP(I)
(COMM)/42/22

Toyota Financial Services 
India Ltd Vs. Tibet Tours 
and Travels

Rajesh Jangra jangraadvocate@gmail.com

OMP(I)
(COMM)/43/22

Toyota Financial Services 
India Ltd Vs. Tibet Tours 
and Travels

Rajesh Jangra jangraadvocate@gmail.com

OMP(I)
(COMM)/44/22

Toyota Financial Services 
India Ltd Vs. Sai Suraj 
Tours and Travels

Rajesh Jangra jangraadvocate@gmail.com

OMP(I)
(COMM)/45/22

Toyota Financial Services 
India Ltd Vs. Tibet Tours 
and Travels

Rajesh Jangra jangraadvocate@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

13 SOUTH

9958726491 05.01.2021 05.01.2021

9958726491 05.01.2021 05.01.2021

9958726491 05.01.2021 05.01.2021

EX-5/2022 8800345887 06.01.2022 05.01.2021

CS(COMM)/28/22 9811057172 06.01.2022 03.01.2022

CS(COMM)/29/22 9811634530 tusharsingh145@gmail.com 06.01.2022 05.01.2021

SH. VINAY KUMAR 
KHANNA, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

OMP(I)
(COMM)/46/22

Toyota Financial Services 
India Ltd Vs. Munbber 
Khan

Rajesh Jangra jangraadvocate@gmail.com

OMP(I)
(COMM)/47/22

Toyota Financial Services 
India Ltd Vs. Mahesh 
Kumar Agarwal

Rajesh Jangra jangraadvocate@gmail.com

OMP(I)
(COMM)/48/22

Toyota Financial Services 
India Ltd Vs. Analee 
Sudhir More

Rajesh Jangra jangraadvocate@gmail.com

HDFC Bank Ltd Vs. Rajesh 
Lal

Prasouk Jain office@lpjpartners.com

Manjusha Plywood & 
Timber Vs. Rustam Tiwari 
& Anr.

INDJ Shekhar lawyerindj@gmail.com

Nina Percept Pvt Ltd Vs. 
Topline Build Tech Pvt Ltd

Tushar Singh



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

13 SOUTH

9958726491 06.01.2022 05.01.2021

9958726491 06.01.2022 05.01.2021

9958726491 06.01.2022 05.01.2021

CS(COMM)/33/22 9968919930 07.01.2022 03.01.2022

9811015339 katyalsachin2008@gmail.com 07.01.2022 05.01.2021

9811015339 katyalsachin2008@gmail.com 07.01.2022 05.01.2021

SH. VINAY KUMAR 
KHANNA, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

OMP(I)
(COMM)/49/22

Toyota Financial Services 
India Ltd Vs. Dilherjeet 
Singh Maan

Rajesh Jangra jangraadvocate@gmail.com

OMP(I)
(COMM)/50/22

Toyota Financial Services 
India Ltd Vs. Susit Kumar 
Parida

Rajesh Jangra jangraadvocate@gmail.com

OMP(I)
(COMM)/51/22

Toyota Financial Services 
India Ltd Vs. Chandragiri 
Tours and Travels

Rajesh Jangra jangraadvocate@gmail.com

Dr. B.B. Dash Vs. Amit 
Gupta

Sumit Kumar 
Mishra

sumit@bavlegal.in

OMP(I)
(COMM)/60/22

Yes Bank Ltd Vs. Abhishek 
Kumar

Sachin Katyal

OMP(I)
(COMM)/61/22

Yes Bank Ltd Vs. Amit Sachin Katyal



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

13 SOUTH

9811015339 katyalsachin2008@gmail.com 07.01.2022 05.01.2021

9811015339 katyalsachin2008@gmail.com 07.01.2022 05.01.2021

9811015339 katyalsachin2008@gmail.com 07.01.2022 05.01.2021

9811015339 katyalsachin2008@gmail.com 07.01.2022 05.01.2021

9811015339 katyalsachin2008@gmail.com 07.01.2022 05.01.2021

9811015339 katyalsachin2008@gmail.com 07.01.2022 05.01.2021

SH. VINAY KUMAR 
KHANNA, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

OMP(I)
(COMM)/62/22

Yes Bank Ltd Vs. Gaurav 
Goyal

Sachin Katyal

OMP(I)
(COMM)/63/22

Yes Bank Ltd Vs. Girdhar 
Lohani

Sachin Katyal

OMP(I)
(COMM)/64/22

Yes Bank Ltd Vs. Hemant 
construction

Sachin Katyal

OMP(I)
(COMM)/65/22

Yes Bank Ltd Vs. Vikas 
Jain

Sachin Katyal

OMP(I)
(COMM)/66/22

Yes Bank Ltd Vs. 
Kanwaljet Kaur

Sachin Katyal

OMP(I)
(COMM)/67/22

Yes Bank Ltd Vs. Rani 
Mathuir

Sachin Katyal



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

13 SOUTH

9958726491 07.01.2022 06.01.2022

9958726491 07.01.2022 06.01.2022

9958726491 07.01.2022 06.01.2022

9958726491 07.01.2022 06.01.2022

9958726491 07.01.2022 06.01.2022

9958726491 07.01.2022 06.01.2022

SH. VINAY KUMAR 
KHANNA, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

OMP(I)
(COMM)/68/22

Toyota Financial Services 
India Ltd Vs. Monika Anil 
Kumar

Rajesh Jangra jangraadvocate@gmail.com

OMP(I)
(COMM)/69/22

Toyota Financial Services 
India Ltd Vs. Shorya 
Mercantile Pvt Ltd

Rajesh Jangra jangraadvocate@gmail.com

OMP(I)
(COMM)/70/22

Toyota Financial Services 
India Ltd Vs. Harjinder 
Singh

Rajesh Jangra jangraadvocate@gmail.com

OMP(I)
(COMM)/71/22

Toyota Financial Services 
India Ltd Vs. Chintan 
Hemant Kumar Vyas 

Rajesh Jangra jangraadvocate@gmail.com

OMP(I)
(COMM)/72/22

Toyota Financial Services 
India Ltd Vs. Nitesh 
Chandrakant Chodankar 

Rajesh Jangra jangraadvocate@gmail.com

OMP(I)
(COMM)/73/22

Toyota Financial Services 
India Ltd Vs. North Goa 
Rent a Car Association

Rajesh Jangra jangraadvocate@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

13 SOUTH

CS(COMM)/34/22 9650508945 10.01.2022 07.01.2022

8285002845 10.01.2022 06.01.2022

8285002845 10.01.2022 06.01.2022

8285002845 10.01.2022 06.01.2022

8285002845 10.01.2022 06.01.2022

8285002845 10.01.2022 06.01.2022

SH. VINAY KUMAR 
KHANNA, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

Shridhant Joshi Vs. Tarun 
Sharma

Sanjeev Singh dkyadav@singhassociates.com

OMP(I)
(COMM)/74/22

Axis Bank Ltd Vs. Raj 
Kumar

Sanjeev Pathak sanjeev.pathak@srcslegal.com

OMP(I)
(COMM)/75/22

Axis Bank Ltd Vs. Dilbagh 
Singh

Sanjeev Pathak sanjeev.pathak@srcslegal.com

OMP(I)
(COMM)/76/22

Axis Bank Ltd Vs. Ramesh Sanjeev Pathak sanjeev.pathak@srcslegal.com

OMP(I)
(COMM)/77/22

Axis Bank Ltd Vs. 
Shubham

Sanjeev Pathak sanjeev.pathak@srcslegal.com

OMP(I)
(COMM)/78/22

Axis Bank Ltd Vs. Rufal Sanjeev Pathak sanjeev.pathak@srcslegal.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

13 SOUTH

8285002845 10.01.2022 06.01.2022

8285002845 10.01.2022 06.01.2022

9818201714 10.01.2022 06.01.2022

OMP(COMM)/3/22 9810565959 acharyadeepak22@gmail.com 10.01.2022 06.01.2022

EX-11/22 9650810426 11.01.2022 04.01.2022

CS(COMM)/37/22 9999802592 aliquaiser110@gmail.com 11.01.2022 10.01.2022

SH. VINAY KUMAR 
KHANNA, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

OMP(I)
(COMM)/79/22

Axis Bank Ltd Vs. Amarjit 
Kaur

Sanjeev Pathak sanjeev.pathak@srcslegal.com

OMP(I)
(COMM)/80/22

HDFC Bank Ltd Vs. Balagi 
Carane Service and Anr.

Sanjeev Pathak sanjeev.pathak@srcslegal.com

OMP(I)
(COMM)/81/22

SNAP On Tools Pvt Ltd Vs. 
Accord Equipment

Mukti 
Chaudhary

officemuktichaudhary@gmail.c
om

Pushpak Car Rentals Pvt 
Ltd Vs. Toyota Financial 
Services India Ltd

Deepak Acharya

HDFC Bank Ltd Vs. 
Jasvinder Singh 
Choudhary

Manish Verma msvermachambers@gmail.co
m

Union Bank of India Vs. 
Diksha Electonics

Quaiser Ali



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

13 SOUTH

CS(COMM)/36/22 9810102211 11.01.2022 07.01.2022

8285002845 11.01.2022 10.01.2022

8285002845 12.01.2022 10.01.2022

8285002845 12.01.2022 10.01.2022

8285002845 12.01.2022 10.01.2022

8285002845 12.01.2022 10.01.2022

SH. VINAY KUMAR 
KHANNA, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

Union Bank of India Vs. 
Garima Vajpayee

Kamal Kant 
Chhabra

advkkc@gmail.com

OMP(I)
(COMM)/87/22

HDFC Bank Ltd Vs. Radhe 
Krishna Freight Carrier

Sanjeev Pathak sanjeev.pathak@srcslegal.com

OMP(I)
(COMM)/88/22

Axis Bank Ltd Vs. Bijender 
Singh

Sanjeev Pathak sanjeev.pathak@srcslegal.com

OMP(I)
(COMM)/89/22

Axis Bank Ltd Vs. 
Dharamvir Singh

Sanjeev Pathak sanjeev.pathak@srcslegal.com

OMP(I)
(COMM)/90/22

Axis Bank Ltd Vs. 
Karamveer Parmar

Sanjeev Pathak sanjeev.pathak@srcslegal.com

OMP(I)
(COMM)/91/22

Axis Bank Ltd Vs. Karmbir Sanjeev Pathak sanjeev.pathak@srcslegal.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

13 SOUTH

8285002845 12.01.2022 10.01.2022

8285002845 12.01.2022 10.01.2022

8285002845 12.01.2022 10.01.2022

9990151720 12.01.2022 11.01.2022

9990151720 12.01.2022 11.01.2022

9990151720 12.01.2022 11.01.2022

SH. VINAY KUMAR 
KHANNA, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

OMP(I)
(COMM)/92/22

Axis Bank Ltd Vs. Rakesh Sanjeev Pathak sanjeev.pathak@srcslegal.com

OMP(I)
(COMM)/93/22

Axis Bank Ltd Vs. Sandeep Sanjeev Pathak sanjeev.pathak@srcslegal.com

OMP(I)
(COMM)/94/22

Axis Bank Ltd Vs. Sonu Sanjeev Pathak sanjeev.pathak@srcslegal.com

OMP(I)
(COMM)/95/22

Bajaj Finance Ltd Vs. 
Pramod Kumar

Sharvan Kaushik gloriouslawassociates@gmail.c
om

OMP(I)
(COMM)/96/22

Bajaj Finance Ltd Vs. 
Tamil Kohli

Sharvan Kaushik gloriouslawassociates@gmail.c
om

OMP(I)
(COMM)/97/22

Bajaj Finance Ltd Vs. 
Derawala Silver World

Sharvan Kaushik gloriouslawassociates@gmail.c
om



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

13 SOUTH

9990151720 12.01.2022 11.01.2022

CS(COMM)/42/22 9873935534 13.01.2022 11.01.2022

8285002845 13.01.2022 11.01.2022

EX-18/22 9718800100 14.01.2022 10.01.2022

9958726491 14.01.2022 13.01.2022

CS(COMM)/44/22 9205496159 14.01.2022 13.01.2022

SH. VINAY KUMAR 
KHANNA, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

OMP(I)
(COMM)/98/22

Bajaj Finance Ltd Vs. Ravi 
Kumar Meena

Sharvan Kaushik gloriouslawassociates@gmail.c
om

Sukh Sagar Silk & Saree 
Vs. Hari Om Textile

Parveen Kumar 
Aggarwal

aggarwalparveenkumar@yaho
o.co.in

OMP(I)
(COMM)/106/22

Axis Bank Ltd Vs. Neeraj 
Kumar

Sanjeev Pathak sanjeev.pathak@srcslegal.com

Cure Surgicals Vs. Medstar 
Hospital

Priyank Kher khers@lawyer.com

OMP(I)
(COMM)/107/22

ECL Finance Ltd Vs. 
Singhi Buildtech Pvt Ltd

Rajesh Jangra jangraadvocate@gmail.com

VE Commercial Vehicle 
Ltd Vs. Quality Enviro 
engineers PRI Ltd & Ors.

Z.A. Siddiqui zishanalamsiddiqui@gmail.co
m



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

13 SOUTH

CS(COMM)/45/22 9810021846 14.01.2022 22.12.2022

CS(COMM)/46/22 9810021846 14.01.2022 22.12.2022

CS(COMM)/47/22 8076293778 14.01.2022 11.01.2022

CS(COMM)/48/22 9811317311 14.01.2022 13.01.2022

OMP(COMM)/4/22 9999055597 14.01.2022 07.01.2022

8285002845 15.01.2022 13.01.2022

SH. VINAY KUMAR 
KHANNA, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

State Bank of India Vs. 
Ram Singh

Rajeev Sagar sagarandsagar@live.com

State Bank of India Vs. 
Sunil Kumar

Rajeev Sagar sagarandsagar@live.com

Resmed India Pvt Ltd Vs. 
Aditya Jha

Diwan info@diwanadvocates.com

State Bank of India Vs. 
Amit Kumar Gupta

Arvind Gupta advocatearvindgupta@gmail.c
om

ARSH Associates Pvt Ltd 
Vs. Ahluwalia Contract(I) 
Ltd & Ors.

KB Shankar kumarbhawanishankar@gmail
.com

OMP(I)
(COMM)/108/22

Axis Bank Ltd Vs. Bikram 
Singh

Sanjeev Pathak sanjeev.pathak@srcslegal.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

13 SOUTH

8285002845 15.01.2022 13.01.2022

8285002845 15.01.2022 13.01.2022

8285002845 15.01.2022 13.01.2022

8285002845 15.01.2022 13.01.2022

8285002845 15.01.2022 13.01.2022

8285002845 15.01.2022 13.01.2022

SH. VINAY KUMAR 
KHANNA, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

OMP(I)
(COMM)/109/22

Axis Bank Ltd Vs. Buta 
Singh

Sanjeev Pathak sanjeev.pathak@srcslegal.com

OMP(I)
(COMM)/110/22

Axis Bank Ltd Vs. Gaurav 
Kumar

Sanjeev Pathak sanjeev.pathak@srcslegal.com

OMP(I)
(COMM)/111/22

Axis Bank Ltd Vs. 
Harbhajan Singh

Sanjeev Pathak sanjeev.pathak@srcslegal.com

OMP(I)
(COMM)/112/22

Axis Bank Ltd Vs. Pawan 
Kumar

Sanjeev Pathak sanjeev.pathak@srcslegal.com

OMP(I)
(COMM)/113/22

Axis Bank Ltd Vs. Sanjay 
Yadav

Sanjeev Pathak sanjeev.pathak@srcslegal.com

OMP(I)
(COMM)/114/22

Axis Bank Ltd Vs. 
Satynarayan

Sanjeev Pathak sanjeev.pathak@srcslegal.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

13 SOUTH

8285002845 15.01.2022 13.01.2022

8285002845 15.01.2022 13.01.2022

CS(COMM)/66/22 9873285177 habibkhan161718@gmail.com 17.01.2022 13.01.2022

9810100554 s.goel6@yahoo.com 17.01.2022 10.01.2022

CS(COMM)/69/22 9818280772 19.01.2022 14.01.2022

EX-24/22 7669913334 tehzibrehman786@gmail.com 19.01.2022 14.01.2022

SH. VINAY KUMAR 
KHANNA, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

OMP(I)
(COMM)/115/22

Axis Bank Ltd Vs. Vikram 
Kumar

Sanjeev Pathak sanjeev.pathak@srcslegal.com

OMP(I)
(COMM)/116/22

Axis Bank Ltd Vs. Asha 
Ram

Sanjeev Pathak sanjeev.pathak@srcslegal.com

Sabsang Finance Pvt Ltd 
Vs. Amit Karanwal & Anr.

Mohd Habib

OMP(I)
(COMM)/117/22

Movie Time Cineplex Ltd 
Vs. OMAXE Ltd

S. Goel & V Goel

ICICI Bank Ltd Vs. BMH 
Builders and Developers

Chetna Bhalla punitbhalla@gmail.com

Ritu Jain Vs. Anil Kumar 
Agarwal

Tehzibur 
Rehman



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

13 SOUTH

EX-27/22 9811809439 20.01.2022 13.01.2022

EX-28/22 9953518347 20.01.2022 19.01.2022

CS(COMM)/70/22 9810821771 vansh123@hotmail.com 20.01.2022 14.01.2022

CS(COMM)/71/22 9810821771 vansh123@hotmail.com 20.01.2022 14.01.2022

CS(COMM)/72/22 9971944566 manish2586@hotmail.com 20.01.2022 19.01.2022

EX-33/22 9810594551 21.01.2022 17.01.2022

SH. VINAY KUMAR 
KHANNA, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

Kotak Mahindra Bank Ltd 
Vs. Satish Kumar Rao

Ankur Katyal ankurkatyal@asklegal.co.in

HDFC Bank Ltd Vs. Saroj 
Bala

Sumit Agarwal lawconnect@hotmail.com

VRS International Pvt Ltd 
Vs. Vibhor Saini

Vansh Gandotra

VRS International Pvt Ltd 
Vs. Vibhor Saini

Vansh Gandotra

APEX Ecotech Pvt Ltd Vs. 
DLF Home Developers Ltd

Manish Sharma

AU Small Finance Bank 
Ltd Vs. Vikas Dass

Rajiv Ranjan officeofrajivranjandewivcedi@
gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

13 SOUTH

9971177170 21.01.2022 20.01.2022

CS(COMM)/75/22 9911232330 not known 21.01.2022 05.01.2022

CS(COMM)/76/22 9810799341 adarsh.varma85@gmail.com 21.01.2022 15.01.2022

CS(COMM)/78/22 9310707170 22.01.2022 22.01.2022

9958726491 22.01.2022 21.01.2022

9958726491 22.01.2022 21.01.2022

SH. VINAY KUMAR 
KHANNA, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

OMP(I)/COMM/120/2
2

Indusind Bank Ltd Vs. 
Roopa Anand

Amitabh Singh amitabadvlegal@gmail.com

Shrey Jain Vs. T.G. Leisure 
& Resort Pvt Ltd

Akshay Kumar

Metaflex Doors India Pvt 
Ltd Vs. MGI India Pvt Ltd

Adarsh Varma

Kellton Tech Solution Ltd 
Vs. Casa 2 Stays Pvt Ltd

Rakesh Kumar info@dsnlegal.com

OMP(I)
(COMM)/128/22

Toyota Financial Services 
India Ltd Vs. Bajrung Lal 
Soni

Rajesh Jangra jangraadvocate@gmail.com

OMP(I)
(COMM)/129/22

Toyota Financial Services 
India Ltd Vs. Deepak 
Gupta

Rajesh Jangra jangraadvocate@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

13 SOUTH

9958726491 22.01.2022 21.01.2022

9958726491 22.01.2022 21.01.2022

9696969511 22.01.2022 21.01.2022

CS(COMM)/79/22 9818059216 praveenrawal19@gmail.com 24.01.2022 13.01.2022

CS(COMM)/80/22 9654545855 24.01.2022 21.01.2022

9958726491 24.01.2022 21.01.2022

SH. VINAY KUMAR 
KHANNA, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

OMP(I)
(COMM)/130/22

Toyota Financial Services 
India Ltd Vs. Yogesh 
Basoya

Rajesh Jangra jangraadvocate@gmail.com

OMP(I)
(COMM)/131/22

Toyota Financial Services 
India Ltd Vs. Raju Singh 
Jadaun

Rajesh Jangra jangraadvocate@gmail.com

OMP(T)
(COMM)/01/22

Cognitensor Technology 
Pvt. Ltd. Vs. Mindmill 
Software Ltd. And Anr.

Abhishek Singh abhisheksingh.lexindis@gmail.
com 

Delhi Blue Pottry Trust Vs. 
 Medivisa Dignostic Centre

Parveen Rawal

Link Logistics 
Management Pvt Ltd Vs. 
Mandeep Singh

Shivam Sharma legal@shivamsharma.info

OMP(I)
(COMM)/132/22

Toyota Financial Services 
India Ltd Vs. Ashwani 
Kumar Mishra

Rajesh Jangra jangraadvocate@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

13 SOUTH

9958726491 24.01.2022 21.01.2022

9911883005 24.01.2022 21.01.2022

EX-38/22 8938862492 25.01.2022 12.01.2022

EX-39/22 9818280772 25.01.2022 21.01.2022

CS(COMM)/81/22 9911373783 25.01.2022 21.01.2022

CS(COMM)/82/22 Curare Legal 9873109672 25.01.2022 22.01.2022

SH. VINAY KUMAR 
KHANNA, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

OMP(I)
(COMM)/133/22

Toyota Financial Services 
India Ltd Vs. Shaifali 
Ganguli

Rajesh Jangra jangraadvocate@gmail.com

OMP(I)
(COMM)/134/22

Tower Vision India Pvt Ltd 
Vs. Nisha Sharma

Rakesh Rao rakeshraoadv@gmail.com

Capri Global Capital Ltd 
Vs. Narender Kumar & 
Ors.

Neha Gupta nehagupta.advocateoffice@gm
ail.com

ICICI Bank Ltd Vs. 
Satender

Chetna Bhalla punitbhalla@gmail.com

Tibra Collection Vs. 
Flipkart Internet Pvt Ltd

Naseem info@markshield.in

Out Look Publishing 
(India) Pvt Ltd Vs. Sharda 
Group of Institution & 
Anrs.

mail@curarelegal.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

13 SOUTH

CS(COMM)/83/22 9999739937 25.01.2022 18.01.2022

CS(COMM)/84/22 9999439869 25.01.2022 25.01.2022

OMP(COMM)6/22 9990090052 25.01.2022 18.01.2022

9958726491 25.01.2022 24.01.2022

9958726491 25.01.2022 24.01.2022

EX-40/22 9311851166 27.01.2022 24.01.2022

SH. VINAY KUMAR 
KHANNA, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

Comfia ECOM Pvt Ltd Vs. 
CASA 21 Stays Pvt Ltd

Tanu Singhal advocatetanusinghal@gmail.co
m

Mohd Irfan Vs. Onkar 
Singh Chauhan

Vikram Gujral vg.gujral@gmail.com

Vaishali Sood and Anr. Vs. 
Chopra Land Developers 
and Ors.

Ninad Dogra ninaddogra@gmail.com

OMP(I)
(COMM)/137/22

Toyota Financial Services 
India Ltd Vs. Swapnil 
Brahmaji Sawant

Rajesh Jangra jangraadvocate@gmail.com

OMP(I)
(COMM)/138/22

Toyota Financial Services 
India Ltd Vs. Anwar Peer 
Sayyed

Rajesh Jangra jangraadvocate@gmail.com

HDFC Bank Ltd Vs. 
Manisha Kaushal

amita kumari gurmeet@gbalawoffices.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

13 SOUTH

EX-41/22 41098291 not known 27.01.2022 10.01.2022

9811015339 katyalsachin2008@gmail.com 27.01.2022 21.01.2022

CS(COMM)/85/22 9811079695 27.01.2022 24.01.2022

CS(COMM)/86/22 9818265410 27.01.2022 24.01.2022

CS(COMM)/88/2022 9990042642 28.01.2022 13.01.2022

CS(COMM)/89/2022 9990042642 28.01.2022 13.01.2022

SH. VINAY KUMAR 
KHANNA, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

IIFL Finance Ltd Vs. 
Habib Fashion

Sanjiv Sethi

OMP(I)
(COMM)/139/22

HDFC Bank Ltd Vs. Nain 
Road Carrier

Sachin Katyal

Bausch and Lomb India 
Pvt Ltd Vs. Sunit Ashar & 
Coy

Rishab Raj Jain rishab@rrjassociate.com

Core Nutrilife LLP Vs. 
Raunak Pahwa

Pankaj Pareek advocatepankajpareek@gmail.
com

CANARA BANK VS 
CHANDAN SINGH

ANSHUMAN 
SRIVASTAVA

SRI.ANSHUMAN83@GMAIL.
COM 

CANARA BANK VS 
KESAR SINGH

ANSHUMAN 
SRIVASTAVA

SRI.ANSHUMAN83@GMAIL.
COM 



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

13 SOUTH

CS(COMM)/90/2022 9873155355 28.01.2022 25.01.2022

AMAN VASISTH 8233119499 VASISTH.LEX@GMAIL.COM 28.01.2022 26.01.2022

CS(COMM)/92/22 9654871449 29.01.2022 24.01.2022

9958726491 29.01.2022 29.01.2022

EX.49/2022 9971177170 31.01.2022 29.01.2022

14 CS (COMM)/70/2022 9999490798 04-01-2022 27.12.2021

CS (COMM)/77/2022 9811894486 04-01-2022 -

SH. VINAY KUMAR 
KHANNA, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

M/S. HARSHALI 
TRADERS VS M/S. 
NIRMAN 
ENCONPROJECTS PVT. 
LTD. AND ORS.

HARVINDER 
SINGH

HARVINDERCHAUDHARY@
YAHOO.COM 

OMP(I)
(COMM)/140/22

M/S. SAGAR RATNA 
RESTAURANTS PVT. 
LTD. VS M/S. DURGA 
AGROS AND FORESTRY 
PVT. LTD.

Habibs Cosmestics Pvt Ltd 
Vs. Gavini Hari Charan 
And Ors.

Simranjeet Singh simran.legal@gmail.com

OMP(I)
(COMM)/142/22

ECL Finance  Ltd Vs. Jay 
Formulation Ltd

Rajesh Jangra jangraadvocate@gmail.com

Mannapuram Finance Ltd. 
Vs. Sanjay Kumar and Anr.

Amitabh Singh askrlexisllp@gmail.com 

SH. RAJ KUMAR 
CHAUHAN, LD. 
DISTRICT JUDGE 
(COMMERCIAL-
COURT), SOUTH-
EAST, SAKET COURT

SOUTH-
EAST

BHARTI PANDEY Vs 
KARMIC ENERGY 
PRIVATE LIMITED

ANUJ 
AGARWAL(P),

ADVOCATEANUJAGARWAL
@YAHOO.COM

M/S MABEL APPAREL 
PVT LTD Vs M/S DHRUV 
DISTRIBUTER OF 
PATANJALI PRODUCTS 
THR ITS PROPRIETOR 
RAJ KUMAR GUPTA

BRAHM 
PRAKASH 
SHARMA(P),

ADVOCATE.BRAHM@GMAIL
.COM



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

14

CS (COMM)/76/2022 - - 04-01-2022 -

CS (COMM)/75/2022 - - 04-01-2022 -

CS (COMM)/69/2022 9350209833 04-01-2022 27.12.2021

CS (COMM)/71/2022 8506070443 05-01-2022 03.01.2022

CS (COMM)/72/2022 981122922 RASHIBANSL@RBLAW.INZ 05-01-2022 03.01.2022

CS (COMM)/73/2022 - - 05-01-2022 -

SH. RAJ KUMAR 
CHAUHAN, LD. 
DISTRICT JUDGE 
(COMMERCIAL-
COURT), SOUTH-
EAST, SAKET COURT

SOUTH-
EAST

BS THAKUR Vs BLUE 
STAR LIMITED

ANIL 
KUMAR(P),

JAINSONS 
DEPARTMENTAL 
STORES Vs TAURUS 
HOSPITALITY PRIVATE 
LIMITED

PUNEET 
DHAWAN(P),

HIGH END INFRATECH 
PVT LTD Vs STATE BANK 
OF INDIA

BHAGABATI 
PRASAD 
PADHY(P),

BHAGABATI_PP@YAHOO.C
OM

TERRAGO LOGISTICS 
PVT LTD Vs CASA 
BRANDS INDIA PVT LTD 
AND ANR

SHRAMAN 
SINHA(P),

SHRAMAN.SINHA@GMAIL.C
OM

INTERNATIONAL 
BUSINESS PRODUCTS 
LIMITEDTHROUGH ITS 
AUTHORIZED 
REPRESENTATIVE Vs 
EMD SCAFFOLDING 
INDIA PRIVATE 
LIMITED THROUGH 
DIRECTORS

RASHI 
BANSAL(P),

BMK BUSINESS HOTELS 
AND RESORTS PRIVATE 
LIMITED Vs ASHOK 
KUMAR JAIN

ANIL KUMAR 
CHANDEL(P),



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

14

CS (COMM)/74/2022 - - 05-01-2022 -

CS (COMM)/79/2022 9811121363 06-01-2022 -

CS (COMM)/78/2022 9999741715 06-01-2022 16.12.2021

CS (COMM)/80/2022 9811121363 06-01-2022 -

CS (COMM)/83/2022 9711046343 10-01-2022 06.01.2022

CS (COMM)/82/2022 9643713189 10-01-2022 06.01.2022

SH. RAJ KUMAR 
CHAUHAN, LD. 
DISTRICT JUDGE 
(COMMERCIAL-
COURT), SOUTH-
EAST, SAKET COURT

SOUTH-
EAST

M/S SALORA 
INTERNATIONAL LTD Vs 
M/S AVR TRADERS

AJAY 
MALVIYA(P),

BRINDCO SALES 
PRIVATE LIMITED Vs 
NARGESH KUMAR

VEDANTA 
VERMA(P),

VEDANTA@VEDANTAVARM
A.COM

RAVI KUMAR SOLE 
PROPRIETOR UNIQUE 
HOSPITALITY Vs 
THROUGH MANAGING 
DIRECTOR

NEERAJ 
KUMAR JHA(P),

NEERAJJHAADV@GMAIL.C
OM

BRINDCO SALES 
PRIVATE LIMITED Vs L B 
WINES PVT LTD

VEDANTA 
VERMA(P),

VEDANTA@VEDANTAVARM
A.COM

BIOMEDICON SERVICES 
INDIA PVT LTD Vs 
INTEGRA LIFE 
SCIENCES 
CORPORATION AND ORS

SATYA 
PRAKASH 
YADAV(P),

ADVOCATESATYA@GMAIL.C
OM

MINDCHAMPION 
LEARNING SYSTEM 
LIMITED Vs SWAMI 
MATRICULATION 
HIGHER SECONDARY 
SCHOOL

Rohit Kumar(P), ROHITKUMAR842@GMAIL.
COM



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

14

CS (COMM)/81/2022 011-47093848 - 10-01-2022 06.01.2022

CS (COMM)/89/2022 9899855689 LAWJPU@GMAIL.COM 11-01-2022 06.01.2022

CS (COMM)/90/2022 9899538156 ARUNVRM985@GMAIL.COM 11-01-2022 07.01.2022

CS (COMM)/93/2022 9654158406 12-01-2022 11.01.2022

CS (COMM)/92/2022 9811244209 12-01-2022 11.01.2022

CS (COMM)/102/2022 981047210 13-01-2022 12.01.2022

SH. RAJ KUMAR 
CHAUHAN, LD. 
DISTRICT JUDGE 
(COMMERCIAL-
COURT), SOUTH-
EAST, SAKET COURT

SOUTH-
EAST

VVIP FLIGHTS PVT LTD 
Vs INTERNATIONAL 
AVIATION LLP

VIPIN KUMAR 
CHAUDHARY(P
),

FEDERAL BANK LTD Vs 
MEDHABATI DEVI

JOBY P. 
VARGHESE(P),

M/S SAMMILONI 
CONSTRUCTION 
THROUGH ITS 
PROPRIETOR SHRI 
BIKASH CHANDRA DEY 
Vs M/S RAUNAQ 
INTERNATIONAL 
LIMITED

ARUN KUMAR 
VERMA(P),

M/S WINDORZ INDIA 
PVT LTD Vs FAIZAL 
HAMID

VIPIN KUMAR 
MISHRA(P),

VIPIN.MISHRA@GMAIL.CO
M

PUNJAB NAITONAL 
BANK Vs ARTI 
CHATURVEDI

VIKRAM 
GOLA(P),

VIKRAMGOLA2010@GMAIL.
COM

SHRI AJAY RANA Vs 
SHRI ALOK PATHAK

AMIT 
SHEHRAWAT

SHEHRAWAT.AMIT@REDIF
FMAIL.COM



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

14

CS (COMM)/103/2022 9971897143 VCHAWLA@KRCCO.COM 14-01-2022 12.01.2022

CS (COMM)/106/2022 9711142200 CHOPRA6791@GMAIL.COM 15-01-2022 14.01.2022

CS (COMM)/104/2022 9818365119 15-01-2022 04.01.2022

CS (COMM)/105/2022 9990118333 MAMTA.PAL01@GMAIL.COM15-01-2022 04.01.2022

CS (COMM)/107/2022 9871152081 15-01-2022 04.01.2022

CS (COMM)/147/2022 9810510565 20-01-2022 19.01.2022

SH. RAJ KUMAR 
CHAUHAN, LD. 
DISTRICT JUDGE 
(COMMERCIAL-
COURT), SOUTH-
EAST, SAKET COURT

SOUTH-
EAST

CANARA BANK Vs ZAFAR 
ALI

Dhruv 
Chawla(P),

CANARA BANK Vs 
CHUNNU SINGH PROP 
M/S SARASWATI 
PACKEGING

SANJEEV  
CHOPRA(P),

STATE BANK OF INDIA 
Vs MOHAMMAD 
ABDULLAH

VARUN 
CHANDIOK(P),

CHAMBEROFVARUNCHAND
IOK@GMAIL.COM

BANK OF INDIA Vs 
GAGAN DEEP SINGH 
BARHAL

GARIMA 
GUPTA(P),

ALCOBREW 
DISTILLERIES INDIA 
PRIVATE LIMITED Vs 
RADHIKA SINGH

VISHNU 
PRATAP SINGH 
LANGAWAT(P),

VISHNULANGAWAT@GMAI
L.COM

NTC LOGISTIC INDIA 
PVT LTD Vs UV EXPORTS 
PVT LTD

MOHD ASIF 
KHAN(P),

KHANASIFKHAN333@GMAI
L.COM



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

14

CS (COMM)/146/2022 9899787372 ABHI.J.RAI@GMAIL.COM 20-01-2022 19.01.2022

CS (COMM)/131/2022 9810492722 MUSIDDIQUI@GMAIL.COM 24-01-2022 19.01.2022

CS (COMM)/143/2022 8802636284 25-01-2022 22.01.2022

CS (COMM)/142/2022 971080641 KHANFAHIM@GMAIL.COM 25-01-2022 22.01.2022

CS (COMM)/133/2022 9811895298 25-01-2022 21.01.2022

CS (COMM)/132/2022 88800430090 PCADV19@YAHOO.COM 25-01-2022 24.01.2022

SH. RAJ KUMAR 
CHAUHAN, LD. 
DISTRICT JUDGE 
(COMMERCIAL-
COURT), SOUTH-
EAST, SAKET COURT

SOUTH-
EAST

THE ADS SPIRITS PVT 
LTD THROUGH ITS AR 
SAHIL GARG Vs ANKIT 
KHILWANI DIRECTOR

ABHISHEK 
KUMAR RAI(P),

M/S DEVANS MODERN 
BREWERIES LTD Vs 
DTTDC LTD

SANJEEV 
GUPTA(P),

BALRAM SAH Vs DEV 
NARAYAN YADAV

ABHISHEK 
KUMAR(P),

ADV.AHISHEKKUMAR8088
@GMAIL.COM

LOTUS COMMERCIAL 
INDIA PVT LTD Vs 
NATUROLL FOODS LLP

FAHIMUDDIN 
AHMED 
KHAN(P),

UNION BANK OF INDIA 
Vs ANUJ AGENCIES

YOGESH 
PACHAURI(P),

YOGESHPACHAURIASSOCIA
TES@GMAIL.COM

M/S SCJ PLASTICS PVT 
LTD Vs M/S NOBLE 
MOULDS PVT LTD

JITENDER 
SHARMA(P),



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

14

CS (COMM)/145/2022 9899299404 25-01-2022 17.01.2022

CS (COMM)/144/2022 9811676571 MUQEEM.ADV@GMAIL.COM25-01-2022 21.01.2022

CS (COMM)/134/2022 9891396019 INFO@LEXANALYTICO.COM 27-01-2022 25.01.2022

CS (COMM)/135/2022 981047210 27-01-2022 25.01.2022

CS (COMM)/136/2022 9810243133 28-01-2022 27.01.2022

CS (COMM)/137/2022 9953860121 28-01-2022 27.01.2022

SH. RAJ KUMAR 
CHAUHAN, LD. 
DISTRICT JUDGE 
(COMMERCIAL-
COURT), SOUTH-
EAST, SAKET COURT

SOUTH-
EAST

BIO VEDA ACTION 
RESEARCH COMPANY Vs 
NORTH INDIA TOP 
COMPANY PVT LTD

VIPIN 
NANDWANI(P),

JURIXSOLUTIONS@REDIFF
MAIL.COM

SABIR ALI Vs AZAN 
TRADING CO

MUQEEM 
AHMAD(P),

ZAZZ TECHNOLOGY 
CONNECT PRIVATE 
LIMITED Vs DAMSON 
TECHNOLOGIES 
PRIVATE LIMITED

AMIT PRATAP 
SHAUNAK(P),

SANJEEV KUMAR GOEL 
Vs AMAN AGGARWAL

AMIT 
SHEHRAWAT

SHEHRAWAT.AMIT@REDIF
FMAIL.COM

LLOYD INSULATION 
INDIA LTD Vs PETKUS 
INDIA PVT LTD

AMIT 
MEHRA(P),

AMITMEHRA.ADV@GMAIL.
COM

ROCK AND STORM 
DISTILLERIES PVT LTD 
Vs GLOW INFOCOM PVT 
LTD AND ANR

PUNEET 
KUMAR 
JAISWAL(P),

KUNALMANAV2010@GMAIL
.COM



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

14

CS (COMM)/140/2022 9871343259 31-01-2022 29.01.2022

CS (COMM)/139/2022 9871343259 31-01-2022 29.01.2022

CS (COMM)/138/2022 9871343259 31-01-2022 29.01.2022

SH. RAJ KUMAR 
CHAUHAN, LD. 
DISTRICT JUDGE 
(COMMERCIAL-
COURT), SOUTH-
EAST, SAKET COURT

SOUTH-
EAST

M/S PALLADIUM 
SAFETY SOLUTIONS PVT 
LTD Vs M/S FIRE QUIP

Sheepali 
Patial(P),

VINEETMUDGAL@GMAIL.C
OM

M/S PALLADIUM 
SAFETY SOLUTIONS PVT 
LTD Vs SRI LAKSHMI 
ENTERPRISES

Sheepali 
Patial(P),

VINEETMUDGAL@GMAIL.C
OM

M/S PALLADIUM 
SAFETY SOLUTIONS PVT 
LTD Vs VIGIL BUILDING 
MANAGEMENT 
SOLUTIONS PVT LTD 
AND OTHS

Sheepali 
Patial(P),

VINEETMUDGAL@GMAIL.C
OM



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

15 CS (COMM)/31/2022 9868112556 05-01-2022 24-12-2021

CS (COMM)/35/2022 9873479585 05-01-2022 24-12-2021

CS (COMM)/33/2022 9811121363 05-01-2022 24-12-2021

CS (COMM)/32/2022 9899396765 rajeevnayan1.adv@gmail.com 05-01-2022 04-01-2022

CS (COMM)/51/2022 9818365119 06-01-2022 04-01-2022

CS (COMM)/49/2022 9818365119 06-01-2022 04-01-2022

CS (COMM)/50/2022 9818365119 06-01-2022 04-01-2022

CS (COMM)/54/2022 9818365119 06-01-2022 04-01-2022

CS (COMM)/53/2022 9818365119 06-01-2022 04-01-2022

VACANT COURT OF 
MS. RAJ RANI 
MITRA, DISTRICT 
JUDGE (COMM-02), 
SOUTH EAST 
DISTRICT, SAKET 
COURTS, NEW 
DELHI

SOUTH-
EAST

M/S SALORA 
INTERNATIONAL LTD Vs 
M/S SIDDHART 
ENTERPRISES

AJAY 
MALVIYA(P),

ajaymalviyalaw@yahoo.com

M/S ARM INFOSERVE 
INDIA PVT LTD Vs UMA 
SHARMA

SANJAY 
SINGAL(P),

ssclawfirm@gmail.com

BRINDCO SALES 
PRIVATE LIMITED Vs 
AVINASH DODA

VEDANTA 
VERMA(P),

vedanta@vedantavarma.com

ELNOVA PRIVATE 
LIMITED Vs 
SYSTEMATIC 
COMMUNICATION PVT 
LTD

PANKAJ 
KUMAR(P),

STATE BANK OF INDIA 
Vs INDRAJIT NAGAR

VARUN 
CHANDIOK(P),

varunchandiok@gmail.com

STATE BANK OF INDIA 
Vs RAJESH KUMAR 
SRIVASTAVSOLE 
PROPRIETOR OF M/S 
CAR SHRANGAR

VARUN 
CHANDIOK(P),

varunchandiok@gmail.com

STATE BANK OF INDIA 
Vs DAMODAR PRASAD 
SOLE PROPRIETOR OF 
M/S MEENA TRADERS

VARUN 
CHANDIOK(P),

varunchandiok@gmail.com

STATE BANK OF INDIA 
Vs ASHISH GUPTA SOLE 
PROPRIETOR OF M/S 
TATHVIK ENTERPRISES

VARUN 
CHANDIOK(P),

varunchandiok@gmail.com

STATE BANK OF INDIA 
Vs KAVITA AHUJA SOLE 
PROPRIETOR OF M/S 
AHUJA 
DEPARTMENTALSTORE

VARUN 
CHANDIOK(P),

varunchandiok@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

15

CS (COMM)/52/2022 9818365119 06-01-2022 04-01-2022

CS (COMM)/58/2022 9811000519 suruchi.m14@gmail.com 06-01-2022 04-01-2022

CS (COMM)/56/2022 9890201008 06-01-2022 04-01-2022

CS (COMM)/57/2022 9810123738 06-01-2022 04-01-2022

CS (COMM)/55/2022 9873270564 mamta.pal01@gmail.com 06-01-2022 04-01-2022

CS (COMM)/48/2022 9899404819 06-01-2022 04-01-2022

CS (COMM)/47/2022 9899404819 06-01-2022 04-01-2022

CS (COMM)/60/2022 9868040826 n/a 07-01-2022 05-01-2022

9999660747 07-01-2022 05-01-2022

VACANT COURT OF 
MS. RAJ RANI 
MITRA, DISTRICT 
JUDGE (COMM-02), 
SOUTH EAST 
DISTRICT, SAKET 
COURTS, NEW 
DELHI

SOUTH-
EAST

STATE BANK OF INDIA 
Vs BHANU PRATAP SOLE 
PROPRIETOR OF M/S 
LRS THE FASHION 
POINT

VARUN 
CHANDIOK(P),

varunchandiok@gmail.com

M/S MODI INFOSOL PVT 
LTD Vs M/S COMPUTER 
PLANET

SURUCHI 
MITTAL(P),

MOL LOGISTICS INDIA 
PVT LTD Vs BLISSWOOD 
GLOBAL IMPEX PVT LTD 
AND ANR

JATIN 
KAPUR(P),

rpslegal.org@gmail.com

CLASSIC MOTORS PVT 
LTD Vs M/S AASHIRWAD 
HOSPITALITY 
CONCEPTS LLP

BOBBY 
ANAND(P),

bobbyanand@gmail.com

BANK OF INDIA Vs 
SHARDA

GARIMA 
GUPTA(P),

DSV AIR AND SEA 
PRIVATE LIMITED Vs 
M/S INNOMOD INDIA 
PRIVATE LIMITED

PRIYANKA 
GHOSH(P),

abhay@primacarta.com

DSV AIR AND SEA 
PRIVATE LIMITED Vs 
M/S ZOLIJNS DESIGNS 
PRIVATE LIMITED

PRIYANKA 
GHOSH(P),

abhay@primacarta.com

M/S GONSAI LOGISTICS 
PVT LTD THROUGH ITS 
DIRECTOR SH PANKAJ 
MEHNDIRATTA Vs M/S 
HEMANG SCHNELL 
GLOBAL PVT LTD 
THROUGH ITS 
DIRECTORS

RAKESH 
KUMAR 
SHARMA(P),

CS (COMM)/59/2022 
(TM)

PRASENJIT KUMAR 
PAUL Vs AMAZON 
SELLER SERVICES PVT 
LTD

SHIVAM 
BAJAJ(P),

team.sblaw@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

15

SK BANSAL N/A 12-01-2022 11-01-20222

SAILEN BHATIA9818558690 12-01-2022 11-01-20222

CS (COMM)/84/2022 8654436086 11-01-2022 10-01-2022

CS (COMM)/86/2022 9811244209 vikramgala2010@gmail.com 12-01-2022 11-01-20222

CS (COMM)/95/2022 9711533272 manoj132488@gmail.com 13-01-2022 12-01-2022

CS (COMM)/97/2022 9711142200 chopra6791@gmail.com 15-01-2022 14-01-2022

CS (COMM)/96/2022 9711142200 chopra6791@gmail.com 15-01-2022 14-01-2022

CS (COMM)/108/2022 9811141060 19-01-2022 19-01-2022

CS (COMM)/109/2022 9811141060 19-01-2022 19-01-2022

VACANT COURT OF 
MS. RAJ RANI 
MITRA, DISTRICT 
JUDGE (COMM-02), 
SOUTH EAST 
DISTRICT, SAKET 
COURTS, NEW 
DELHI

SOUTH-
EAST

CS/COMM/85/2022 
(TM)

MANI INC VS BIJU 
VELLAPALLIL & ORS.

unitedmark@unitedipr.com

CS/COMM/87/2022 
(TM)

MANISH 
MULCHANDANI VS /S 
HENNEX INDIA UNIT II 
& ORS.

advocate.shailenbhatia89@gm
ail.com

M/S SHE SRL Vs 
ANANDA EXPORTS

Shivam 
Sharma(P),

legalalsdelhi@gmail.com

PUNJAB NATIONAL 
BANK Vs SMT ARTI 
CHATURVEDI

VIKRAM 
GOLA(P),

ZENITH ELECTROTECH 
PVT LTD Vs SKY 
CONSTRUCTION 
COMPANY

MANOJ KUMAR 
BHAGAT(P),

CANARA BANK Vs 
HARBANS SINGH 
GULERIA

SANJEEV  
CHOPRA(P),

CANARA BANK Vs 
MITESH VERMA PROP 
OM RAJ FOOD 
INDUSTRIES

SANJEEV  
CHOPRA(P),

M/S ROCK AND STORM 
DISTILERIES PVT LTD Vs 
DTTDC LTD

SANJEEV 
GUPTA(P),

talamtabrez@gmail.com

M/S ROCK AND STORM 
BOTTLERS PVT LTD Vs 
DTTDC LTD

SANJEEV 
GUPTA(P),

talamtabrez@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

15

CS (COMM)/111/2022 9810675719 20-01-2022 19-01-2022

CS (COMM)/110/2022 9891949124 20-01-2022 20-01-2022

CS (COMM)/112/2022 9312046733 22-01-2022 21-01-2022

CS (COMM)/113/2022 9810640393 24-01-2022 22-01-2022

CS (COMM)/117/2022 9811895298 25-01-2022 24-01-2022

CS (COMM)/119/2022 9711046343 25-01-2022 24-01-2022

CS (COMM)/118/2022 9811895298 25-01-2022 24-01-2022

CS (COMM)/115/2022 9871291420 jurisprvdence011@gmail.com 25-01-2022 24-01-2022

CS (COMM)/114/2022 9891234147 25-01-2022 24-01-2022

VACANT COURT OF 
MS. RAJ RANI 
MITRA, DISTRICT 
JUDGE (COMM-02), 
SOUTH EAST 
DISTRICT, SAKET 
COURTS, NEW 
DELHI

SOUTH-
EAST

NETLAB SOLUTIONS 
INDIA PVT LTD Vs 
MOHAN GOPAL 
SARASWAT 
PROPRIETOR OF 
MADHUR MILAN 
ELECTRICALS

MANOJ 
KUMAR(P),

advocatesindia@yahoo.co.in

M/S BARISTA COFFEE 
COMPANY LIMITED Vs 
BUTTERFLY AYURVEDA 
PVT LTD

MAYANK 
MEHANDRU(P),

mayank@manuvidhishala.in

PRINT AID 
ENTERPRISES PVT LTD 
Vs U S GRAPHICS PVT 
LTD

RAJENDRA 
YADAV(P),

yadav.razen@gmail.com

YKK INDIA PVT LTD Vs O 
C SWEATERS LLP

MADHUR 
DHINGRA(P),

madhur@amsassociates.co.in

UNION BANK OF INDIA 
Vs VISHWAJEET 
ENTERPRISES

YOGESH 
PACHAURI(P),

yogeshpachauriassociates@gm
ail.com

AHUJASONS SURGICALS 
AND ANR Vs MIRACLUS 
ORTHOTECH PVT LTD 
AND ORS

SATYA 
PRAKASH 
YADAV(P),

advocatesatyaa@gmail.com

UNION BANK OF INDIA 
Vs KUSHWAHA BOOT 
HOUSE

YOGESH 
PACHAURI(P),

yogeshpachauriassociates@gm
ail.com

ADITYA INFOTECH 
LIMITED Vs RAJKUMAR 
(PROP HINDUSTAN 
BUSINESS 
TECHNOLOGIES)

AMIT KUMAR 
SINGH(P),

MAJOR BRANDS INDIA 
PRIVATE LIMITED Vs 
GURKIRPA LIFESTYLE 
COMPANY

NITIN 
BHATIA(P),

npvlegal@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

15

CS (COMM)/116/2022 9650920980 shivamkumar84@gmail.com 25-01-2022 24-01-2022

CS (COMM)/120/2022 9810970099 27-01-2022 25-01-2022

CS (COMM)/121/2022 9818093228 28-01-2022 27-01-2022

CS (COMM)/122/2022 9911318340 28-01-2022 27-01-2022

CS (COMM)/123/2022 9654000003 29-01-2022 28-01-2022

CS (COMM)/2/2022 ROHIT JAIN(P), 9811074162 rohitjn2003@gmail.com 03-01-2022 24-12-2021

CS (COMM)/1/2022 9899141610 03-01-2022 24-12-2021

CS (COMM)/3/2022 9310835459 N/A 03-01-2022 24-12-2021

CS (COMM)/5/2022 9310506390 04-01-2022 24-12-2021

VACANT COURT OF 
MS. RAJ RANI 
MITRA, DISTRICT 
JUDGE (COMM-02), 
SOUTH EAST 
DISTRICT, SAKET 
COURTS, NEW 
DELHI

SOUTH-
EAST

APEXO PACKING 
MACHINE PVT LTD Vs 
M/S SHRADDHA 
MAHILA SHETKARI 
SWAYAM SAHAYATA

SHIVOM 
GARG(P),

GULSHAN LAMBA Vs 
M/S TEAM GLAM 
SERVICES PRIVATE 
LIMITED

SUNIL 
PRAKASH 
SHARMA(P),

adv.sunilprakash@gmail.com

BLUE STAR LIMITED Vs 
AGN ENGINEERS 
PRIVATE LIMITED

SIDDHARTH 
SHANKAR 
DEV(P),

siddharth.dev@dnrlegal.com

SHIVAM GUPTA 
(PROPRIETOR OF 
SHIVAM ENTERPRISES 
DECEASED THROUGH 
ITS LRS SHRI LALIT 
GUPTA) Vs SRI SAI 
ENTERPRISES 
(PROPRIETORSHIP 
FIRM THROUGH ITS 
PROPRIETOR MS 
LATHA)

GANESH 
KUMAR(P),

advocateganesh1675@gmail.co
m

M/S CJ KOREA EXPRESS 
INDIA PVT LTD 
THROUGH AR Vs M/S 
YOUNGSEONG INDIA 
PVT LTD AND ORS

MIKHIL 
SHARDA(P),

adv.mikhil@gmail.com

PAYTM E-COMMERCE 
PVT LTD Vs AMIT 
KUMAR P  BAUWALA

SYNERGIC TRAILER 
AND AUTO SOLUTIONS 
PRIVATE LIMITED Vs C B 
GLOBAL SCIENTIFIC 
GROUP AND ANR

PUNEET 
DHAWAN(P),

pd.pdhawan@gmail.com

ASHOK KUMAR 
SHARMA Vs MANOR 
HOTELS PRIVATE 
LIMITED

VISHAL 
SHARMA(P),

BMK BUSINESS HOTELS 
AND RESORTS PVT LTD 
Vs ASHOK KUMAR JAIN

ANIL KUMAR 
CHANDEL(P),

akcandp@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

15

CS (COMM)/6/2022 9811258764 04-01-2022 24-12-2021

CS (COMM)/7/2022 8585997719 04-01-2022 24-12-2021

CS (COMM)/8/2022 9811085046 gupta26a@yahoo.co.in 04-01-2022 24-12-2021

CS (COMM)/9/2022 9971944566 manish2586@hotmail.com 04-01-2022 24-12-2021

CS/COMM/127/2022 9811373874 31-01-2022 29-01-2022

CS/COMM/126/2022 9871343259 31-01-2022 29-01-2022

CS/COMM/125/2022 9871343259 31-01-2022 29-01-2022

CS/COMM/124/2022 9871343259 31-01-2022 29-01-2022

S.S.RANA 9818202368 31-01-2022 29-01-2022

VACANT COURT OF 
MS. RAJ RANI 
MITRA, DISTRICT 
JUDGE (COMM-02), 
SOUTH EAST 
DISTRICT, SAKET 
COURTS, NEW 
DELHI

SOUTH-
EAST

M/S ALANKAR 
LAMINATION  WORKS 
PVT LTD Vs ANKIT 
MEHTA

H.R 
ASSHOCIATES(
P),

vakilhra@hotmail.com

M/S PV TECHNO 
CONSTRUCT ANDCO Vs 
M/S NBCC (INDIA ) LTD

LALAN 
CHAUDHARY(P
),

lchaudhary.adv@gmail.com

TERRA FIRMA 
DEVELOPEMENT (P) 
LTD Vs EVA 
DEVELOPERS (P) LTD

AKHIL 
GUPTA(P),

APEX ECOTECH PVT. 
LTD.VS M/S DLF HOME 
DEVELOPERS LTD.

MANISH 
SHARMA

M/S VINI CONTAINER 
LINES PVT. LTD.VS M/S 
HINDUSTAN CARGO 
LINES SYSTEM PVT. LTD.

ARUNAV 
TEWARI

adv.aranavtiwari@gmail.com

M/S PALLADIUM 
SAFETY SOLUTIONS 
PVT. LTD. VS M/S 
SIREEN METAL WORKS

VINEET 
MUDGAL

vineetmudgal@gmail.com

M/S PALLADIUM 
SAFETY SOLUTIONS 
PVT. LTD. VS 
J.K.ENTEPRISES

VINEET 
MUDGAL

vineetmudgal@gmail.com

M/S PALLADIUM 
SAFETY SOLUTIONS 
PVT. LTD. VS  M/S RAMA 
FIRES

VINEET 
MUDGAL

vineetmudgal@gmail.com

CS/COMM/128/2022(
TM)

M/S CAPENHAGEN 
HOSPITALITY  RETAILS 
VS MAPINO’S PIZZA & 
ORS

litigation@ssrana.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

16 East ANUJ KUMAR 8744057941 03/01/22 03/01/22

ANUJ KUMAR 8744057941 03/01/22 03/01/22

ANUJ KUMAR 8744057941 03/01/22 03/01/22

ANUJ KUMAR 8744057941 03/01/22 03/01/22

ANUJ KUMAR 8744057941 03/01/22 03/01/22

ANUJ KUMAR 8744057941 03/01/22 03/01/22

LALIT PANDEY 9717391663 03/01/22 03/01/22

LALIT PANDEY 9717391663 03/01/22 03/01/22

LALIT PANDEY 9717391663 03/01/22 03/01/22

SH. SANJAY 
SHARMA-I

EC-DLET-01-03826-
2021

AXIS BANK LTD VS 
ADITYA TYAGI

info@aualegal.com

EC-DLET-01-03827-
2021

AXIS BANK LTD VS AJAY 
SINGH

info@aualegal.com

EC-DLET-01-03828-
2021

AXIS BANK LTD VS 
AJEET KASANA

info@aualegal.com

EC-DLET-01-03829-
2021

AXIS BANK LTD VS AMIT 
KUMAR SINGH

info@aualegal.com

EC-DLET-01-03830-
2021

AXIS BANK LTD VS 
ANSHUL GOEL

info@aualegal.com

EC-DLET-01-03831-
2021

AXIS BANK LTD VS 
DEEPAK

info@aualegal.com

EC-DLET-01-03854-
2021

CARS24 FINANCIAL 
SERCIES PVT LTD VS 
SANJAY KUAMR 
DHOBALE

lalitpandeyadav@gmail.com

EC-DLET-01-03855-
2021

CARS24 FINANCIAL 
SERCIES PVT LTD VS 
SATINDER SINGH

lalitpandeyadav@gmail.com

EC-DLET-01-03856-
2021

CARS24 FINANCIAL 
SERCIES PVT LTD VS 
SYED ABDUL SALMAN

lalitpandeyadav@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

16 East

LALIT PANDEY 9717391663 03/01/22 03/01/22

LALIT PANDEY 9717391663 03/01/22 03/01/22

LALIT PANDEY 9717391663 03/01/22 03/01/22

LALIT PANDEY 9717391663 03/01/22 03/01/22

9999960284 advtarun1983@gmail.com 03/01/22 03/01/22

9811843931 03/01/22 03/01/22

9811843931 03/01/22 03/01/22

9811843931 03/01/22 03/01/22

9811843931 03/01/22 03/01/22

SH. SANJAY 
SHARMA-I

EC-DLET-01-03857-
2021

CARS24 FINANCIAL 
SERCIES PVT LTD VS 
SOURABH BISWAS

lalitpandeyadav@gmail.com

EC-DLET-01-03859-
2021

CARS24 FINANCIAL 
SERCIES PVT LTD VS 
PARVEEN KUMAR M

lalitpandeyadav@gmail.com

EC-DLET-01-03861-
2021

CARS24 FINANCIAL 
SERCIES PVT LTD VS 
AASHA BHARTI NIKAM

lalitpandeyadav@gmail.com

EC-DLET-01-03867-
2021

IFFCO KISAN FINANCE 
LIMITED VS GURU 
DAYAL SINGH

lalitpandeyadav@gmail.com

EC-DLET-01-03842-
2021

MADHU BUILD TECH 
PRIVATE LIMITED VS 
KAGAZ PRINT N PACK 
INDIA PRIVATE LTD

TARUN 
AGGARWAL 
BHASKAR

EC-DLET-01-03868-
2021

IFFCO KISAN FINANCE 
LIMITED VS ARBAB 
KHAN

RAJEEV KR. 
RANJAN

ranjan.and.company@gmail.co
m

EC-DLET-01-03869-
2021

IFFCO KISAN FINANCE 
LIMITED VS ASHOK 
KUMAR

RAJEEV KR. 
RANJAN

ranjan.and.company@gmail.co
m

EC-DLET-01-03870-
2021

IFFCO KISAN FINANCE 
LIMITED VS MAHESH 
KUMAR

RAJEEV KR. 
RANJAN

ranjan.and.company@gmail.co
m

EC-DLET-01-03879-
2021

KOTAK MAHINDRA 
BANK LTD VS TRIMURTI 
CEMENT PRODUCTS

RAJEEV KR. 
RANJAN

ranjan.and.company@gmail.co
m



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

16 East

9811843931 03/01/22 03/01/22

ANUJ KUMAR 8744057941 04/01/22 04/01/22

ANUJ KUMAR 8744057941 04/01/22 04/01/22

ANUJ KUMAR 8744057941 04/01/22 04/01/22

ANUJ KUMAR 8744057941 04/01/22 04/01/22

ANUJ KUMAR 8744057941 04/01/22 04/01/22

ANUJ KUMAR 8744057941 04/01/22 04/01/22

ANUJ KUMAR 8744057941 04/01/22 04/01/22

ANUJ KUMAR 8744057941 04/01/22 04/01/22

SH. SANJAY 
SHARMA-I

EC-DLET-01-03881-
2021

KOTAK MAHINDRA 
BANK LTD VS TRIMURTI 
CEMENT PRODUCTS

RAJEEV KR. 
RANJAN

ranjan.and.company@gmail.co
m

EC-DLET-01-03835-
2021

AXIS BANK LTD VS 
JOGINDER SINGH

info@aualegal.com

EC-DLET-01-03836-
2021

AXIS BANK LTD VS 
KARAN MALHOTRA

info@aualegal.com

EC-DLET-01-03837-
2021

AXIS BANK LTD VS 
KAVIT DEVI

info@aualegal.com

EC-DLET-01-03832-
2021

AXIS BANK LTD VS 
DINESH KUMAR GUPTA

info@aualegal.com

EC-DLET-01-03833-
2021

AXIS BANK LTD VS 
GAGAN GUPTA

info@aualegal.com

EC-DLET-01-03834-
2021

AXIS BANK LTD VS JITU 
KUMAR SINGH

info@aualegal.com

EC-DLET-01-03838-
2021

AXIS BANK LTD VS 
KRISHAN 

info@aualegal.com

EC-DLET-01-03839-
2021

AXIS BANK LTD VS 
KRISHAN KUAMR 
SHARMA

info@aualegal.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

16 East

ANUJ KUMAR 8744057941 04/01/22 04/01/22

ANUJ KUMAR 8744057941 04/01/22 04/01/22

ANUJ KUMAR 8744057941 04/01/22 04/01/22

ANUJ KUMAR 8744057941 04/01/22 04/01/22

ANUJ KUMAR 8744057941 04/01/22 04/01/22

ANUJ KUMAR 8744057941 04/01/22 04/01/22

ANUJ KUMAR 8744057941 04/01/22 04/01/22

ANUJ KUMAR 8744057941 04/01/22 04/01/22

LALIT PANDEY 9717391663 04/01/22 04/01/22

SH. SANJAY 
SHARMA-I

EC-DLET-01-03840-
2021

AXIS BANK LTD VS 
KULDEEP KHANNA

info@aualegal.com

EC-DLET-01-03845-
2021

AXIS BANK LTD VS 
NITIN KUMAR

info@aualegal.com

EC-DLET-01-03850-
2021

AXIS BANK LTD VS 
SHAKTI KUMAR

info@aualegal.com

EC-DLET-01-03851-
2021

AXIS BANK LTD VS 
SONU MALIK

info@aualegal.com

EC-DLET-01-03841-
2021

AXIS BANK LTD VS 
LOKESH

info@aualegal.com

EC-DLET-01-03843-
2021

AXIS BANK LTD VS 
MOHIT

info@aualegal.com

EC-DLET-01-03848-
2021

AXIS BANK LTD VS 
RISHI PAL

info@aualegal.com

EC-DLET-01-03849-
2021

AXIS BANK LTD VS 
SATISH KUMAR

info@aualegal.com

EC-DLET-01-03868-
2021

SHRIRAM TRANSPORT 
FINANCE CO LTD VS 
ARVIND GUPTA

lalitpandeyadav@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

16 East

LALIT PANDEY 9717391663 04/01/22 04/01/22

LALIT PANDEY 9717391663 04/01/22 04/01/22

9650183158 04/01/22 04/01/22

9871214093 04/01/22 04/01/22

9871214093 04/01/22 04/01/22

9871214093 04/01/22 04/01/22

9871214093 04/01/22 04/01/22

9871214093 04/01/22 04/01/22

LALIT PANDEY 9717391663 04/01/22 04/01/22

SH. SANJAY 
SHARMA-I

EC-DLET-01-03869-
2021

SHRIRAM TRANSPORT 
FINANCE CO LTD VS 
NARENDRA

lalitpandeyadav@gmail.com

EC-DLET-01-03870-
2021

SHRIRAM TRANSPORT 
FINANCE CO LTD VS 
GLAIR  
INFRASTRUTURE 
LIMITED

lalitpandeyadav@gmail.com

EC-DLET-01-00010-
2021

RANJAN JONATHAN 
SINGH VS PRAVEEN 
KUMAR GOEL

KAMALJIT 
BHATIA

kamaljitbhatia1984@gmail.co
m

EC-DLET-01-00026-
2021

DEEPAK JAIN VS ADITYA 
BOOKS

MANISH 
KUMAR

associatesrudram@gmail.com

EC-DLET-01-00024-
2021

DEEPAK JAIN VS T AND 
B GROUP OF 
PUBLICATIONS

MANISH 
KUMAR

associatesrudram@gmail.com

EC-DLET-01-00005-
2022

YELLOW BIRD 
PUBLICATIONS PVT LTD 
VS JINESHWAR 
INTERNATIONAL 
SCHOOL

MANISH 
KUMAR

associatesrudram@gmail.com

EC-DLET-01-00008-
2022

YELLOW BIRD 
PUBLICATIONS PVT LTD 
VS KRISHNA DEVI 
PUBLIC SCHOOL

MANISH 
KUMAR

associatesrudram@gmail.com

EC-DLET-01-00017-
2022

YELLOW BIRD 
PUBLICATIONS PVT LTD 
VS ST. THOMAS 
MISSION SCHOOL

MANISH 
KUMAR

associatesrudram@gmail.com

EC-DLET-01-03863-
2021

CARS24 FINANCIAL 
SERCIES PVT LTD VS 
KRISHAN KUMAR YAGIK

lalitpandeyadav@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

16 East

B. B. SHARMA 9891887145 04/01/22 04/01/22

LALIT PANDEY 9717391663 04/01/22 04/01/22

B. B. SHARMA 9891887145 04/01/22 04/01/22

LALIT PANDEY 9717391663 04/01/22 04/01/22

LALIT PANDEY 9717391663 04/01/22 04/01/22

9811843931 04/01/22 04/01/22

9811843931 04/01/22 04/01/22

9811843931 04/01/22 04/01/22

9811843931 04/01/22 04/01/22

SH. SANJAY 
SHARMA-I

EC-DLET-01-00011-
2022

M/S PEEJAY FINANCE 
COMPANY PVT LTD VS 
SALIM

Bankebiharisharma@rediffmai
l.com

EC-DLET-01-03864-
2021

CARS24 FINANCIAL 
SERCIES PVT LTD VS 
DEVI JESA GOTHI

lalitpandeyadav@gmail.com

EC-DLET-01-00013-
2022

M/S SHIKNOLITE 
FINANCE COMPANY LTD 
VS GARIMA

Bankebiharisharma@rediffmai
l.com

EC-DLET-01-03865-
2021

CARS24 FINANCIAL 
SERCIES PVT LTD VS 
SACHIN A JOGDANKAR

lalitpandeyadav@gmail.com

EC-DLET-01-03866-
2021

CARS24 FINANCIAL 
SERCIES PVT LTD VS 
SANTOSH KUMAR SAHU

lalitpandeyadav@gmail.com

EC-DLET-01-03871-
2021

IFFCO KISAN FINANCE 
LIMITED VS GUDDI BAI

RAJEEV KR. 
RANJAN

ranjan.and.company@gmail.co
m

EC-DLET-01-03872-
2021

IFFCO KISAN FINANCE 
LIMITED VS AKHILESH 
CHANDRA YADAV

RAJEEV KR. 
RANJAN

ranjan.and.company@gmail.co
m

EC-DLET-01-03873-
2021

IFFCO KISAN FINANCE 
LIMITED VS SONU 
KUMAR SINGH

RAJEEV KR. 
RANJAN

ranjan.and.company@gmail.co
m

EC-DLET-01-03874-
2021

IFFCO KISAN FINANCE 
LIMITED VS KULDEEP 
SHIV SHANKAR

RAJEEV KR. 
RANJAN

ranjan.and.company@gmail.co
m



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

16 East

9811843931 04/01/22 04/01/22

9811843931 04/01/22 04/01/22

9811843931 04/01/22 04/01/22

GAGAN JINDAL 9871365547 04/01/22 04/01/22

ANUJ KUMAR 8744057941 04/01/22 04/01/22

ANUJ KUMAR 8744057941 04/01/22 04/01/22

ANUJ KUMAR 8744057941 04/01/22 04/01/22

ANUJ KUMAR 8744057941 04/01/22 04/01/22

9811843931 04/01/22 04/01/22

SH. SANJAY 
SHARMA-I

EC-DLET-01-03875-
2021

IFFCO KISAN FINANCE 
LIMITED VS SHARDA 
DEVI

RAJEEV KR. 
RANJAN

ranjan.and.company@gmail.co
m

EC-DLET-01-03876-
2021

IFFCO KISAN FINANCE 
LIMITED VS JUNED 
AHMED

RAJEEV KR. 
RANJAN

ranjan.and.company@gmail.co
m

EC-DLET-01-03877-
2021

IFFCO KISAN FINANCE 
LIMITED VS PRADEEP 
TIWARI

RAJEEV KR. 
RANJAN

ranjan.and.company@gmail.co
m

EC-DLET-01-00002-
2022

BD CREDITS LIMITED VS 
RAM SINGH

adv.gagan.jindal@gmail.com

EC-DLET-01-03878-
2021

AXIS BANK LTD VS 
BIPAN SINGH

info@aualegal.com

EC-DLET-01-03853-
2021

AXIS BANK LTD VS 
UMESH KUMAR

info@aualegal.com

EC-DLET-01-03880-
2021

AXIS BANK LTD VS 
LUCKY YADAV

info@aualegal.com

EC-DLET-01-03882-
2021

AXIS BANK LTD VS 
PAWAN KUMAR

info@aualegal.com

EC-DLET-01-03883-
2021

KOTAK MAHINDRA 
BANK LTD VS GPS 
ENGLISH MEDIUM 
SCHOOL

RAJEEV KR. 
RANJAN

ranjan.and.company@gmail.co
m



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

16 East

9811843931 04/01/22 04/01/22

ANUJ KUMAR 8744057941 04/01/22 04/01/22

ANUJ KUMAR 8744057941 04/01/22 04/01/22

ANUJ KUMAR 8744057941 04/01/22 04/01/22

ANUJ KUMAR 8744057941 04/01/22 04/01/22

9811843931 04/01/22 04/01/22

9958726491 04/01/22 04/01/22

9811843931 05/01/22 05/01/22

9811843931 05/01/22 05/01/22

SH. SANJAY 
SHARMA-I

EC-DLET-01-03884-
2021

KOTAK MAHINDRA 
BANK LTD VS SANDHYA 
RAJORIYA

RAJEEV KR. 
RANJAN

ranjan.and.company@gmail.co
m

EC-DLET-01-03847-
2021

AXIS BANK LTD VS 
RANJEET KUMAR

info@aualegal.com

EC-DLET-01-03844-
2021

AXIS BANK LTD VS 
NIRAJ KUMAR

info@aualegal.com

EC-DLET-01-03846-
2021

AXIS BANK LTD VS 
RAHUL MUTREJA

info@aualegal.com

EC-DLET-01-03852-
2021

AXIS BANK LTD VS 
SWALIN AHMED

info@aualegal.com

EC-DLET-01-03859-
2021

KOTAK MAHINDRA 
BANK LTD VS SANTOSH 
MOHAN SHINDE

RAJEEV KR. 
RANJAN

ranjan.and.company@gmail.co
m

EC-DLET-01-03963-
2021

CNH INDUSTRIAL 
CAPITAL INDIA PRIVATE 
LIMITED VS 
NACHATTER SINGH

RAJESH 
JANGRA

jangraadvocate@gmail.com

EC-DLET-01-03886-
2021

IFFCO KISAN FINANCE 
LIMITED VS 
SHAKUNTLA DEVI

RAJEEV KR. 
RANJAN

ranjan.and.company@gmail.co
m

EC-DLET-01-03887-
2021

IFFCO KISAN FINANCE 
LIMITED VS MANOJ 
KUMAR

RAJEEV KR. 
RANJAN

ranjan.and.company@gmail.co
m



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

16 East

9811843931 05/01/22 05/01/22

9811843931 05/01/22 05/01/22

9811843931 05/01/22 05/01/22

9811843931 05/01/22 05/01/22

9811843931 05/01/22 05/01/22

9811843931 05/01/22 05/01/22

9811843931 05/01/22 05/01/22

9811843931 05/01/22 05/01/22

9811843931 05/01/22 05/01/22

SH. SANJAY 
SHARMA-I

EC-DLET-01-03888-
2021

IFFCO KISAN FINANCE 
LIMITED VS AJEET 
KUMAR SINGH

RAJEEV KR. 
RANJAN

ranjan.and.company@gmail.co
m

EC-DLET-01-03889-
2021

IFFCO KISAN FINANCE 
LIMITED VS RAM 
SUNDAR

RAJEEV KR. 
RANJAN

ranjan.and.company@gmail.co
m

EC-DLET-01-03890-
2021

IFFCO KISAN FINANCE 
LIMITED VS JASWANT 
LAL

RAJEEV KR. 
RANJAN

ranjan.and.company@gmail.co
m

EC-DLET-01-03891-
2021

IFFCO KISAN FINANCE 
LIMITED VS KANCHAN 
YADAV

RAJEEV KR. 
RANJAN

ranjan.and.company@gmail.co
m

EC-DLET-01-03892-
2021

IFFCO KISAN FINANCE 
LIMITED VS DHIRAJ 
KUMAR DUBEY

RAJEEV KR. 
RANJAN

ranjan.and.company@gmail.co
m

EC-DLET-01-03893-
2021

IFFCO KISAN FINANCE 
LIMITED VS TAUHID 
MUMTAJ KHAN

RAJEEV KR. 
RANJAN

ranjan.and.company@gmail.co
m

EC-DLET-01-03894-
2021

IFFCO KISAN FINANCE 
LIMITED VS RAMJEET 
YADAV

RAJEEV KR. 
RANJAN

ranjan.and.company@gmail.co
m

EC-DLET-01-03895-
2021

IFFCO KISAN FINANCE 
LIMITED VS DINESH 
KUMAR PANDEY

RAJEEV KR. 
RANJAN

ranjan.and.company@gmail.co
m

EC-DLET-01-03896-
2021

IFFCO KISAN FINANCE 
LIMITED VS PIYUSH 
RANJAN VERMA

RAJEEV KR. 
RANJAN

ranjan.and.company@gmail.co
m



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

16 East

9811843931 05/01/22 05/01/22

9811843931 05/01/22 05/01/22

9811843931 05/01/22 05/01/22

9811843931 05/01/22 05/01/22

9811843931 05/01/22 05/01/22

9811843931 05/01/22 05/01/22

9811843931 05/01/22 05/01/22

9811843931 05/01/22 05/01/22

9811843931 05/01/22 05/01/22

SH. SANJAY 
SHARMA-I

EC-DLET-01-03897-
2021

IFFCO KISAN FINANCE 
LIMITED VS RAJENDRA 
PRATAP SINGH

RAJEEV KR. 
RANJAN

ranjan.and.company@gmail.co
m

EC-DLET-01-03898-
2021

IFFCO KISAN FINANCE 
LIMITED VS PRABHAT 
SINGH

RAJEEV KR. 
RANJAN

ranjan.and.company@gmail.co
m

EC-DLET-01-03899-
2021

IFFCO KISAN FINANCE 
LIMITED VS PANKAJ 
KUMAR

RAJEEV KR. 
RANJAN

ranjan.and.company@gmail.co
m

EC-DLET-01-03900-
2021

IFFCO KISAN FINANCE 
LIMITED VS MANJOO 
DEVI

RAJEEV KR. 
RANJAN

ranjan.and.company@gmail.co
m

EC-DLET-01-03901-
2021

IFFCO KISAN FINANCE 
LIMITED VS ABHAY RAJ

RAJEEV KR. 
RANJAN

ranjan.and.company@gmail.co
m

EC-DLET-01-03902-
2021

IFFCO KISAN FINANCE 
LIMITED VS SHIV NATH 
SINGH

RAJEEV KR. 
RANJAN

ranjan.and.company@gmail.co
m

EC-DLET-01-03903-
2021

IFFCO KISAN FINANCE 
LIMITED VS ANTAR 
SINGH

RAJEEV KR. 
RANJAN

ranjan.and.company@gmail.co
m

EC-DLET-01-03904-
2021

IFFCO KISAN FINANCE 
LIMITED VS NEERAJ 
RAM PAL

RAJEEV KR. 
RANJAN

ranjan.and.company@gmail.co
m

EC-DLET-01-03905-
2021

IFFCO KISAN FINANCE 
LIMITED VS RAMSARAN 
YADAV

RAJEEV KR. 
RANJAN

ranjan.and.company@gmail.co
m



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

16 East

9811843931 05/01/22 05/01/22

9811843931 05/01/22 05/01/22

9811843931 05/01/22 05/01/22

9811843931 05/01/22 05/01/22

9811843931 05/01/22 05/01/22

9811843931 05/01/22 05/01/22

9811843931 05/01/22 05/01/22

9811843931 05/01/22 05/01/22

9811843931 05/01/22 05/01/22

SH. SANJAY 
SHARMA-I

EC-DLET-01-03906-
2021

IFFCO KISAN FINANCE 
LIMITED VS DEEPAK 
SOLANKI

RAJEEV KR. 
RANJAN

ranjan.and.company@gmail.co
m

EC-DLET-01-03907-
2021

IFFCO KISAN FINANCE 
LIMITED VS BASANT 
KULPARIYA

RAJEEV KR. 
RANJAN

ranjan.and.company@gmail.co
m

EC-DLET-01-03908-
2021

IFFCO KISAN FINANCE 
LIMITED VS RAMMANI 
AMRITLAL

RAJEEV KR. 
RANJAN

ranjan.and.company@gmail.co
m

EC-DLET-01-03909-
2021

IFFCO KISAN FINANCE 
LIMITED VS HAUSILA 
PRASAD KANNAUJIYA

RAJEEV KR. 
RANJAN

ranjan.and.company@gmail.co
m

EC-DLET-01-03910-
2021

IFFCO KISAN FINANCE 
LIMITED VS JAI RAM 
YADAV

RAJEEV KR. 
RANJAN

ranjan.and.company@gmail.co
m

EC-DLET-01-03911-
2021

IFFCO KISAN FINANCE 
LIMITED VS DEEPU 
YADAV

RAJEEV KR. 
RANJAN

ranjan.and.company@gmail.co
m

EC-DLET-01-03912-
2021

IFFCO KISAN FINANCE 
LIMITED VS SUBASH 
CHANDRA VERMA

RAJEEV KR. 
RANJAN

ranjan.and.company@gmail.co
m

EC-DLET-01-03913-
2021

IFFCO KISAN FINANCE 
LIMITED VS AYODHYA 
PRASAD

RAJEEV KR. 
RANJAN

ranjan.and.company@gmail.co
m

EC-DLET-01-03914-
2021

IFFCO KISAN FINANCE 
LIMITED VS SANDEEP 
KUMAR

RAJEEV KR. 
RANJAN

ranjan.and.company@gmail.co
m



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

16 East

ANUJ KUMAR 8744057941 05/01/22 05/01/22

9811843931 05/01/22 05/01/22

ANUJ KUMAR 8744057941 05/01/22 05/01/22

ANUJ KUMAR 8744057941 05/01/22 05/01/22

9811843931 05/01/22 05/01/22

ANUJ KUMAR 8744057941 05/01/22 05/01/22

05/01/22 05/01/22

ANUJ KUMAR 8744057941 05/01/22 05/01/22

ANUJ KUMAR 8744057941 05/01/22 05/01/22

SH. SANJAY 
SHARMA-I

EC-DLET-01-03915-
2021

AXIS BANK LTD VS 
BINDU SHARMA

info@aualegal.com

EC-DLET-01-03916-
2021

IFFCO KISAN FINANCE 
LIMITED VS ARVIND 
KUAMR PANDEY

RAJEEV KR. 
RANJAN

ranjan.and.company@gmail.co
m

EC-DLET-01-03917-
2021

AXIS BANK LTD VS 
DEEEPAK

info@aualegal.com

EC-DLET-01-03919-
2021

AXIS BANK LTD VS JSR 
CARS

info@aualegal.com

EC-DLET-01-03918-
2021

IFFCO KISAN FINANCE 
LIMITED VS DINESH 
KUMAR PANDEY

RAJEEV KR. 
RANJAN

ranjan.and.company@gmail.co
m

EC-DLET-01-03920-
2021

AXIS BANK LTD VS 
AAKIL HUSAIN

info@aualegal.com

EC-DLET-01-03921-
2021

IFFCO KISAN FINANCE 
LIMITED VS SIRDAR 
HUSEN

EC-DLET-01-03922-
2021

AXIS BANK LTD VS 
JASVIR KAUR HUSAIN

info@aualegal.com

EC-DLET-01-03924-
2021

AXIS BANK LTD VS 
ARJUN DASS

info@aualegal.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

16 East

9811843931 05/01/22 05/01/22

ANUJ KUMAR 8744057941 05/01/22 05/01/22

ANUJ KUMAR 8744057941 05/01/22 05/01/22

9811843931 05/01/22 05/01/22

ANUJ KUMAR 8744057941 05/01/22 05/01/22

9811843931 05/01/22 05/01/22

ANUJ KUMAR 8744057941 05/01/22 05/01/22

ANUJ KUMAR 8744057941 05/01/22 05/01/22

ANUJ KUMAR 8744057941 05/01/22 05/01/22

SH. SANJAY 
SHARMA-I

EC-DLET-01-03923-
2021

IFFCO KISAN FINANCE 
LIMITED VS MEENA 
SINGH

RAJEEV KR. 
RANJAN

ranjan.and.company@gmail.co
m

EC-DLET-01-03925-
2021

AXIS BANK LTD VS 
MOHAMMAD KAMIL 
QURESHI

info@aualegal.com

EC-DLET-01-03926-
2021

AXIS BANK LTD VS 
NIDHI YADAV

info@aualegal.com

EC-DLET-01-03927-
2021

IFFCO KISAN FINANCE 
LIMITED VS NANHELAL 
SUBASHCHAND

RAJEEV KR. 
RANJAN

ranjan.and.company@gmail.co
m

EC-DLET-01-03928-
2021

AXIS BANK LTD VS 
SANJAY KUMAR

info@aualegal.com

EC-DLET-01-03929-
2021

IFFCO KISAN FINANCE 
LIMITED VS 
AMARSINGH UIKEY

RAJEEV KR. 
RANJAN

ranjan.and.company@gmail.co
m

EC-DLET-01-03930-
2021

AXIS BANK LTD VS LAL 
SINGH

info@aualegal.com

EC-DLET-01-03931-
2021

AXIS BANK LTD VS 
SARIKA VED

info@aualegal.com

EC-DLET-01-03932-
2021

AXIS BANK LTD VS 
PURNIMA SINGH

info@aualegal.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

16 East

ANUJ KUMAR 8744057941 05/01/22 05/01/22

ANUJ KUMAR 8744057941 05/01/22 05/01/22

ANUJ KUMAR 8744057941 05/01/22 05/01/22

ANUJ KUMAR 8744057941 05/01/22 05/01/22

ANUJ KUMAR 8744057941 05/01/22 05/01/22

ANUJ KUMAR 8744057941 05/01/22 05/01/22

ANUJ KUMAR 8744057941 05/01/22 05/01/22

ANUJ KUMAR 8744057941 05/01/22 05/01/22

ANUJ KUMAR 8744057941 05/01/22 05/01/22

SH. SANJAY 
SHARMA-I

EC-DLET-01-03933-
2021

AXIS BANK LTD VS 
MUFEED AHMED KHAN

info@aualegal.com

EC-DLET-01-03934-
2021

AXIS BANK LTD VS 
RINKI SHARMA

info@aualegal.com

EC-DLET-01-03935-
2021

AXIS BANK LTD VS 
AVINASH SOLANKI

info@aualegal.com

EC-DLET-01-03936-
2021

AXIS BANK LTD VS 
GAURAV BHATI

info@aualegal.com

EC-DLET-01-03937-
2021

AXIS BANK LTD VS 
SHAMSUDIN

info@aualegal.com

EC-DLET-01-03938-
2021

AXIS BANK LTD VS 
HARISH SHARMA

info@aualegal.com

EC-DLET-01-03939-
2021

AXIS BANK LTD VS ANIL 
RAM

info@aualegal.com

EC-DLET-01-03940-
2021

AXIS BANK LTD VS 
SUMAN YADAV

info@aualegal.com

EC-DLET-01-03941-
2021

AXIS BANK LTD VS 
VIKRAM SINGH

info@aualegal.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

16 East

ANUJ KUMAR 8744057941 05/01/22 05/01/22

ANUJ KUMAR 8744057941 05/01/22 05/01/22

9811843931 05/01/22 05/01/22

9811843931 05/01/22 05/01/22

9811843931 05/01/22 05/01/22

9811843931 05/01/22 05/01/22

9811843931 05/01/22 05/01/22

9811843931 05/01/22 05/01/22

GAGAN JINDAL 9871365547 05/01/22 05/01/22

SH. SANJAY 
SHARMA-I

EC-DLET-01-03942-
2021

AXIS BANK LTD VS 
ARVIND BHATI

info@aualegal.com

EC-DLET-01-03943-
2021

AXIS BANK LTD VS 
LUXMAN

info@aualegal.com

EC-DLET-01-03944-
2021

KOTAK MAHINDRA 
BANK LTD VS AMIT 
APPASAHED BHOSALE

RAJEEV KR. 
RANJAN

ranjan.and.company@gmail.co
m

EC-DLET-01-03945-
2021

KOTAK MAHINDRA 
BANK LTD VS BABAR 
MUSA SHAIKH

RAJEEV KR. 
RANJAN

ranjan.and.company@gmail.co
m

EC-DLET-01-03947-
2021

KOTAK MAHINDRA 
BANK LTD VS BALU 
MOHAN TANDALE

RAJEEV KR. 
RANJAN

ranjan.and.company@gmail.co
m

EC-DLET-01-03948-
2021

KOTAK MAHINDRA 
BANK LTD VS 
DATTATRYA BHANUDAS 
MISAL

RAJEEV KR. 
RANJAN

ranjan.and.company@gmail.co
m

EC-DLET-01-03949-
2021

KOTAK MAHINDRA 
BANK LTD VS 
PARASRAM BANSILAL 
JADHAV

RAJEEV KR. 
RANJAN

ranjan.and.company@gmail.co
m

EC-DLET-01-03950-
2021

KOTAK MAHINDRA 
BANK LTD VS RAJARAM 
JAYARAM AHER

RAJEEV KR. 
RANJAN

ranjan.and.company@gmail.co
m

EC-DLET-01-00001-
2022

DANDONA FINANCE 
LIMITED VS MATLOOB 
ALI @ MATLUB ALI

adv.gagan.jindal@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

16 East

GAGAN JINDAL 9871365547 05/01/22 05/01/22

GAGAN JINDAL 9871365547 05/01/22 05/01/22

9811843931 05/01/22 05/01/22

9811843931 06/01/22 06/01/22

9811843931 06/01/22 06/01/22

9811843931 06/01/22 06/01/22

9811843931 06/01/22 06/01/22

9811843931 06/01/22 06/01/22

9811843931 06/01/22 06/01/22

SH. SANJAY 
SHARMA-I

EC-DLET-01-00003-
2022

VN CREDITS LIMITED VS 
VINDO KUMAR

adv.gagan.jindal@gmail.com

EC-DLET-01-00004-
2022

BD CREDITS LIMITED VS 
NIRANJAN LAL

adv.gagan.jindal@gmail.com

EC-DLET-01-03951-
2021

KOTAK MAHINDRA 
BANK LTD VS MARUTI 
MACHHINDRA NALKAR

RAJEEV KR. 
RANJAN

ranjan.and.company@gmail.co
m

EC-DLET-01-03953-
2021

KOTAK MAHINDRA 
BANK LTD VS M P 
ENTERPRISES AND 
ASSOCIATES

RAJEEV KR. 
RANJAN

ranjan.and.company@gmail.co
m

EC-DLET-01-03954-
2021

KOTAK MAHINDRA 
BANK LTD VS DIPAK 
APPARAO DHUMAL

RAJEEV KR. 
RANJAN

ranjan.and.company@gmail.co
m

EC-DLET-01-03955-
2021

KOTAK MAHINDRA 
BANK LTD VS VIPIN 
KUMAR JHARIYA

RAJEEV KR. 
RANJAN

ranjan.and.company@gmail.co
m

EC-DLET-01-03956-
2021

KOTAK MAHINDRA 
BANK LTD VS SWAPNIL 
DATTATRAYA MAID

RAJEEV KR. 
RANJAN

ranjan.and.company@gmail.co
m

EC-DLET-01-03957-
2021

KOTAK MAHINDRA 
BANK LTD VS SOMNATH 
VISHNU AKOLKAR

RAJEEV KR. 
RANJAN

ranjan.and.company@gmail.co
m

EC-DLET-01-03958-
2021

KOTAK MAHINDRA 
BANK LTD VS 
SARVADNYA 
CONSTRUCTION

RAJEEV KR. 
RANJAN

ranjan.and.company@gmail.co
m



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

16 East

9811843931 06/01/22 06/01/22

9811843931 06/01/22 06/01/22

9811843931 06/01/22 06/01/22

9958726491 06/01/22 06/01/22

9958726491 06/01/22 06/01/22

LALIT PANDEY 9717391663 06/01/22 06/01/22

LALIT PANDEY 9717391663 06/01/22 06/01/22

LALIT PANDEY 9717391663 06/01/22 06/01/22

LALIT PANDEY 9717391663 06/01/22 06/01/22

SH. SANJAY 
SHARMA-I

EC-DLET-01-03960-
2021

KOTAK MAHINDRA 
BANK LTD VS SANTOSH 
MOHAN SHINDE

RAJEEV KR. 
RANJAN

ranjan.and.company@gmail.co
m

EC-DLET-01-03961-
2021

KOTAK MAHINDRA 
BANK LTD VS SALIM 
VAZIR SAYYAD

RAJEEV KR. 
RANJAN

ranjan.and.company@gmail.co
m

EC-DLET-01-03962-
2021

KOTAK MAHINDRA 
BANK LTD VS SACHIN 
DNYANDEV MANE

RAJEEV KR. 
RANJAN

ranjan.and.company@gmail.co
m

EC-DLET-01-03964-
2021

CNH INDUSTRIAL 
CAPITAL SURINDER 
KUMAR

RAJESH 
JANGRA

jangraadvocate@gmail.com

EC-DLET-01-03965-
2021

CNH INDUSTRIAL 
CAPITAL INDIA PRIVATE 
LIMITED VS 
GURWINDER SINGH

RAJESH 
JANGRA

jangraadvocate@gmail.com

EC-DLET-01-03966-
2021

SHRIRAM TRANSPORT 
FINANCE CO LTD VS 
GLAIR 
INFRASTRUCTURE 
LIMITED

lalitpandeyadav@gmail.com

EC-DLET-01-03967-
2021

SHRIRAM TRANSPORT 
FINANCE CO LTD VS 
GLAIR 
INFRASTRUCTURE 
LIMITED

lalitpandeyadav@gmail.com

EC-DLET-01-03971-
2021

SHRIRAM TRANSPORT 
FINANCE CO LTD VS 
AMAN REXWAL

lalitpandeyadav@gmail.com

EC-DLET-01-00012-
2022

TATA CPITAL 
FINANCIAKL SERVICES 
LTD VS SAMEER KHAN

lalitpandeyadav@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

16 East

LALIT PANDEY 9717391663 06/01/22 06/01/22

ABHA VIJAYAN 9953335792 abhavijayan13@gmail.com 06/01/22 06/01/22

ABHA VIJAYAN 9953335792 abhavijayan13@gmail.com 06/01/22 06/01/22

ABHA VIJAYAN 9953335792 abhavijayan13@gmail.com 06/01/22 06/01/22

7042522003 06/01/22 06/01/22

9312598219 dlf717@yahoo.com 06/01/22 06/01/22

DSFC VS PRINCE 8447168442 06/01/22 06/01/22

9810210832 vijayprakash9682@gmail.com 06/01/22 06/01/22

9810210832 vijayprakash9682@gmail.com 06/01/22 06/01/22

SH. SANJAY 
SHARMA-I

EC-DLET-01-00015-
2022

TATA CPITAL 
FINANCIAKL SERVICES 
LTD VS SHIVANKAR 
GABA

lalitpandeyadav@gmail.com

EC-DLET-01-00018-
2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD VS 
PASTIN KUMAR 
JESUANTONY

EC-DLET-01-00021-
2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD VS 
NIDHI TOURS AND 
TRAVELS

EC-DLET-01-00025-
2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD VS 
NORTH GOA RENT A 
CAB ASSOCIATION

EC-DLET-01-00053-
2022

PUNJAB NATIONAL 
BANK VS M/S A. P. 
ENTERPRISES

PAWAN KUMAR 
GUPTA

pkgnkg@gmail.com

EC-DLET-01-00061-
2022

MUKESH KUMAR GUPTA 
VS ABHISHEK GUPTA

AMREEK 
SINGH

EC-DLET-01-00062-
2022

MITHLESH 
KUMAR JHA

mithleshjhaadv@gmail.com

EC-DLET-01-00069-
2022

STATE BANK OF INDIA 
VS SUJITHA 
POONTHARUTHIL 
RAJAN

VIJAY 
PRAKASH

EC-DLET-01-00071-
2022

STATE BANK OF INDIA 
VS KARAN MALHOTRA

VIJAY 
PRAKASH



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

16 East

WASIM ALI VS GOVIND 9582931401 06/01/22 06/01/22

9899408618 06/01/22 06/01/22

9958064525 07/01/22 07/01/22

9958064525 07/01/22 07/01/22

9958064525 07/01/22 07/01/22

9958064525 07/01/22 07/01/22

9958064525 07/01/22 07/01/22

9958064525 07/01/22 07/01/22

9958064525 07/01/22 07/01/22

SH. SANJAY 
SHARMA-I

EC-DLET-01-00072-
2022

RAKESH  
TIWARI

legusintellect@gmail.com

EC-DLET-01-00081-
2022

STATE BANK OF INDIA 
VS PRAMOD KUMAR

SHALINI 
UPADHYAY

shaliniadvocate@gmail.com

EC-DLET-01-00037-
2022

DASH LEASING AND 
FINANCE PVT LTD VS 
VIJAY KUMAR VERMA

VANSHIKHA 
SOOD

soodvanshikha.gmail. Com

EC-DLET-01-00036-
2022

DANDONA FINANCE 
LIMITED VS SANJAY 
KUMAR

VANSHIKHA 
SOOD

soodvanshikha.gmail. Com

EC-DLET-01-00035-
2022

DASH LEASING AND 
FINANCE PVT LTD VS 
RAM SAGAR YADAV

VANSHIKHA 
SOOD

soodvanshikha.gmail. Com

EC-DLET-01-00034-
2022

DASH LEASING AND 
FINANCE PVT LTD VS 
KALI CHARAN

VANSHIKHA 
SOOD

soodvanshikha.gmail. Com

EC-DLET-01-00033-
2022

DASH LEASING AND 
FINANCE PVT LTD VS 
GHANSHYAM MEHTA

VANSHIKHA 
SOOD

soodvanshikha.gmail. Com

EC-DLET-01-00032-
2022

DASH LEASING AND 
FINANCE PVT LTD VS 
BABLU

VANSHIKHA 
SOOD

soodvanshikha.gmail. Com

EC-DLET-01-00031-
2022

DASH LEASING AND 
FINANCE PVT LTD VS 
ABDUL QADIR

VANSHIKHA 
SOOD

soodvanshikha.gmail. Com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

16 East

9958064525 07/01/22 07/01/22

9958064525 07/01/22 07/01/22

ABHA VIJAYAN 9953335792 abhavijayan13@gmail.com 07/01/22 07/01/22

ABHA VIJAYAN 9953335792 abhavijayan13@gmail.com 07/01/22 07/01/22

ABHA VIJAYAN 9953335792 abhavijayan13@gmail.com 07/01/22 07/01/22

ABHA VIJAYAN 9953335792 abhavijayan13@gmail.com 07/01/22 07/01/22

8376049807 07/01/22 07/01/22

8376049807 07/01/22 07/01/22

8376049807 07/01/22 07/01/22

SH. SANJAY 
SHARMA-I

EC-DLET-01-00030-
2022

DASH LEASING AND 
FINANCE PVT LTD VS 
ANIS

VANSHIKHA 
SOOD

soodvanshikha.gmail. Com

EC-DLET-01-00029-
2022

DASH LEASING AND 
FINANCE PVT LTD VS 
AJEET KUMAR

VANSHIKHA 
SOOD

soodvanshikha.gmail. Com

EC-DLET-01-00038-
2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD VS 
RAJU KUMAR J MISHRA

EC-DLET-01-00039-
2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD VS 
UBHA INSTRUMENTS 
PVT LTD

EC-DLET-01-00040-
2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD VS 
SHALENDRA ATMARAM 
DHAGE

EC-DLET-01-00042-
2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD VS 
SANJIV DAMODAR 
KOKANE

EC-DLET-01-00043-
2022

BMW INDIA FINANCIAL 
SERVICES PRIVATE LTD 
VS SOUNDARA RAJA 
MILLS LIMITED 

RAHUL 
BHARDWAJ

advocateashok.1@gmail.com.

EC-DLET-01-00044-
2022

BMW INDIA FINANCIAL 
SERVICES PRIVATE LTD 
VS ANGALAMMAN 
RAMASAMY 
RAJHAMANI

RAHUL 
BHARDWAJ

advocateashok.1@gmail.com.

EC-DLET-01-00045-
2022

BMW INDIA FINANCIAL 
SERVICES PRIVATE LTD 
VS SIVA LINGAM C

RAHUL 
BHARDWAJ

advocateashok.1@gmail.com.



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

16 East

8376049807 07/01/22 07/01/22

8376049807 07/01/22 07/01/22

8376049807 07/01/22 07/01/22

8376049807 07/01/22 07/01/22

ABHA VIJAYAN 9953335792 abhavijayan13@gmail.com 07/01/22 07/01/22

9958726491 07/01/22 07/01/22

9958726491 07/01/22 07/01/22

9958726491 07/01/22 07/01/22

9999334816 07/01/22 07/01/22

SH. SANJAY 
SHARMA-I

EC-DLET-01-00046-
2022

BMW INDIA FINANCIAL 
SERVICES PRIVATE LTD 
VS MANJUML T L

RAHUL 
BHARDWAJ

advocateashok.1@gmail.com.

EC-DLET-01-00048-
2022

BMW INDIA FINANCIAL 
SERVICES PRIVATE LTD 
VS HARSHAD GOPINATH 
PATIL

RAHUL 
BHARDWAJ

advocateashok.1@gmail.com.

EC-DLET-01-00050-
2022

BMW INDIA FINANCIAL 
SERVICES PRIVATE LTD 
VS MERAJ SALIM

RAHUL 
BHARDWAJ

advocateashok.1@gmail.com.

EC-DLET-01-00051-
2022

BMW INDIA FINANCIAL 
SERVICES PRIVATE LTD 
VS HAZRA ELECTRICAL 
SERVICES PVT LTD

RAHUL 
BHARDWAJ

advocateashok.1@gmail.com.

EC-DLET-01-00052-
2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD VS 
VIDHEE ENTERPRISES

EC-DLET-01-00054-
2022

CNH INDUSTRIAL 
CAPITAL INDIA PRIVATE 
LIMITED VS GANESH 
TIWARI

RAJESH 
JANGRA

jangraadvocate@gmail.com

EC-DLET-01-00057-
2022

CNH INDUSTRIAL 
CAPITAL INDIA PRIVATE 
LIMITED VS AMIT 
KUMAR SURYAWANSHI

RAJESH 
JANGRA

jangraadvocate@gmail.com

EC-DLET-01-00058-
2022

CNH INDUSTRIAL 
CAPITAL INDIA PRIVATE 
LIMITED VS MITHUN 
RAJENDRA VERMA

RAJESH 
JANGRA

jangraadvocate@gmail.com

EC-DLET-01-00063-
2022

MANJEET SECURITIES 
AND FINLEASE LTD VS 
TEJPAL

NITISH 
PATHANIA 

pathania.hot@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

16 East

9958064525 07/01/22 07/01/22

9958064525 07/01/22 07/01/22

9958064525 07/01/22 07/01/22

9958064525 07/01/22 07/01/22

SONIA JASUJA 8920545467 07/01/22 07/01/22

SONIA JASUJA 8920545467 07/01/22 07/01/22

HAIDER ABBAS 9717062924 07/01/22 07/01/22

HAIDER ABBAS 9717062924 07/01/22 07/01/22

SANYAM JAIN 9953926219 sanyaam07@gmail.com 07/01/22 07/01/22

SH. SANJAY 
SHARMA-I

EC-DLET-01-00067-
2022

DASH LEASING AND 
FINANCE PVT LTD VS 
SUNIL KUMAR

VANSHIKHA 
SOOD

soodvanshikha.gmail. Com

EC-DLET-01-00066-
2022

DASH LEASING AND 
FINANCE PVT LTD VS 
SACHIN GUPTA

VANSHIKHA 
SOOD

soodvanshikha.gmail. Com

EC-DLET-01-00065-
2022

DASH LEASING AND 
FINANCE PVT LTD VS 
RAKESH KUMAR

VANSHIKHA 
SOOD

soodvanshikha.gmail. Com

EC-DLET-01-00064-
2022

DASH LEASING AND 
FINANCE PVT LTD VS 
MOHD ARIF

VANSHIKHA 
SOOD

soodvanshikha.gmail. Com

EC-DLET-01-00079-
2022

ASIJA SECURITIES PVT 
LTD VS SHYAM JI

soniajasujaadvocate558@gmai
l.com

EC-DLET-01-00080-
2022

M/S ECP STAR 
SECURITIES CREDIT PVT 
LTD VS MOHD IDRISH

soniajasujaadvocate558@gmai
l.com

EC-DLET-01-00082-
2022

DHARA MOTOR 
FINANCE LTD VS SUMER

habbas.21@gmail.com

EC-DLET-01-00084-
2022

DHARA MOTOR 
FINANCE LTD VS 
HIMMAT SINGH

habbas.21@gmail.com

EC-DLET-01-00088-
2022

AAMIR NASEER VS 
MOHAMMAD 
ZULFIQUAR



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

16 East

ABHA VIJAYAN 9953335792 abhavijayan13@gmail.com 07/01/22 07/01/22

SUNITA SINGH 9871040589 07/01/22 07/01/22

SUNITA SINGH 9871040589 07/01/22 07/01/22

SUNITA SINGH 9871040589 07/01/22 07/01/22

SUNITA SINGH 9871040589 07/01/22 07/01/22

SUNITA SINGH 9871040589 07/01/22 07/01/22

SUNITA SINGH 9871040589 07/01/22 07/01/22

SUNITA SINGH 9871040589 07/01/22 07/01/22

SUNITA SINGH 9871040589 07/01/22 07/01/22

SH. SANJAY 
SHARMA-I

EC-DLET-01-00093-
2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD VS 
KAMLESH CHANDRA 
SHREE NARAYAN 
MISHRA

EC-DLET-01-00103-
2022

AXIS BANK LTD VS 
SUMAN

indolexlaw@gmail.com

EC-DLET-01-00102-
2022

AXIS BANK LTD VS 
SACHIN RAJA

indolexlaw@gmail.com

EC-DLET-01-00100-
2022

AXIS BANK LTD VS 
SURENDRA SINGH

indolexlaw@gmail.com

EC-DLET-01-00099-
2022

AXIS BANK LTD VS 
SURAJ PAL

indolexlaw@gmail.com

EC-DLET-01-00098-
2022

AXIS BANK LTD VS 
RAJESH MAVI

indolexlaw@gmail.com

EC-DLET-01-00097-
2022

AXIS BANK LTD VS 
RABINDER KUMAR

indolexlaw@gmail.com

EC-DLET-01-00095-
2022

AXIS BANK LTD VS 
KARAN BHASIN

indolexlaw@gmail.com

EC-DLET-01-00094-
2022

AXIS BANK LTD VS 
ANKUSH BATURA

indolexlaw@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

16 East

9873709995 07/01/22 07/01/22

9873709995 07/01/22 07/01/22

NAVLIN SWAIN 9999306881 07/01/22 07/01/22

ABHA VIJAYAN 9953335792 abhavijayan13@gmail.com 10/01/22 10/01/22

ABHA VIJAYAN 9953335792 abhavijayan13@gmail.com 10/01/22 10/01/22

LALIT PANDEY 9717391663 10/01/22 10/01/22

LALIT PANDEY 9717391663 10/01/22 10/01/22

B. B. SHARMA 9891887145 10/01/22 10/01/22

LALIT PANDEY 9717391663 10/01/22 10/01/22

SH. SANJAY 
SHARMA-I

EC-DLET-01-00105-
2022

M/S ANR FINLEASE PVT 
LTD VS SUNIL SHAH

RISHABH 
GULATI

rishabh.g@live.in

EC-DLET-01-00106-
2022

M/S ANR FINLEASE PVT 
LTD VS KAMALUDEEN

RISHABH 
GULATI

rishabh.g@live.in

EC-DLET-01-00028-
2022

PUMA SE VS ASHOK 
KUMAR

eludication.legal@outlook.com

EC-DLET-01-00113-
2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD VS 
NORTH GOA RENT A 
CAB ASSOCIATION

EC-DLET-01-00115-
2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD VS 
K P JOSEPH

EC-DLET-01-00124-
2022

INDUSIND BANK LTD VS 
ROYYAL TOURS

lalitpandeyadav@gmail.com

EC-DLET-01-00126-
2022

INDUSIND BANK LTD VS 
PREM KUMAR

lalitpandeyadav@gmail.com

EC-DLET-01-00125-
2022

SUNEET FINMAN PVT 
LTD VS MUKESH PAL

Bankebiharisharma@rediffmai
l.com

EC-DLET-01-00130-
2022

INDUSIND BANK LTD VS 
ROYYAL TOURS

lalitpandeyadav@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

16 East

SUNITA SINGH 9871040589 10/01/22 10/01/22

SUNITA SINGH 9871040589 10/01/22 10/01/22

B. B. SHARMA 9891887145 10/01/22 10/01/22

9212126925 10/01/22 10/01/22

SUNITA SINGH 9871040589 11/01/22 11/01/22

SUNITA SINGH 9871040589 11/01/22 11/01/22

SUNITA SINGH 9871040589 11/01/22 11/01/22

SUNITA SINGH 9871040589 11/01/22 11/01/22

SUNITA SINGH 9871040589 11/01/22 11/01/22

SH. SANJAY 
SHARMA-I

EC-DLET-01-00140-
2022

AXIS BANK LTD VS 
VANDANA MARWAH

indolexlaw@gmail.com

EC-DLET-01-00139-
2022

AXIS BANK LTD VS 
BRAHAM PAL

indolexlaw@gmail.com

EC-DLET-01-00141-
2022

SUNEET FINMAN PVT 
LTD VS AMIT DHAMA

Bankebiharisharma@rediffmai
l.com

EC-DLET-01-00142-
2022

RISHABH KUMAR JAIN 
VS THE NEW INDIA 
ASSURANCE CO LTD

MAHIPAL 
SINGH RAJPUT

mahipalrajputadv@gmail.com

EC-DLET-01-00138-
2022

AXIS BANK LTD VS 
ASHISH DAGAR

indolexlaw@gmail.com

EC-DLET-01-00137-
2022

AXIS BANK LTD VS 
BRUCE PRISCO

indolexlaw@gmail.com

EC-DLET-01-00136-
2022

AXIS BANK LTD VS 
NATER PAL SINGH

indolexlaw@gmail.com

EC-DLET-01-00135-
2022

AXIS BANK LTD VS 
VEENA GUPTA

indolexlaw@gmail.com

EC-DLET-01-00134-
2022

AXIS BANK LTD VS 
MANPREET SINGH

indolexlaw@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

16 East

SUNITA SINGH 9871040589 11/01/22 11/01/22

SUNITA SINGH 9871040589 11/01/22 11/01/22

SUNITA SINGH 9871040589 11/01/22 11/01/22

SUNITA SINGH 9871040589 11/01/22 11/01/22

SUNITA SINGH 9871040589 11/01/22 11/01/22

9999334816 11/01/22 11/01/22

9999334816 11/01/22 11/01/22

9999334816 11/01/22 11/01/22

9999334816 11/01/22 11/01/22

SH. SANJAY 
SHARMA-I

EC-DLET-01-00133-
2022

AXIS BANK LTD VS 
VIPIN KUMAR JAISWAL

indolexlaw@gmail.com

EC-DLET-01-00131-
2022

AXIS BANK LTD VS 
VIRENDER 

indolexlaw@gmail.com

EC-DLET-01-00129-
2022

AXIS BANK LTD VS 
KRISHAN SHARMA

indolexlaw@gmail.com

EC-DLET-01-00128-
2022

AXIS BANK LTD VS 
AMANDEEP SINGH 
BAKSHI

indolexlaw@gmail.com

EC-DLET-01-00127-
2022

AXIS BANK LTD VS 
MAHANT GULSHAN 
KUMAR GOSWAMI

indolexlaw@gmail.com

EC-DLET-01-00154-
2022

DASH LEASING AND 
FINANCE PVT LTD VS 
SAJAN KISHOR SINGH

NITISH 
PATHANIA 

pathania.hot@gmail.com

EC-DLET-01-00153-
2022

DASH LEASING AND 
FINANCE PVT LTD VS 
RANJEET SINGH

NITISH 
PATHANIA 

pathania.hot@gmail.com

EC-DLET-01-00152-
2022

DASH LEASING AND 
FINANCE PVT LTD VS 
NOOR BANO

NITISH 
PATHANIA 

pathania.hot@gmail.com

EC-DLET-01-00151-
2022

DASH LEASING AND 
FINANCE PVT LTD VS 
NANDU KUMAR

NITISH 
PATHANIA 

pathania.hot@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

16 East

9999334816 11/01/22 11/01/22

9999334816 11/01/22 11/01/22

9999334816 11/01/22 11/01/22

9999334816 11/01/22 11/01/22

9999334816 11/01/22 11/01/22

9999334816 11/01/22 11/01/22

MANI SOLANKI 9210107361 11/01/22 11/01/22

MANI SOLANKI 9210107361 11/01/22 11/01/22

MANI SOLANKI 9210107361 11/01/22 11/01/22

SH. SANJAY 
SHARMA-I

EC-DLET-01-00150-
2022

DASH LEASING AND 
FINANCE PVT LTD VS 
MANPAL SINGH

NITISH 
PATHANIA 

pathania.hot@gmail.com

EC-DLET-01-00149-
2022

DASH LEASING AND 
FINANCE PVT LTD VS 
MAHESH KUMAR

NITISH 
PATHANIA 

pathania.hot@gmail.com

EC-DLET-01-00148-
2022

DASH LEASING AND 
FINANCE PVT LTD VS 
JASWANT

NITISH 
PATHANIA 

pathania.hot@gmail.com

EC-DLET-01-00147-
2022

DASH LEASING AND 
FINANCE PVT LTD VS 
INDERPAL SINGH

NITISH 
PATHANIA 

pathania.hot@gmail.com

EC-DLET-01-00146-
2022

DASH LEASING AND 
FINANCE PVT LTD VS 
HEMRAJ

NITISH 
PATHANIA 

pathania.hot@gmail.com

EC-DLET-01-00145-
2022

DASH LEASING AND 
FINANCE PVT LTD VS 
CHANDER PAL

NITISH 
PATHANIA 

pathania.hot@gmail.com

EC-DLET-01-00156-
2022

SOBEK AUTO INDIA 
PRIVATE LIMITED VS 
SHREE BALAJI MOTORS

manisolanki.avoca77@gmail.c
om

EC-DLET-01-00157-
2022

SOBEK AUTO INDIA 
PRIVATE LIMITED VS 
SHREE BALAJI MOTORS

manisolanki.avoca77@gmail.c
om

EC-DLET-01-00159-
2022

SOBEK AUTO INDIA 
PRIVATE LIMITED VS 
SHREE BALAJI MOTORS

manisolanki.avoca77@gmail.c
om



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

16 East

9811252038 11/01/22 11/01/22

9811252038 11/01/22 11/01/22

9811252038 11/01/22 11/01/22

9811252038 11/01/22 11/01/22

9811252038 11/01/22 11/01/22

9811252038 11/01/22 11/01/22

9811252038 11/01/22 11/01/22

9811252038 11/01/22 11/01/22

9811252038 11/01/22 11/01/22

SH. SANJAY 
SHARMA-I

EC-DLET-01-00158-
2022

CHOLAMANDALAM 
INVESTMENT AND 
FINANCE CO LTD VS 
AMIT YADAV

RAVI SHANKAR 
GARG

advocatersgarg@gmail.com

EC-DLET-01-00160-
2022

CHOLAMANDALAM 
INVESTMENT AND 
FINANCE CO LTD VS 
BEENA SINGH

RAVI SHANKAR 
GARG

advocatersgarg@gmail.com

EC-DLET-01-00161-
2022

CHOLAMANDALAM 
INVESTMENT AND 
FINANCE CO LTD VS 
BEENA SINGH

RAVI SHANKAR 
GARG

advocatersgarg@gmail.com

EC-DLET-01-00162-
2022

CHOLAMANDALAM 
INVESTMENT AND 
FINANCE CO LTD VS 
DEEPESH CHATURVEDI

RAVI SHANKAR 
GARG

advocatersgarg@gmail.com

EC-DLET-01-00163-
2022

CHOLAMANDALAM 
INVESTMENT AND 
FINANCE CO LTD VS M/S 
MONGYA 
CONSTRUCTION

RAVI SHANKAR 
GARG

advocatersgarg@gmail.com

EC-DLET-01-00164-
2022

CHOLAMANDALAM 
INVESTMENT AND 
FINANCE CO LTD VS M/S 
RAMANAND SANKLAP 
PUBLIC SCHOOL

RAVI SHANKAR 
GARG

advocatersgarg@gmail.com

EC-DLET-01-00165-
2022

CHOLAMANDALAM 
INVESTMENT AND 
FINANCE CO LTD VS 
PREM SHANKAR YADAV

RAVI SHANKAR 
GARG

advocatersgarg@gmail.com

EC-DLET-01-00166-
2022

CHOLAMANDALAM 
INVESTMENT AND 
FINANCE CO LTD VS 
REKHA

RAVI SHANKAR 
GARG

advocatersgarg@gmail.com

EC-DLET-01-00167-
2022

CHOLAMANDALAM 
INVESTMENT AND 
FINANCE CO LTD VS 
SANTOSH KUMAR 
SINGH

RAVI SHANKAR 
GARG

advocatersgarg@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

16 East

9811252038 11/01/22 11/01/22

9811252038 11/01/22 11/01/22

9810400291 CS(COMM)-74

9810679715 CS(COMM)-74

GAGAN JINDAL 9871365547 11/01/22 11/01/22

GAGAN JINDAL 9871365547 11/01/22 11/01/22

GAGAN JINDAL 9871365547 11/01/22 11/01/22

GAGAN JINDAL 9871365547 11/01/22 11/01/22

9810294088 12/01/22 12/01/22

SH. SANJAY 
SHARMA-I

EC-DLET-01-00168-
2022

CHOLAMANDALAM 
INVESTMENT AND 
FINANCE CO LTD VS 
VIPIN TIWARI

RAVI SHANKAR 
GARG

advocatersgarg@gmail.com

EC-DLET-01-00170-
2022

M/S KOTAK MAHINDRA 
BANK LTD VS RAM 
KUMAR

RAVI SHANKAR 
GARG

advocatersgarg@gmail.com

EC-DLET-01-00118-
2022

PALLAVI RASTOGI VS 
M/S CHARMS INDIA PVT 
LTD

G. N. 
AGGARWAL

gnaggarwal.co@gmail.com CS(COMM)-
74

EC-DLET-01-00213-
2022

M/S BANSAL SALES VS 
M/S ACCORD 
ENTERPRISES

ASHUTOSH 
MISHRA

ashutos.adv@gmail.com CS(COMM)-
74

EC-DLET-01-00176-
2022

WALTON FINANCE 
PRIVATE LIMITED VS 
GURPREET SINGH

adv.gagan.jindal@gmail.com

EC-DLET-01-00177-
2022

WALTON FINANCE 
PRIVATE LIMITED VS 
PARVINDER SINGH

adv.gagan.jindal@gmail.com

EC-DLET-01-00178-
2022

WALTON FINANCE 
PRIVATE LIMITED VS 
HARJEET SINGH

adv.gagan.jindal@gmail.com

EC-DLET-01-00179-
2022

MITTAL FINSEC PVT LTD 
VS AJAY GOSWAMI

adv.gagan.jindal@gmail.com

EC-DLET-01-00234-
2022

PRADEEP KUMAR 
SHARMA VS AMBIENCE 
AIRTECH PVT LTD

ANSHUL 
GUPTA



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

16 East

9810294088 12/01/22 12/01/22

9873709995 12/01/22 12/01/22

LALIT PANDEY 9717391663 12/01/22 12/01/22

LALIT PANDEY 9717391663 12/01/22 12/01/22

9999334816 12/01/22 12/01/22

9999334816 12/01/22 12/01/22

9999334816 12/01/22 12/01/22

9999334816 12/01/22 12/01/22

9999334816 12/01/22 12/01/22

SH. SANJAY 
SHARMA-I

EC-DLET-01-00237-
2022

NAVYUG IRON TRADERS 
VS AMBIENCE AIRTECH 
PVT LTD

ANSHUL 
GUPTA

EC-DLET-01-00180-
2022

M/S ANR FINLEASE PVT 
LTD VS IQLAK

RISHAB 
GULATI

rishabh.g@live.in

EC-DLET-01-00182-
2022

HDFC BANK LTD VS 
SOKIN KHAN

lalitpandeyadav@gmail.com

EC-DLET-01-00183-
2022

HDFC BANK LTD VS 
AMIT SHARMA

lalitpandeyadav@gmail.com

EC-DLET-01-00191-
2022

DASH LEASING AND 
FINANCE PVT LTD VS 
NOORDIN KHAN

NITISH 
PATHANIA 

pathania.hot@gmail.com

EC-DLET-01-00199-
2022

DASH LEASING AND 
FINANCE PVT LTD VS 
KAVITA

NITISH 
PATHANIA 

pathania.hot@gmail.com

EC-DLET-01-00198-
2022

DASH LEASING AND 
FINANCE PVT LTD VS 
MAHESH

NITISH 
PATHANIA 

pathania.hot@gmail.com

EC-DLET-01-00197-
2022

DASH LEASING AND 
FINANCE PVT LTD VS 
MOHD TALLUKDAR

NITISH 
PATHANIA 

pathania.hot@gmail.com

EC-DLET-01-00196-
2022

DASH LEASING AND 
FINANCE PVT LTD VS 
KANWAL CHANDRA

NITISH 
PATHANIA 

pathania.hot@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

16 East

9999334816 12/01/22 12/01/22

9999334816 12/01/22 12/01/22

9999334816 12/01/22 12/01/22

9999334816 12/01/22 12/01/22

9811252038 12/01/22 12/01/22

9811252038 12/01/22 12/01/22

9811252038 12/01/22 12/01/22

9811252038 12/01/22 12/01/22

9811252038 12/01/22 12/01/22

SH. SANJAY 
SHARMA-I

EC-DLET-01-00195-
2022

DASH LEASING AND 
FINANCE PVT LTD VS 
NAVAL SINGH

NITISH 
PATHANIA 

pathania.hot@gmail.com

EC-DLET-01-00194-
2022

DASH LEASING AND 
FINANCE PVT LTD VS 
NEERAJ RAI

NITISH 
PATHANIA 

pathania.hot@gmail.com

EC-DLET-01-00193-
2022

DASH LEASING AND 
FINANCE PVT LTD VS 
PARMOD KUMAR

NITISH 
PATHANIA 

pathania.hot@gmail.com

EC-DLET-01-00192-
2022

DASH LEASING AND 
FINANCE PVT LTD VS 
RAHUL

NITISH 
PATHANIA 

pathania.hot@gmail.com

EC-DLET-01-00184-
2022

M/S CHOLAMANDALAM 
INVESTMENT AND 
FINANCE CO LTD VS 
AMIT KUMAR

RAVI SHANKAR 
GARG

advocatersgarg@gmail.com

EC-DLET-01-00185-
2022

M/S CHOLAMANDALAM 
INVESTMENT AND 
FINANCE CO LTD VS 
AMIT KUMAR SINGH

RAVI SHANKAR 
GARG

advocatersgarg@gmail.com

EC-DLET-01-00186-
2022

M/S CHOLAMANDALAM 
INVESTMENT AND 
FINANCE CO LTD VS 
ARUN PRATAP SINGH

RAVI SHANKAR 
GARG

advocatersgarg@gmail.com

EC-DLET-01-00187-
2022

M/S CHOLAMANDALAM 
INVESTMENT AND 
FINANCE CO LTD VS 
DEVESH YADAV

RAVI SHANKAR 
GARG

advocatersgarg@gmail.com

EC-DLET-01-00188-
2022

M/S CHOLAMANDALAM 
INVESTMENT AND 
FINANCE CO LTD VS 
NEELESH MISHRA

RAVI SHANKAR 
GARG

advocatersgarg@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

16 East

9811252038 12/01/22 12/01/22

9811252038 12/01/22 12/01/22

9958726491 12/01/22 12/01/22

9958726491 12/01/22 12/01/22

9958726491 12/01/22 12/01/22

9958726491 12/01/22 12/01/22

9958726491 12/01/22 12/01/22

9958726491 12/01/22 12/01/22

LALIT PANDEY 9717391663 12/01/22 12/01/22

SH. SANJAY 
SHARMA-I

EC-DLET-01-00189-
2022

M/S CHOLAMANDALAM 
INVESTMENT AND 
FINANCE CO LTD VS 
RAMKESH YADAV

RAVI SHANKAR 
GARG

advocatersgarg@gmail.com

EC-DLET-01-00190-
2022

M/S CHOLAMANDALAM 
INVESTMENT AND 
FINANCE CO LTD VS M/S 
SHAMA ENTERPRISES

RAVI SHANKAR 
GARG

advocatersgarg@gmail.com

EC-DLET-01-00202-
2022

CNH INDUSTRIAL 
CAPITAL INDIA PRIVATE 
LIMITED VS SHUBHAM 
PATEL

RAJESH 
JANGRA

jangraadvocate@gmail.com

EC-DLET-01-00203-
2022

CNH INDUSTRIAL 
CAPITAL INDIA PRIVATE 
LIMITED VS GARIB 
DHURVE

RAJESH 
JANGRA

jangraadvocate@gmail.com

EC-DLET-01-00204-
2022

CNH INDUSTRIAL 
CAPITAL INDIA PRIVATE 
LIMITED VS KESHAV 
SHARMA

RAJESH 
JANGRA

jangraadvocate@gmail.com

EC-DLET-01-00205-
2022

CNH INDUSTRIAL 
CAPITAL INDIA PRIVATE 
LIMITED VS RAVI SINGH

RAJESH 
JANGRA

jangraadvocate@gmail.com

EC-DLET-01-00206-
2022

CNH INDUSTRIAL 
CAPITAL INDIA PRIVATE 
LIMITED VS GOKAL 
PRASAD

RAJESH 
JANGRA

jangraadvocate@gmail.com

EC-DLET-01-00207-
2022

CNH INDUSTRIAL 
CAPITAL INDIA PRIVATE 
LIMITED VS 
KAUSHALESH PRASAD 
TIWARI

RAJESH 
JANGRA

jangraadvocate@gmail.com

EC-DLET-01-00216-
2022

CARS24 FINANCIAL 
SERVICES PVT LTD VS 
PANKAJ KUMAR JHA

lalitpandeyadav@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

16 East

LALIT PANDEY 9717391663 12/01/22 12/01/22

LALIT PANDEY 9717391663 12/01/22 12/01/22

LALIT PANDEY 9717391663 12/01/22 12/01/22

LALIT PANDEY 9717391663 12/01/22 12/01/22

ANUJ KUMAR 8744057941 12/01/22 12/01/22

ANUJ KUMAR 8744057941 12/01/22 12/01/22

ANUJ KUMAR 8744057941 12/01/22 12/01/22

ANUJ KUMAR 8744057941 12/01/22 12/01/22

ANUJ KUMAR 8744057941 12/01/22 12/01/22

SH. SANJAY 
SHARMA-I

EC-DLET-01-00217-
2022

CARS24 FINANCIAL 
SERVICES PVT LTD VS 
SHABBIR RAJBAKSH 
SAYYED

lalitpandeyadav@gmail.com

EC-DLET-01-00218-
2022

CARS24 FINANCIAL 
SERVICES PVT LTD VS 
ISTIYAK AKBARALI 
SHAH

lalitpandeyadav@gmail.com

EC-DLET-01-00219-
2022

CARS24 FINANCIAL 
SERVICES PVT LTD VS 
SALMAN KHAN AHMED 
KHAN

lalitpandeyadav@gmail.com

EC-DLET-01-00221-
2022

CARS24 FINANCIAL 
SERVICES PVT LTD VS 
SAIDAS S PATIL

lalitpandeyadav@gmail.com

EC-DLET-01-00238-
2022

AXIS BANK LTD VS 
INFRA

info@aualegal.com

EC-DLET-01-00239-
2022

AXIS BANK LTD VS 
DINESH

info@aualegal.com

EC-DLET-01-00240-
2022

AXIS BANK LTD VS 
HIMANSHU 
CHOUDHARY HUSAIN

info@aualegal.com

EC-DLET-01-00241-
2022

AXIS BANK LTD VS 
MAHENDRA SINGH

info@aualegal.com

EC-DLET-01-00242-
2022

AXIS BANK LTD VS 
MOHD JAMEEL

info@aualegal.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

16 East

LALIT PANDEY 9717391663 12/01/22 12/01/22

9999334816 13/01/22 13/01/22

9999334816 13/01/22 13/01/22

9999334816 13/01/22 13/01/22

9999334816 13/01/22 13/01/22

9999334816 13/01/22 13/01/22

LALIT PANDEY 9717391663 13/01/22 13/01/22

LALIT PANDEY 9717391663 13/01/22 13/01/22

LALIT PANDEY 9717391663 13/01/22 13/01/22

SH. SANJAY 
SHARMA-I

EC-DLET-01-00155-
2022

HDFC BANK LTD VS 
POONAM VINOD

lalitpandeyadav@gmail.com

EC-DLET-01-00212-
2022

DASH LEASING AND 
FINANCE PVT LTD VS 
VIJAY KUMAR 

NITISH 
PATHANIA 

pathania.hot@gmail.com

EC-DLET-01-00211-
2022

DASH LEASING AND 
FINANCE PVT LTD VS 
SHAHIN

NITISH 
PATHANIA 

pathania.hot@gmail.com

EC-DLET-01-00210-
2022

DASH LEASING AND 
FINANCE PVT LTD VS 
SABIR

NITISH 
PATHANIA 

pathania.hot@gmail.com

EC-DLET-01-00209-
2022

DASH LEASING AND 
FINANCE PVT LTD VS 
PREM MISHRA

NITISH 
PATHANIA 

pathania.hot@gmail.com

EC-DLET-01-00208-
2022

DASH LEASING AND 
FINANCE PVT LTD VS 
KARTIK SARKAR

NITISH 
PATHANIA 

pathania.hot@gmail.com

EC-DLET-01-00222-
2022

CARS24 FINANCIAL 
SERVICES PVT LTD VS 
SHIVAM SRIVASTAVA

lalitpandeyadav@gmail.com

EC-DLET-01-00223-
2022

CARS24 FINANCIAL 
SERVICES PVT LTD VS 
MAOJ S BANSODE

lalitpandeyadav@gmail.com

EC-DLET-01-00224-
2022

CARS24 FINANCIAL 
SERVICES PVT LTD VS 
YOGENDRA KUMAR

lalitpandeyadav@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

16 East

LALIT PANDEY 9717391663 13/01/22 13/01/22

LALIT PANDEY 9717391663 13/01/22 13/01/22

LALIT PANDEY 9717391663 13/01/22 13/01/22

LALIT PANDEY 9717391663 13/01/22 13/01/22

LALIT PANDEY 9717391663 13/01/22 13/01/22

HAIDER ABBAS 9717062924 13/01/22 13/01/22

SONIA JASUJA 8920545467 13/01/22 13/01/22

LALIT PANDEY 9717391663 14/01/22 14/01/22

SUDHIR GUPTA 9313885241 15/01/22 15/01/22

SH. SANJAY 
SHARMA-I

EC-DLET-01-00225-
2022

CARS24 FINANCIAL 
SERVICES PVT LTD VS 
SANJAY KUMAR

lalitpandeyadav@gmail.com

EC-DLET-01-00226-
2022

CARS24 FINANCIAL 
SERVICES PVT LTD VS 
SANDEEP CHAUDHARY

lalitpandeyadav@gmail.com

EC-DLET-01-00227-
2022

CARS24 FINANCIAL 
SERVICES PVT LTD VS 
MORE JAYASH ARJUN

lalitpandeyadav@gmail.com

EC-DLET-01-03709-
2021

CARS24 FINANCIAL 
SERVICES PVT LTD VS 
SACHIN KUMAR

lalitpandeyadav@gmail.com

EC-DLET-01-00253-
2022

HDFC BANK LTD VS 
DIGILAB BIO

lalitpandeyadav@gmail.com

EC-DLET-01-00254-
2022

DHARA MOTOR 
FINANCE LTD VS SAYAD 
HUSSAIN

habbas.21@gmail.com

EC-DLET-01-00251-
2022

TRINITY FINLEASE PVT. 
LTD. VS HARISH KUMAR

soniajasujaadvocate558@gmai
l.com

EC-DLET-01-00220-
2022

CARS24 FINANCIAL 
SERVICES PVT LTD VS 
MAHESH KRISHNAN 
NAIR

lalitpandeyadav@gmail.com

EC-DLET-01-00282-
2022

SANDHU MOTORS PVT 
LTD VS SUNIL KUMAR 
LUTHRA

sgequity@gmail.com 



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

16 East

LALIT PANDEY 9717391663 15/01/22 15/01/22

9811252038 15/01/22 15/01/22

9811252038 15/01/22 15/01/22

9811252038 15/01/22 15/01/22

9811252038 15/01/22 15/01/22

9811252038 15/01/22 15/01/22

9811252038 15/01/22 15/01/22

9811252038 15/01/22 15/01/22

SH. SANJAY 
SHARMA-I

EC-DLET-01-00260-
2022

CARS24 FINANCIAL 
SERVICES PVT LTD VS 
RANJEET SINGH

lalitpandeyadav@gmail.com

EC-DLET-01-00264-
2022

CARS24 FINANCIAL 
SERVICES PVT LTD VS 
ARUN R

RAVI SHANKAR 
GARG

advocatersgarg@gmail.com

EC-DLET-01-00265-
2022

CARS24 FINANCIAL 
SERVICES PVT LTD VS 
MOHDAMMAD AFSAR 
KHAN

RAVI SHANKAR 
GARG

advocatersgarg@gmail.com

EC-DLET-01-00266-
2022

CARS24 FINANCIAL 
SERVICES PVT LTD VS 
GORAV GUPTA

RAVI SHANKAR 
GARG

advocatersgarg@gmail.com

EC-DLET-01-00267-
2022

CARS24 FINANCIAL 
SERVICES PVT LTD VS 
PRATIK MADAN

RAVI SHANKAR 
GARG

advocatersgarg@gmail.com

EC-DLET-01-00268-
2022

CARS24 FINANCIAL 
SERVICES PVT LTD VS 
SHEETAL DEEPAK 
PANWAR

RAVI SHANKAR 
GARG

advocatersgarg@gmail.com

EC-DLET-01-00269-
2022

CARS24 FINANCIAL 
SERVICES PVT LTD VS 
BINAY KUMAR SUMAN

RAVI SHANKAR 
GARG

advocatersgarg@gmail.com

EC-DLET-01-00273-
2022

CARS24 FINANCIAL 
SERVICES PVT LTD VS 
ASHOK BHANUDAS 
DIKOLE

RAVI SHANKAR 
GARG

advocatersgarg@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

16 East

9811252038 15/01/22 15/01/22

9811252038 15/01/22 15/01/22

9811252038 15/01/22 15/01/22

9811252038 15/01/22 15/01/22

9811252038 15/01/22 15/01/22

9811252038 15/01/22 15/01/22

9811252038 15/01/22 15/01/22

9811252038 15/01/22 15/01/22

SH. SANJAY 
SHARMA-I

EC-DLET-01-00279-
2022

CARS24 FINANCIAL 
SERVICES PVT LTD VS 
HARIDAS S 
SURYAVANSHI

RAVI SHANKAR 
GARG

advocatersgarg@gmail.com

EC-DLET-01-00278-
2022

M/S KOTAK MAHINDRA 
BANK LTD VS SHAKEEL 
AHMED

RAVI SHANKAR 
GARG

advocatersgarg@gmail.com

EC-DLET-01-00277-
2022

M/S KOTAK MAHINDRA 
BANK LTD VS 
SAHABUDDIN

RAVI SHANKAR 
GARG

advocatersgarg@gmail.com

EC-DLET-01-00276-
2022

M/S KOTAK MAHINDRA 
BANK LTD VS RAVINDRA 
SINGH

RAVI SHANKAR 
GARG

advocatersgarg@gmail.com

EC-DLET-01-00275-
2022

M/S KOTAK MAHINDRA 
BANK LTD VS M/S 
MAUSAMI 
EDUCATIONAL SOCIETY

RAVI SHANKAR 
GARG

advocatersgarg@gmail.com

EC-DLET-01-00274-
2022

M/S KOTAK MAHINDRA 
BANK LTD VS M/S BABA 
PUTTILAL SARV KALYAN 
SS SANSTHAN

RAVI SHANKAR 
GARG

advocatersgarg@gmail.com

EC-DLET-01-00272-
2022

M/S KOTAK MAHINDRA 
BANK LTD VS MILAD 
MADHAVA TRIPATHI

RAVI SHANKAR 
GARG

advocatersgarg@gmail.com

EC-DLET-01-00271-
2022

M/S KOTAK MAHINDRA 
BANK LTD VS MILAD 
MADHAVA TRIPATHI

RAVI SHANKAR 
GARG

advocatersgarg@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

16 East

9811252038 15/01/22 15/01/22

LALIT PANDEY 9717391663 15/01/22 15/01/22

B. B. SHARMA 9891887145 17/01/22 17/01/22

LALIT PANDEY 9717391663 17/01/22 17/01/22

LALIT PANDEY 9717391663 17/01/22 17/01/22

HAIDER ABBAS 9717062924 17/01/22 17/01/22

LALIT PANDEY 9717391663 17/01/22 17/01/22

9310702009 18/01/22 18/01/22

SH. SANJAY 
SHARMA-I

EC-DLET-01-00270-
2022

M/S KOTAK MAHINDRA 
BANK LTD VS MEVALAL 
PRAJAPATI

RAVI SHANKAR 
GARG

advocatersgarg@gmail.com

EC-DLET-01-00281-
2022

CARS24 FINANCIAL 
SERVICES PVT LTD VS 
SHUBHAM

lalitpandeyadav@gmail.com 

Ec-DLET-01-00283-
2022

PEEJAY FINANCE 
COMPANY PVT. LTD. VS 
AMAR MOHD

Bankebiharisharma@rediffmai
l.com

EC-DLET-01-00284-
2022

HDFC BANK LTD VS 
DIGILAB BIO

lalitpandeyadav@gmail.com 

EC-DLET-01-00285-
2022

HDFC BANK LTD VS 
AMIT SHARMA

lalitpandeyadav@gmail.com 

EC-DLET-01-00288-
2022

CAPITAL HIND FINANCE 
PVT. LTD. VS MAHINDER 
JHA

habbas.21@gmail.com

EC-DLET-01-00289-
2022

HDFC BANK LTD VS 
POONAM VINOD

lalitpandeyadav@gmail.com 

EC-DLET-01-00292-
2022

CANARA BANK LTD VS 
ANITA RANI BAJAJ

SANDEEP  
TYAGI

candidlawcompany@gmail.co
m



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

16 East

9958726491 18/01/22 18/01/22

LALIT PANDEY 9717391663 18/01/22 18/01/22

LALIT PANDEY 9717391663 18/01/22 18/01/22

LALIT PANDEY 9717391663 18/01/22 18/01/22

AXIS BANK LTD VS RAJU 9873347330 18/01/22 18/01/22

9999334816 18/01/22 18/01/22

9999334816 18/01/22 18/01/22

9999334816 18/01/22 18/01/22

9999334816 18/01/22 18/01/22

SH. SANJAY 
SHARMA-I

EC-DLET-01-00055-
2022

CNH INDUSTRIAL 
CAPITAL INDIA PRIVATE 
LIMITED VS HIRALAL  
AGGARWAL

RAJESH 
JANGRA

jangraadvocate@gmail.com

EC-DLET-01-00290-
2022

HDFC BANK LTD VS 
SOKIN KHAN

lalitpandeyadav@gmail.com 

EC-DLET-01-00295-
2022

MITHUSHI CREDITS 
HOLDINGS PVT LTD VS 
SHAMSHAD ALI

lalitpandeyadav@gmail.com 

EC-DLET-01-00296-
2022

MITHUSHI CREDITS 
HOLDINGS PVT LTD VS 
SHAMSHAD ALI

lalitpandeyadav@gmail.com 

EC-DLET-01-00298-
2022

MAYANK 
MAHAJAN

mayank_mahajan05@yahoo.c
om

EC-DLET-01-00308-
2022

DASH LEASING AND 
FINANCE PVT LTD VS 
HAKIKAT KHAN

NITISH 
PATHANIA 

pathania.hot@gmail.com

EC-DLET-01-00307-
2022

DASH LEASING AND 
FINANCE PVT LTD VS 
DEEPAK

NITISH 
PATHANIA 

pathania.hot@gmail.com

EC-DLET-01-00306-
2022

DASH LEASING AND 
FINANCE PVT LTD VS 
ASHOK KUMAR

NITISH 
PATHANIA 

pathania.hot@gmail.com

EC-DLET-01-00305-
2022

DASH LEASING AND 
FINANCE PVT LTD VS 
AFSAR KHAN

NITISH 
PATHANIA 

pathania.hot@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

16 East

9999334816 18/01/22 18/01/22

9999334816 18/01/22 18/01/22

9999334816 18/01/22 18/01/22

9999334816 18/01/22 18/01/22

9999334816 18/01/22 18/01/22

9999334816 18/01/22 18/01/22

9999334816 18/01/22 18/01/22

9999334816 18/01/22 18/01/22

9999334816 18/01/22 18/01/22

SH. SANJAY 
SHARMA-I

EC-DLET-01-00304-
2022

DASH LEASING AND 
FINANCE PVT LTD VS 
ADIL

NITISH 
PATHANIA 

pathania.hot@gmail.com

EC-DLET-01-00314-
2022

DASH LEASING AND 
FINANCE PVT LTD VS 
RAJESH KUMAR

NITISH 
PATHANIA 

pathania.hot@gmail.com

EC-DLET-01-00313-
2022

DASH LEASING AND 
FINANCE PVT LTD VS 
RADHEY SHYAM

NITISH 
PATHANIA 

pathania.hot@gmail.com

EC-DLET-01-00312-
2022

DASH LEASING AND 
FINANCE PVT LTD VS 
PAPPU

NITISH 
PATHANIA 

pathania.hot@gmail.com

EC-DLET-01-00311-
2022

DASH LEASING AND 
FINANCE PVT LTD VS 
MANOJ

NITISH 
PATHANIA 

pathania.hot@gmail.com

EC-DLET-01-00310-
2022

DASH LEASING AND 
FINANCE PVT LTD VS 
JAFAR

NITISH 
PATHANIA 

pathania.hot@gmail.com

EC-DLET-01-00309-
2022

DASH LEASING AND 
FINANCE PVT LTD VS 
HASHIM

NITISH 
PATHANIA 

pathania.hot@gmail.com

EC-DLET-01-00315-
2022

DASH LEASING AND 
FINANCE PVT LTD VS 
RAJU

NITISH 
PATHANIA 

pathania.hot@gmail.com

EC-DLET-01-00317-
2022

DASH LEASING AND 
FINANCE PVT LTD VS 
SARVESH KUMAR

NITISH 
PATHANIA 

pathania.hot@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

16 East

9999334816 18/01/22 18/01/22

9999334816 18/01/22 18/01/22

9999334816 18/01/22 18/01/22

9811937937 parveenmalik937@gmail.com 18/01/22 18/01/22

9810767494 18/01/22 18/01/22

9958726491 20/01/22 20/01/22

9958726491 20/01/22 20/01/22

9958726491 20/01/22 20/01/22

9958726491 20/01/22 20/01/22

SH. SANJAY 
SHARMA-I

EC-DLET-01-00316-
2022

DASH LEASING AND 
FINANCE PVT LTD VS 
RINKU

NITISH 
PATHANIA 

pathania.hot@gmail.com

EC-DLET-01-00319-
2022

DASH LEASING AND 
FINANCE PVT LTD VS 
ZEBUN NISHA

NITISH 
PATHANIA 

pathania.hot@gmail.com

EC-DLET-01-00318-
2022

DASH LEASING AND 
FINANCE PVT LTD VS 
SATISH KUMAR 
SHARMA

NITISH 
PATHANIA 

pathania.hot@gmail.com

EC-DLET-01-00322-
2022

ASHA RANI VS MG 
MOBILES INDIA PVT 
LTD 

PARVEEN 
MALIK

EC-DLET-01-00123-
2022

SIDDHANT JAIN VS M/S 
FAMILY HEALTH CARE 
HOSPITAL

SANJAY 
KUMAR 
SHARMA

ssanjayksharma@rediffmail.co
m

EC-DLET-01-00341-
2022

KOTAK MAHINDRA 
PRIME LTD. VS 
KRISHNA SAHIL 
CONSTRUCTION PVT. 
LTD.

RAJESH 
JANGRA

jangraadvocate@gmail.com

EC-DLET-01-00343-
2022

CARS24 FINANCIAL 
SERVICES PVT LTD VS 
VAIBHAV SINGH

RAJESH 
JANGRA

jangraadvocate@gmail.com

EC-DLET-01-00345-
2022

CARS24 FINANCIAL 
SERVICES PVT LTD VS 
DINESH KUMAR S

RAJESH 
JANGRA

jangraadvocate@gmail.com

EC-DLET-01-00347-
2022

CNH INDUSTRIAL 
CAPITAL INDIA PRIVATE 
LIMITED VS RAM SINGH

RAJESH 
JANGRA

jangraadvocate@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

16 East

9958726491 20/01/22 20/01/22

9958726491 20/01/22 20/01/22

9958726491 20/01/22 20/01/22

9999773620 sisodia0072@gmail.com 20/01/22 20/01/22

ARIHANT JAIN 9560012821 keshav1292@gmail.com 20/01/22 20/01/22

9999855157 20/01/22 20/01/22

9999334816 20/01/22 20/01/22

9999334816 20/01/22 20/01/22

9999334816 20/01/22 20/01/22

SH. SANJAY 
SHARMA-I

EC-DLET-01-00348-
2022

CNH INDUSTRIAL 
CAPITAL INDIA PRIVATE 
LIMITED VS TULSIRAM

RAJESH 
JANGRA

jangraadvocate@gmail.com

EC-DLET-01-00349-
2022

CNH INDUSTRIAL 
CAPITAL INDIA PRIVATE 
LIMITED VS KIRPA 
SHANKAR PRASAD

RAJESH 
JANGRA

jangraadvocate@gmail.com

EC-DLET-01-00350-
2022

CNH INDUSTRIAL 
CAPITAL INDIA PRIVATE 
LIMITED VS 
BALESHWAR SINGH

RAJESH 
JANGRA

jangraadvocate@gmail.com

EC-DLET-01-00338-
2022

BINDIYA CAPITAL LTD 
VS BHAGWATI

ABHISHEK 
PRATAP SINGH 
SISODIA

EC-DLET-01-00334-
2022

SHIVA HIRELEASE PVT. 
LTD. VS NEEBU LAL

EC-DLET-01-00354-
2022

BHOLA AUTO FINLEASE 
PVT. LTD. VS MOHD 
RIZWAN

JITENDER 
KUMAR YADAV

ADVJITENDERYADAV2017@
GMAIL.COM

EC-DLET-01-00361-
2022

BALDEV FINLEASE PVT. 
LTD. VS RAM PUKAR

NITISH 
PATHANIA 

pathania.hot@gmail.com

EC-DLET-01-00360-
2022

BALDEV FINLEASE PVT. 
LTD. VS GULFAM 
AHMED

NITISH 
PATHANIA 

pathania.hot@gmail.com

EC-DLET-01-00359-
2022

BALDEV FINLEASE PVT. 
LTD. VS ASHWANI 
KUMAR

NITISH 
PATHANIA 

pathania.hot@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

16 East

9999334816 20/01/22 20/01/22

9999334816 20/01/22 20/01/22

9999334816 20/01/22 20/01/22

9810865249 20/01/22 20/01/22

9811252038 21/01/22 21/01/22

9811252038 21/01/22 21/01/22

9811252038 21/01/22 21/01/22

9811736977 22/01/22 22/01/22

9718199076 22/01/22 22/01/22

SH. SANJAY 
SHARMA-I

EC-DLET-01-00357-
2022

BALDEV FINLEASE PVT. 
LTD. VS SADIQ ALI

NITISH 
PATHANIA 

pathania.hot@gmail.com

EC-DLET-01-00356-
2022

BALDEV FINLEASE PVT. 
LTD. VS AZHAR

NITISH 
PATHANIA 

pathania.hot@gmail.com

EC-DLET-01-00355-
2022

DASH LEASING AND 
FINANCE PVT LTD VS 
IRFAN

NITISH 
PATHANIA 

pathania.hot@gmail.com

EC-DLET-01-00259-
2022

ENVIRONMENTAL 
ENGEENING FILTERS 
PVT. LTD VS ENERTIA 
FABRITECH PVT. LTD.

NAMRATA 
MALIK

namratamalik_11@yahoo.com

EC-DLET-01-00364-
2022

M/S CHOLAMANDALAM 
INVESTMENT AND 
FINANCE CO LTD VS RAJ 
KUMAR

RAVI SHANKAR 
GARG

advocatersgarg@gmail.com

EC-DLET-01-00363-
2022

M/S CHOLAMANDALAM 
INVESTMENT AND 
FINANCE CO LTD VS 
DHERENDRA KUMAR 
SINGH

RAVI SHANKAR 
GARG

advocatersgarg@gmail.com

EC-DLET-01-00362-
2022

M/S CHOLAMANDALAM 
INVESTMENT AND 
FINANCE CO LTD VS 
DHARMENDRA KUMAR

RAVI SHANKAR 
GARG

advocatersgarg@gmail.com

EC-DLET-01-00393-
2022

M/S HILTI INDIA PVT 
LTD VS AJIT SHARMA

ARVIND 
SHARMA

aslawassociates.as@gmail.com

EC-DLET-01-00060-
2022

SOLTEX TRADE PVT LTD 
VS RAVEE DAYAANDEO 
DESAI

GANESH 
PRASAD SAH

gpsahadvocate@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

16 East

LALIT PANDEY 9717391663 22/01/22 22/01/22

LALIT PANDEY 9717391663 22/01/22 22/01/22

LALIT PANDEY 9717391663 22/01/22 22/01/22

LALIT PANDEY 9717391663 22/01/22 22/01/22

LALIT PANDEY 9717391663 22/01/22 22/01/22

9873709995 22/01/22 22/01/22

9873709995 22/01/22 22/01/22

8376049807 22/01/22 22/01/22

8376049807 22/01/22 22/01/22

SH. SANJAY 
SHARMA-I

EC-DLET-01-00388-
2022

CARS24 FINANCIAL 
SERVICES PVT LTD VS 
AMAN VASHISTH

lalitpandeyadav@gmail.com 

EC-DLET-01-00389-
2022

CARS24 FINANCIAL 
SERVICES PVT LTD VS 
PARVEEN KUMAR M

lalitpandeyadav@gmail.com 

EC-DLET-01-00390-
2022

CARS24 FINANCIAL 
SERVICES PVT LTD VS 
SANJAY KUMAR 
DHOBALE

lalitpandeyadav@gmail.com 

EC-DLET-01-00366-
2022

CARS24 FINANCIAL 
SERVICES PVT LTD VS 
SOURABH BISWAS

lalitpandeyadav@gmail.com 

EC-DLET-01-00365-
2022

CARS24 FINANCIAL 
SERVICES PVT LTD VS 
SYED ABDUL SALMAN

lalitpandeyadav@gmail.com 

EC-DLET-01-00382-
2022

M/S ANR FINLEASE PVT 
LTD VS DILIP SINGH

RISHABH 
GULATI

rishabh.g@live.in

EC-DLET-01-00381-
2022

M/S ANR FINLEASE PVT 
LTD VS KAMAL 

RISHABH 
GULATI

rishabh.g@live.in

EC-DLET-01-00342-
2022

BMW INDIA FINANCIAL 
SERVICES PRIVATE LTD 
VS AKSHI BANSAL

RAHUL 
BHARDWAJ

advocateashok.1@gmail.com.

EC-DLET-01-00346-
2022

BMW INDIA FINANCIAL 
SERVICES PRIVATE LTD 
VS ARCHANA SINGH

RAHUL 
BHARDWAJ

advocateashok.1@gmail.com.



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

16 East

8376049807 22/01/22 22/01/22

9818616958 24/01/22 24/01/22

HAIDER ABBAS 9717062924 24/01/22 24/01/22

HAIDER ABBAS 9717062924 24/01/22 24/01/22

9999855157 24/01/22 24/01/22

9999855157 24/01/22 24/01/22

8376049807 24/01/22 24/01/22

8376049807 24/01/22 24/01/22

KUNAL MANAV 9953860121 kunalmanav2010@gmail.com 25/01/22 25/01/22

SH. SANJAY 
SHARMA-I

EC-DLET-01-00344-
2022

BMW INDIA FINANCIAL 
SERVICES PRIVATE LTD 
VS KNV HOTEL OPC PVT 
LTD

RAHUL 
BHARDWAJ

advocateashok.1@gmail.com.

EC-DLET-01-00409-
2022

VABZ METAL TRADING 
PVT. LTD. VS NEENA

VAIBHAV 
AGGARWAL

shantanu@anmlegal.in

EC-DLET-01-00407-
2022

RUPAYAN FINANCE AND 
INDUSTRIAL 
COPORATION LTD. VS 
SHER SINGH

habbas.21@gmail.com

EC-DLET-01-00408-
2022

GHITORA FINANCE AND 
INVESTMENT PVT. LTD. 
VS MANOJ MEHTA

habbas.21@gmail.com

EC-DLET-01-00412-
2022

BHOLA AUTO FINLEASE 
PVT. LTD. VS AJAY 
KUMAR

JITENDER 
KUMAR YADAV

ADVJITENDERYADAV2017@
GMAIL.COM

EC-DLET-01-00413-
2022

BHOLA AUTO FINLEASE 
PVT. LTD. VS RAM 
KHILARI

JITENDER 
KUMAR YADAV

ADVJITENDERYADAV2017@
GMAIL.COM

EC-DLET-01-00403-
2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD VS 
VIMLESH KUMAR

RAHUL 
BHARDWAJ

advocateashok.1@gmail.com.

EC-DLET-01-00404-
2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD VS 
NAJMUL KHAN

RAHUL 
BHARDWAJ

advocateashok.1@gmail.com.

EC-DLET-01-00416-
2022

ROCK AND STORM 
DISTILLERIES PVT LTD 
VS FORTUNE PLUS 
MARKETING SOLUTION 
PVT LTD



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

16 East

SONIA JASUJA 8920545467 25/01/22 25/01/22

SONIA JASUJA 8920545467 25/01/22 25/01/22

9958726491 25/01/22 25/01/22

9958726491 27/01/22 27/01/22

B. B. SHARMA 9891887145 27/01/22 27/01/22

B. B. SHARMA 9891887145 27/01/22 27/01/22

LALIT PANDEY 9717391663 27/01/22 27/01/22

9971590671 27/01/22 27/01/22

9971590671 27/01/22 27/01/22

SH. SANJAY 
SHARMA-I

EC-DLET-01-00420-
2022

M/S RACHIT FINANCIAL 
SERVICES PVT LTD VS 
RANJEET KUMAR

soniajasujaadvocate558@gmai
l.com

EC-DLET-01-00421-
2022

M/S RACHIT FINANCIAL 
SERVICES PVT LTD VS 
ASHOK KUMAR

soniajasujaadvocate558@gmai
l.com

EC-DLET-01-03658-
2021

ELECTRONICA 
FINANCIAL LIMITED VS 
ICON THE RIGHT 
CHORD

RAJESH 
JANGRA

jangraadvocate@gmail.com

EC-DLET-01-00428-
2022

CARS24 FINANCIAL 
SERVICES PVT LTD VS 
KESHAV

RAJESH 
JANGRA

jangraadvocate@gmail.com

EC-DLET-01-00429-
2022

SHREE ANK FINHOLD 
PVT. LTD. VS DINESH 
KUMAR

Bankebiharisharma@rediffmai
l.com

EC-DLET-01-00430-
2022

SHREE ANK FINHOLD 
PVT. LTD. VS RAJESH 
TYAGI

Bankebiharisharma@rediffmai
l.com

EC-DLET-01-00436-
2022

INDUSIND BANK LTD VS 
ROYYAL TOURS

lalitpandeyadav@gmail.com 

EC-DLET-01-00444-
2022

CHOLAMANDALAM 
INVESTMENT AND 
FINANCE CO LTD VS 
GANGA RAM

PRAYAG SINGH 
PAWAR

psinghpawar@gmail.com

Ec-DLET-01-00445-
2022

CHOLAMANDALAM 
INVESTMENT AND 
FINANCE CO LTD VS 
GAURAV KUMAR SINGH

PRAYAG SINGH 
PAWAR

psinghpawar@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

16 East

9971590671 27/01/22 27/01/22

9971590671 27/01/22 27/01/22

9971590671 27/01/22 27/01/22

9971590671 27/01/22 27/01/22

9971590671 27/01/22 27/01/22

9971590671 27/01/22 27/01/22

9971590671 27/01/22 27/01/22

9971590671 27/01/22 27/01/22

9999334816 27/01/22 27/01/22

SH. SANJAY 
SHARMA-I

EC-DLET-01-00446-
2022

CHOLAMANDALAM 
INVESTMENT AND 
FINANCE CO LTD VS 
HARMESH SINGH

PRAYAG SINGH 
PAWAR

psinghpawar@gmail.com

EC-DLET-01-00447-
2022

CHOLAMANDALAM 
INVESTMENT AND 
FINANCE CO LTD VS 
KAMALESH PRASAD

PRAYAG SINGH 
PAWAR

psinghpawar@gmail.com

EC-DLET-01-00448-
2022

CHOLAMANDALAM 
INVESTMENT AND 
FINANCE CO LTD VS 
MANOJ KUMAR

PRAYAG SINGH 
PAWAR

psinghpawar@gmail.com

EC-DLET-01-00449-
2022

CHOLAMANDALAM 
INVESTMENT AND 
FINANCE CO LTD VS 
MOHD SAGIR

PRAYAG SINGH 
PAWAR

psinghpawar@gmail.com

EC-DLET-01-00450-
2022

CHOLAMANDALAM 
INVESTMENT AND 
FINANCE CO LTD VS M/S 
GAURA CHEMICALS 
LTD.

PRAYAG SINGH 
PAWAR

psinghpawar@gmail.com

EC-DLET-01-00451-
2022

CHOLAMANDALAM 
INVESTMENT AND 
FINANCE CO LTD VS M/S 
WHITE QUEEN TRAVELS

PRAYAG SINGH 
PAWAR

psinghpawar@gmail.com

EC-DLET-01-00452-
2022

CHOLAMANDALAM 
INVESTMENT AND 
FINANCE CO LTD VS M/S 
R K ENTERPRISES

PRAYAG SINGH 
PAWAR

psinghpawar@gmail.com

EC-DLET-01-00453-
2022

CHOLAMANDALAM 
INVESTMENT AND 
FINANCE CO LTD VS 
SHEKH SUBASH

PRAYAG SINGH 
PAWAR

psinghpawar@gmail.com

EC-DLET-01-00484-
2022

DASH LEASING AND 
FINANCE PVT LTD VS 
SATYA NARAYAN YADAV

NITISH 
PATHANIA 

pathania.hot@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

16 East

9999334816 27/01/22 27/01/22

9999334816 27/01/22 27/01/22

9999334816 27/01/22 27/01/22

9999334816 27/01/22 27/01/22

9999334816 27/01/22 27/01/22

9999334816 27/01/22 27/01/22

9999334816 27/01/22 27/01/22

9999334816 27/01/22 27/01/22

9999334816 27/01/22 27/01/22

SH. SANJAY 
SHARMA-I

EC-DLET-01-00483-
2022

DASH LEASING AND 
FINANCE PVT LTD VS 
SATENDER KUMAR

NITISH 
PATHANIA 

pathania.hot@gmail.com

EC-DLET-01-00481-
2022

DASH LEASING AND 
FINANCE PVT LTD VS 
MUNNA GUPTA

NITISH 
PATHANIA 

pathania.hot@gmail.com

EC-DLET-01-00480-
2022

DASH LEASING AND 
FINANCE PVT LTD VS 
KAWAL CHANDRA

NITISH 
PATHANIA 

pathania.hot@gmail.com

EC-DLET-01-00479-
2022

DASH LEASING AND 
FINANCE PVT LTD VS 
INDERJEET

NITISH 
PATHANIA 

pathania.hot@gmail.com

EC-DLET-01-00478-
2022

DASH LEASING AND 
FINANCE PVT LTD VS 
INDERDEV YADAV

NITISH 
PATHANIA 

pathania.hot@gmail.com

EC-DLET-01-00477-
2022

DASH LEASING AND 
FINANCE PVT LTD VS 
DHARMENDER

NITISH 
PATHANIA 

pathania.hot@gmail.com

EC-DLET-01-00476-
2022

DASH LEASING AND 
FINANCE PVT LTD VS 
DEEPAK MITRA

NITISH 
PATHANIA 

pathania.hot@gmail.com

EC-DLET-01-00475-
2022

DASH LEASING AND 
FINANCE PVT LTD VS 
DASHRATH KASHYAP

NITISH 
PATHANIA 

pathania.hot@gmail.com

EC-DLET-01-00474-
2022

DASH LEASING AND 
FINANCE PVT LTD VS 
BIPIN PRASAD

NITISH 
PATHANIA 

pathania.hot@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

16 East

9868496795 27/01/22 27/01/22

9811252038 28/01/22 28/01/22

9811252038 28/01/22 28/01/22

9811252038 28/01/22 28/01/22

9811252038 28/01/22 28/01/22

9811252038 28/01/22 28/01/22

9811252038 28/01/22 28/01/22

9811252038 28/01/22 28/01/22

9811252038 28/01/22 28/01/22

SH. SANJAY 
SHARMA-I

EC-DLET-01-00440-
2022

M/S DEEPAK 
ELECTRICALS VS M/S 
DECOLITE ELECTRICALS

ANUPAM 
SHARMA

anupamsharma1960@gmail.co
m

EC-DLET-01-00454-
2022

CHOLAMANDALAM 
INVESTMENT AND 
FINANCE CO LTD VS 
SAMRIDHI LOGISTICS 
PVT LTD

RAVI SHANKAR 
GARG

advocatersgarg@gmail.com

EC-DLET-01-00456-
2022

CHOLAMANDALAM 
INVESTMENT AND 
FINANCE CO LTD VS 
SAMRIDHI LOGISTICS 
PVT LTD

RAVI SHANKAR 
GARG

advocatersgarg@gmail.com

EC-DLET-01-00458-
2022

CHOLAMANDALAM 
INVESTMENT AND 
FINANCE CO LTD VS 
SAMRIDHI LOGISTICS 
PVT LTD

RAVI SHANKAR 
GARG

advocatersgarg@gmail.com

EC-DLET-01-00459-
2022

CHOLAMANDALAM 
INVESTMENT AND 
FINANCE CO LTD VS 
SAMRIDHI LOGISTICS 
PVT LTD

RAVI SHANKAR 
GARG

advocatersgarg@gmail.com

EC-DLET-01-00460-
2022

CHOLAMANDALAM 
INVESTMENT AND 
FINANCE CO LTD VS 
SAMRIDHI LOGISTICS 
PVT LTD

RAVI SHANKAR 
GARG

advocatersgarg@gmail.com

EC-DLET-01-00461-
2022

CHOLAMANDALAM 
INVESTMENT AND 
FINANCE CO LTD VS 
AASHU

RAVI SHANKAR 
GARG

advocatersgarg@gmail.com

EC-DLET-01-00462-
2022

CHOLAMANDALAM 
INVESTMENT AND 
FINANCE CO LTD VS 
ARVIND SINGH

RAVI SHANKAR 
GARG

advocatersgarg@gmail.com

EC-DLET-01-00463-
2022

CHOLAMANDALAM 
INVESTMENT AND 
FINANCE CO LTD VS 
BALRAJ 

RAVI SHANKAR 
GARG

advocatersgarg@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

16 East

9811252038 28/01/22 28/01/22

9811252038 28/01/22 28/01/22

9811252038 28/01/22 28/01/22

9811252038 28/01/22 28/01/22

9811252038 28/01/22 28/01/22

9811252038 28/01/22 28/01/22

9811252038 28/01/22 28/01/22

9811252038 28/01/22 28/01/22

9811252038 28/01/22 28/01/22

SH. SANJAY 
SHARMA-I

EC-DLET-01-00464-
2022

CHOLAMANDALAM 
INVESTMENT AND 
FINANCE CO LTD VS 
ISRAIL

RAVI SHANKAR 
GARG

advocatersgarg@gmail.com

EC-DLET-01-00465-
2022

CHOLAMANDALAM 
INVESTMENT AND 
FINANCE CO LTD VS M/S 
JAN VIKAS AVM 
SANSTHAN SAMITI

RAVI SHANKAR 
GARG

advocatersgarg@gmail.com

EC-DLET-01-00466-
2022

CHOLAMANDALAM 
INVESTMENT AND 
FINANCE CO LTD VS 
MOHD ISHAK

RAVI SHANKAR 
GARG

advocatersgarg@gmail.com

EC-DLET-01-00467-
2022

CHOLAMANDALAM 
INVESTMENT AND 
FINANCE CO LTD VS 
MONU SINGH

RAVI SHANKAR 
GARG

advocatersgarg@gmail.com

EC-DLET-01-00468-
2022

CHOLAMANDALAM 
INVESTMENT AND 
FINANCE CO LTD VS M/S 
R K EARTHMOVERS

RAVI SHANKAR 
GARG

advocatersgarg@gmail.com

EC-DLET-01-00469-
2022

CHOLAMANDALAM 
INVESTMENT AND 
FINANCE CO LTD VS M/S 
SAI CONSTRUCTION

RAVI SHANKAR 
GARG

advocatersgarg@gmail.com

EC-DLET-01-00470-
2022

CHOLAMANDALAM 
INVESTMENT AND 
FINANCE CO LTD VS M/S 
SUN WORLD PUBLIC 
SCHOOL

RAVI SHANKAR 
GARG

advocatersgarg@gmail.com

EC-DLET-01-00471-
2022

CHOLAMANDALAM 
INVESTMENT AND 
FINANCE CO LTD VS M/S 
OM SHANTI OM 
EDUCATIONAL SOCIETY

RAVI SHANKAR 
GARG

advocatersgarg@gmail.com

EC-DLET-01-00472-
2022

CHOLAMANDALAM 
INVESTMENT AND 
FINANCE CO LTD VS 
RAFIK

RAVI SHANKAR 
GARG

advocatersgarg@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

16 East

9811252038 28/01/22 28/01/22

LALIT PANDEY 9717391663 28/01/22 28/01/22

LALIT PANDEY 9717391663 28/01/22 28/01/22

LALIT PANDEY 9717391663 28/01/22 28/01/22

HAIDER ABBAS 9717062924 28/01/22 28/01/22

HAIDER ABBAS 9717062924 28/01/22 28/01/22

B. B. SHARMA 9891887145 28/01/22 28/01/22

9958726491 28/01/22 28/01/22

9811252038 28/01/22 28/01/22

SH. SANJAY 
SHARMA-I

EC-DLET-01-00473-
2022

CHOLAMANDALAM 
INVESTMENT AND 
FINANCE CO LTD VS 
SONU

RAVI SHANKAR 
GARG

advocatersgarg@gmail.com

EC-DLET-01-00439-
2022

INDUSIND BANK LTD VS 
JAI BHAIRU BABA 
TRANSPORT COMPANY

lalitpandeyadav@gmail.com 

EC-DLET-01-00438-
2022

INDUSIND BANK LTD VS 
JAI BHAIRU BABA 
TRANSPORT COMPANY

lalitpandeyadav@gmail.com 

EC-DLET-01-00437-
2022

INDUSIND BANK LTD VS 
JAI BHAIRU BABA 
TRANSPORT COMPANY

lalitpandeyadav@gmail.com 

EC-DLET-01-00457-
2022

DHARA MOTOR 
FINANCE LTD VS JASBIR 
TANWAR

habbas.21@gmail.com

EC-DLET-01-00455-
2022

RUPAYAN FINANCE AND 
INDUSTRIAL 
COPORATION LTD. VS S. 
SINGH

habbas.21@gmail.com

EC-DLET-01-00497-
2022

M/S PEEJAY FINANCE 
COMPANY PVT LTD VS 
LAKHVINDER SINGH

Bankebiharisharma@rediffmai
l.com

EC-DLET-01-00493-
2022

ELECTRONICA 
FINANCIAL LIMITED VS 
VISHWAKARMA 
TECHNOLOGY WORKS 

RAJESH 
JANGRA

jangraadvocate@gmail.com

EC-DLET-01-00503-
2022

M/S CHOLAMANDALAM 
INVESTMENT AND 
FINANCE CO LTD VS M/S 
LOHRA TRANSPORT 
COMPANY

RAVI SHANKAR 
GARG

advocatersgarg@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

16 East

9811252038 28/01/22 28/01/22

9811252038 28/01/22 28/01/22

9811252038 28/01/22 28/01/22

9811252038 28/01/22 28/01/22

9811252038 28/01/22 28/01/22

9811252038 28/01/22 28/01/22

9811252038 28/01/22 28/01/22

ABHA VIJAYAN 9953335792 abhavijayan13@gmail.com 29/01/22 29/01/22

ABHA VIJAYAN 9953335792 abhavijayan13@gmail.com 29/01/22 29/01/22

SH. SANJAY 
SHARMA-I

EC-DLET-01-00504-
2022

M/S CHOLAMANDALAM 
INVESTMENT AND 
FINANCE CO LTD VS M/S 
LOHRA TRANSPORT 
COMPANY

RAVI SHANKAR 
GARG

advocatersgarg@gmail.com

EC-DLET-01-00505-
2022

M/S CHOLAMANDALAM 
INVESTMENT AND 
FINANCE CO LTD VS M/S 
LOHRA TRANSPORT 
COMPANY

RAVI SHANKAR 
GARG

advocatersgarg@gmail.com

EC-DLET-01-00507-
2022

M/S CHOLAMANDALAM 
INVESTMENT AND 
FINANCE CO LTD VS M/S 
LOHRA TRANSPORT 
COMPANY

RAVI SHANKAR 
GARG

advocatersgarg@gmail.com

EC-DLET-01-00508-
2022

M/S CHOLAMANDALAM 
INVESTMENT AND 
FINANCE CO LTD VS 
SANDEEP

RAVI SHANKAR 
GARG

advocatersgarg@gmail.com

EC-DLET-01-00509-
2022

M/S CHOLAMANDALAM 
INVESTMENT AND 
FINANCE CO LTD VS 
GAMDOOR SINGH

RAVI SHANKAR 
GARG

advocatersgarg@gmail.com

EC-DLET-01-00510-
2022

M/S CHOLAMANDALAM 
INVESTMENT AND 
FINANCE CO LTD VS M/S 
LOHRA TRANSPORT 
COMPANY

RAVI SHANKAR 
GARG

advocatersgarg@gmail.com

EC-DLET-01-00511-
2022

M/S CHOLAMANDALAM 
INVESTMENT AND 
FINANCE CO LTD VS M/S 
LOHRA TRANSPORT 
COMPANY

RAVI SHANKAR 
GARG

advocatersgarg@gmail.com

EC-DLET-01-02780-
2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD VS 
ACHARYA MANDAR 
SURESH

EC-DLET-01-02126-
2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD VS 
AUTI ANIL VASANT



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

16 East

ABHA VIJAYAN 9953335792 abhavijayan13@gmail.com 29/01/22 29/01/22

9873709995 29/01/22 29/01/22

9268300000 29/01/22 29/01/22

9268300000 29/01/22 29/01/22

9268300000 29/01/22 29/01/22

GAURAV 9953226302 prakash.gaurav01@gmail.com 31/01/22 31/01/22

9971005414 31/01/22 31/01/22

ABHA VIJAYAN 9953335792 abhavijayan13@gmail.com 31/01/22 31/01/22

ABHA VIJAYAN 9953335792 abhavijayan13@gmail.com 31/01/22 31/01/22

SH. SANJAY 
SHARMA-I

EC-DLET-01-01667-
2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD VS 
HARJINDER SINGH 
KHANDUJA

EC-DLET-01-00524-
2022

ANR FINLEASE PVT. 
LTD. VS SONU

RISHABH 
GULATI

rishabh.g@live.in

EC-DLET-01-00499-
2022

RAVI AGGARWAL VS 
M/S SHRI BALAJI 
TEXTILES

BHARAT 
PRAKASH

bharat.gupta@rkca.net

EC-DLET-01-00498-
2022

RAVI AGGARWAL VS 
M/S KANHA GARMENTS

BHARAT 
PRAKASH

bharat.gupta@rkca.net

EC-DLET-01-00500-
2022

RAVI AGGARWAL VS 
M/S MOHAN GUPTA JI

BHARAT 
PRAKASH

bharat.gupta@rkca.net

EC-DLET-01-00542-
2022

PUNJAB NATIONAL 
BANK VS NOUF KHAN

EC-DLET-01-00526-
2022

RENEWWAYS ENERGY 
CORP. LLP. VS IFUNA 
COOPERATIVE GROUP 
HOUSING SOCIETY LTD

ABHIJIT 
MITTAL

abhijit@adazlaw.com

EC-DLET-01-01697-
2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD VS 
SOFIYA SUNKAD 

EC-DLET-01-00531-
2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD VS 
JIVAJI HARISHANDRA 
SALGAONKAR



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

16 East

ABHA VIJAYAN 9953335792 abhavijayan13@gmail.com 31/01/22 31/01/22

ABHA VIJAYAN 9953335792 abhavijayan13@gmail.com 31/01/22 31/01/22

ABHA VIJAYAN 9953335792 abhavijayan13@gmail.com 31/01/22 31/01/22

17 EX-11/2022 AMITA KUMARI 04.01.2022 24.12.2021

CS(COMM)-03/2022 9953518347 05.01.2022 04.01.2022

EX-12/2022 9650810426 05.01.2022 04.01.2022

CS(COMM)-4/2022 9810210832 vijayprakash9682@gmail.com 05.01.2022 05.01.2022

CS(COMM)-5/2022 9810210832 vijayprakash9682@gmail.com 05.01.2022 05.01.2022

SH. SANJAY 
SHARMA-I

EC-DLET-01-00532-
2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD VS 
KALE CHANGDEO 
DHONDIRAM

EC-DLET-01-00533-
2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD VS 
PARAG DATTATRAYA 
SHETE

EC-DLET-01-00534-
2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD VS 
RAJENDRA NANDLAL 
AGARWAL

MS. SARITA BIRBAL, 
DISTRICT JUDGE, 
(COMMERCIAL 
COURT)
(w.e.f- 20.07.2021)

NORTH 
EAST

HDFC BANK LTD VS. 
MANOJ SURESH

AMITA 
KUMARI

gurmeet@gbalawoffices.com

HDFC BANK LTD VS. 
JAGMOHAN LAL

SUMIT 
AGGARWAL

lawconnect@hotmail.com

HDFC BANK LTD VS 
IQRAR HUSSAIN

MANISH 
SHANKAR 
VERMA

msvermachambers@gmail.co
m

STATE BANK OF INDIA 
VS. KHUSHBOO 
CHAUDHARY

VIJAY 
PRAKASH

STATE BANK OF INDIA 
VS. MOHD ARIF

VIJAY 
PRAKASH



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

17

CS(COMM)-6/2022 J.P GUPTA 9868597298 05.01.2022 05.01.2022

CS(COMM)-7/2022 7011806266 05.01.2022 05.01.2022

CS(COMM)-8/2022 MOHD. IKRAM 9810482807 11.01.2022 10.01.2022

CS(COMM)-9/2022 9810662291 11.01.2022 11.01.2022

EX-13/2022 9811809439 11.01.2022 10.01.2022

EX-14/2022 9868342611 12.01.2022 12.01.2022

EX-15/2022 9811809439 12.01.2022 12.01.2022

MS. SARITA BIRBAL, 
DISTRICT JUDGE, 
(COMMERCIAL 
COURT)
(w.e.f- 20.07.2021)

NORTH 
EAST

SURENDER KUMAR VS. 
RESHMA W/O MD 
SHAKIR

mailmejpgupta@gmail.com

CHANDER SHEKHAR VS. 
JAVED

JASPREET 
SINGH JUNEJA

junejajaspreetsingh@gmail.co
m

M/S AA  TRADERS VS 
M/S ZS HOSIERY

adv.mohammed.ikram@gmail.
com

CANARA BANK VS N S 
FURNITURE

DEEPAK 
BHARDWAJ

deepakbardwaj_adv@yahoo.co
.in

KOTAK MAHINDRA 
BANK LTD. VS. NARESH 
N

ANKUR 
KATIYAL

ankurkatyal@asklegal.co.in

M/S IIFL FINANCE 
LIMITED VS. CLASSIC 
MAHARAJA MIXERS

BASANT 
KUMAR SINGH

ankurkatyal@asklegal.co.in

KOTAK MAHINDRA 
BANK PVT LTD. VS. RAVI 
PRAKASH

ANKUR 
KATIYAL

ankurkatyal@asklegal.co.in



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

17

EX-16/2022 8285002845 12.01.2022 12.01.2022

EX-17/2022 9650212020 deepalilegal0505@gmail.com 12.01.2022 12.01.2022

CS(COMM)-10/2022 9953040879 SK049866@gmail.com 12.01.2022 12.01.2022

EX-18/2022 9810612414 12.01.2022 12.01.2022

EX-19/2022 9205205066 13.01.2022 13.01.2022

EX-20/2022 9205205066 13.01.2022 13.01.2022

EX-21/2022 9205205066 13.01.2022 13.01.2022

MS. SARITA BIRBAL, 
DISTRICT JUDGE, 
(COMMERCIAL 
COURT)
(w.e.f- 20.07.2021)

NORTH 
EAST

HDFC BANK LTD. VS. 
FAIZAN ABDUL SALAM

SANJEEV 
KUMAR

litigation@srcslegal.com

HDFC BANK LTD. VS. 
NAVENDER KUMAR

DEEPAK 
SHARMA

RAHUL KUMAR VS. MS T 
R SAWHNEY MOTORS 
PVT LTD

DIPESH 
KUMAR 

MS IIFL FINANCE LTD 
VS. U J PLASTIC

BASANT 
KUMAR SINGH

basantsinghadvocate@gmail.c
om

IIFL FINANCE LIMITED 
VS. BASHIR IRON 
TRADERS

RAGHAV 
RANJAN 
SHRIVASTAVA

raghav.adv.78@gmail.com

IIFL FINANCE LTD VS. A 
R AGENCY

RAGHAV 
RANJAN 
SHRIVASTAVA

raghav.adv.78@gmail.com

IIFL FINANCE LIMITED 
VS. HIMANSHI TRADERS

RAGHAV 
RANJAN 
SHRIVASTAVA

raghav.adv.78@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

17

EX-22/2022 9205205066 13.01.2022 13.01.2022

OMP(COMM)-2/2022 9810482807 19.01.2022 18.01.2022

EX-24/2022 RIT ARORA 7838737001 ritarora91@gmail.com 19.01.2022 18.01.2022

EX-25/2022 SRCS LEGAL 8285002845 20.01.2022 19.01.2022

EX-26/2022 SRCS LEGAL 8285002845 20.01.2022 20.01.2022

EX-27/2022 SRCS LEGAL 8285002845 20.01.2022 20.01.2022

EX-28/2022 SRCS LEGAL 8285002845 20.01.2022 20.01.2022

MS. SARITA BIRBAL, 
DISTRICT JUDGE, 
(COMMERCIAL 
COURT)
(w.e.f- 20.07.2021)

NORTH 
EAST

IIFL FINANCE LIMITED 
VS. AARYA LOOKS

RAGHAV 
RANJAN 
SHRIVASTAVA

raghav.adv.78@gmail.com

SMT. SEEMA ARORA VS. 
INDUSIND BANK LTD & 
ANOTHER

MOHAMMED 
IKRAM

adv.mohammed.ikram@gmail.
com

BAJAJ FINANCE LTD VS. 
FIROZ KHAN

IIFL FINANCE LIMITED 
VS. SILICON HELMET 
COMPANY

litigation@srcslegal.com

IIFL FINANCE LIMITED
Vs
SARASWATI 
ENTERPRISES

litigation@srcslegal.com

IIFL FINANCE  LIMITED 
VS. A S ENTERPRISES

litigation@srcslegal.com

IIFL FINANCE LIMITED 
VS. TUBA GARMENTS

litigation@srcslegal.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

17

EX-29/2022 SRCS LEGAL 8285002845 20.01.2022 20.01.2022

EX-30/2022 SHABANA 9999163901 20.01.2022 20.01.2022

EX-31/2022 SHABANA 9999163901 20.01.2022 20.01.2022

EX-32/2022 011-41098291 20.01.2022 20.01.2022

EX-33/2022 011-41098291 20.01.2022 20.01.2022

EX-34/2022 011-41098291 20.01.2022 20.01.2022

EX-35/2022 9560425989 24.01.2022 21.01.2022

MS. SARITA BIRBAL, 
DISTRICT JUDGE, 
(COMMERCIAL 
COURT)
(w.e.f- 20.07.2021)

NORTH 
EAST

IIFL FINANCE LIMITED 
VS SHRI BALAJI 
EMBROIDERY

litigation@srcslegal.com

LORD KRISHNA 
FINANCIAL SERVICES VS 
SURENDER

shabanachoudhary48@gmail.c
om

LORD KRISHNA 
FINANCIAL SERVICES VS 
MOHD AKIL

shabanachoudhary48@gmail.c
om

IIFL FINANCE LIMITED 
VS. ARIHANT MEDICOS

TRULEGAL 
SOLUTIONS

litigation@srcslegal.com

IIFL FINANCE LIMITED 
VS LEIKA TRADERS

TRULEGAL 
SOLUTIONS

litigation@srcslegal.com

IIFL FINANCE LIMITED 
VS. H S ENTERPRISES

TRULEGAL 
SOLUTIONS

litigation@srcslegal.com

M/S IIFL FINANCE 
LIMITED VS. DIKSHA 
FABRICS

VIBHOR 
MATHUR

support@arvlawchambers.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

17

EX-36/2022 9560425989 24.01.2022 21.01.2022

CS(COMM)-11/2022 9811434320 rbp6310@yahoo.com 25.01.2022 25.01.2022

8586094428 25.01.2022 22.01.2022

CS(COMM)-12/2022 9953195383 najeebkhan591@gmail.com 27.01.2022 27.01.2022

EX-37/2022 9650810426 31.01.2022 29.01.2022

EX-38/2022 9718201235 31.01.2022 29.01.2022

EX-39/2022 9718201235 31.01.2022 29.01.2022

MS. SARITA BIRBAL, 
DISTRICT JUDGE, 
(COMMERCIAL 
COURT)
(w.e.f- 20.07.2021)

NORTH 
EAST

M/S IIFL FINANCE 
LIMITED VS. SAIF 
FURNITURE

VIBHOR 
MATHUR

support@arvlawchambers.com

CENTRAL BANK OF 
INDIA VS. PRIYANKA 
AND OTHERS

RAM BUSHAN 
PANDEY

OMP(I)(COMM)-
2/2022

VIJAY KUMAR SISODIA 
VS. RELIANCE JIO 
INFOCOMM LIMITED

SIDDHARTHA 
SINGH

md.ali@asjlegal.in

STATE BANK OF  INDIA 
VS. NAJEEB KHAN

GOPAL  CHAND 
SHARMA

HDFC BANK LTD VS. 
MANISH RAI

MANISH 
SHANKAR 
VERMA

msvermachambers@gmail.co
m

HDFC BANK LTD VS. 
NAWAJIS HUSSAIN

AMITA KUMARI gurmeet@gbalawoffices.com

HDFC BANK LTD VS. 
SAFI MOHAMMAD

AMITA KUMARI gurmeet@gbalawoffices.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

18 CS (COMM)/14/2022 9013010329 sunnytanveer1993@gmail.com 05-01-2022 05-01-2022

CS (COMM)/13/2022 9811085066 05-01-2022 05-01-2022

CS (COMM)/12/2022 9811085066 05-01-2022 05-01-2022

CS (COMM)/21/2022 9891803682 07-01-2022 07-01-2022

CS (COMM)/20/2022 9810134793 07-01-2022 07-01-2022

EX/11/2022 8285002845 10-01-2022 10-01-2022

CS (COMM)/26/2022 9811254078 manvakil378@gmail.com 10-01-2022 10-01-2022

MS. NIVEDITA ANIL 
SHARMA, DISTRICT 
JUDGE 
(COMMERCIAL) 

Shahdara STATE BANK OF INDIA 
Vs HARSHA AGGARWAL

GOPAL CHAND 
SHARMA(P),

HIMANSHU JAIN Vs 
EAST MUNICIPAL 
CORPORATION OF 
DELHI

HEMANT 
GUPTA(P),

vakil@hotmail.com

HIMANSHU JAIN Vs 
EAST MUNICIPAL 
CORPORATION OF 
DELHI

HEMANT 
GUPTA(P),

vakil@hotmail.com

M/S SOHAN BEER Vs 
EAST MUNICIPAL 
CORPORATION OF 
DELHI

ANKIT 
GUPTA(P),

www.advocateankitgupta.com

M/S RSPL LIMITED Vs 
DHIRAJ KUMAR

ANIL KUMAR 
SAHU(P),

allipcare@gmail.com

IIFL FINANCE LTD Vs 
MEHAR CREATIONS

SANJEEV 
KUMAR(P),

litigation@srcslegal.com

PUNJAB AND SIND 
BANK Vs SMT SINDHU 
VERMA

MANOJ KUMAR 
ARORA(P),



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

18

EX/10/2022 9810612414 10-01-2022 10-01-2022

EX/12/2022 8800688328 11-01-2022 11-01-2022

CS (COMM)/29/2022 9899813888 11-01-2022 11-01-2022

CS (COMM)/30/2022 9811078574 manoj1968singh@gmail.com 14-01-2022 14-01-2022

CS (COMM)/31/2022 9717345345 14-01-2022 14-01-2022

CS (COMM)/32/2022 9810134793 14-01-2022 14-01-2022

CS (COMM)/33/2022 9810134793 14-01-2022 14-01-2022

MS. NIVEDITA ANIL 
SHARMA, DISTRICT 
JUDGE 
(COMMERCIAL) 

Shahdara

M/S IIFL FINANCE 
LIMITED Vs M/S R P 
PLASTICS

BASANT 
KUMAR 
SINGH(P),

basantsinghadvocate@gmail.c
om

SMT KHUSHI KOHLI Vs 
MESSRS DURGA METAL

DIPESH 
KUMAR(P),

advdipeshkumar@gmail.com

JP GUPTA Vs SMODI 
INFRASTEEL PVT LTD

MANOJ 
KUMAR(P),

info@unitriolaw.com

S K FOODS AND 
BEVERAGES Vs 
HALDIRAM INDIA 
PRIVATE LIMITED

MANOJ KUMAR 
SINGH(P),

M/S ROHAN BOOK 
COMPANY PVT LTD Vs 
POOJA PUBLISHERS 
AND DISTRIBUTORS

SAMAMA 
SUHAIL(P),

anzlawz@gmail.com

M/S RSPL LIMITED Vs 
THROUGH ITS 
PROPIETOR/PARTNER

ANIL KUMAR 
SAHU(P),

allipcare@gmail.com

KARAN GUPTA Vs 
THROUGH ITS 
DIRECTORS

ANIL KUMAR 
SAHU(P),

allipcare@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

18

CS (COMM)/37/2022 9811085066 15-01-2022 15-01-2022

CS (COMM)/38/2022 9811085066 15-01-2022 15-01-2022

CS (COMM)/35/2022 9811085066 15-01-2022 15-01-2022

CS (COMM)/36/2022 9811085066 15-01-2022 15-01-2022

CS (COMM)/39/2022 9811085066 15-01-2022 15-01-2022

CS (COMM)/40/2022 9811085066 15-01-2022 15-01-2022

CS (COMM)/41/2022 9811085066 15-01-2022 15-01-2022

MS. NIVEDITA ANIL 
SHARMA, DISTRICT 
JUDGE 
(COMMERCIAL) 

Shahdara

TARUN KUMAR JAIN Vs 
EAST MUNICIPAL 
CORPORATION OF 
DELHI

HEMANT 
GUPTA(P),

vakihra@hotmail.com

TARUN KUMAR JAIN Vs 
EAST MUNICIPAL 
CORPORATION OF 
DELHI

HEMANT 
GUPTA(P),

vakihra@hotmail.com

TARUN KUMAR JAIN VS 
EDMC Vs EAST 
MUNICIPAL 
CORPORATION OF 
DELHI

HEMANT 
GUPTA(P),

vakihra@hotmail.com

TARUN KUMAR JAIN Vs 
EAST MUNICIPAL 
CORPORATION OF 
DELHI

HEMANT 
GUPTA(P),

vakihra@hotmail.com

TARUN KUMAR JAIN Vs 
EAST MUNICIPAL 
CORPORATION OF 
DELHI

HEMANT 
GUPTA(P),

vakihra@hotmail.com

TARUN KUMAR JAIN Vs 
EAST MUNICIPAL 
CORPORATION OF 
DELHI

HEMANT 
GUPTA(P),

vakihra@hotmail.com

TARUN KUMAR JAIN Vs 
EAST MUNICIPAL 
CORPORATION OF 
DELHI

HEMANT 
GUPTA(P),

vakihra@hotmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

18

CS (COMM)/45/2022 9811085066 15-01-2022 15-01-2022

CS (COMM)/42/2022 9811085066 15-01-2022 15-01-2022

CS (COMM)/43/2022 9811085066 15-01-2022 15-01-2022

CS (COMM)/44/2022 9811085066 15-01-2022 15-01-2022

CS (COMM)/58/2022 9810134793 17-01-2022 17-01-2022

EX/23/2022 RIT ARORA(P), 7838737001 17-01-2022 17-01-2022

EX/25/2022 RIT ARORA(P), 7838737001 17-01-2022 17-01-2022

MS. NIVEDITA ANIL 
SHARMA, DISTRICT 
JUDGE 
(COMMERCIAL) 

Shahdara

TARUN KUMAR JAIN Vs 
EAST MUNICIPAL 
CORPORATION OF 
DELHI

HEMANT 
GUPTA(P),

vakihra@hotmail.com

TARUN KUMAR JAIN Vs 
EAST MUNICIPAL 
CORPORATION OF 
DELHI

HEMANT 
GUPTA(P),

vakihra@hotmail.com

TARUN KUMAR JAIN Vs 
EAST MUNICIPAL 
CORPORATION OF 
DELHI

HEMANT 
GUPTA(P),

vakihra@hotmail.com

TARUN KUMAR JAIN Vs 
EAST MUNICIPAL 
CORPORATION OF 
DELHI

HEMANT 
GUPTA(P),

vakihra@hotmail.com

RUKHMANI KESHWANI 
Vs NARESH JESHWANI

MOHIT 
SHARMA(P),

allipcare@gmail.com

BAJAJ FINANCE LTD Vs 
PARTH GRAPHICS

ritarora@gmail.com

BAJAJ FINANCE LTD Vs 
ABHINAV JAIN

ritarora@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

18

EX/24/2022 RIT ARORA(P), 7838737001 17-01-2022 17-01-2022

CS (COMM)/63/2022 9999306881 20-01-2022 20-01-2022

CS (COMM)/65/2022 9811215075 21-01-2022 21-01-2022

EX/35/2022 8285002845 21-01-2022 21-01-2022

EX/39/2022 8802218291 22-01-2022 22-01-2022

EX/40/2022 9650425989 22-01-2022 22-01-2022

EX/42/2022 9650425989 22-01-2022 22-01-2022

MS. NIVEDITA ANIL 
SHARMA, DISTRICT 
JUDGE 
(COMMERCIAL) 

Shahdara

BAJAJ FINANCE LTD Vs 
PRAMOD KUMAR 
SHUKLA

ritarora@gmail.com

APRICOT FASHION 
ALLOY Vs MYNTRA 
DESIGN PVT LTD

GAUTAM 
BHASIN(P),

eludicationlegal@outlook.com

SH RAJEEV GOEL Vs SH 
AMAN AGGARWAL

DINESH 
KUMAR(P),

dineshadv.1965@gmail.com

IIFL FINANCE LTD Vs B S 
N ENTERPRISE

SANJEEV 
KUMAR(P),

litigation@srcslegal.com

MAHINDRA AND 
MAHINDRA FINANCIAL 
SERVICES LTD Vs 
ASHOK KUMAR PATHAK

NITIN 
MEHTA(P),

advocate.mehtaassociates09@
gmail.com

M/S IIFL FINANCE LTD 
Vs KAPOOR TRADERS

VIBHOR 
MATHUR(P),

support@arvlawchambers.com

M/S IIFL FINANCE LTD 
Vs SATYARTHI SATIN 
SHOP AND ANR

VIBHOR 
MATHUR(P),

support@arvlawchambers.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

18

CS (COMM)/78/2022 9891056644 27-01-2022 27-01-2022

EX/43/2022 7838963403 lawvikas99@gmail.com 22-01-2022 22-01-2022

CS (COMM)/76/2022 9999095703 surbhipoddar05@gmail.com 27-01-2022 27-01-2022

CS (COMM)/75/2022 9210103636 27-01-2022 27-01-2022

CS (COMM)/77/2022 8802774540 27-01-2022 27-01-2022

CS (COMM)/82/2022 9810210832 vijayprakash9682@gmail.com 28-01-2022 28-01-2022

CS (COMM)/81/2022 9268300000 28-01-2022 28-01-2022

MS. NIVEDITA ANIL 
SHARMA, DISTRICT 
JUDGE 
(COMMERCIAL) 

Shahdara

ROWENA SHARMA Vs 
MS LIFE CARE 
SURGICAL

Imran Ali(P), asimnaeemadv.gmail.com

M/S AAR KAY FIN LEASE 
PVT LTD Vs RAJESH 
KUMAR

VIKAS DEEP 
JAIN(P),

MALTI AGGARWAL Vs 
M/S COSMIC 
CONSUMER GOODS PVT 
LTD

ASHISH 
AGGARWAL(P),

RAJ KUMAR SHARMA Vs 
EBIX PAYMENT 
SERVICES PVT LTD

VISHNU KANT 
PANDEY(P),

py.arjunsharma@ymail.com

JKR TECHNO 
ENGINEERS PVT LTD 
THROUGH ITS AR Vs 
M/S KAD HOUSING PVT 

ALKA 
SINGH(P),

adv.alkasingh@gmail.com

STATE BANK OF INDIA 
Vs HIRALAL PAREEK

GOPAL CHAND 
SHARMA(P),

SMT RAJ PRABHA Vs 
RELIANCE JIO 
INFOCOMM LIMITED

BHARAT 
PRAKASH(P),

bharatgupta@rkca.net



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

18

9873347330 29-01-2022 29-01-2022

9873347330 29-01-2022 29-01-2022

9873347330 29-01-2022 29-01-2022

9873347330 29-01-2022 29-01-2022

9873347330 29-01-2022 29-01-2022

9873347330 29-01-2022 29-01-2022

9873347330 29-01-2022 29-01-2022

MS. NIVEDITA ANIL 
SHARMA, DISTRICT 
JUDGE 
(COMMERCIAL) 

Shahdara

OMP (I) 
(COMM)/25/2022

KOTAK MAHINDRA 
BANK Vs LUCKY 
GENERATORS PRIVATE 
LIMITED 502

MAYANK 
MAHAJAN(P),

mayankmahajan05@yahoo.co
m

OMP (I) 
(COMM)/26/2022

KOTAK MAHINDRA 
BANK Vs SUBHASH 
KHANNA 366

MAYANK 
MAHAJAN(P),

mayankmahajan05@yahoo.co
m

OMP (I) 
(COMM)/27/2022

KOTAK MAHINDRA 
BANK Vs SUBHASH 
KHANNA 385

MAYANK 
MAHAJAN(P),

mayankmahajan05@yahoo.co
m

OMP (I) 
(COMM)/28/2022

KOTAK MAHINDRA 
BANK Vs SUBHASH 
KHANNA 968

MAYANK 
MAHAJAN(P),

mayankmahajan05@yahoo.co
m

OMP (I) 
(COMM)/24/2022

KOTAK MAHINDRA 
BANK Vs MOHD RAZA 
325

MAYANK 
MAHAJAN(P),

mayankmahajan05@yahoo.co
m

OMP (I) 
(COMM)/29/2022

KOTAK MAHINDRA 
BANK Vs DINESH 
KUMAR 191

MAYANK 
MAHAJAN(P),

mayankmahajan05@yahoo.co
m

OMP (I) 
(COMM)/34/2022

KOTAK MAHINDRA 
BANK Vs RAHUL KHATRI 
5225

MAYANK 
MAHAJAN(P),

mayankmahajan05@yahoo.co
m



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

18

9873347330 29-01-2022 29-01-2022

9873347330 29-01-2022 29-01-2022

9873347330 29-01-2022 29-01-2022

9873347330 29-01-2022 29-01-2022

9873347330 29-01-2022 29-01-2022

CS (COMM)/88/2022 9811161525 sksingh116@gmail.com 29-01-2022 29-01-2022

19 9911644330 11-01-2022 11-01-2022

MS. NIVEDITA ANIL 
SHARMA, DISTRICT 
JUDGE 
(COMMERCIAL) 

Shahdara

OMP (I) 
(COMM)/30/2022

KOTAK MAHINDRA 
BANK Vs SAGAR 325

MAYANK 
MAHAJAN(P),

mayankmahajan05@yahoo.co
m

OMP (I) 
(COMM)/31/2022

KOTAK MAHINDRA 
BANK Vs V P SINGH 
MEMORIAL 
EDUCATIONAL SOCIETY 
974

MAYANK 
MAHAJAN(P),

mayankmahajan05@yahoo.co
m

OMP (I) 
(COMM)/35/2022

KOTAK MAHINDRA 
BANK Vs HIGHWAY 
TRAVELS 859

MAYANK 
MAHAJAN(P),

mayankmahajan05@yahoo.co
m

OMP (I) 
(COMM)/32/2022

KOTAK MAHINDRA 
BANK Vs HIGHWAY 
TRAVELS 871

MAYANK 
MAHAJAN(P),

mayankmahajan05@yahoo.co
m

OMP (I) 
(COMM)/33/2022

KOTAK MAHINDRA 
BANK Vs SUBHASH 
KHANNA 159

MAYANK 
MAHAJAN(P),

mayankmahajan05@yahoo.co
m

PANKAJ SHARMA Vs 
EAST DELHI MUNICIPAL 
CORPORATION

SATYENDRA 
KUMAR 
SINGH(P),

MS. SUKHVINDER 
KAUR DJ COMM – 02 

Shahdara OMP (I) 
(COMM)/8/2022

ANMOL FINANCIAL 
SERVICES LTD Vs 
SADHNA

SAJJAN KUMAR 
AGGARWAL(P),

skaggarwal@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

19

9911644330 11-01-2022 11-01-2022

9953121314 14-01-2022 14-01-2022

9873347330 29-01-2022 29-01-2022

9873347330 29-01-2022 29-01-2022

9873347330 29-01-2022 29-01-2022

9873347330 29-01-2022 29-01-2022

MS. SUKHVINDER 
KAUR DJ COMM – 02 

Shahdara

OMP (I) 
(COMM)/9/2022

ANMOL FINANCIAL 
SERVICES LTD Vs NAND 
KISHORE SAHNI

SAJJAN KUMAR 
AGGARWAL(P),

skaggarwal@gmail.com

OMP (I) 
(COMM)/10/2022

PRAVEEN KUMAR 
ARORA Vs JAYKANT

SUNNY 
ARORA(P),

advsunnyaroraa@gmail.com

OMP (I) 
(COMM)/23/2022

KOTAK MAHINDRA 
BANK Vs SUBHASH 
KHANNA 086

MAYANK 
MAHAJAN(P),

mayank_mahajan05@yahoo.c
om

OMP (I) 
(COMM)/22/2022

KOTAK MAHINDRA 
BANK Vs SUBHASH 
KHANNA 958

MAYANK 
MAHAJAN(P),

mayank_mahajan05@yahoo.c
om

OMP (I) 
(COMM)/18/2022

KOTAK MAHINDRA 
BANK Vs HIGHWAY 
TRAVELS 842

MAYANK 
MAHAJAN(P),

mayank_mahajan05@yahoo.c
om

OMP (I) 
(COMM)/13/2022

KOTAK MAHINDRA 
BANK Vs SUBHASH 
KHANNA 106

MAYANK 
MAHAJAN(P),

mayank_mahajan05@yahoo.c
om



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

19

9873347330 29-01-2022 29-01-2022

9873347330 29-01-2022 29-01-2022

9873347330 29-01-2022 29-01-2022

9873347330 29-01-2022 29-01-2022

9873347330 29-01-2022 29-01-2022

9873347330 29-01-2022 29-01-2022

MS. SUKHVINDER 
KAUR DJ COMM – 02 

Shahdara

OMP (I) 
(COMM)/19/2022

KOTAK MAHINDRA 
BANK Vs SUBHASH 
KHANNA 110

MAYANK 
MAHAJAN(P),

mayank_mahajan05@yahoo.c
om

OMP (I) 
(COMM)/20/2022

KOTAK MAHINDRA 
BANK Vs HIGHWAY 
TRAVELS 865

MAYANK 
MAHAJAN(P),

mayank_mahajan05@yahoo.c
om

OMP (I) 
(COMM)/12/2022

KOTAK MAHINDRA 
BANK Vs HIGHWAY 
TRAVELS 836

MAYANK 
MAHAJAN(P),

mayank_mahajan05@yahoo.c
om

OMP (I) 
(COMM)/21/2022

KOTAK MAHINDRA 
BANK Vs DHARMENDRA 
2929

MAYANK 
MAHAJAN(P),

mayank_mahajan05@yahoo.c
om

OMP (I) 
(COMM)/11/2022

KOTAK MAHINDRA 
BANK Vs VAVAR KHAN 
534

MAYANK 
MAHAJAN(P),

mayank_mahajan05@yahoo.c
om

OMP (I) 
(COMM)/14/2022

KOTAK MAHINDRA 
BANK Vs KHYALIRAM 
KHYALIRAM 151

MAYANK 
MAHAJAN(P),

mayank_mahajan05@yahoo.c
om



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

19

9873347330 29-01-2022 29-01-2022

9873347330 29-01-2022 29-01-2022

9873347330 29-01-2022 29-01-2022

CS (COMM)/18/2022 9313661982 06-01-2022 06-01-2022

CS (COMM)/17/2022 9811085066 06-01-2022 06-01-2022

CS (COMM)/15/2022 9811085066 06-01-2022 06-01-2022

MS. SUKHVINDER 
KAUR DJ COMM – 02 

Shahdara

OMP (I) 
(COMM)/17/2022

KOTAK MAHINDRA 
BANK Vs VEHEN 
INFRATECH 
DEVELOPERS PRIVATE 
LIMITED 369

MAYANK 
MAHAJAN(P),

mayank_mahajan05@yahoo.c
om

OMP (I) 
(COMM)/15/2022

KOTAK MAHINDRA 
BANK Vs SANTOSH 
TIWARI 7051

MAYANK 
MAHAJAN(P),

mayank_mahajan05@yahoo.c
om

OMP (I) 
(COMM)/16/2022

KOTAK MAHINDRA 
BANK Vs SUBHASH 
KHANNA 090

MAYANK 
MAHAJAN(P),

mayank_mahajan05@yahoo.c
om

SERO CORPORATE 
SOLUTIONS PVT LTD Vs 
PRIME COMFORT 
PRODUCTS PVT LTD

ATUL 
BATRA(P),

uniserve_law@yahoo.com

HIMANSHU JAIN Vs 
EAST MUNICIPAL 
CORPORATION OF 
DELHI

HEMANT 
GUPTA(P),

vakilhra@hotmail.com

HIMANSHU JAIN Vs 
EAST MUNICIPAL 
CORPORATION OF 
DELHI

HEMANT 
GUPTA(P),

vakilhra@hotmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

19

CS (COMM)/16/2022 9811085066 06-01-2022 06-01-2022

CS (COMM)/19/2022 9810210832 vijayprakash9682@gmail.com 07-01-2022 07-01-2022

CS (COMM)/22/2022 9811370721 10-01-2022 10-01-2022

CS (COMM)/23/2022 7503414900 rsinghl3062@gmail.com 10-01-2022 10-01-2022

CS (COMM)/72/2022 9899695533 13-01-2022 13-01-2022

CS (COMM)/34/2022 9899641617 14-01-2022 11-01-2022

MS. SUKHVINDER 
KAUR DJ COMM – 02 

Shahdara

HIMANSHU JAIN Vs 
EAST MUNICIPAL 
CORPORATION OF 
DELHI

HEMANT 
GUPTA(P),

vakilhra@hotmail.com

STATE BANK OF INDIA 
Vs MANISH SHARMA

GOPAL CHAND 
SHARMA(P),

FIROZ KHAN 
PROPRIETOR OF FINE 
BAKERY Vs SHAIKH 
IRFAN PASHA

KAPIL 
YADAV(P),

legumperitum@gmail.com

M/S MONGA BROTHERS 
Vs M/S DEV GARMENTS

RISHABH 
SINGHAL(P),

VINESH JAIN Vs HARSH 
SETHI

ASHISH 
AGGARWAL(P),

op_law@rediffmail.com

GURPREET SINGH 
PROPRIETOR NEW 
BHARAT TRAILER 
SERVICES Vs M/S VIJAY 
NIRMAN COMPANY 
PRIVATE LIMITED 
THORUGH ITS 
DIRECTORS

JASPREET 
SINGH(P),

jaspreet.law@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

19

CS (COMM)/46/2022 9811085066 17-01-2022 11-01-2022

CS (COMM)/50/2022 9811085066 17-01-2022 14-01-2022

CS (COMM)/49/2022 9811085066 17-01-2022 17-01-2022

CS (COMM)/51/2022 9811085066 17-01-2022 17-01-2022

CS (COMM)/47/2022 9811085066 17-01-2022 17-01-2022

CS (COMM)/52/2022 9811085066 17-01-2022 17-01-2022

MS. SUKHVINDER 
KAUR DJ COMM – 02 

Shahdara

TARUN KUMAR JAIN Vs 
EAST MUNICIPAL 
CORPORATION OF 
DELHI

HEMANT 
GUPTA(P),

vakilhra@hotmail.com

TARUN KUMAR JAIN Vs 
EAST MUNICIPAL 
CORPORATION OF 
DELHI

HEMANT 
GUPTA(P),

vakilhra@hotmail.com

TARUN KUMAR JAIN Vs 
EAST MUNICIPAL 
CORPORATION OF 
DELHI

HEMANT 
GUPTA(P),

vakilhra@hotmail.com

TARUN KUMAR JAIN Vs 
EAST MUNICIPAL 
CORPORATION OF 
DELHI

HEMANT 
GUPTA(P),

vakilhra@hotmail.com

TARUN KUMAR JAIN Vs 
EAST MUNICIPAL 
CORPORATION OF 
DELHI

HEMANT 
GUPTA(P),

vakilhra@hotmail.com

TARUN KUMAR JAIN Vs 
EAST MUNICIPAL 
CORPORATION OF 
DELHI

HEMANT 
GUPTA(P),

vakilhra@hotmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

19

CS (COMM)/53/2022 9811085066 17-01-2022 17-01-2022

CS (COMM)/48/2022 9811085066 17-01-2022 17-01-2022

CS (COMM)/54/2022 9811085066 17-01-2022 17-01-2022

CS (COMM)/55/2022 9811085066 17-01-2022 17-01-2022

CS (COMM)/56/2022 9811085066 17-01-2022 17-01-2022

CS (COMM)/57/2022 9811085066 17-01-2022 17-01-2022

MS. SUKHVINDER 
KAUR DJ COMM – 02 

Shahdara

TARUN KUMAR JAIN Vs 
EAST MUNICIPAL 
CORPORATION OF 
DELHI

HEMANT 
GUPTA(P),

vakilhra@hotmail.com

TARUN KUMAR JAIN Vs 
EAST MUNICIPAL 
CORPORATION OF 
DELHI

HEMANT 
GUPTA(P),

vakilhra@hotmail.com

TARUN KUMAR JAIN Vs 
EAST MUNICIPAL 
CORPORATION OF 
DELHI

HEMANT 
GUPTA(P),

vakilhra@hotmail.com

TARUN KUMAR JAIN Vs 
EAST MUNICIPAL 
CORPORATION OF 
DELHI

HEMANT 
GUPTA(P),

vakilhra@hotmail.com

TARUN KUMAR JAIN Vs 
EAST MUNICIPAL 
CORPORATION OF 
DELHI

HEMANT 
GUPTA(P),

vakilhra@hotmail.com

TARUN KUMAR JAIN Vs 
EAST MUNICIPAL 
CORPORATION OF 
DELHI

HEMANT 
GUPTA(P),

vakilhra@hotmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

19

CS (COMM)/59/2022 9810134793 18-01-2022 17-01-2022

CS (COMM)/61/2022 9999921139 sunildutt1216@gmail.com 19-01-2022 17-01-2022

CS (COMM)/60/2022 9818830028 ankursinghal983@gmail.com 19-01-2022 18-01-2022

CS (COMM)/64/2022 9899695533 20-01-2022 19-01-2022

CS (COMM)/67/2022 9711876418 22-01-2022 19-01-2022

CS (COMM)/68/2022 9811254078 manvakil378@gmail.com 24-01-2022 20-01-2022

MS. SUKHVINDER 
KAUR DJ COMM – 02 

Shahdara

RUKHMANI KESHWANI 
Vs RAJU AGARBATTI 
WORKS AND ANR

MOHIT 
SHARMA(P),

allepcare@gmail.com

DHARMENDER KUMAR 
SHARMA Vs INDUSIND 
BANK LTD

SUNIL DUTT 
SHARMA(P),

M/S SIKKA PROMOTERS 
PVT LTD Vs M/S 
DAMONT DEVELOPERS 
PRIVATE LIMITED

Ankur(P),

SANJEEV KUMAR 
GUPTA Vs M/S SAIFY 
INTERIOR

ASHISH 
AGGARWAL(P),

op_law@rediffmail.com

JAFFCON ENTERPRISES 
THROUGH ITS 
PROPRIETOR Vs 
MAHAVIR ELECTRIC 
THROUGH JIVRAJ 
HARDINRAM BANA

MOHD. SHUAIB 
KHAN(P),

mohdshuaibkhan@gmail.com

PUNJAB AND SIND 
BANK Vs SMT ANITA 
AHUJA PROPRIETOR  
MS GURFATEH 
INDUSTRIES

MANOJ KUMAR 
ARORA(P),



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

19

CS (COMM)/70/2022 977177047 alokpandey222@gamil.com 24-01-2022 22-01-2022

CS (COMM)/71/2022 9811161525 sksinghal16@gmail.com 24-01-2022 24-01-2022

CS (COMM)/69/2022 9811078574 manoj1968singh@gmail.com 24-01-2022 24-01-2022

CS (COMM)/74/2022 9811867703 25-01-2022 24-01-2022

CS (COMM)/80/2022 9871340160 28-01-2022 24-01-2022

CS (COMM)/79/2022 9871340160 28-01-2022 25-01-2022

MS. SUKHVINDER 
KAUR DJ COMM – 02 

Shahdara

RANG TARANG UDYOG 
LIMITED Vs M/S 
PANDEY TRADER

ALOK 
PANDEY(P),

M/S ASHOK KUMAR 
BAHL Vs EAST DELHI 
MUNICIPAL 
CORPORATION

SATYENDRA 
KUMAR 
SINGH(P),

RITZ  INFRTATECH PVT 
LIMITED Vs HALDIFRAM 
INDIA PVT LIMITED

MANOJ KUMAR 
SINGH(P),

IDBI BANK LTD Vs RENU 
DEVI

VIVEK 
KUMAR(P),

kumarvivekadv@gmail.com

LOKESH JAIN 
PROPRIETOR OF M/S 
LOVE HOSIERY Vs M/S 
AFROZ GARMENT 
THORUGH ITS 
PROPRIETOR MOHD 
AFROZ

VARUN 
JAIN(P),

varunjainfp@gmail.com

PARMOD JAIN Vs M/S 
AFROZ GARMENT 
THROUGHI TS 
PROPRIETOR MOHD 
AFROZ

VARUN 
JAIN(P),

varunjainfp@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

19

CS (COMM)/83/2022 9811161525 skgoyal16@gmail.com 29-01-2022 28-01-2022

CS (COMM)/84/2022 9811161525 skgoyal16@gmail.com 29-01-2022 28-01-2022

CS (COMM)/85/2022 9818830028 ankursinghal983@gmail.com 29-01-2022 29-01-2022

CS (COMM)/86/2022 9911383669 29-01-2022 29-01-2022

CS (COMM)/87/2022 9811161525 skgoyal16@gmail.com 29-01-2022 29-01-2022

CS (COMM)/93/2022 9811161525 skgoyal16@gmail.com 01-02-2022 29-01-2022

MS. SUKHVINDER 
KAUR DJ COMM – 02 

Shahdara

RAJEEV JAIN Vs EAST 
DELHI MUNICIPAL 
CORPORATION

SATYENDRA 
KUMAR 
SINGH(P),

PANKAJ SHARMA Vs 
EAST DELHI MUNICIPAL 
CORPORATION

SATYENDRA 
KUMAR 
SINGH(P),

M/S STANLEE INDIA 
POLYMERS Vs M/S 
MAHAVIR INDUSTRIES

Ankur(P),

PARVEZ ALAM Vs VINAY 
MITTAL

Neena 
Malhotra(P),

advneenamalhotra@gmail.com

PANKAJ SHARMA Vs 
EAST DELHI MUNICIPAL 
CORPORATION

SATYENDRA 
KUMAR 
SINGH(P),

BERRY COTTS PVT LTD 
Vs SHREE JAI GURUDEV 
TEXTILE AGENCY

ABHISHEK 
MALHOTRA(P),



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

19

CS (COMM)/91/2022 9999514751 01-02-2022 29-01-2022

EX/6/2022 9650212020 deepaklegal0505@gmail.com 07-01-2022 01-02-2022

EX/14/2022 9958724670 14-01-2022 01-02-2022

EX/15/2022 9958724670 14-01-2022 07-01-2022

EX/31/2022 KHALID ALI(P), 8285559659 19-01-2022 14-01-2022

EX/30/2022 KHALID ALI(P), 8285559659 19-01-2022 14-01-2022

MS. SUKHVINDER 
KAUR DJ COMM – 02 

Shahdara

M/S SONEPAR INDIA 
PVT LTD Vs E AND A 
ENGINEERING 
SOLUTIONS PVT LTD

RATNESWAR 
DAS(P),

lawsangels.delhi@gmail.com

HDFC BANK LTD Vs 
RAJNI KAPOOR

DEEPAK 
SHARMA(P),

KOTAK MAHINDRA 
PRIME LTD Vs DURGESH 
KUMAR

KUSHAL 
KUMAR(P),

kushalkumar@gmail.com

KOTAK MAHINDRA 
PRIME LTD Vs N K 
SINGH

KUSHAL 
KUMAR(P),

kushalkumar@gmail.com

NEOGROWTH CREDIT 
PRIVATE LIMITED Vs 
SINGH O SINGH 
RESTAURANT

atulgoyal@neogrowth.in

NEOGROWTH CREDIT 
PRIVATE LIMITED Vs 
SHRI VISHNU 
ENTERPRISES

atulgoyal@neogrowth.in



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

19

EX/32/2022 9811015335 20-01-2022 19-01-2022

EX/34/2022 9811015335 20-01-2022 19-01-2022

EX/33/2022 9811015335 20-01-2022 20-01-2022

EX/36/2022 9213528073 1980adv@gmail.com 21-01-2022 20-01-2022

EX/38/2022 8376049807 22-01-2022 20-01-2022

EX/37/2022 RIT ARORA(P), 783873700 ritarora91@gmail.com 22-01-2022 21-01-2022

MS. SUKHVINDER 
KAUR DJ COMM – 02 

Shahdara

RBL BANK LTD Vs 
SEEMA BATTERY AND 
INVERTOR

KUNAL 
MAKHIJA(P),

legal@katyalassociates.com

RBL BANK LTD Vs RAVI 
MADAN

KUNAL 
MAKHIJA(P),

legal@katyalassociates.com

RBL BANK LTD Vs 
MUNMUN GARMENTS

KUNAL 
MAKHIJA(P),

legal@katyalassociates.com

MANAPPURAM FINANCE 
LTD Vs SATNAM SINGH

PILLAI VIPIN 
VIJAYAN(P),

DHANI LOANS AND 
SERVICES LTD Vs 
AARTECH 
ENGINEERING SYSTEM 
PVI LTD THROUGH ITS 
DIRECTOR

DINESH 
KUMAR 
JAIN(P),

amarnathrbc@yahoo.com

M/S BAJAJ FINANCE 
LIMITED Vs SUNIL 
KUMAR JAIN



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

19

EX/44/2022 8130527868 25-01-2022 22-01-2022

958257354 06-01-2022 22-01-2022

CS (COMM)/24/2022 9810134793 10-01-2022 25-01-2022

958257354 06-01-2022 06-01-2022

CS (COMM)/24/2022 9810134793 10-01-2022 10-01-2022

CS (COMM)/36/2020 9811085066 13-01-2020 10-01-2022

MS. SUKHVINDER 
KAUR DJ COMM – 02 

Shahdara

IDFC FIRST BANK LTD 
Vs GOPAL KRISHAN

Ashish 
Aggarwal(P),

devendrakejriwal@gmail.com

OMP (I) 
(COMM)/7/2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
ADVANCED SKILLS AND 
MANAGEMENT STUDIES 
EDUCATION GROUP  
1114938

RAJESH 
KUMAR(P),

parth.sachdeva@tfsin.co.in

KARAN GUPTA Vs 
THROUGH ITS 
DIRECTORS

ANIL KUMAR 
SAHU(P),

allipcare@gmail.com

OMP (I) 
(COMM)/7/2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
ADVANCED SKILLS AND 
MANAGEMENT STUDIES 
EDUCATION GROUP  
1114938

RAJESH 
KUMAR(P),

parth.sachdeva@tfsin.co.in

KARAN GUPTA Vs 
THROUGH ITS 
DIRECTORS

ANIL KUMAR 
SAHU(P),

allipcare@gmail.com

M/S DEV PHARMECY 
PVT LTD Vs AMBICO 
AYURVEDIC 
HEALTHCARE AND ORS

ANIL 
KUMAR(P),

vakilhra@hotmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

19

EX/8/2021 9810612414 11-01-2021 06-01-2021

CS (COMM)/32/2021 9810134793 18-01-2021 13-01-2020

20 North-West NIL

21 NORTH CS (COMM.)/1/2022 04-01-2022

EX. CIVIL/1/2022 04-01-2022

MS. SUKHVINDER 
KAUR DJ COMM – 02 

Shahdara

ECL FINANCE LIMITED 
Vs RISHABH 
ENTERPRISES  AND ORS

AMIT 
UPADHYAY(P),

bharatkumarsinngh@gmail.co
m

VARUN SHARMA Vs 
DEEPAK KUMAR

ASHISH 
UPPAL(P),

allipcare@gmail.com

SH. VINOD KUMAR, 
DISTRICT JUDGE 
(COMMERCIAL) 

MS. BARKHA
GUPTA, DJ(COMM)

SUNILA CHHABRA Vs 
AGL TECHNOLOGIES 
LIMITED

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT MENTIONED AS 
SINGLE PAGE IS RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

HDFC BANK LIMITED Vs 
MANOJ KUMAR

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT MENTIONED AS 
SINGLE PAGE IS RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

21 NORTH

CS (COMM.)/2/2022 04-01-2022

EX. CIVIL/2/2022 04-01-2022

CS (COMM.)/3/2022 04-01-2022

CS (COMM.)/4/2022 04-01-2022

MS. BARKHA
GUPTA, DJ(COMM)

ELECTRO WORLD 
THROUGH PARVESH 
SHARMA Vs 
PARAMOUNT 
COACHING  CENTRE PVT 
LTD

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT MENTIONED AS 
SINGLE PAGE IS RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

SHIVALIK MERCANTILE 
CO OP  BANK LTD @ 
SHIVALIK SMALL 
FINANCE BANK LTD 
THROUGH AR Vs SHRI 
GURVINDER VEER 
SINGH SODHI

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT MENTIONED AS 
SINGLE PAGE IS RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

ADITYA KUMAR Vs 
DELTEX CHEMLINE 
PRIVATE LIMITED

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT MENTIONED AS 
SINGLE PAGE IS RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

M/S GOLD PLUS GLASS 
INDUSTRY LIMITED Vs 
SHIVANI INDUSTRIES 
AND ANR

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT MENTIONED AS 
SINGLE PAGE IS RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

21 NORTH

CS (COMM.)/5/2022 04-01-2022

CS (COMM.)/6/2022 04-01-2022

CS (COMM.)/7/2022 04-01-2022

06-01-2022

MS. BARKHA
GUPTA, DJ(COMM)

ADITYA KUMAR Vs 
STARVISION SYSTEM 
PVT LTD

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT MENTIONED AS 
SINGLE PAGE IS RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

M/S RCV INFOTECH Vs 
M/S PAYA STORES LLP 
AND ORS

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT MENTIONED AS 
SINGLE PAGE IS RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

GOLD PLUS GLASS 
INDUSTRY LTD Vs 
GOVIL ASSOCIATES AND 
INSURANCE 
CONSULTANTS

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT MENTIONED AS 
SINGLE PAGE IS RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

OMP 
(COMM.)/2/2022

VIJAYAKUMAR KAMINI 
Vs M/S SBI CARDS AND 
PAYMENT SERVICES 
LIMITED

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT MENTIONED AS 
SINGLE PAGE IS RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

21 NORTH

EX. CIVIL/3/2022 06-01-2022

EX. CIVIL/4/2022 06-01-2022

EX. CIVIL/5/2022 06-01-2022

CS (COMM.)/10/2022 06-01-2022

MS. BARKHA
GUPTA, DJ(COMM)

HDFC BANK LIMITED Vs 
VED PRAKASH

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT MENTIONED AS 
SINGLE PAGE IS RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

HDFC BANK LIMITED Vs 
BANSI LAL SHAH

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT MENTIONED AS 
SINGLE PAGE IS RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

M/S HIVELOOP CAPITAL 
PVT. LTD.UDDAN Vs M/S 
BALA JI TRADING

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT MENTIONED AS 
SINGLE PAGE IS RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

ADITYA KUMAR Vs 
PERFECT BUILDEWELL 
PRIVATE LIMITED

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT MENTIONED AS 
SINGLE PAGE IS RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

21 NORTH

CS (COMM.)/11/2022 06-01-2022

CS (COMM.)/12/2022 06-01-2022

CS (COMM.)/13/2022 06-01-2022

CS (COMM.)/15/2022 06-01-2022

MS. BARKHA
GUPTA, DJ(COMM)

SWARANJEET SINGH Vs 
M/S RAMRIA 
ASSOCIATES PVT LTD

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT MENTIONED AS 
SINGLE PAGE IS RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

MAA BERIWALI 
ENTERPRISES Vs MD 
IMARANUL HUDA

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT MENTIONED AS 
SINGLE PAGE IS RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

R P AUTO PARTS Vs 
KAKKAR 
INTERNATIONAL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT MENTIONED AS 
SINGLE PAGE IS RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

PRAMOD KUMAR Vs 
DARSHAN SINGH

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT MENTIONED AS 
SINGLE PAGE IS RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

21 NORTH

EX. CIVIL/12/2022 07-01-2022

CS (COMM.)/21/2022 07-01-2022

EX. CIVIL/19/2022 13-01-2022

CS (COMM.)/25/2022 13-01-2022

MS. BARKHA
GUPTA, DJ(COMM)

KOGTA FINANCIAL 
INDIA LTD Vs RAUNAK 
ALI AND ANR

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT MENTIONED AS 
SINGLE PAGE IS RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

ASHOK KUMAR Vs M/S. 
CHAHAL LOGISTICS 
SERVICES AND ORS.

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT MENTIONED AS 
SINGLE PAGE IS RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

HDFC BANK LTD. Vs 
LOKENDRA SINGH 
TOMAR

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT MENTIONED AS 
SINGLE PAGE IS RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

CANARA BANK Vs 
SADMA

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT MENTIONED AS 
SINGLE PAGE IS RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

21 NORTH

CS (COMM.)/26/2022 13-01-2022

CS (COMM.)/27/2022 13-01-2022

CS (COMM.)/28/2022 13-01-2022

CS (COMM.)/31/2022 14-01-2022

MS. BARKHA
GUPTA, DJ(COMM)

AUTO LOGISTICS INDIA 
THROUGH PARTNER 
SHRI RAMAN DEEP 
SINGH Vs SRI BHAGWAN 
ALIAS S.B. NANDAL 
PROP. OF M/S BABA 
BODY WORKS

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT MENTIONED AS 
SINGLE PAGE IS RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

CANARA BANK Vs 
SANJAY KUMAR ATRI

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT MENTIONED AS 
SINGLE PAGE IS RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

M/S RIDLEY 
LIFESCIENCE OVT LTD. 
Vs VISION HEALTH 
CARE

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT MENTIONED AS 
SINGLE PAGE IS RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

JOY CREATORS LLP Vs 
YASH HERBAL 
INTERNATIONAL PVT 
LTD

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT MENTIONED AS 
SINGLE PAGE IS RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

21 NORTH

21-01-2022

CS (COMM.)/32/2022 21-01-2022

CS (COMM.)/33/2022 21-01-2022

EX. CIVIL/22/2022 22-01-2022

MS. BARKHA
GUPTA, DJ(COMM)

OMP 
(COMM.)/3/2022

ANJANI KUMAR 
MISHRA Vs M/S BAJAJ 
FINANCE LIMITED

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT MENTIONED AS 
SINGLE PAGE IS RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

VUNEET GUPTA Vs 
MUKHTAR KHAN

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT MENTIONED AS 
SINGLE PAGE IS RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

ICICI BANK LTD. Vs 
HARI PRAKASH KHOBA

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT MENTIONED AS 
SINGLE PAGE IS RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

HINDUJA HOUSING 
FINANCE LIMITED Vs 
MANI BHUSHAN 
SHARMA

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT MENTIONED AS 
SINGLE PAGE IS RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

21 NORTH

CS (COMM.)/34/2022 22-01-2022

CS (COMM.)/35/2022 22-01-2022

CS (COMM.)/36/2022 22-01-2022

EX. CIVIL/23/2022 24-01-2022

MS. BARKHA
GUPTA, DJ(COMM)

MAINUDDIN ANSARI Vs 
HIDAYAT ALI

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT MENTIONED AS 
SINGLE PAGE IS RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

DEEPAK JINDAL Vs 
RAJKUMAR SANGTANI

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT MENTIONED AS 
SINGLE PAGE IS RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

BANK OF BARODA Vs 
AJAY SRIVASTAVA

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT MENTIONED AS 
SINGLE PAGE IS RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

AU SMALL FINANCE 
BANK LTD Vs 
MOHAMMAD ALI

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT MENTIONED AS 
SINGLE PAGE IS RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

21 NORTH

EX. CIVIL/24/2022 24-01-2022

EX. CIVIL/25/2022 24-01-2022

EX. CIVIL/26/2022 24-01-2022

EX. CIVIL/27/2022 25-01-2022

MS. BARKHA
GUPTA, DJ(COMM)

AU SMALL FINANCE 
BANK LTD Vs ABHISHEK 
KUMAR

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT MENTIONED AS 
SINGLE PAGE IS RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

AU SMALL FINANCE 
BANK LTD. Vs CHOB

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT MENTIONED AS 
SINGLE PAGE IS RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

M/S KOTAK MAHINDRA 
BANK LTD. Vs SH. AMIT 
KUMAR AND ORS.

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT MENTIONED AS 
SINGLE PAGE IS RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

M/S KOTAK MAHINDRA 
BANK LTD. Vs SH. 
SANJAY AND ANR.

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT MENTIONED AS 
SINGLE PAGE IS RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

21 NORTH

EX. CIVIL/28/2022 25-01-2022

CS (COMM.)/39/2022 25-01-2022

EX. CIVIL/29/2022 27-01-2022

CS (COMM.)/40/2022 27-01-2022

MS. BARKHA
GUPTA, DJ(COMM)

M/S KOTAK MAHINDRA 
BANK LTD. Vs SH. VIKAS 
CHAND AND ANR.

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT MENTIONED AS 
SINGLE PAGE IS RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

MADHAV AGENCIES Vs 
TASHI ENTERPRISES

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT MENTIONED AS 
SINGLE PAGE IS RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

IIFL FINANCE  LIMITED 
Vs SUMAN TRADERS

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT MENTIONED AS 
SINGLE PAGE IS RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

SHELLZ INDIA PRIVATE 
LIMITED Vs PRADEEP 
CHAWLA, SOLE 
PROPRIETOR OF M/S 
JANU SWEET

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT MENTIONED AS 
SINGLE PAGE IS RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

21 NORTH

EX. CIVIL/33/2022 28-01-2022

CS (COMM.)/41/2022 28-01-2022

CS (COMM.)/42/2022 28-01-2022

CS (COMM.)/43/2022 28-01-2022

MS. BARKHA
GUPTA, DJ(COMM)

KOGTA FINANCIAL 
INDIA LIMITED Vs 
SATISH HARI SINGH

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT MENTIONED AS 
SINGLE PAGE IS RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

SHAGUN 
FURNITURETHROUGH 
ITS PROPRIETOR Vs MR. 
DINESH BHARDWAJ 
PARTNER / 
PROPRIETOR OF V.K. 
FURNITURE

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT MENTIONED AS 
SINGLE PAGE IS RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

MANIOSH MADHYAN Vs 
SONU

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT MENTIONED AS 
SINGLE PAGE IS RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

UNION BANK OF INDIA 
Vs SUSHIL KUMAR

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT MENTIONED AS 
SINGLE PAGE IS RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

21 NORTH

CS (COMM.)/44/2022 28-01-2022

EX. CIVIL/37/2022 29-01-2022

EX. CIVIL/38/2022 29-01-2022

EX. CIVIL/39/2022 29-01-2022

MS. BARKHA
GUPTA, DJ(COMM)

ICICI BANK LTD. Vs JAI 
GAUTAM

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT MENTIONED AS 
SINGLE PAGE IS RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

IDFC FIRST BANK LTD. 
Vs PRANJAL  DEORI

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT MENTIONED AS 
SINGLE PAGE IS RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

KOTAK MAHINDRA  
PRIME LTD. Vs SANJAY 
KUMAR

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT MENTIONED AS 
SINGLE PAGE IS RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

KOTAK MAHINDRA  
PRIME LTD. Vs SANJAY 
KUMAR

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT MENTIONED AS 
SINGLE PAGE IS RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

21 NORTH

EX. CIVIL/40/2022 29-01-2022

EX. CIVIL/41/2022 29-01-2022

EX. CIVIL/42/2022 29-01-2022

EX. CIVIL/43/2022 29-01-2022

MS. BARKHA
GUPTA, DJ(COMM)

IIFL FINANCE LTD. Vs 
THE KHALIFA

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT MENTIONED AS 
SINGLE PAGE IS RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

M/S IIFL FINANCE LTD. 
Vs PRITHVI TIRPAL 
HOUSE AND ANR

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT MENTIONED AS 
SINGLE PAGE IS RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

IIFL FINANCE LTD. Vs P 
S TRADING COMPANY

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT MENTIONED AS 
SINGLE PAGE IS RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

M/S IIFL FINANCE LTD. 
Vs DHRUV PACKAGING

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT MENTIONED AS 
SINGLE PAGE IS RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

21 NORTH

CS (COMM.)/45/2022 31-01-2022

CS (COMM.)/46/2022 31-01-2022

CS (COMM.)/47/2022 31-01-2022

EX. CIVIL/48/2022 31-01-2022

MS. BARKHA
GUPTA, DJ(COMM)

STATE BANK OF INDIA 
Vs MR. SUNIL KHANNA

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT MENTIONED AS 
SINGLE PAGE IS RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

STATE BANK OF INDIA 
Vs MR VINAY KUMAR

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT MENTIONED AS 
SINGLE PAGE IS RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

STATE BANK OF INDIA 
Vs MS. NISHA 
CHAUDHARY

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT MENTIONED AS 
SINGLE PAGE IS RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

ADITYA BIRLA FINANCE 
LTD Vs MANOJ KI 
DUKKAN

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT MENTIONED AS 
SINGLE PAGE IS RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

21 NORTH

EX. CIVIL/49/2022 31-01-2022

EX. CIVIL/50/2022 31-01-2022

22 South-West CS COMM. 3/2022 ARVIND GUPTA 9811317311 05.01.2022 22.12.2021

CS COMM. 4/2022 9999490798 05.01.2022 03.01.2022

CS COMM. 5/2022 9999490798 05.01.2022 03.01.2022

CS COMM. 6/2022 9999490798 14.01.2022 03.01.2022

MS. BARKHA
GUPTA, DJ(COMM)

IDFC FIRST BANK LTD. 
Vs VINOD KUMAR

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT MENTIONED AS 
SINGLE PAGE IS RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

ADITYA BIRLA FINANCE 
LTD Vs SATYA NARAIN 
SINGH

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT MENTIONED AS 
SINGLE PAGE IS RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

SH. HARISH 
DUDANI, DJ 
(COMMERCIAL)

STATE BANK OF INDIA 
VS M/S RAJ SHREE 
SWEERS & SNACKS

advocatearvindgupta@gmail.c
om

CANARA BANK VS 
RAKESH KR. JAIN

ANUJ 
AGARWAL

advocateanujagarwal@yahoo.c
om

CANARA BANK VS 
PARDEEP JAIN

ANUJ 
AGARWAL

advocateanujagarwal@yahoo.c
om

CANARA BANK VS 
RAHUL KUMAR

ANUJ 
AGARWAL

advocateanujagarwal@yahoo.c
om



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

22 South-West

CS COMM. 7/2022 9999490798 14.01.2022 03.01.2022

CS COMM. 8/2022 9999490798 14.01.2022 03.01.2022

CS COMM. 10/2022 DEEP DHAMISA9811048468 24.01.2022 04.01.2022

CS COMM. 11/2022 98688172100 ashwaniojha11@8mail.com 24.01.2022 13.01.2022

CS COMM. 12/2022 9899097372 24.01.2022 11.01.2022

CS COMM. 13/2022 9212375979 24.01.2022 17.01.2022

CS COMM. 14/2022 9212375979 24.01.2022 17.01.2022

SH. HARISH 
DUDANI, DJ 
(COMMERCIAL)

CANARA BANK VS 
MADHUR AGGARWAL

ANUJ 
AGARWAL

advocateanujagarwal@yahoo.c
om

CANARA BANK VS 
PREETI JAIN

ANUJ 
AGARWAL

advocateanujagarwal@yahoo.c
om

M/S LAL SONS VS 
DEEPAK ARORA

rakeshgupta@sd8laaaaaaaacha
mbers.com

B.S. ENVIRO N 
INFRACON P. LTD. VS 
VIJ CONTRACTS P. LTD.

ASHWANI 
KUMAR OHJA

ADS SPIRITS P. LTD. VS 
NARGESH KR.

ABHISHEK 
KUMAR

abhi.j.rai@gmail.com

JALAJ KUMAR VS M/S 
MOTHERS PRIDE

RAMIT 
SEHRAWAT

abhi.j.rai@gmail.com

MRIDULA PANDEY VS 
MOTHERS PRIDE

RAMIT 
SEHRAWAT

abhi.j.rai@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

22 South-West

CS COMM. 15/2022 9212375979 24.01.2022 17.01.2022

CS COMM. 16/2022 8826687687 25.01.2022 03.01.2022

CS COMM. 17/2022 9899805856 25.01.2022 06.01.2022

OMP COMM. 1/2022 9953396643 24.01.2022 10.01.2022

EX CIVIL- 9/2022 9650810426 25.01.2022 22.12.2021

EX CIVIL- 10/2022 9650810426 25.01.2022 22.12.2021

EX CIVIL- 11/2022 9650810426 25.01.2022 22.12.2021

EX CIVIL- 7/2022 9899314700 24.01.2022 04.01.2022

Total 1675

SH. HARISH 
DUDANI, DJ 
(COMMERCIAL)

SHASHI PANDEY VS 
MOTHERS PRIDE

RAMIT 
SEHRAWAT

abhi.j.rai@gmail.com

M/S EP ELECTRONICS 
PARADISE VS M/S RICHI 
RICH TRADERS

PUNEET 
SINGHAL

ADVOCATESINGHAL@YMAI
L.COM

M/S REACH 
INTERNATIONAL VS M/S 
M.N.S. BUILDERS

VAIBHAV 
MAHAJAN

vaibhav@nahajan.law

RAJESH KUMAR VS 
HDFC BANK

PRABHAKAR 
PANDEY

prabhakarpandeyadv11@gmail
.com

HDFC BANK LIMITED VS 
JASPREET SINGH 
DHANJAL

MANISH 
VERMA

msvermachambers@gmail.co
m

HDFC BANK LIMITED VS 
SAHIL DHINGRA

MANISH 
VERMA

msvermachambers@gmail.co
m

HDFC BANK LIMITED VS 
GANESH

MANISH 
VERMA

msvermachambers@gmail.co
m

HDFC BANK LTD. VS 
SAMANT SINGH

SUBHRANSHU 
MOHAPATRA

office@Ipjpartners.com
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